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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

O.A. 633/2024 

JN THE MATTER OF: -

In RE: News Item titled "The curious case of Delhi's 

disappearing water bodies" appearing in The Hindu 

dated 25.04.2024. 

maintained by the Department and as such 

competent to swear and depose the present affidavit. 

The present affidavit is being filed in terms of the 

a ~R. r, Order dated 07.01.2025 passed by this IIon'ble 
'e/fl1 HiJt, 

n. No 21 Co1111 • b l . h • d 
£~ .- 416/;o. n una m t e capt1one matter. 
t; 'P,ry D•t~ 

o312c2s 

I~ 
That this Jlon'ble Tribunal took suo moto cognizance 

based on the news article published in The Hindu on 

25.04.2024, titled, "The curious case of Delhi's 

disappearing water bodies". By the Order dated 

29.05.2024 passed b~ s. Hon 'ble Tribunal, the 

1
BEFORE THE HON’ BLE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

O.A. 633/2024 

IN THE MATT F: - 

In RE: News Item titled “The curious case of Delhi’s 

disappearing water bodies” appearing in The Hindu 

dated 25.04.2024. 

AFFIDAVIT ON BEHALF OF RESPONDENT NO. 7 

/DELHI DEVELOPMENT AUTHORITY IN_TERMS OF 
on DIRECTIONS — ISSUED _ <BY". or IS> MON BLE 

sane Ai CREON bev ve, fi Re ea 
“a R pares [Bs oh 

% eae 3 S/o so fi feed my en ron My, \ ctees 

~ having srtiteayy ee: as etre \ pe o honed ately. ‘affirm 

anid deca as under: avase 
ee \ hay c a Dns, ) 

I. \o Tne Déponent is ivell conversant with the facts and 

one’ of the case, as per the records 

maintained by the Department and as_ such 

competent to swear and depose the present affidavit. 

The present affidavit is being filed in terms of the 

Order dated 07.01.2025 passed by this Hon’ble 

ribunal in the captioned matter. 

That this Hon’ble Tribunal took suo moto cognizance 

based on the news article published in The Hindu on 

25.04.2024, titled, “The curious case of Delhi’s 

disappearing water bodies”. By the Order dated 

29.05.2024 passed by this Hon’ble Tribunal, the

793



original application was registered accordingly, and 

the Delhi Development Authority ("DDA") was 

impleaded as Respondent No.7. 

3. It is submitted that as per the report filed by 

Respondent No. 1, Wetland Authority of Delhi on 

02.01.2025, the Answering Respondent/ODA has 

land ownership of 822 water bodies. 

4. As per the reports compiled by the answering 

Respondent, after receiving inputs from the various 

Zonal Chief Engineers of DDA, a summary of the 

status of the water bodies is as below: 

(i) 81 l water bodies have been duly identified as 

being under the ownership of the DDA. 

However, l 00 such water bodies under different 

zones have not been handed over to the DDA by 

the concerned departments; 

(ii) 174 water bodies already stand developed; 

(iii) 427 water bodies have been found to be feasible 

for restoring as a water body; 

(iv) 247 water bodies have been found non-feasible 

for restoration in view of existing la.gel _plan, 

encroachment on land, built-up property, etc.';. 

418 out of 811 Nos. water bodies fall within;the ' I ... , 

urbanized villages under the Delhi Municipal ., ·· ·\ > -;:_· · ." 
~ . : 

Corporation Act, 1957, which were handed over 

to the Answering Respondent in the years 2020 

and 2021 on 'as is where is' basis by the 

2
original application was registered accordingly, and 

the Delhi Development Authority (“DDA”) was 

impleaded as Respondent No.7. 

3 It is submitted that as per the report filed by 

Respondent No. 1, Wetland Authority of Delhi on 

02.01.2025, the Answering Respondent/DDA has 

land ownership of 822 water bodies. 

4, As per the reports compiled by the answering 

Respondent, after receiving inputs from the various 

Zonal Chief Engineers of DDA, a summary of the 

status of the water bodies is as below: 

(i) 

(11) 
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811 water bodies have been duly identified as 

being under the ownership of the DDA. 

However, 100 such water bodies under different 

zones have not been handed over to the DDA by 

the concerned departments; 

174 water bodies already stand developed; 

427 water bodies have been found to be feasible 

for restoring as a water body; 

247 water bodies have been found non-feasible. 

for restoration in view of existing land plan, 

encroachment on land, built-up property, etc.; 

418 out of 811 Nos. water bodies fall within.the : | 

urbanized villages under the Delhi Municipal — 

Corporation Act, 1957, which were handed over 

to the Answering Respondent in the years 2020 

and 2021 on ‘as is where is’ basis by the 
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Revenue Department of GNCTD; 

(vi) Total Station Survey ("TSS") of 335 water 

bodies stands completed by the DDA. However, 

verification of the TSS of 70 water bodies is 

pending with GNCTD & TSS of the other water 

bodies is under process will be verified by 

GNCTD. 

(vii) 12 water bodies have been found to be 

maintained by other departments; 

(viii) Verification in respect of l 1 water bodies 1s 

pending and is in process; 

A tabulated cha1t containing the above summary 

of the status of the water bodies is annexed 

hereto as Annexure 'R-1'. The detailed zonal 

reports containing the status of water bodies is 

annexed hereto as Annexure 'R-2(colly)'. 

5. It is submitted that pursuant to the handover of any 

land to the answering Respondent, Total Station 

Survey (TSS) is carried out by the DDA. TSS is a 

/,:~ ~R urveying technique used to locate the position of 

~O V/Noo n ground, building, structures, etc. through the 
KR. Tl 

en ?,elf); .'iigh _ dern surveying equipment to trace out the map in 
. n. "~.2,4 i6/:> 

Exµirr. u.t~ ~ m o[ soft copy and map in hard copy. TSS 1s 

necessitated to find out the actual ground situation. 

6. Upon completion of the TSS, the survey data of the. 

map is superimposed on the revenue records 

document naming sazra plan. After the 

3
Revenue Department of GNCTD; 

(vi) Total Station Survey (“TSS”) of 335 water 

bodies stands completed by the DDA. However, 

verification of the TSS of 70 water bodies is 

pending with GNCTD & TSS of the other water 

bodies is under process will be verified by 

GNCTD. 

(vii) 12 water bodies have been found to be 

maintained by other departments; 

(viii) Verification in respect of 11 water bodies is 

pending and is in process; 

A tabulated chart containing the above summary 

of the status of the water bodies is annexed 

hereto as Annexure ‘R-1’. The detailed zonal 

reports containing the status of water bodies is 

annexed hereto as Annexure ‘R-2(colly)’. 

5: It is submitted that pursuant to the handover of any 

land to the answering Respondent, Total Station 

Survey (TSS) is carried out by the DDA. TSS is a 

surveying technique used to locate the position of 

6. Upon completion of the TSS, the survey data of the 

map is superimposed on the revenue records 

document naming sazra_ plan. After the 
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superimposition of the sazra plan, the khatoni, field 
book or other revenue department documents are 
used for exact location of the coordinates on map and 
fixing the boundary on the ground. This drawing is 
used to find out actual ownership of the land & areas 
under encroachment. 

7. It is relevant to mention here that after the TSS is 
completed by the answering Respondent, the 
verification of the TSS cannot be completed without 
the confirmation of the Revenue Department of the 
GNCTD. 

8. The methodology and process adopted by the 
answering Respondent for the restoration, renovation 
and rejuvenation of the water bodies is takerup as 
guidelines issued by CPCB & Wetland authority. 

9. An analysis of the data consolidated by the 
answering Respondent, reveals the following: 

(i) Upon urbanization of Villages under Section 507 
of DMC Act, 1957, Gram Sabha stands dissolved 
and all land and assets vested in Gram Sabha are 
vested in the Central Govt. under Section l ?0 (3) , .. 
of Delhi Land Reforms Act, 1954. The said 
Gram Sabha Land so vested with the Central 
Govt. was further placed at the disposal of ODA 
under section 22(i) of DD Act 1957. As per 
Gazette Notification No. F7(128) DLB/2019 
/000580156/ 14600-15 dated 28.01.2019 and 
Notification No. F7 /79/ ADLB/2016/CD-
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superimposition of the sazra plan, the khatoni, field 

book or other revenue department documents are 

used for exact location of the coordinates on map and 

fixing the boundary on the ground. This drawing is 

used to find out actual ownership of the land & areas 

under encroachment. 

It is relevant to mention here that after the TSS is 

completed by the answering Respondent, the 

verification of the TSS cannot be completed without 

the confirmation of the Revenue Department of the 

GNCTD. 

The methodology and process adopted by the 

answering Respondent for the restoration, renovation 

and rejuvenation of the water bodies is takerup as 

guidelines issued by CPCB & Wetland authority. 

An analysis of the data consolidated by the 

answering Respondent, reveals the following: 

Upon urbanization of Villages under Section 507 

of DMC Act, 1957, Gram Sabha stands dissolved 

and all land and assets vested in Gram Sabha are 

vested in the Central Govt. under Section 1 50 (3) yo Bs 

of Delhi Land Reforms Act, 1954. The said .. 

Gram Sabha Land so vested with the Central os 

Govt. was further placed at the disposal of DDA 

under section 22(i) of DD Act 1957. As per 

Gazette Notification No. F7(128) DLB/2019 

/000580156/ 14600-15 dated 28.01.2019 and 

Notification No. F7/79/ADLB/2016/CD-
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000383132/3827-3841 dated 20.11.2019 issued 
by Government of India, area of 89 & 79 
villages, which have been vested in Central 
Government on urbanization of villages, was 
placed at the disposal of Delhi Development 
Authority on as is where is basis, for the purpose 
of development and maintenance of the said area. 
418 water bodies fall within the said urbanized 
villages, which were handed over to the 
Answering Respondent in the years 2020 and 
2021 on 'as is where is' basis by the Revenue 
Depa1tment ofGNCTD. 

(ii) TSS of all zones/ District is to be carried out by 

1) 

the ODA along with the Revenue Department, 
GNCTD, to show the extent of land being taken 
over, with details of vacant and encroached land 
portions duly marked on it. Currently, TSS of 
only 7 Villages has been completed fully while 
TSS of 4 villages has been partially completed. 
TSS of around 50 Villages is pending with 
Revenue Dept., GNCTD for verification. The 
concerned departments of the answering 
Respondent shall coordinate and cooperate with 
the GNCTD on a zonal basis, for expediting the 
verification of the pending villages. 

l t is also submitted that out of the 822 water 
bodies, 247 water bodies are categorized as non­
feasible water bodies due to different reasons 
such as existing land plan, encroachments, built 

~Jr · 

5
000383 132/3827-3841 dated 20.11.2019 issued 

by Government of India, area of 89 & 79 

villages, which have been vested in Central 

Government on urbanization of villages, was 

placed at the disposal of Delhi Development 

Authority on as is where is basis, for the purpose 

of development and maintenance of the said area. 

418 water bodies fall within the said urbanized 

villages, which were handed over to the 

Answering Respondent in the years 2020 and 

2021 on ‘as is where is’ basis by the Revenue 

Department of GNCTD. 

(ii) TSS of all zones/ District is to be carried out by 

the DDA along with the Revenue Department, 

GNCTD, to show the extent of land being taken 

over, with details of vacant and encroached land 

portions duly marked on it. Currently, TSS of 

only 7 Villages has been completed fully while 

TSS of 4 villages has been partially completed. 

TSS of around 50 Villages is pending with 

Revenue Dept., GNCTD for verification. The 

concerned departments of the answering 

Respondent shall coordinate and cooperate with 

the GNCTD on a zonal basis, for expediting the 

~ verification of the pending villages. 

It is also submitted that out of the 822 water 

bodies, 247 water bodies are categorized as non- 

feasible water bodies due to different reasons 

such as existing land plan, encroachments, built 
= 

ye
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up property, etc. and the said issues have also 

been highlighted and communicated by the 

Answering Respondent to the Member Secretary 

(Wetland). A copy of communications sent by 

DDA to Member Secretary (Wetland) . are 

annexed as Annexure 'R-3(colly)'. 

(iv) Status of 11 water bodies with respect to 

ownership of land is pending. Verification of the 

same 1s m process and will be completed 

expeditiously. 

(v) 100 waterbodies out of 822 waterbodies under the 

list of the Wetland Authority of Delhi have not 

been handed over to DDA till date by the 

concerned departments, including the GNCTD. 

(vi) Furthermore, two water bodies of Sanjay Lake 

and 

Smriti Van (Vasant Kunj) already stand notified 

as forest land under the Forest Act, 1927. 

10. Furthermore, as per above list filed by the Wetland ·. 

Authority of Delhi, 631 water bodies were· ·10 be 

developed by different land-owning authorities in .. the 

First Phase. Out of 631 water bodies, 456 ~ater bodies 

are under the purview of the Answering Respondent and 
--.ca....... ; . 

_,,,,,.. .,,-, ..,_,. . ,7>-._ 62 water bodies have already been handover for 
/ (..) ---0 ~: v.'\. 

/_ ;:f o?, 3 ~, (I) f?. ~ 'rejuvenation. A copy of the MOU dated 10.04.2023 duly 
/CCJ ~ (~- < ~ ~ 0 

{
.:::, ~. -~ t. -~ <2, ,_ xecuted between DDA and DJB along with the list of 
Q_ g'.; -~ ~ ,, ~ '-

~ (I) ~- ~ -

1 <t, o ~ o ater bodies developed is annexed as Annexure 'R-4'. 
0-:~ ~ & (j 
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6
up property, etc. and the said issues have also 

been highlighted and communicated by the 

Answering Respondent to the Member Secretary 

(Wetland). A copy of communications sent by 

DDA to Member Secretary (Wetland) are 

annexed as Annexure ‘R-3(colly)’. 

(iv) Status of 11 water bodies with respect to 

ownership of land is pending. Verification of the 

same is in process and will be completed 

expeditiously. 

(v) 100 waterbodies out of 822 waterbodies under the 

list of the Wetland Authority of Delhi have not 

been handed over to DDA till date by the 

concerned departments, including the GNCTD. 

(vi) Furthermore, two water bodies of Sanjay Lake 

and 

Smriti Van (Vasant Kunj) already stand notified 

as forest land under the Forest Act, 1927. 

10. Furthermore, as per above list filed by the Wetland. | 

Authority of Delhi, 631 water bodies were : to be 

developed by different land-owning authorities : the 

First Phase. Out of 631 water bodies, 456 water bodies 

are under the purview of the Answering Respondent and | 
ey 

LON 62 water bodies have already been handover - for 

“rejuvenation. A copy of the MOU dated 10.04.2023 duly 

xecuted between DDA and DJB along with the list of 

ater bodies developed is annexed as Annexure ‘R-4’. 
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11. On 20.01.2024, a meeting was convened by the Chief 

Secretary, Delhi, regarding the preparation and 

implementation of Village Development Plan under 

"Dilli Gramodaya Abhiyan", wherein it was decided 

implementation for the rejuvenation and renovation of 

water bodies is to be carried out by the Irrigation and 

Flood Control Department, GNCTD ("I&FC"). Minutes 

of Meeting dated 20.01.2024/22.0l .2024 is annexed 

hereto as Annexure 'R-5'. 

12. Further, on 09.08.2024, the said mandate was 

confirmed under the 6th meeting of the Wetland 

Authority of Delhi, conducted under the 

chairmanship of Chief Secretary, Delhi. Relevant 

extract from the minutes of meeting thereto is 

reproduced hereinbelow: 

"6. 3 Chief Secretary directed IFCD Dept. to 
undertake the rejuvenation of 67 4 water 
bodies on a war tooting, and District 
Magistrates should ensure compliances of the 
Hon 'ble Delhi High Court. 

/Action: IFCD & District 
00 KR. Tl 
Delhi Higt"I C 

* Regn. No.2,.i1s12 

Magistrates} 

copy of Minutes of Meeting dated 09.08.2024 is Expiry Date 
/03/20 

0 
13. 

annexed as Annexure R-6. 

Keeping in view the issues raised under the present 

Application and various steps taken for the rejuvenation 

and restoration of the water bodies, a meeting was 

convened by Member, DDA, on 

7
11. | On 20.01.2024, a meeting was convened by the Chief 

Secretary, Delhi, regarding the preparation and 

implementation of Village Development Plan under 

“Dilli Gramodaya Abhiyan”, wherein it was decided 

implementation for the rejuvenation and renovation of 

water bodies is to be carried out by the Irrigation and 

Flood Control Department, GNCTD (“I&FC”). Minutes 

of Meeting dated 20.01.2024/22.01.2024 is annexed 

hereto as Annexure ‘R-5’, 

12. Further, on 09.08.2024... the .said- mandate was 

confirmed under the 6” meeting of the Wetland 

Authority of Delhi, conducted under the 

chairmanship of Chief Secretary, Delhi. Relevant 

extract from the minutes of meeting thereto is 

reproduced hereinbelow: 

“6.3 Chief Secretary directed IFCD Dept. to 

undertake the rejuvenation of 674 water 

bodies on a war tooting, and District 

Magistrates should ensure compliances of the 

Hon’ble Delhi High Court. 

[Action: IFCD & District 

©\ Magistrates] VINOD KR. TIWARI 
Deihi Hich Court 

copy of Minutes of Meeting dated 10.10.2024 is 
Exairy Date 

15/03/2025 annexed as Annexure R-6. 

13. Keeping in view the issues raised under the present 

Application and various steps taken for the rejuvenation 

and restoration of the water bodies, a meeting was 

convened by the Engineer Member, DDA,_ on 
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16.01.2025, wherein it has been decided to prioritise to 

rejuvenate at least l 0 water bodies in each Zone of the 

DDA, besides the mandate of rejuvenation/development 

of water bodies, which 1 ies with the l&FC Department. 

The said Minutes of Meeting dated 22.01.2025 are 

annexed hereto as Annexure 'R-7'. 

14. That the Deponent states and submits that it is 

scrupulously attempting to follow all the directions 

passed by this Hon'ble Tribunal in the present application 

and is taking necessary action for rejuvenation of the 

water bodies falling under its purview. 

15. The Answering Respondent/ODA has the utmost respect 

the contents of the above affidavit are true and correct to my 

knowledge based on the records of the Delhi Development 

Authority. No part of it is false and nothing material has been 

concealed therefrom. 

'1 2 FEB 1015 

8
16.01.2025, wherein it has been decided to prioritise to 

rejuvenate at least 10 water bodies in each Zone of the 

DDA, besides the mandate of rejuvenation/development 

of water bodies, which lies with the I&FC Department. 

The said Minutes of Meeting dated 22.01.2025 are 

annexed hereto as Annexure ‘R-7’. 

14, That the Deponent states and submits that it is 

scrupulously attempting to follow all the directions 

passed by this Hon’ble Tribunal in the present application 

and is taking necessary action for rejuvenation of the 

water bodies falling under its purview. 

15. | The Answering Respondent/DDA has the utmost respect 

for this Hon’ble Tribunal and it stands bound by the 

orders of this Hon’ble Tribunal and shall continue to 

' \ 
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VERIFICATION: - 

Verified at New Delhi on thist i FEB 07S, February 2025 that 

the contents of the above affidavit are true and correct to my 

knowledge based on the records of the Delhi Development 

Authority. No part of it is false and nothing material has been 

concealed therefrom. 
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NOTARY PUBLIC INEW DELRY
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S. 

No
Zone Name

Total No. of 

Water 

bodies with 

DDA

No. of 

feasible 

water 

bodies

No. of  

Non-

feasible 

water 

bodies

No. of 

Developed 

water 

bodies

No. of water bodies in 

urbanised villages 

recently taken over 

after urbanisation of 

villages in year 2020-

21

No. of water 

bodies other 

than 

urbanised 

villages

No. of TSS 

done by 

Engg. 

Wing in 

urbanised 

villages

Demarcation/ 

Verification 

Pending

Not handed 

over/ may 

pertain to 

GNCTD or 

Other Dept.

Khasra 

verification 

Status 

pending

Maintained 

by Other 

Dept

in MOU 

with DJB

1
Dwarka 

Zone
241 153 59 14 162 50 88 82 21 0 3 21

2 Rohini Zone 154 91 40 34 144 10 148 148 14 0 6 8

3 East Zone 98 13 70 3 20 63 3 6 11 15 0 2

4 Narela Zone 30 12 10 9 22 8 26 26 1 0 0 5

5 North Zone 80 51 13 16 41 23 43 43 9 7 0 10

6 South Zone 106 24 42 15 29 37 27 15 38 2 3 4

7 Sport Zone 4 4 N/A 4 N/A 4 N/A N/A N/A N/A N/A N/A

8
Horticulture 

Zone
98 79 13 79 0 79 0 0 6 0 0 12

811 + (11) 427 247 174 418 274 335 320 100 24 12 62Total

Status of Water Bodies under Jurisdiction of DDA as per report received from Zonal Chief Engineers

ANNEXURE -R1

9

ANNEXURE -R1 

Status of Water Bodies under Jurisdiction of DDA as per report received from Zonal Chief Engineers 

No. of water bodies in No. of TSS 
No. of . ; No. of water Not handed 

Total No. of | No. of No. of urbanised villages . done by . Khasra oo 
; Non- bodies other Demarcation/] over/ may tog: Maintained | . 

Ss. Water feasible . Developed] recently taken over Engg. vee gs . verification in MOU 
Zone Name . . feasible oa. than ee Verification | pertain to by Other . 

No bodies with | water water after urbanisation of . Wing in . Status with DJB 
; water ; . . urbanised ‘ Pending GNCTD or ; Dept 

DDA bodies . bodies villages in year 2020- . urbanised pending 
bodies villages . Other Dept. 

21 villages 

1 | Pwarka 241 153 59 14 162 50 88 82 21 0 3 21 
Zone 

2 | Rohini Zone 154 91 40 34 144 10 148 148 14 0) 6 8 

3 East Zone 98 13 70 3 20 63 3 6 11 15 0 2 

4 |Narela Zone 30 12 10 9 22 8 26 26 1 0 0 5 

5 | North Zone 80 51 13 16 41 23 43 43 9 7 0 10 

6 | South Zone 106 24 42 15 29 37 27 15 38 2 3 4 

7 Sport Zone 4 4 N/A 4 N/A 4 N/A N/A N/A N/A N/A N/A 

Horticult g pvomcunure 98 79 13 79 0 79 0 0 6 0 0 12 
Zone 

Total 811 + (11) 427 247 174 418 274 335 320 100 24 12 62 
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S.No. Wetland 

Name

Geogrophical 

Location(Lat-  

long of the Water 

body) 

District(s) in 

which the water 

body located 

Village Division 

Name/Contact 

name with 

Designation 

(Mob. No.)

Wetland Subtype 

(Natural/Human 

Made)

Size of 

the 

water 

body in 

(ha)

Khasra No./Area 

(Bigha-Biswa)

Whether falls 

within category of 

regulated wetland 

as per wetland rule 

Land 

ownership 

Status of Waterbody at Site Developed or 

not

Feasible or 

not Feasible

Wheather 

Gram Sabha 

Land or Not. 

If Yes then 

Date of 

Handing/Take

n over from 

GNCTD

If Gram sabha 

land.TSS 

done or Not

TSS 

verification 

done by LM.

Yes or No

If TSS 

Verification 

done by LM. 

Boundary 

wall/Demarca

tion done at 

site 

Yes or No

1 Dindar Pur 28° 35' 32.680" N 

76° 59' 38.848" E

South West Dindar Pur DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.749 338(5-6) N/A DDA Vacant land exist Not developed Feasible Yes,

16.11.2020

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

2 Dindar Pur 28° 35' 27.391" N 

76° 59' 58.254" E

South West Dindar Pur DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Human Made 2.67 1087/234 (20-0) N/A DDA Water body exist at site.  Needs 

beautification & upgradation

developed Feasible Yes,

16.11.2020

Yes No Yes

3 Goyla Khurd 28° 34' 58.886" N 

77° 0' 14.844" E

South West Goyla Khurd DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.68 20/26 (5-13) N/A DDA Vacant land exist Not developed Feasible Yes,

05.12.2019

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

4 Kutuba pur 28.574930 N 

77.021772 E

South West Kutuba pur DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Human Made 3.01 27(22-5) N/A DDA Waterbody exist at site Developed Feasible Yes,

07.01.2021

Yes No Yes

Status of water bodies of Dwarka Zone

ANNEXURE-R2
10

Status of water bodies of Dwarka Zone 

ANNEXURE-R2 

S.No. Wetland Geogrophical District(s) in Village Division Wetland Subtype | Size of |KhasraNo./Area} Whether falls Land Status of Waterbody at Site Developed or |Feasible or |Wheather If Gram sabha|TSS If TSS 

Name Location(Lat- which the water Name/Contact | (Natural/Human the (Bigha-Biswa) | within category of | ownership not not Feasible |Gram Sabha _ |land.TSS verification Verification 

long of the Water| body located name with Made) water regulated wetland Land or Not. |done or Not |done byLM. |done by LM. 

body) Designation body in as per wetland rule If Yes then Yes or No Boundary 

(Mob. No.) (ha) Date of wall/Demarca 

Handing/Take tion done at 

n over from site 

GNCTD Yes or No 

1 Dindar Pur 28° 35' 32.680" N |South West Dindar Pur DPD-1 / Sh. N/A 0.749 338(5-6) N/A DDA Vacant land exist Not developed | Feasible Yes, Yes No No, 

76° 59' 38.848" E Shivam Agarawal 16.11.2020 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

2 Dindar Pur 28° 35' 27.391" N |South West Dindar Pur DPD-1 / Sh. Human Made 2.67 1087/234 (20-0) |N/A DDA Water body exist at site. Needs |developed Feasible Yes, Yes No Yes 

76° 59' 58.254" E Shivam Agarawal beautification & upgradation 16.11.2020 

(EE) - 9958448660 

3 Goyla Khurd {28° 34'58.886" N |South West Goyla Khurd DPD-1 / Sh. N/A 0.68 20/26 (5-13) N/A DDA Vacant land exist Not developed | Feasible Yes, Yes No No, 

77° 0' 14.844" E Shivam Agarawal 05.12.2019 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

4 Kutuba pur 28.574930 N South West Kutuba pur DPD-1 / Sh. Human Made 3.01 27(22-5) N/A DDA Waterbody exist at site Developed Feasible Yes, Yes No Yes 

77.021772 E Shivam Agarawal 07.01.2021 

(EE) - 9958448660 
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5 Nangli 

Sakarwati

28° 37' 5.139" N 

77° 0' 7.813" E

South West Nangli Sakarwati DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.414 51(3-10) N/A DDA Park exist at site Park exist at 

site

Feasible Yes,

30.12.2020

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

6 Nangli 

Sakarwati

28° 37' 8.859" N 

77° 0' 0.451" E

South West Nangli Sakarwati DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.521 52(3-9) N/A DDA Water body exist at site.  Needs 

beautification & upgradation

Developed Feasible Yes,

30.12.2020

Yes No Yes

7 Nawada F/02 28° 37' 10.577" N 

77° 1' 49.374" E

South West Nawada F/02 DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.828 178(6-19) N/A DDA Encroached/ Builtup Not developed Feasible Yes,

08.12.2019

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

8 Nawada F/04 28° 37' 27.479" N 

77° 2' 50.021" E

South West Nawada F/04 DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 1.137 665(8-5) N/A DDA Vacant land exist Not developed Feasible Yes,

08.12.2019

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

9 Bakarwala 28 .667650

77 .013210 

West Bakarwala DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 2.56 (a) 91/2 (19-02) N/A DDA Water body exist at site.  Needs 

beautification & upgradation

Developed Feasible Yes,

01.10.2020

Yes Yes Yes

11

(EE) - 9958448660 

Nangli 28° 37'5.139"N {South West Nangli Sakarwati DPD-1 / Sh. N/A 0.414 51(3-10) N/A DDA Park exist at site Park exist at Feasible Yes, Yes No No, 

Sakarwati 77° 0' 7.813" E Shivam Agarawal site 30.12.2020 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

Nangli 28° 37'8.859" N {South West Nangli Sakarwati DPD-1 / Sh. N/A 0.521 52(3-9) N/A DDA Water body exist at site. Needs |Developed Feasible Yes, Yes No Yes 

Sakarwati 77° 0'0.451"E Shivam Agarawal beautification & upgradation 30.12.2020 

(EE) - 9958448660 

Nawada F/02 |28° 37'10.577"N |South West Nawada F/02 DPD-1 / Sh. N/A 0.828 178(6-19) N/A DDA Encroached/ Builtup Not developed | Feasible Yes, Yes No No, 

77° 1' 49.374" E Shivam Agarawal 08.12.2019 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

Nawada F/04 |28° 37' 27.479" N |South West Nawada F/04 DPD-1 / Sh. N/A 1.137 665(8-5) N/A DDA Vacant land exist Not developed | Feasible Yes, Yes No No, 

77° 2' 50.021" E Shivam Agarawal 08.12.2019 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

Bakarwala 28 .667650 West Bakarwala DPD-1 / Sh. Natural 2.56 (a) 91/2 (19-02) |N/A DDA Water body exist at site. Needs |Developed Feasible Yes, Yes Yes Yes 

77 .013210 Shivam Agarawal beautification & upgradation 01.10.2020 
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10 Bakarwala 28° 40' 1.776" N 

77° 1' 0.496" E

West Bakarwala DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 1.23 (b) 83(09-02) N/A DDA Water body exist at site Not developed Feasible Yes,

01.10.2020

Yes Yes Partly 

11 Bakarwala 28° 40' 6.689" N 

77° 1' 3.337" E

West Bakarwala DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 0.588 (c)82(04-04) N/A DDA Water body exist at site Not developed Feasible Yes,

01.10.2020

Yes Yes Partly 

12 Bakarwala 28° 40' 11.381" N 

77° 0' 56.981" E

West Bakarwala DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 0.147 (d) 10/10/2 (01-

10)

N/A DDA Water body exist at site.  Needs 

beautification & upgradation

Developed Feasible Yes,

01.10.2020

Yes Yes Yes

13 Bakarwala 28° 39' 45.275" N 

77° 1' 4.426" E

West Bakarwala DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 0.84 (e)92/2(06-03) N/A DDA Water body exist at site.  Needs 

beautification & upgradation

Developed Feasible Yes,

01.10.2020

Yes Yes Yes

14 Bakarwala 28° 39' 36.553" N 

77° 0' 17.063" E

West Bakarwala DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.55 (f) 33/25(4-16) N/A DDA Vacant land at present Not developed Feasible Yes,

01.10.2020

Yes Yes Partly 

1212 

10 |Bakarwala 28° 40'1.776" N  |West Bakarwala DPD-1 / Sh. Natural 1.23 (b) 83(09-02) N/A DDA Water body exist at site Not developed | Feasible Yes, Yes Yes Partly 

77° 1'0.496" E Shivam Agarawal 01.10.2020 

(EE) - 9958448660 

11 ‘|Bakarwala 28° 40'6.689" N  |West Bakarwala DPD-1 / Sh. Natural 0.588 (c)82(04-04) N/A DDA Water body exist at site Not developed | Feasible Yes, Yes Yes Partly 

77° 1'3.337"E Shivam Agarawal 01.10.2020 

(EE) - 9958448660 

12 |Bakarwala 28° 40' 11.381" N |West Bakarwala DPD-1 / Sh. Natural 0.147 (d) 10/10/2 (01- |N/A DDA Water body exist at site. Needs |Developed Feasible Yes, Yes Yes Yes 

77° 0' 56.981" E Shivam Agarawal 10) beautification & upgradation 01.10.2020 

(EE) - 9958448660 

13. |Bakarwala 28° 39' 45.275" N |West Bakarwala DPD-1 / Sh. Natural 0.84 (e)92/2(06-03) |N/A DDA Water body exist at site. Needs |Developed Feasible Yes, Yes Yes Yes 

77° 1' 4,426" E Shivam Agarawal beautification & upgradation 01.10.2020 

(EE) - 9958448660 

14 ‘|Bakarwala 28° 39' 36.553" N |West Bakarwala DPD-1 / Sh. N/A 0.55 (f) 33/25(4-16) |N/A DDA Vacant land at present Not developed | Feasible Yes, Yes Yes Partly 

77° 0' 17.063" E Shivam Agarawal 01.10.2020 

(EE) - 9958448660 
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15 Baprola 28° 38' 59.131" N 

77° 0' 36.547" E

West Baprola DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 0.267 (a) 6//17/2(0-

8)6//18/2(0-

8)6//24/2(0-

16)6//24/3(0-8)

total area (2-0)

N/A DDA Vacant land at present Not developed Feasible Yes,

07.10.2020

Yes Yes Partly 

16 Baprola 28° 38' 35.909" N 

77° 0' 53.556" E

West Baprola DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 1.091 (b)22//5(4-

16)32/1(4-

0)total area(8-

16)

N/A DDA Water body exist at site Not developed Feasible Yes,

07.10.2020

Yes Yes Partly 

17 Baprola 28° 38' 28.550" N 

77° 0' 39.070" E

West Baprola DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 2.292 (c)23//17(4-16) 

23//24(4-16) 

23//25(4-16) 

29//4(3-8)

total area (17-

14)

N/A DDA Water body exist at site.  Needs 

beautification & upgradation

Developed Feasible Yes,

07.10.2020

Yes Yes Yes

18 Baprola 28° 38' 19.763" N 

77° 1' 0.291" E

West Baprola DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.16 (d)31//19/2 (1-

02)

N/A DDA Vacant land exist at site Not developed Feasible Yes,

07.10.2020

Yes Yes Yes

19 Baprola 28° 37' 52.568" N 

77° 0' 30.509" E

West Baprola DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.133 (e)55//11/2 (1-0) N/A DDA Chatt Ghat exist at site Developed Feasible Yes,

07.10.2020

Yes Yes Yes

1313 
15 |Baprola 28° 38'59.131" N |West Baprola DPD-1 / Sh. Natural 0.267 (a) 6//17/2(0- N/A DDA Vacant land at present Not developed | Feasible Yes, Yes Yes Partly 

77° 0' 36.547" E Shivam Agarawal 8)6//18/2(0- 07.10.2020 

(EE) - 9958448660 8)6//24/2(0- 
16)6//24/3(0-8) 
total area (2-0) 

16 |Baprola 28° 38' 35.909" N |West Baprola DPD-1 / Sh. Natural 1.091 (b)22//5(4- N/A DDA Water body exist at site Not developed | Feasible Yes, Yes Yes Partly 

77° 0' 53.556" E Shivam Agarawal 16)32/1(4- 07.10.2020 

(EE) - 9958448660 0)total area(8- 

16) 

17 _‘|Baprola 28° 38' 28.550" N |West Baprola DPD-1 / Sh. Natural 2.292 (c)23//17(4-16) |N/A DDA Water body exist at site. Needs |Developed Feasible Yes, Yes Yes Yes 

77° 0' 39.070" E Shivam Agarawal 23//24(4-16) beautification & upgradation 07.10.2020 

(EE) - 9958448660 23//25(4-16) 
29//4(3-8) 

total area (17- 

14) 

18 |Baprola 28° 38' 19.763" N |West Baprola DPD-1 / Sh. N/A 0.16 (d)31//19/2 (1- |N/A DDA Vacant land exist at site Not developed | Feasible Yes, Yes Yes Yes 

77° 1'0.291"E Shivam Agarawal 02) 07.10.2020 

(EE) - 9958448660 

19 |Baprola 28° 37'52.568" N |West Baprola DPD-1 / Sh. N/A 0.133 (e)55//11/2 (1-0) |N/A DDA Chatt Ghat exist at site Developed Feasible Yes, Yes Yes Yes 

77° 0' 30.509" E Shivam Agarawal 07.10.2020 

(EE) - 9958448660 
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20 Hastsal 

(partly) F/75

28° 37' 48.716" N 

77° 3' 20.056" E

South West Hastsal (partly) F/75 DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 2.968 (b)55/13(4-

14)14(2-9)16(4-

10)17(6-2)18(5-

4) total=(22-19)

N/A DDA Waterbody exist at site Not developed Feasible Yes,

06.01.2021

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

21 Kamruddin 

Nagar

28° 40' 40.341" N 

77° 3' 13.066" E

South West Kamruddin Nagar DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 1.337 38/1/2min (10 

bigha)

N/A DDA Water body exist at site.  Needs 

beautification & upgradation

Not developed Feasible Yes,

09.10.2020

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

22 Mundka 28° 40' 38.981" N 

77° 1' 57.780" E

West Mundka DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.159 (a)178/1(1-19) N/A DDA Park exist Not developed Feasible Yes,

04.06.2021

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

23 Mundka 28° 40' 38.574" N 

77° 1' 32.014" E

West Mundka DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 2.03 (b)373/1(15-18) N/A DDA water body exist at site Not developed Feasible Yes,

04.06.2021

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

24 Mundka 28° 41' 2.717" N 

77° 1' 42.917" E

West Mundka DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 2.207 (c)190/1 (16-5) N/A DDA water body exist at site, STP has 

been developed at site by DJB 

under AMRUT 2.0 Abhiyan

Not developed Feasible Yes,

04.06.2021

Yes Yes Partly boundary 

wall done

1414 
20 ‘|Hastsal 28° 37' 48.716" N |South West Hastsal (partly) F/75|DPD-1 / Sh. Natural 2.968 (b)55/13(4- N/A DDA Waterbody exist at site Not developed | Feasible Yes, Yes No No, 

(partly) F/75 |77° 3' 20.056" E Shivam Agarawal 14)14(2-9)16(4- 06.01.2021 Boundary 
(EE) - 9958448660 10)17(6-2)18(5- wall/Demarcati 

4) total=(22-19) on done after 

TSS verification. 

21 +|Kamruddin 28° 40' 40.341" N |South West Kamruddin Nagar |DPD-1/ Sh. Natural 1.337 38/1/2min (10 |N/A DDA Water body exist at site. Needs |Not developed |Feasible Yes, Yes No No, 

Nagar 77° 3' 13.066" E Shivam Agarawal bigha) beautification & upgradation 09.10.2020 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

22 |Mundka 28° 40' 38.981" N |West Mundka DPD-1 / Sh. N/A 0.159 (a)178/1(1-19) |N/A DDA Park exist Not developed | Feasible Yes, Yes No No, 

77° 1' 57.780" E Shivam Agarawal 04.06.2021 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

23. |Mundka 28° 40' 38.574" N |West Mundka DPD-1 / Sh. Natural 2.03 (b)373/1(15-18) |N/A DDA water body exist at site Not developed | Feasible Yes, Yes No No, 

77° 1' 32.014" E Shivam Agarawal 04.06.2021 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

24 |Mundka 28° 41'2.717"N  |West Mundka DPD-1 / Sh. Natural 2.207 (c)190/1 (16-5) |N/A DDA water body exist at site, STP has |Not developed |Feasible Yes, Yes Yes Partly boundary 

77° 1' 42.917" E Shivam Agarawal been developed at site by DJB 04.06.2021 wall done 

(EE) - 9958448660 under AMRUT 2.0 Abhiyan 
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25 Mundka 28° 40' 51.561" N 

77° 0' 32.293" E

West Mundka DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Manmade 0.556 (h)163(4-16) N/A DDA Water body exist at site partly 

and rest a temple exist on the 

site.

Not developed Feasible Yes,

04.06.2021

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

26 Nangloi jat 28° 40' 32.634" N 

77° 3' 55.739" E

West Nangloi jat DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 1.086 (a)126 (old 

61//4/3) (8-12)

N/A DDA water body exist at site Not developed Feasible Yes,

09.10.2020

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

27 Nilothi 28° 38' 51.104" N 

77° 3' 26.442" E

West Nilothi DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

0.775 39//9/2(5-8) N/A DDA Vacant land exist Not developed Feasible Yes,

13.10.2021

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

28 Ranhola @ 

safipur 

ranhola

28° 39' 51.259" N 

77° 3' 3.741" E

West Ranhola @ safipur 

ranhola

DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 1.755 (a)59(13-12) N/A DDA Site is developed park at the site. Not developed Feasible Yes.

23.09.2020

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

29 Ranhola @ 

safipur 

ranhola

28° 39' 20.809" N 

77° 2' 21.068" E

West Ranhola @ safipur 

ranhola

DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 1.471 (b)67(11 bighas) N/A DDA Builtup at site, including a MCD 

office.

Not developed Not Feasible Yes.

23.09.2020

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

1515 
25 |Mundka 28° 40' 51.561" N |West Mundka DPD-1 / Sh. Manmade 0.556 (h)163(4-16) N/A DDA Water body exist at site partly Not developed | Feasible Yes, Yes No No, 

77° 0' 32.293" E Shivam Agarawal and rest a temple exist on the 04.06.2021 Boundary 

(EE) - 9958448660 site. wall/Demarcati 

on done after 

TSS verification. 

26 |Nangloi jat 28° 40' 32.634" N |West Nangloi jat DPD-1 / Sh. Natural 1.086 (a)126 (old N/A DDA water body exist at site Not developed | Feasible Yes, Yes No No, 

77° 3' 55.739" E Shivam Agarawal 61//4/3) (8-12) 09.10.2020 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

27 ‘| Nilothi 28° 38'51.104" N |West Nilothi DPD-1 / Sh. 0.775 39//9/2(5-8) N/A DDA Vacant land exist Not developed | Feasible Yes, Yes No No, 

77° 3' 26.442" E Shivam Agarawal 13.10.2021 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

28 |Ranhola @ 28° 39'51.259" N |West Ranhola @ safipur |DPD-1 / Sh. N/A 1.755 (a)59(13-12) N/A DDA Site is developed park at the site.| Not developed |Feasible Yes. Yes No No, 

safipur 77° 3'3.741"E ranhola Shivam Agarawal 23.09.2020 Boundary 

ranhola (EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

29 |Ranhola @ 28° 39' 20.809" N |West Ranhola @ safipur |DPD-1 / Sh. N/A 1.471 (b)67(11 bighas) |N/A DDA Builtup at site, including a MCD _ |Not developed | Not Feasible Yes. Yes No No, 

safipur 77° 2' 21.068" E ranhola Shivam Agarawal office. 23.09.2020 Boundary 

ranhola (EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

807



30 Ranhola @ 

safipur 

ranhola

28° 39' 31.438" N 

77° 2' 12.330" E

West Ranhola @ safipur 

ranhola

DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.3077 (c)76(3-13) 

(3077 sq.mtrs.)

N/A DDA Park adjacent to MPCC (Multi 

purpose community hall)

Not developed Feasible Yes.

08.02.2021

Yes No Yes

31 Tilang pur 

kotla

28° 38' 47.566" N 

77° 1' 41.374" E

West Tilang pur kotla DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

Natural 1.217 19(9-1) N/A DDA Water body exist at site Not developed Feasible Yes,

23.09.2020

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

32 Mundka 28°40'48.877" N 

77°01'34.800" E

West Mundka DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.556 

Hac.

(F) 370 min (4-

16)

N/A DDA Park Exist at site Park exist at 

site

Feasible Yes,

04.06.2021

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

33 Hastsal 

(partly) F/74
28° 38' 0.039" N 

77° 3' 30.897" E
West Hastsal DPD-1 / Sh. 

Shivam Agarawal 

(EE) - 9958448660

N/A 0.68 (a)48//14(3-

16)17/1(1-16) 

total =(5-12)

N/A DDA Built up, Land is already 

encroached during 

handing/taking over from 

GNCTD

Not 

developed

Not Feasible Yes,

06.01.2021

Yes No No, 

Boundary 

wall/Demarcati

on done after 

TSS verification.

34 Bagdola 28° 34' 

17.033" N 77° 

4' 22.856" E 

28° 34.215' N

77 04.602'E

New Delhi Bagdola DPD-5/Er. 

Chandresh 

Kumar/88001412

39

1.859 (d) 40/1(13-

9)

Non Feasible

1616 
30 |Ranhola @ 28° 39' 31.438" N |West Ranhola @ safipur |DPD-1 / Sh. N/A 0.3077 (c)76(3-13) N/A DDA Park adjacent to MPCC (Multi Not developed | Feasible Yes. Yes No Yes 

safipur 77° 2' 12.330" E ranhola Shivam Agarawal (3077 sq.mtrs.) purpose community hall) 08.02.2021 

ranhola (EE) - 9958448660 

31 ‘|Tilang pur 28° 38' 47.566" N |West Tilang pur kotla DPD-1 / Sh. Natural 1.217 19(9-1) N/A DDA Water body exist at site Not developed | Feasible Yes, Yes No No, 

kotla 77° 1' 41.374" E Shivam Agarawal 23.09.2020 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

32  |Mundka 28°40'48.877" N |West Mundka DPD-1 / Sh. N/A 0.556 (F) 370 min (4- |N/A DDA Park Exist at site Park exist at |Feasible Yes, Yes No No, 

77°01'34.800" E Shivam Agarawal Hac. 16) site 04.06.2021 Boundary 

(EE) - 9958448660 wall/Demarcati 

on done after 

TSS verification. 

33. ‘| Hastsal 28° 38'0.039"N |West Hastsal DPD-1 / Sh. N/A 0.68 (a)48//14(3- N/A DDA Built up, Land is already Not Not Feasible Yes, Yes No No, 

(partly) F/74 177° 3' 30.897" E Shivam Agarawal 16)17/1(1-16) encroached during developed 06.01.2021 Boundary 

(EE) - 9958448660 total =(5-12) handing/taking over from wall/Demarcati 

GNCTD on done after 

TSS verification. 

34 |Bagdola 28° 34' New Delhi Bagdola DPD-5/Er. 1.859] (d) 40/1(13- 
17.033" N77? Chandresh 9) 

' h Kumar/88001412 
4' 22.856" E 39 

28° 34.215'N 

77 04.602'E 
Non Feasible 
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35 Bagdola 28° 34' 8.081" N 

77° 4' 27.976" E

New Delhi Bagdola DPD-5/Er. 

Chandresh 

Kumar/88001412

39

1.624 (a) 1etc/157(12-

4)

Does not exist

Feasible

36 Bagdola 28° 34' 19.986" N 

77° 4' 18.908" E

New Delhi Bagdola DPD-5/Er. 

Chandresh 

Kumar/88001412

39

1.221 (b) 31(9-13)

Does not exist

Feasible

37 Bharthal 28° 32' 30.428" N 

77° 2' 41.163" E

South West Bharthal DPD-5/Er. 

Chandresh 

Kumar/88001412

39

2.03 184(15-18) Exist Exist at site the work of award 

for bitufication is under 

progress.

Feasible

38 Bharthal 28° 32.662'N 77° 

03.254'E

South West Bharthal DPD-5/Er. 

Chandresh 

Kumar/88001412

39

0.374 52/10/3(2-8) This falls under 

the jurisdiction 

of Northern 

Railway

This falls under the jurisdiction 

of Northern Railway

Feasible

39 Bharthal 28° 32' 31.246" N 

77° 2' 40.078" E

South West Bharthal DPD-5/Er. 

Chandresh 

Kumar/88001412

39

2.547 184(19-04) Exist at site the work of award 

for bitufication is under 

progress.

Feasible

1717 
35 |Bagdola 28° 34' 8.081" N_ |New Delhi Bagdola DPD-5/Er. 1.624](a) 1etc/157(12- 

77° 4' 27.976" E Chandresh 4) 

Kumar/88001412 

39 

Feasible 

Does not exist 

36 |Bagdola 28° 34' 19.986" N|New Delhi Bagdola DPD-5/Er. 1.221](b) 31(9-13) 

77° 4' 18.908" E Chandresh 

Kumar/88001412 

39 

Feasible 

Does not exist 

37 |Bharthal 28° 32' 30.428" N}South West Bharthal DPD-5/Er. 2.03]184(15-18) Exist Exist at site the work of award 

77° 2' 41.163" E Chandresh for bitufication is under 

Kumar/88001412 progress. 

39 

Feasible 

38  |Bharthal 28° 32.662'N 77° |South West Bharthal DPD-5/Er. 0.374|52/10/3(2-8) This falls under| This falls under the jurisdiction 

03.254'E Chandresh the jurisdiction | of Northern Railway 

Kumar/88001412 of Northern 

39 Railway 

Feasible 

39 |Bharthal 28° 32' 31.246" N}South West Bharthal DPD-5/Er. 2.547] 184(19-04) Exist at site the work of award 

77° 2' 40.078" E Chandresh for bitufication is under 

Kumar/88001412 progress. 

39 

Feasible 
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40 Bharthal 28° 32' 

41.762" N 77° 

3' 2.763" E

South West Bharthal DPD-5/Er. 

Chandresh 

Kumar/88001412

39

0.96 147 &148(7-

18)

DDA 

Community 

hall exist at 

site as per 

coordinate.
Non Feasible

41 Dhool Siras 28° 33' 17.348" N 

77° 1' 56.874" E 

28° 33.257' N

77° 01.929' E

South West Dhool Siras DPD-5/Er. 

Chandresh 

Kumar/88001412

39

1.19 72/2 (8-9) MOU

Feasible

42 Dhool Siras 28° 33' 10.425" N 

77° 1' 43.726" E

South West Dhool Siras DPD-5/Er. 

Chandresh 

Kumar/88001412

39

0.95 85 (7-13) Maintained by 

NCT of Delhi

Feasible

43 Dhool Siras 28° 33' 11.369" N 

77° 1' 53.770" E

South West Dhool Siras DPD-5/Er. 

Chandresh 

Kumar/88001412

39

0.018 245 (0-14) Maintained by 

NCT of Delhi

Feasible

44 Dhool Siras 28° 33' 20.139" N 

77° 1' 57.593" E

South West Dhool Siras DPD-5/Er. 

Chandresh 

Kumar/88001412

39

1.056 227/3 (7-9) Maintained by 

NCT of Delhi

Feasible

1818 
40 |Bharthal {28° 32' South West __|Bharthal DPD-5/Er. 0.96|147 &148(7- DDA 

41.762" N77° Chandresh 18) Community 

32 h Kumar/88001412 hall exist at 

763" E 39 site as per 

coordinate. . 
Non Feasible 

41 |DhoolSiras |28° 33' 17.348" N|South West Dhool Siras DPD-5/Er. 1.19]72/2 (8-9) MOU 

77° 1' 56.874" E Chandresh 

28° 33.257'N Kumar/88001412 

77° 01.929' E 39 

Feasible 

42 |DhoolSiras {28° 33' 10.425" N}South West Dhool Siras DPD-5/Er. 0.95/85 (7-13) Maintained by 

77° 1' 43.726" E Chandresh NCT of Delhi 

Kumar/88001412 

39 

Feasible 

43 |Dhool Siras |28° 33' 11.369" N|South West Dhool Siras DPD-5/Er. 0.018}245 (0-14) Maintained by 

77° 1'53.770"E Chandresh NCT of Delhi 

Kumar/88001412 

39 

Feasible 

44 |DhoolSiras {28° 33' 20.139" N}South West Dhool Siras DPD-5/Er. 1.056]227/3 (7-9) Maintained by 

77° 1' 57.593" E Chandresh NCT of Delhi 
Kumar/88001412 

39 

Feasible 
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45 Palam F/04 28° 35' 22.693" N 

77° 4' 24.110" E

South West Palam DPD-5/Er. 

Chandresh 

Kumar/88001412

39

2.825 122(21-12) Encroached

Feasible

No N/A N/A

46 Palam F/06 28° 35' 39.080" N 

77° 4' 38.973" E

South West Palam DPD-5/Er. 

Chandresh 

Kumar/88001412

39

0.294 156(2-2) Encroached

Feasible

No N/A N/A

47 Palam F/07 28° 35' 29.272" N 

77° 4' 55.694" E

South West Palam DPD-5/Er. 

Chandresh 

Kumar/88001412

39

2.0307 162(15-18) Encroached

Feasible

No N/A N/A

48

Basai 

Darapur 

Sudarshan 

Park

28° 39' 33.771" 

N 77° 8' 

11.452" E

West Basai Darapur

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

Natural 1.68 (a) 732(12-6) NA DDA

Pending identification from 

LM Department, West 

District, DDA, Letter sent 

may be provided to 

SE(P&HQ) Dwk Not 

developed
Feasible Not No No No

1919 

45 |Palam F/04 |28° 35' 22.693" N|South West Palam DPD-5/Er. 2.825] 122(21-12) Encroached No N/A N/A 

77° 4' 24.110" E Chandresh 

Kumar/88001412 

39 

Feasible 

46 |PalamF/06 {28° 35' 39.080" N/South West Palam DPD-5/Er. 0.294] 156(2-2) Encroached No N/A N/A 

77° 4' 38.973" E Chandresh 

Kumar/88001412 

39 

Feasible 

47 |Palam F/07 {28° 35' 29.272" N|South West Palam DPD-5/Er. 2.0307] 162(15-18) Encroached No N/A N/A 

77° 4' 55.694" E Chandresh 

Kumar/88001412 

39 

Feasible 

48 Pending identification from 

LM Department, West 

; District, DDA, Letter sent 
mes 28° 39' 33.771" on vee may be provided to Not 
arapur N77°8' West BasaiDarapur | “19 Natural 1.68 | (a) 732(12-6) NA DDA _|SE(P&HQ) Dwk ° Feasible Not No No No 

Sudarshan 11.452" E DMD/5 developed 

Park : (9873783098) 
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49

Budhela

28° 38' 20.857" 

N 77° 4' 5.280" 

E

West Budhela

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 0.0112 22/8/3(0-9) NA DDA

The site was inspected by 

Engg. & LM wing and no 

water body is found as the 

land/Khasra no. is a part of 

Bodella residential scheme 

and same has been 

confirmed by LM wing and 

multistoried building 

developed at site 

(Photographs enclosed).

Not 

developed
Non Feasible Not No No No

50

Budhela

28° 38' 19.572" 

N 77° 4' 7.262" 

E

West Budhela

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 0.06 22/14(4-8) NA DDA

The land was alloted to 

Sahitya Kala Parishad by 

Intitutional Land Branch in 

December 2002 as per 

latest TSS which was 

identified by LM Wing. The 

ground is flat with no 

depression, there is no 

source of STP treated 

water to sustain any 

artificially created water 

body. If at all it is created it 

will be seasonal water body 

which shall filled only 

during Monsoon Season.

Not 

developed
Non Feasible Not Yes Yes Yes

51

Budhela

28° 38' 16.045" 

N 77° 4' 7.098" 

E

West Budhela

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 0.0149 22/24/1(1-19) NA DDA

The site was jointly 

inspected by Engg. & LM 

wing and no water body 

found at site as the Barat 

Ghar under jurisdiction of 

MCD has been built up at 

said location (Photographs 

enclosed).

Not 

developed
Non Feasible Not No No No

52

Budhela

28° 38' 2.272" 

N 77° 4' 

21.537" E

West Budhela

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 0.002
(a)36/6/2(0-

16)
NA DDA

No water body found at site 

as the land surface levelled 

and developed as a 

mulitigreen park C-Block, 

Vikaspuri by DDA 

(Photographs enclosed).

Not 

developed
Non Feasible Not No No No

53

Keshopur 

F/74

28° 38' 48.302" 

N 77° 4' 

54.834" E

West Keshopur

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 0.54
200 OLD34 

NEW (4-1))
NA DDA

The site was jointly 

inspected by Engg. & LM 

wing and it has been found 

that multistory building is 

constructed as said 

location and levelled and 

no water body found at the 

site (Photographs 

enclosed). Also as reported 

by LM wing the land as a 

part of Lal Dora.

Not 

developed
Non Feasible Not No No No

2020 
49 

Budhela 

28° 38' 20.857" 
N 77° 4' 5.280" 
E 

West Budhela 

Sh. C. B. 
Singh, EE- 

DMD/5 
(9873783098) 

NA 0.0112 22/8/3(0-9) NA DDA 

The site was inspected by 

Engg. & LM wing and no 

water body is found as the 

land/Khasra no. is a part of 

Bodella residential scheme 

and same has been 

confirmed by LM wing and 

multistoried building 

developed at site 

(Photographs enclosed). 

Not 

developed 
Non Feasible Not No No No 

50 

Budhela 

28° 38' 19.572" 
N 77° 4' 7.262" 
E 

West Budhela 

Sh. C. B. 

Singh, EE- 

DMD/5 

(9873783098) 

NA 0.06 22/14(4-8) NA DDA 

The land was alloted to 

Sahitya Kala Parishad by 

Intitutional Land Branch in 

December 2002 as per 

latest TSS which was 

identified by LM Wing. The 

ground is flat with no 

depression, there is no 

source of STP treated 

water to sustain any 

artificially created water 

body. If at all it is created it 

will be seasonal water body 

which shall filled only 

during Monsoon Season. 

Not 

developed 
Non Feasible Not Yes Yes Yes 

51 

Budhela 

28° 38' 16.045" 
N 77° 4' 7.098" 
E 

West Budhela 

Sh. C. B. 
Singh, EE- 

DMD/5 
(9873783098) 

NA 0.0149 22/24/1(1-19) NA DDA 

The site was jointly 

inspected by Engg. & LM 

wing and no water body 

found at site as the Barat 
Ghar under jurisdiction of 

MCD has been built up at 

said location (Photographs 

enclosed). 

Not 

developed 
Non Feasible Not No No No 

52 

Budhela 

28° 38' 2.272" 
N77°4' 
21.537" E 

West Budhela 

Sh. C. B. 

Singh, EE- 

DMD/5 

(9873783098) 

NA 0.002 
(a)36/6/2(0- 
16) NA DDA 

No water body found at site 

as the land surface levelled 

and developed as a 

mulitigreen park C-Block, 

Vikaspuri by DDA 

(Photographs enclosed). 

Not 

developed 
Non Feasible Not No No No 

53 

Keshopur 

F/74 

28° 38' 48.302" 
N77°4' 
54.834" E 

West Keshopur 

Sh. C. B. 

Singh, EE- 

DMD/5 

(9873783098) 

NA 0.5 nS
 200 OLD34 

NEW (4-1)) NA DDA 

The site was jointly 

inspected by Engg. & LM 

wing and it has been found 

that multistory building is 

constructed as said 

location and levelled and 

no water body found at the 

site (Photographs 

enclosed). Also as reported 

by LM wing the land as a 

part of Lal Dora. 

Not 

developed 
Non Feasible Not No No No 
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54

Khayala

28° 39' 28.970" 

N 77° 6' 2.875" 

E

West Khayala

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 0.288
(a)11/5/3 (2-

16)
NA DDA

The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

along with LM & 

Horticulture wing DDA and 

no water body found there. 

The land has been 

developed as park near 

Hanuman Mandir by MCD 

(Photograph same is 

enclosed).

Not 

developed
Non Feasible Not No No No

55

Khayala

28° 39' 3.060" 

N 77° 6' 8.730" 

E

West Khayala

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 0.957

(b)20/23(5-16) 

(c)24/1(2-0)

Total area (7-

16)

NA DDA

The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

along with LM & 

Horticulture wing DDA and 

no water body found there. 

The land has been 

developed as park. 

(Chhaparwala Park) by 

MCD (Photograph same is 

enclosed).

Not 

developed
Non Feasible Not No No No

56

Khayala

28° 39' 23.037" 

N 77° 6' 9.728" 

E

West Khayala

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 0.414
(c)48/27/2(3-

1)
NA DDA

The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

along with LM & 

Horticulture wing DDA and 

no water body found there. 

The land has been 

developed as park. 

(Chandila Park) by MCD 

(Photograph same is 

enclosed).

Not 

developed
Non Feasible Not No No No

57

Madi pur 

F/76

28° 40' 7.640" 

N 77° 7' 

21.340" E

West Madi pur

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

Natural 1.484

K.No. : 1299

Area: 11

Bigha 10

Biswa

NA DDA
Maintained by Horticulture 

Department
NA Feasible Not No No No

58

Nagli jalib 

F/66

28° 38' 5.943" 

N 77° 5' 

26.887" E

West Nagli jalib

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 0.521
(a)1 etc/70 (3-

9)
NA DDA

The Water Body at the 

mentioned GPS 

coordinates and near by 

area is not traceable. 

Hence report my be treated 

as nil. Also reported that 

buildings are erected on 

the location (Photographs 

enclosed)

Not 

developed
Non Feasible Not No No No

2121 

54 The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

Sh. C.B. along with LM & 

28° 39" 28.970" Singh, EE- (a)11/5/3 (2- Horticulture wing DDA and Not 
Khayala Ni 6' 2.875" |West Khayala DMD/5 NA 0.288 16) NA DDA no water body found there. developed Non Feasible Not No No No 

(9873783098) The land has been 

developed as park near 

Hanuman Mandir by MCD 

(Photograph same is 
enclosed) 

55 The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

_ along with LM & 
28° 39" 3.060" singh, EE- (o)24/1(20) Horticulture wing DDA and Not 

Khayala 77° 6' 8.730" |West Khayala DMD/5 NA 0.957 Total area (7- NA DDA no water body found there. developed Non Feasible Not No No No 

(9873783098) 16) The land has been 

developed as park. 

(Chhaparwala Park) by 

MCD (Photograph same is 
enclosed) 

56 The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

Sh. C.B. along with LM & 

28° 39" 23.037" Singh, EE- (c)48/27/2(3- Horticulture wing DDA and Not ; 
Khayala N 77° 6' 9.728" |West Khayala DMD/5 NA 0.414 1) NA DDA no water body found there. developed Non Feasible Not No No No 

E (9873783098) The land has been 
developed as park. 

(Chandila Park) by MCD 

(Photograph same is 

Sh. C.B K.No. : 1299 enclosed) 57 .C.B. .No. : 

Madi pur 28° 40'7.640" . Singh, EE- Area: 11 Maintained by Horticulture . 
N77°7' West Madi pur , Natural 1.484). NA DDA NA Feasible Not No No No 

F/76 21.340" E DMD/5 Bigha 10 Department 

: (9873783098) Biswa 
58 The Water Body at the 

mentioned GPS 

coordinates and near by 

area is not traceable. 

coo. 28° 38' 5.943" Sh. C. B. Hence report my be treated 

Neal Jalib WN77° 5! West Nagli jalib ro NA 0.521 en etc/70 (3- NA DDA as nil. Also reported that | Nee q |Non Feasible] Not No No No 
26.887" E ) buildings are erected on evelope 

(9873783098) the location (Photographs 

enclosed) 
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59

Nangloi 

Sayyed

28° 39' 36.098" 

N 77° 5' 9.968" 

E

West Nangloi Sayyed

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 1.359 1/291 (10-14) NA DDA

As reported by LM/WZ, 

The Land is under litigation 

in Hon’ble high court vide 

case no (RFA 

854,856/2019) and the 

court has issued stay order. 

Hence Water Body could 

not be assessed 

(Photographs enclosed).

Not 

developed
Non Feasible Not No No No

60

Garhi 

peeran F/89 

@ 

Peeragarhi

28° 40.688' N 

77° 05.640' E
West Peeragarhi

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 0.404

487 with in Lal 

Dora (one 

acre)

NA DDA

The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

along with LM & 

Horticulture wing DDA and 

no water body found there 

as the land has been 

properly levelled and 

developed as green area 

which seems like park. 

(Photograph same is 

enclosed).

Not 

developed
Non Feasible Not No No No

61

Garhi 

peeran F/89 

@ 

Peeragarhi

28° 40' 35.613" 

N 77° 5' 

20.418" E

West Peeragarhi

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 1.49 434(11-6) NA DDA

The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

along with LM & 

Horticulture wing DDA and 

no water body found there. 

The land has been 

developed as park by MCD 

(Photograph same is 

enclosed).

Not 

developed
Non Feasible Not No No No

62

Tatar pur 

F/66

28° 38' 40.095" 

N 77° 6' 

54.343" E

West Tatar pur

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

NA 2.288 30/1(17-11) NA DDA

Water body not exists as 

the area encroached by 

school structure, chaupal, 

temple and shops
Not 

developed
Non Feasible Not No No No

63

Vishnu 

Garden
West Vishnu Garden

Sh. C. B. 

Singh, EE-

DMD/5 

(9873783098)

Natural 0.288
(a) K No.

5/3(2-16).
NA DDA

The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

along with LM & 

Horticulture wing DDA and 

no water body found there. 

The land has been 

developed as park. 

(Chhaparwala Park) by 

MCD (Photograph same is 

enclosed).

NA Non Feasible Not No No No

22
59 

22 

Nangloi 

Sayyed 

28° 39' 36.098" 
N 77° 5' 9.968" 
E 

West Nangloi Sayyed 

Sh. C. B. 

Singh, EE- 

DMD/5 

(9873783098) 

NA 1.359 1/291 (10-14) NA DDA 

As reported by LM/WZ, 

The Land is under litigation 

in Hon’ble high court vide 

case no (RFA 

854,856/2019) and the 

court has issued stay order. 

Hence Water Body could 

not be assessed 

(Photographs enclosed). 

Not 

developed 
Non Feasible Not No No No 

60 

Garhi 

peeran F/89 

@ 
Peeragarhi 

28° 40.688' N 
77° 05.640'E 

West Peeragarhi 

Sh. C. B. 
Singh, EE- 

DMD/5 
(9873783098) 

NA 0.404 
487 with in Lal 
Dora (one 

acre) 

NA DDA 

The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

along with LM & 

Horticulture wing DDA and 

no water body found there 

as the land has been 

properly levelled and 

developed as green area 

which seems like park. 

(Photograph same is 
enclased)\ 

Not 

developed 
Non Feasible Not No No No 

61 

Garhi 

peeran F/89 

@ 
Peeragarhi 

28° 40' 35.613" 
N77°5' 
20.418" E 

West Peeragarhi 

Sh. C. B. 
Singh, EE- 

DMD/5 
(9873783098) 

NA 1.49 434(11-6) NA DDA 

The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

along with LM & 

Horticulture wing DDA and 

no water body found there. 

The land has been 

developed as park by MCD 

(Photograph same is 

enclosed). 

Not 

developed 
Non Feasible Not No No No 

62 

Tatar pur 

F/66 

28° 38' 40.095" 
N77°6 
54.343" E 

West Tatar pur 

Sh. C. B. 

Singh, EE- 

DMD/5 

(9873783098) 

NA 2.288 30/1(17-11) NA DDA 

Water body not exists as 

the area encroached by 

school structure, chaupal, 

temple and shops 
Not 

developed 
Non Feasible Not No No No 

63 

Vishnu 

Garden 
West Vishnu Garden 

Sh. C. B. 
Singh, EE- 

DMD/5 
(9873783098) 

Natural 0.288 
(a) K No. 

5/3(2-16). 
NA DDA 

The location mentioned 

with GPS coordinate was 

inspected on 05.03.2021 

along with LM & 

Horticulture wing DDA and 

no water body found there. 

The land has been 

developed as park. 

(Chhaparwala Park) by 

MCD (Photograph same is 
enclosed) 

NA Non Feasible Not No No No 

814



64

Dabri

28° 36' 29.205" 

N 77° 5' 8.798" 

E

South West Dabri 
DPD-2,

Sh. Brijesh Kumar 

(EE)-7983747721
Natural

0.2529 

Hac (3.0 

Bhigha)

38(55-3) Dry DDA

Undevelopled and not 

feasible due to trees (approx 

90 nos) and built up 

surroundings encroachments. 

Not 

developed
Not Feasible

Yes,

27.06.2022
No No No

65 Ambarhai 

F/04

28° 34.604" N 

77° 02.735" E

South West Ambarhai DMP-7,

Sh. Chandresh 

Kumar (EE)-

8800141239

N/A 38/10 N/A DDA handed by horticulture to 

MCD

Not developed na No No No No

66 Ambarhai 

F/02

28° 34' 44.043" N 

77° 2' 56.949" E

South West Ambarhai DMP-7,

Sh. Chandresh 

Kumar (EE)-

8800141239

N/A 0.93 57(7-0) N/A DDA maintained by MCD yes na No No No No

67 Toganpur 

F/02

28° 34' 15.386" N 

77° 3' 31.658" E

South West Toganpur PD-11,

Sh. Shivam 

Agarawal (EE) - 

9958448660

N/A 0.602 1/170(4-5) N/A DDA Now, Bharat Vandana park 

exists at this location

Developed Feasible No No No No

2323 

64 

28° 36' 29.205" DPD-2, 0.2529 Undevelopled and not 
. on " . . feasible due to trees (approx Not . Yes, 

Dabri N 77° 5' 8.798" |South West Dabri Sh. Brijesh Kumar Natural Hac (3.0 |38(55-3) Dry DDA 90 d built Not Feasible No No No 
E (EE)-7983747721 Bhigha) nos) an ult Up developed 27.06.2022 

surroundings encroachments. 

65  |Ambarhai 28° 34.604" N South West Ambarhai DMP-7, N/A 38/10 N/A DDA handed by horticulture to | Not developed |na No No No No 

F/04 77° 02.735" E Sh. Chandresh MCD 

Kumar (EE)- 

8800141239 

66 |Ambarhai = |28° 34' 44.043" N|South West Ambarhai DMP-7, N/A 0.93]57(7-0) N/A DDA maintained by MCD yes na No No No No 

F/02 77° 2' 56.949" E Sh. Chandresh 
Kumar (EE)- 

8800141239 

67 |Toganpur 28° 34' 15.386" N}South West Toganpur PD-11, N/A 0.602 1/170(4-5) N/A DDA Now, Bharat Vandana park |Developed Feasible No No No No 

F/02 77° 3' 31.658" E Sh. Shivam exists at this location 

Agarawal (EE) - 

9958448660 
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68 Bamnoli 28° 32' 44.091" N 

77° 1' 59.314" E

South West Bamnoli DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857

Natural 0.555 232 (4-15)  

Earlier 547(04-

15)

NA

DDA Rejuvenated Develope

d

Feasible yes No proper 

boundary 

wall 

69 Bamnoli 28° 32' 31.088" N 

77° 1' 48.808" E

South West Bamnoli DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.615 28/5 (4-6)  

565(04-06)

NA

DDA Rejuvenated Develope

d

Feasible yes No proper 

boundary 

wall 

2424 

68 |Bamnoli 28° 32' 44.091" N|South West Bamnoli DMD-II Natural 0.555 = |232 (4-15) DDA Rejuvenated Develope |Feasible yes No proper 

77° 1'59.314" E Sh.Manish Earlier 547(04- d boundary 

Gupta(EE) 15) wall 
9911303857 

NA 

69 |Bamnoli 28° 32' 31.088" N|South West Bamnoli DMD-II Natural 0.615 = |28/5 (4-6) DDA Rejuvenated Develope |Feasible yes No proper 

77° 1' 48.808" E Sh.Manish 565(04-06) d boundary 
Gupta(EE) wall 

9911303857 

NA 

816



70 Asalatpur 

Khawad F/66

28° 32' 34.265" N 

76° 56' 50.742" E

South West Asalatpur Khawad DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.48 15/7 &24(11-

13)

NA

DDA Dry Not 

Develope

d

Feasible Yes  

08-01-2021

NO NO NO 

71 Asalatpur 

Khawad

28° 32' 42" N   

76° 56' 28" E

South West Asalatpur Khawad DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural Kh. No. 9/6/2 & 

9/15

NA

DDA Not 

Develope

d

Feasible Yes  

08-01-2021

NO NO NO 

2525 
70 |Asalatpur  |28° 32' 34.265" N|South West Asalatpur Khawad |DMD-II Natural 1.48 15/7 &24(11- DDA Dry Not Feasible Yes NO NO NO 

Khawad F/66|76° 56' 50.742" E Sh.Manish 13) Develope 08-01-2021 
Gupta(EE) d 

9911303857 

NA 

71 |Asalatpur 28° 32'42"N South West Asalatpur Khawad |DMD-II Natural Kh. No. 9/6/2 & DDA Not Feasible Yes NO NO NO 

Khawad 76° 56' 28" E Sh.Manish 9/15 Develope 08-01-2021 
Gupta(EE) d 

9911303857 

NA 

817



72 Chawala 28° 34' 0.556" N 

77° 0' 17.160" E

South West Chawala DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.56 196/1(19-15)

NA

DDA Wet Not 

Develope

d

Feasible Yes 12-12-

2019

NO NO NO 

73 Chawala 28° 33' 52.540" N 

77° 0' 7.603" E

South West Chawala DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.688 192(5-15)

NA

DDA Wet Develope

d

Feasible Yes 12-12-

2019

NO NO Damaged 

B/Wall

74 Chawala 28° 34' 3.189" N  

77° 0' 31.254" E

South West Chawala DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.228 7/27(9-18)

NA

DDA Water Body Does not 

Exist

N/A N/A Yes 12-12-

2019

NO NO No

2626 
72 |Chawala 28° 34'0.556" N |South West Chawala DMD-II Natural 2.56 196/1(19-15) DDA Wet Not Feasible Yes 12-12- |NO NO NO 

77° 0' 17.160" E Sh.Manish Develope 2019 

Gupta(EE) d 

9911303857 

NA 

73 |Chawala 28° 33' 52.540" N|South West Chawala DMD-II Natural 0.688 = |192(5-15) DDA Wet Develope |Feasible Yes 12-12- |NO NO Damaged 

77° 0' 7.603" E Sh.Manish d 2019 B/Wall 

Gupta(EE) 

9911303857 

NA 

74 |Chawala 28° 34' 3.189" N |South West Chawala DMD-II Natural 1.228 —|7/27(9-18) DDA Water Body Does not |N/A N/A Yes 12-12- |NO NO No 

77° 0' 31.254" E Sh.Manish Exist 2019 
Gupta(EE) 

9911303857 

NA 

818



75 Chawala 28° 33' 14.670" N 

77° 0' 6.317" E

South West Chawala DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.685 96(12-6) NA DDA Dry Not 

developed

Feasible Yes 12-12-

2019

NO NO NO 

76 Chawala 28° 33' 14.410" N 

76° 59' 21.957" E

South West Chawala DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.588 206 (4-4)

NA

DDA Wet Not 

Develope

d

Feasible Yes 12-12-

2019

NO NO NO 

77 Chawala 28° 33' 44.787" N 

77° 0' 28.422" E

South West Chawala DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.89 199(14-17)

NA

DDA Dry Not 

Develope

d

Feasible Yes 12-12-

2019

NO NO NO 

2727 

75 |Chawala 28° 33' 14.670" N]South West Chawala DMD-II Natural 1.685  |96(12-6) NA DDA Dry Not Feasible Yes 12-12- INO NO NO 

77° 0'6.317" E Sh.Manish developed 2019 
Gupta(EE) 

9911303857 

76 |Chawala 28° 33' 14.410" N|South West Chawala DMD-II Natural 0.588  |206 (4-4) DDA Wet Not Feasible Yes 12-12- INO NO NO 

76° 59' 21.957" E Sh.Manish Develope 2019 
Gupta(EE) d 

9911303857 

NA 

77 ‘|\Chawala 28° 33' 44.787" N|South West Chawala DMD-II Natural 1.89 199(14-17) DDA Dry Not Feasible Yes 12-12- INO NO NO 
77° 0' 28.422" E Sh.Manish Develope 2019 

Gupta(EE) d 

9911303857 

NA 
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78 Chawala 28° 33' 46.191" N 

77° 0' 18.763" E

South West Chawala DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.556 362(4-16)

NA

DDA No Water Body at site N/A N/A Yes 12-12-

2019

NO NO NO 

79 Daulat pur 28° 32' 31.867" N 

76° 57' 52.693" E

South West Daulat pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.088 29/7(08-14)

NA

DDA Wet Not 

Develope

d

Feasible Yes 29-12-

2020

NO NO B/Wall 

Exist

80 Daulat pur 28° 32' 48.671" N 

76° 57' 44.945" E

South West Daulat pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.511 41(11-03)

NA

DDA Wet Not 

Develope

d

Feasible Yes 29-12-

2020

NO NO NO 

81 Daulat pur 28° 32' 44.556" N 

76° 56' 55.661" E

South West Daulat pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.818 22/26(6-12)

NA

DDA Dry Not 

Develope

d

Feasible Yes 29-12-

2020

NO NO NO 

2828 
78 |Chawala 28° 33' 46.191" N|South West Chawala DMD-II Natural 0.556 —|362(4-16) DDA No Water Body at site |N/A N/A Yes 12-12- |NO NO NO 

77° 0' 18.763" E Sh.Manish 2019 
Gupta(EE) 

9911303857 

NA 

79 |Daulat pur |28° 32' 31.867" N|South West Daulat pur DMD-II Natural 1.088  |29/7(08-14) DDA Wet Not Feasible Yes 29-12- INO NO B/Wall 

76° 57' 52.693" E Sh.Manish Develope 2020 Exist 
Gupta(EE) d 

9911303857 

NA 

80 |Daulatpur |28° 32' 48.671" N|South West Daulat pur DMD-II Natural 1.511  |41(11-03) DDA Wet Not Feasible Yes 29-12- |NO NO NO 
76° 57' 44.945" E Sh.Manish Develope 2020 

Gupta(EE) d 

9911303857 

NA 

81 |Daulatpur |28° 32' 44.556" N|South West Daulat pur DMD-II Natural 0.818  |22/26(6-12) DDA Dry Not Feasible Yes 29-12- |NO NO NO 

76° 56' 55.661" E Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 

820



82 Darya pur 

Khurd 

28° 33' 5.981" N 

76° 54' 36.132" E

South West Darya pur Khurd DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.48 66/11(11-1)

NA

DDA wet Not 

Develope

d

Feasible Yes  

20-01-2021

NO NO NO

83 Dichaun 

Kalan

28° 38' 14.044" N 

76° 58' 58.783" E

South West Dichaun Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.056 81/14/1(7-9)

NA

DDA Feasible Yes  

16-10-2020

Yes NO NO

84 Dichaun 

Kalan

28° 38' 18.218" N 

76° 58' 47.899" E

South West Dichaun Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.687 82/4/2(5-14)

NA

DDA Feasible Yes  

16-10-2020

Yes NO Damaged 

B/Wall

2929 

82 |Daryapur |28° 33'5.981"N |South West Darya pur Khurd = |DMD-II Natural 1.48 66/11(11-1) DDA wet Not Feasible Yes NO NO NO 

Khurd 76° 54' 36.132" E Sh.Manish Develope 20-01-2021 
Gupta(EE) d 

9911303857 

NA 

83 |Dichaun 28° 38' 14.044" N|South West Dichaun Kalan DMD-II Natural 1.056 |81/14/1(7-9) DDA Feasible Yes Yes NO NO 
Kalan 76° 58' 58.783" E Sh.Manish 16-10-2020 

Gupta(EE) 

9911303857 

NA 

84 |Dichaun 28° 38' 18.218" N|South West Dichaun Kalan DMD-II Natural 0.687 = |82/4/2(5-14) DDA Feasible Yes Yes NO Damaged 

Kalan 76° 58' 47.899" E Sh.Manish 16-10-2020 B/Wall 
Gupta(EE) 

9911303857 

NA 
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85 Dichaun 

Kalan

28° 38' 51.597" N 

76° 59' 27.330" E

South West Dichaun Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.602 97/15/2(4-5)

NA

DDA Feasible Yes  

16-10-2020

Yes NO No B/Wall 

Exist

86 Dichaun 

Kalan

28° 38' 27.178" N 

76° 59' 6.762" E

South West Dichaun Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 3.036 158/24/1(22-7)

NA

DDA Feasible Yes  

16-10-2020

Yes NO No B/Wall 

Exist

3030 

85 |Dichaun 28° 38' 51.597" N|South West Dichaun Kalan DMD-II Natural 0.602 |97/15/2(4-5) DDA Feasible Yes Yes NO No B/Wall 

Kalan 76° 59' 27.330" E Sh.Manish 16-10-2020 Exist 

Gupta(EE) 

9911303857 

NA 

86 |Dichaun 28° 38' 27.178" N|South West Dichaun Kalan DMD-II Natural 3.036 |158/24/1(22-7) DDA Feasible Yes Yes NO No B/Wall 

Kalan 76° 59' 6.762" E Sh.Manish 16-10-2020 Exist 

Gupta(EE) 

9911303857 

NA 
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87 Dichaun 

Kalan

28° 38' 51.188" N 

76° 59' 6.014" E

South West Dichaun Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.0017 96/20/2/1(0-

14)

NA

DDA No water 

body at 

site 

N/A Yes  

16-10-2020

Yes NO No B/Wall 

Exist

88 Hasanpur 28° 33' 23.659" N 

76° 56' 15.275" E

South West Hasanpur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.297 74(09-07) NA DDA Feasible Yes  

10-03-2023

NO NO No B/Wall 

Exist

89 Hasanpur 28° 33' 13.738" N 

76° 56' 36.828" E

South West Hasanpur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.55 65(04-12) NA DDA Yes  

10-03-2023

NO NO

3131 

87 |Dichaun 28° 38' 51.188" N|South West Dichaun Kalan DMD-II Natural 0.0017 |96/20/2/1(0- DDA No water |N/A Yes Yes NO No B/Wall 

Kalan 76° 59' 6.014" E Sh.Manish 14) body at 16-10-2020 Exist 

Gupta(EE) site 

9911303857 

NA 

88 |Hasanpur  |28° 33' 23.659" N/South West Hasanpur DMD-II Natural 1.297 |74(09-07) NA DDA Feasible Yes NO NO No B/Wall 

76° 56'15.275"E Sh.Manish 10-03-2023 Exist 

Gupta(EE) 

9911303857 

89 |Hasanpur = |28° 33' 13.738" N|/South West Hasanpur DMD-II Natural 0.55 65(04-12) NA DDA Yes NO NO 
76° 56' 36.828" E Sh.Manish 10-03-2023 

Gupta(EE) 

9911303857 
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90 Jaffarpur 

Kalan

28° 35' 23.898" N 

76° 55' 19.879" E

South West Jaffarpur Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.957 896(7-16)

NA

DDA Wet Not 

Develope

d

Feasible Yes 24-11-

2020

NO NO NO 

91 Jaffarpur 

Kalan

28° 35' 29.123" N 

76° 55' 5.316" E

South West Jaffarpur Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.816 473(6-1)

NA

DDA Wet Not 

Develope

d

Feasible Yes 24-11-

2020

NO NO NO 

92 Jharoda 

Kalan

28° 39' 1.897" N  

76° 56' 31.018" E

South West Jharoda Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.257 75/17(09-04)

NA

DDA Feasible Yes  

11-02-2021

Yes NO No B/Wall 

Exist

3232 

90 |Jaffarpur 28° 35' 23.898" N|South West Jaffarpur Kalan |DMD-II Natural 0.957 |896(7-16) DDA Wet Not Feasible |Yes 24-11- |NO NO NO 

Kalan 76° 55' 19.879" E Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 

91 |Jaffarpur 28° 35' 29,123" N|South West Jaffarpur Kalan = |DMD-II Natural 0.816  |473(6-1) DDA Wet Not Feasible Yes 24-11- |NO NO NO 
Kalan 76° 55'5.316"E Sh.Manish Develope 2020 

Gupta(EE) d 

9911303857 

NA 

92 |Jharoda 28° 39' 1.897" N |South West Jharoda Kalan DMD-II Natural 1.257 |75/17(09-04) DDA Feasible Yes Yes NO No B/Wall 

Kalan 76° 56' 31.018" E Sh.Manish 11-02-2021 Exist 
Gupta(EE) 

9911303857 

NA 
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93 Jharoda 

Kalan

28° 38' 57.709" N 

76° 56' 48.079" E

South West Jharoda Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 162(17-09)

NA

DDA Feasible Yes  

11-02-2021

Yes NO Damaged 

B/Wall

94 Jharoda 

Kalan

28° 38' 56.131" N 

76° 55' 50.302" E

South West Jharoda Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.819 19/9(13-6)

NA

DDA Feasible Yes 11-02-

2021

Yes NO No B/Wall 

Exist

3333 

93 |Jharoda 28° 38' 57.709" N|South West Jharoda Kalan DMD-II Natural 162(17-09) DDA Feasible Yes Yes NO Damaged 

Kalan 76° 56' 48.079" E Sh.Manish 11-02-2021 B/Wall 

Gupta(EE) 

9911303857 

NA 

94 |Jharoda 28° 38' 56.131" N|South West Jharoda Kalan DMD-II Natural 1.819  |19/9(13-6) DDA Feasible Yes 11-02- |Yes NO No B/Wall 

Kalan 76° 55' 50.302" E Sh.Manish 2021 Exist 

Gupta(EE) 

9911303857 

NA 
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95 Jharoda 

Kalan

28° 39' 27.134" N 

76° 57' 10.488" E

South West Jharoda Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.152 84/4/2(1-14)

NA

DDA No water 

body at site

Yes 11-02-

2021

Yes NO N/A

96 Jharoda 

Kalan

28° 39' 16.510" N 

76° 56' 59.898" E

South West Jharoda Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.37 165(2-8)

NA

DDA Feasible Yes 11-02-

2021

Yes NO Damaged 

B/Wall

97 Jharoda 

Kalan

28° 39' 24.399" N 

76° 57' 10.001" E

South West Jharoda Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 3.826 166(28-6)

NA

DDA Feasible Yes 11-02-

2021

Yes NO Yes

3434 

95 |Jharoda 28° 39' 27.134" N|South West Jharoda Kalan DMD-II Natural 0.152 |84/4/2(1-14) DDA No water |Yes 11-02- |Yes NO N/A 

Kalan 76° 57' 10.488" E Sh.Manish body at site ]2021 
Gupta(EE) 

9911303857 

NA 

96 |Jharoda 28° 39' 16.510" N|South West Jharoda Kalan DMD-II Natural 0.37 165(2-8) DDA Feasible Yes 11-02- |Yes NO Damaged 

Kalan 76° 56' 59.898" E Sh.Manish 2021 B/Wall 

Gupta(EE) 

9911303857 

NA 

97 |Jharoda 28° 39' 24.399" N|South West Jharoda Kalan DMD-II Natural 3.826 166(28-6) DDA Feasible Yes 11-02- |Yes NO Yes 

Kalan 76° 57' 10.001" E Sh.Manish 2021 

Gupta(EE) 

9911303857 

NA 

826



98 Jharoda 

Kalan

28° 39' 24.971" N 

76° 56' 51.235" E

South West Jharoda Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.15 85/9(1-16)

NA

DDA Yes 11-02-

2021

Yes NO

99 Jhul Jhuli 28° 32' 35.517" N 

76° 54' 17.312" E

South West Jhul Jhuli DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.155 10/9/2(1-16)

NA

DDA Wet Not 

Develope

d

Feasible Yes 08-01-

2020

NO NO NO 

100 Jhul Jhuli 28° 32' 34.399" N 

76° 54' 18.006" E

South West Jhul Jhuli DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.2675 10/12/2(2-0)

NA

DDA Wet Not 

Develope

d

Feasible Yes 08-01-

2020

NO NO NO 

101 Jhul Jhuli 28° 32' 8.206" N  

76° 54' 26.260" E

South West Jhul Jhuli DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.133 27/1/12(1-0)

NA

DDA No Water Body at site  

Open Ground

N/A N/A Yes 08-01-

2020

NO NO NO 

102 Jhul Jhuli 28° 32' 8.829" N  

76° 54' 6.006" E

South West Jhul Jhuli DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.88 44(14-10)

NA

DDA Wet Not 

Develope

d

Feasible Yes 08-01-

2020

NO NO NO 

3535 

98 |Jharoda 28° 39' 24.971" N|South West Jharoda Kalan DMD-II Natural 0.15 85/9(1-16) DDA Yes 11-02- |Yes NO 

Kalan 76° 56' 51.235" E Sh.Manish 2021 

Gupta(EE) 

9911303857 

NA 

99 |Jhul Jhuli 28° 32' 35.517" N|South West Jhul Jhuli DMD-II Natural 0.155 10/9/2(1-16) DDA Wet Not Feasible Yes 08-01- |NO NO NO 

76° 54' 17.312" E Sh.Manish Develope 2020 
Gupta(EE) NA d 

9911303857 

100 |Jhul Jhuli 28° 32' 34.399" N|South West Jhul Jhuli DMD-II Natural 0.2675 |10/12/2(2-0) DDA Wet Not Feasible Yes 08-01- |NO NO NO 

76° 54' 18.006" E Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 

101 |Jhul Jhuli 28° 32' 8.206" N |South West Jhul Jhuli DMD-II Natural 0.133 27/1/12(1-0) DDA No Water Body at site |N/A N/A Yes 08-01- |NO NO NO 

76° 54' 26.260" E Sh.Manish Open Ground 2020 

Gupta(EE) 

9911303857 

NA 

102 |Jhul Jhuli 28° 32' 8.829" N |South West Jhul Jhuli DMD-II Natural 1.88 44(14-10) DDA Wet Not Feasible Yes 08-01- |NO NO NO 

76° 54' 6.006" E Sh.Manish Develope 2020 

Gupta(EE) d 

9911303857 

NA 
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103 Qajipur 28° 34' 27.058" N 

76° 52' 51.968" E

South West Qajipur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.23 31(9-2)

NA

DDA Dry Not 

Develope

d

Feasible Yes 16-11-

2020

NO NO Damaged 

B/Wall

104 Qajipur 28° 34' 15.243" N 

76° 52' 55.140" E

South West Qajipur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.005 59/1(0-4)

NA

DDA Dry Not 

Develope

d

Feasible Yes 16-11-

2020

NO NO NO 

105 Khera Dabar 28° 35' 7.462" N 

76° 56' 16.757" E

South West Khera Dabar DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.44 53(18-3)

NA

DDA Wet Not 

Develope

d

Feasible Yes 11-11-

2020

NO NO NO 

106 Khera Dabar 28° 35' 12.606" N 

76° 55' 43.242" E

South West Khera Dabar DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.194 46(16-4)

NA

DDA Wet Develope

d

Feasible Yes 11-11-

2020

NO NO B/Wall 

Exist

3636 

103 |Qajipur 28° 34' 27.058" NjSouth West Qajipur DMD-II Natural 1.23 31(9-2) DDA Dry Not Feasible Yes 16-11- |NO NO Damaged 
76° 52' 51.968" E Sh.Manish Develope 2020 B/Wall 

Gupta(EE) d 

9911303857 

NA 

104 |Qajipur 28° 34' 15.243" N|South West Qajipur DMD-II Natural 0.005 |59/1(0-4) DDA Dry Not Feasible Yes 16-11- |NO NO NO 

76° 52'55.140" E Sh.Manish Develope 2020 

Gupta(EE) d 

9911303857 

NA 

105 |Khera Dabar |28° 35' 7.462" N |South West Khera Dabar DMD-II Natural 2.44 53(18-3) DDA Wet Not Feasible Yes 11-11- INO NO NO 

76° 56' 16.757" E Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 

106 |Khera Dabar |28° 35' 12.606" N|South West Khera Dabar DMD-II Natural 2.194  |46(16-4) DDA Wet Develope |Feasible |Yes 11-11- |NO NO B/Wall 

76° 55' 43.242" E Sh.Manish d 2020 Exist 
Gupta(EE) 

9911303857 

NA 
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107 Khera Dabar 28° 35' 22.680" N 

76° 55' 56.834" E

South West Khera Dabar DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.35

NA

DDA No water Body at Site N/A N/A Yes 11-11-

2020

NO NO NO 

108 Khera Dabar 28° 34' 57.132" N 

76° 56' 8.552" E

South West Khera Dabar DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.0025 275(0-2)

NA

DDA Dry Not 

Develope

d

Feasible Yes 11-11-

2020

NO NO NO 

109 Khera Dabar 28° 34' 58.405" N 

76° 56' 8.342" E

South West Khera Dabar DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.0025 305(0-2)

NA

DDA No water Body at site N/A N/A Yes 11-11-

2020

NO NO NO 

110 Khaira 28° 35' 48.015" N 

76° 58' 14.960" E

South West Khaira DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.28 (a) 79(2-13)

NA

DDA Feasible Yes 15-12-

2019

Yes NO No B/Wall 

Exist

3737 

107 |Khera Dabar |28° 35' 22.680" N|South West Khera Dabar DMD-II Natural 1.35 DDA No water Body at Site |N/A N/A Yes 11-11- |NO NO NO 
76° 55' 56.834" E Sh.Manish 2020 

Gupta(EE) 

9911303857 

NA 

108 |Khera Dabar |28° 34' 57.132" N|South West Khera Dabar DMD-II Natural 0.0025 |275(0-2) DDA Dry Not Feasible Yes 11-11- |NO NO NO 

76° 56' 8.552" E Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 

109 |Khera Dabar |28° 34' 58.405" N|South West Khera Dabar DMD-II Natural 0.0025 |305(0-2) DDA No water Body at site |N/A N/A Yes 11-11- |NO NO NO 

76° 56' 8.342" E Sh.Manish 2020 

Gupta(EE) 

9911303857 

NA 

110 |Khaira 28° 35' 48.015" NjSouth West Khaira DMD-II Natural 0.28 (a) 79(2-13) DDA Feasible Yes 15-12- |Yes NO No B/Wall 

76° 58' 14.960" E Sh.Manish 2019 Exist 

Gupta(EE) 

9911303857 

NA 
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111 Khaira 28° 35' 43.485" N 

76° 57' 53.742" E

South West Khaira DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.15 (b) 178(8-6)

NA

DDA Feasible Yes 15-12-

2019

Yes NO No B/Wall 

Exist

112 Khaira 28° 36' 1.025" N  

76° 57' 39.833" E

South West Khaira DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.73 (c) 185(5-5)

NA

DDA Feasible Yes 09-01-

2020

Yes NO Yes

113 Khar Khari 

jatmal

28° 34' 48.117" N 

76° 56' 40.745" E

South West Khar Khari jatmal DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.68 75/1(5-1)

NA

DDA Wet Not 

Develope

d

Feasible Yes 17-12-

2019

NO NO NO 

3838 

111 ‘|Khaira 28° 35' 43.485" N|South West Khaira DMD-II Natural 1.15 (b) 178(8-6) DDA Feasible Yes 15-12- |Yes NO No B/Wall 

76° 57' 53.742" E Sh.Manish 2019 Exist 
Gupta(EE) 

9911303857 

NA 

112 |Khaira 28° 36' 1.025" N |South West Khaira DMD-II Natural 0.73 (c) 185(5-5) DDA Feasible Yes 09-01- |Yes NO Yes 
76° 57' 39.833" E Sh.Manish 2020 

Gupta(EE) 

9911303857 

NA 

113. |Khar Khari {28° 34' 48.117" N|South West Khar Khari jatmal |DMD-II Natural 0.68 75/1(5-1) DDA Wet Not Feasible Yes 17-12- |NO NO NO 

jatmal 76° 56' 40.745" E Sh.Manish Develope 2019 
Gupta(EE) d 

9911303857 

NA 
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114 Khar Khari 

Nahar

28° 34' 52.086" N 

76° 57' 24.364" E

South West Khar Khari Nahar DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.33 (a) 23/27(02-

05)

NA

DDA Dry Not 

Develope

d

Feasible Yes 05-01-

2021

Yes NO NO 

115 Khar Khari 

Nahar

28° 35' 10.508" N 

76° 57' 47.045" E

South West Khar Khari Nahar DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.12 35(15-09)

NA

DDA Wet Not 

Develope

d

Feasible Yes 05-01-

2021

Yes NO NO 

116 Khar Khari 

Nahar

28° 35' 27.752" N 

76° 57' 47.552" E

South West Khar Khari Nahar DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.683 6/11/2 (5-11)

NA

DDA Dry Not 

Develope

d

Feasible Yes 05-01-

2021

Yes NO NO 

3939 

114 |Khar Khari {28° 34'52.086" N}South West Khar Khari Nahar |DMD-II Natural 0.33 (a) 23/27(02- DDA Dry Not Feasible Yes 05-01- |Yes NO NO 

Nahar 76° 57' 24.364" E Sh.Manish 05) Develope 2021 

Gupta(EE) d 

9911303857 

NA 

115 |Khar Khari [28° 35' 10.508" N|South West Khar Khari Nahar |DMD-II Natural 2.12 35(15-09) DDA Wet Not Feasible Yes 05-01- |Yes NO NO 

Nahar 76° 57' 47.045" E Sh.Manish Develope 2021 
Gupta(EE) d 

9911303857 

NA 

116 |Khar Khari {28° 35' 27.752" N|South West Khar Khari Nahar |DMD-II Natural 0.683. |6/11/2 (5-11) DDA Dry Not Feasible Yes 05-01- |Yes NO NO 
Nahar 76° 57' 47.552" E Sh.Manish Develope 2021 

Gupta(EE) d 

9911303857 

NA 
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117 Khar Khari 

rond

28° 33' 36.569" N 

76° 56' 14.263" E

South West Khar Khari rond DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.699 (a) 50 (20-18) NA DDA Feasible Yes 19-11-

2020

NO NO No B/Wall 

Exist

118 Malikpur Zer 

Nazaf Garh 

28° 33' 58.952" N 

76° 53' 34.660" E

South West Malikpur Zer 

Nazaf Garh 

DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.00376 11/24/2 (0-3)

NA

DDA Dry Not 

Develope

d

Feasible Yes 08-10-

2020

Yes NO NO 

119 Malikpur Zer 

Nazaf Garh 

28° 33' 15.381" N 

76° 54' 5.583" E

South West Malikpur Zer 

Nazaf Garh 

DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.00376 42/9/1 (0-3)

NA

DDA Dry Not 

developed

Feasible Yes 08-10-

2020

Yes NO NO 

32

4040 

117 |Khar Khari |28° 33' 36.569" N|South West Khar Kharirond |DMD-II Natural 2.699 —_|(a) 50 (20-18) NA DDA Feasible Yes 19-11- INO NO No B/Wall 

rond 76° 56' 14.263" E Sh.Manish 2020 Exist 

Gupta(EE) 

9911303857 

118 |Malikpur Zer |28° 33' 58.952" N|South West Malikpur Zer DMD-II Natural 0.00376 |11/24/2 (0-3) DDA Dry Not Feasible Yes 08-10- |Yes NO NO 

NazafGarh |76° 53' 34.660" E Nazaf Garh Sh.Manish Develope 2020 

Gupta(EE) d 

9911303857 

NA 

119 |Malikpur Zer |28° 33' 15.381" N|South West Malikpur Zer DMD-I Natural 0.00376 |42/9/1 (0-3) DDA Dry Not Feasible |Yes 08-10- |Yes NO NO 
NazafGarh |76°54'5.583"E Nazaf Garh Sh.Manish developed 2020 

Gupta(EE) 

9911303857 

NA 

32 
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120 Malikpur Zer 

Nazaf Garh 

28° 32' 57.136" N 

76° 53' 59.202" E

South West Malikpur Zer 

Nazaf Garh 

DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.00627 59/14(0-5)

NA

DDA Wet Not 

developed

Feasible Yes 08-10-

2020

Yes NO NO 

121 Mitraun 28° 36' 52.320" N 

76° 56' 54.216" E

South West Mitraun DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.461 (b) 214(18-4)

NA

DDA Dry Not 

developed

Feasible Yes 23-02-

2021

NO NO NO 

122 Mitraun 28° 36' 26.157" N 

76° 56' 19.587" E

South West Mitraun DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.218 (c) 220(9-11)

NA

DDA Dry Not 

developed

Feasible Yes 23-02-

2021

NO NO NO 

123 Mitraun 28° 36' 24.500" N 

76° 56' 59.838" E

South West Mitraun DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.0903 (d) 186(8-15)

NA

DDA Wet Not 

Develope

d

Feasible Yes 23-02-

2021

NO NO NO 

4141 

120 |Malikpur Zer |28° 32' 57.136" N|South West Malikpur Zer DMD-II Natural 0.00627 |59/14(0-5) DDA Wet Not Feasible |Yes 08-10- |Yes NO NO 

NazafGarh |76°53'59.202"E Nazaf Garh Sh.Manish developed 2020 

Gupta(EE) 

9911303857 

NA 

121 |Mitraun 28° 36' 52.320" N]South West Mitraun DMD-II Natural 2.461 (b) 214(18-4) DDA Dry Not Feasible Yes 23-02- |NO NO NO 

76° 56' 54.216" E Sh.Manish developed 2021 
Gupta(EE) 

9911303857 

NA 

122 |Mitraun 28° 36' 26.157" N|South West Mitraun DMD-II Natural 1.218 | (c) 220(9-11) DDA Dry Not Feasible |Yes 23-02- |NO NO NO 
76° 56' 19.587" E Sh.Manish developed 2021 

Gupta(EE) 

9911303857 

NA 

123 |Mitraun 28° 36' 24.500" N|South West Mitraun DMD-II Natural 1.0903 |(d) 186(8-15) DDA Wet Not Feasible |Yes 23-02- |NO NO NO 

76° 56' 59.838" E Sh.Manish Develope 2021 
Gupta(EE) d 

9911303857 

NA 
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124 Mitraun 28° 36' 25.593" N 

76° 56' 58.731" E

South West Mitraun DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural (e) 187(--)

NA

DDA Wet Not 

Develope

d

Feasible Yes -23-02-

2021

NO NO NO 

125 Mitraun 28° 36' 16.394" N 

76° 56' 43.180" E

South West Mitraun DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.00501 (g) 304/3(0-4)

NA

DDA No Water Body at site 

Enchroched

N/A N/A Yes 23-02-

2021

NO NO NO

126 Mitraun 28° 36' 4.129" N 

76° 56' 32.195" E

South West Mitraun DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.00627 (h) 94/26(0-5)

NA

DDA No Water Body at site N/A N/A Yes 23-02-

2021

NO NO NO

127 Mitraun 28° 36' 12.734" N 

76° 56' 48.139" E

South West Mitraun DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.00627 (i) 65/26(0-5)

NA

DDA No Water Body at site N/A N/A NO NO NO

128 Paprawat 28° 35' 18.880" N 

76° 58' 34.728" E

South West Paprawat DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.0062 142(0-5)

NA

DDA Feasible Yes 30-12-

2020

Yes NO NO

4242 

124 |Mitraun 28° 36' 25.593" N|South West Mitraun DMD-II Natural (e) 187(--) DDA Wet Not Feasible Yes -23-02-|NO NO NO 

76° 56' 58.731" E Sh.Manish Develope 2021 

Gupta(EE) d 

9911303857 

NA 

125 |Mitraun 28° 36' 16.394" N|South West Mitraun DMD-II Natural 0.00501 |(g) 304/3(0-4) DDA No Water Body at site |N/A N/A Yes 23-02- |NO NO NO 

76° 56' 43.180" E Sh.Manish Enchroched 2021 
Gupta(EE) 

9911303857 

NA 

126 |Mitraun 28° 36' 4.129" N |South West Mitraun DMD-II Natural 0.00627 |(h) 94/26(0-5) DDA No Water Body at site |N/A N/A Yes 23-02- |NO NO NO 
76° 56' 32.195" E Sh.Manish 2021 

Gupta(EE) 

9911303857 

NA 

127 |Mitraun 28° 36' 12.734" N|South West Mitraun DMD-II Natural 0.00627 |(i) 65/26(0-5) DDA No Water Body at site IN/A N/A NO NO NO 

76° 56' 48.139" E Sh.Manish 

Gupta(EE) 

9911303857 

NA 

128 |Paprawat [28° 35' 18.880" N/South West Paprawat DMD-II Natural 0.0062 |142(0-5) DDA Feasible Yes 30-12- |Yes NO NO 
76° 58' 34.728" E Sh.Manish 2020 

Gupta(EE) 

9911303857 

NA 
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129 Paprawat 28° 35' 29.453" N 

76° 58' 45.888" E

South West Paprawat DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.28 192(2-10)

NA

DDA No Water Body at site  

School

Yes 30-12-

2020

Yes NO NO

130 Pindwala 

Kalan

28° 34' 2.465" N  

76° 57' 54.813" E

South West Pindwala Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.595 57(19-4)

NA

DDA Dry Not 

Develope

d

Feasible Yes 11-11-

2020

NO NO No

131 Pindwala 

Kalan

28° 34' 3.395" N  

76° 57' 45.173" E

South West Pindwala Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.35 68(17-6)

NA

DDA Dry Not 

Develope

d

Feasible Yes 21-12-

2020

NO NO No

132 Pindwala 

Kalan

28° 33' 44.642" N 

76° 57' 18.288" E

South West Pindwala Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 3.503 73(26-19)

NA

DDA Dry Not 

Develope

d

Feasible Yes 21-12-

2020

NO NO No

133 Pindwala 

Khurd

28° 33' 14.921" N 

76° 57' 52.540" E

South West Pindwala Khurd DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.555 31/4(4-15)

NA

DDA Yes 30-09-

2020

NO NO N/A

134 Pindwala 

Khurd

28° 33' 12.319" N 

76° 57' 50.060" E

South West Pindwala Khurd DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.602 31/8(4-5)

NA

DDA Yes 30-09-

2020

NO NO N/A

4343 

129 |Paprawat 28° 35' 29.453" N|South West Paprawat DMD-II Natural 0.28 192(2-10) DDA No Water Body at site Yes 30-12- |Yes NO NO 

76° 58' 45.888" E Sh.Manish School 2020 
Gupta(EE) 

9911303857 NA 

130 |Pindwala [28° 34' 2.465"N |South West Pindwala Kalan |DMD-II Natural 2.595 — |57(19-4) DDA Dry Not Feasible |Yes 11-11- |NO NO No 
Kalan 76° 57' 54.813" E Sh.Manish Develope 2020 

Gupta(EE) d 

9911303857 

NA 

131 |Pindwala [28° 34' 3.395"N |South West Pindwala Kalan |DMD-II Natural 2.35 68(17-6) DDA Dry Not Feasible |Yes 21-12- |NO NO No 
Kalan 76° 57' 45.173" E Sh.Manish Develope 2020 

Gupta(EE) d 

9911303857 

NA 

132 |Pindwala [28° 33' 44.642" N|South West Pindwala Kalan |DMD-II Natural 3.503 — |73(26-19) DDA Dry Not Feasible |Yes 21-12- |NO NO No 
Kalan 76° 57' 18.288" E Sh.Manish Develope 2020 

Gupta(EE) d 

9911303857 

NA 

133 |Pindwala 28° 33' 14.921" N]South West Pindwala Khurd |DMD-II Natural 0.555 31/4(4-15) DDA Yes 30-09- INO NO N/A 

Khurd 76° 57' 52.540" E Sh.Manish NA 2020 
Gupta(EE) 

9911303857 
134 |Pindwala 28° 33' 12.319" N}South West Pindwala Khurd |DMD-II Natural 0.602 31/8(4-5) DDA Yes 30-09- INO NO N/A 

Khurd 76° 57' 50.060" E Sh.Manish NA 2020 
Gupta(EE) 

9911303857 
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135 Pindwala 

Khurd

28° 33' 7.145" N  

76° 57' 30.539" E

South West Pindwala Khurd DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.56 33/25/1(4-19)

NA

DDA Yes 30-09-

2020

NO NO N/A

136 Pindwala 

Khurd

28° 33' 31.816" N 

76° 57' 43.359" E

South West Pindwala Khurd DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.133 44(1-0)

NA

DDA Feasible Yes 22-12-

2020

NO NO No B/Wall 

Exist

137 Pindwala 

Khurd

28° 33' 27.923" N 

76° 57' 48.855" E

South West Pindwala Khurd DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.816 46(6-10)

NA

DDA Feasible Yes 22-12-

2020

NO NO No B/Wall 

Exist

138 Pindwala 

Khurd

 76°58'16.32"E /  

28°34'4.27"N  

South West Pindwala Khurd DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.16 32/2(1-2)

NA

DDA Feasible Yes 30-09-

2020

NO NO No B/Wall 

Exist

4444 

135 |Pindwala 28° 33' 7.145" N |South West Pindwala Khurd |DMD-II Natural 0.56 33/25/1(4-19) DDA Yes 30-09- |NO NO N/A 

Khurd 76° 57' 30.539" E Sh.Manish 2020 
NA 

Gupta(EE) 

9911303857 

136 |Pindwala 28° 33' 31.816" N|South West Pindwala Khurd = |DMD-II Natural 0.133. |44(1-0) DDA Feasible Yes 22-12- |NO NO No B/Wall 

Khurd 76° 57' 43.359" E Sh.Manish 2020 Exist 

Gupta(EE) 

9911303857 

NA 

137 |Pindwala 28° 33' 27.923" N|South West Pindwala Khurd |DMD-II Natural 0.816  |46(6-10) DDA Feasible |Yes 22-12- |NO NO No B/Wall 

Khurd 76° 57' 48.855" E Sh.Manish 2020 Exist 
Gupta(EE) 

9911303857 

NA 

138 |Pindwala 76°58'16.32"E / |South West Pindwala Khurd = |DMD-II Natural 0.16 32/2(1-2) DDA Feasible Yes 30-09- INO NO No B/Wall 

Khurd 28°34'4.27"N Sh.Manish 2020 Exist 

Gupta(EE) 

9911303857 

NA 
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139 Rewla Khan 

Pur

28° 34' 3.188" N  

76° 59' 14.883" E

South West Rewla Khan Pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.6294 (a)77(12-8)

NA

DDA Feasible Yes 24-09-

2020

Yes NO No B/Wall 

Exist

140 Rewla Khan 

Pur

28° 34' 12.807" N 

76° 59' 21.249" E

South West Rewla Khan Pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.956 (b)76(07-15)

NA

DDA Feasible Yes 24-09-

2020

Yes NO Damaged 

B/Wall

141 Rewla Khan 

Pur

28° 34' 30.247" N 

76° 59' 11.132" E

South West Rewla Khan Pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.046 (c)74(15-3)

NA

DDA Yes 24-09-

2020

Yes NO

142 Rewla Khan 

Pur

28° 33' 48.438" N 

76° 58' 34.082" E

South West Rewla Khan Pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.556 (d)80(4-16)

NA

DDA Yes 24-09-

2020

Yes NO

143 Rewla Khan 

Pur

28° 33' 58.174" N 

76° 58' 54.509" E

South West Rewla Khan Pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.775 (f)98(5-8)

NA

DDA Feasible Yes 24-09-

2020

Yes NO Damaged 

B/Wall

144 Rewla Khan 

Pur

28° 34' 14.987" N 

76° 59' 40.565" E

South West Rewla Khan Pur DMD-II 

Sh.Manish 

Gupta(EE) 

Natural 0.552 (g)23/27(4-13)
NA

DDA Yes 24-09-

2020

Yes NO

4545 

139 |Rewla Khan |28° 34'3.188"N |South West Rewla Khan Pur |DMD-II Natural 1.6294 |(a)77(12-8) DDA Feasible Yes 24-09- |Yes NO No B/Wall 

Pur 76° 59' 14.883" E Sh.Manish 2020 Exist 

Gupta(EE) 

9911303857 

NA 

140 |Rewla Khan |28° 34' 12.807" N|South West Rewla Khan Pur |DMD-II Natural 0.956 (b)76(07-15) DDA Feasible Yes 24-09- |Yes NO Damaged 

Pur 76° 59' 21.249" E Sh.Manish 2020 B/Wall 
Gupta(EE) 

9911303857 

NA 

141 |Rewla Khan |28° 34' 30.247" N|South West Rewla Khan Pur DMD-II Natural 2.046 (c)74(15-3) DDA Yes 24-09- |Yes NO 

Pur 76° 59' 11.132" E Sh.Manish NA 2020 

Gupta(EE) 

9911303857 

142 |Rewla Khan {28° 33' 48.438" N|South West Rewla Khan Pur = |DMD-II Natural 0.556 (d)80(4-16) DDA Yes 24-09- |Yes NO 

Pur 76° 58' 34.082" E Sh.Manish NA 2020 
Gupta(EE) 

9911303857 

143 |Rewla Khan |28° 33'58.174" N|South West Rewla Khan Pur = |DMD-II Natural 0.775 | (f)98(5-8) DDA Feasible |Yes 24-09- |Yes NO Damaged 

Pur 76° 58' 54.509" E Sh.Manish 2020 B/Wall 
Gupta(EE) 

9911303857 

NA 

144 |Rewla Khan |28° 34' 14.987" N|South West Rewla Khan Pur = |DMD-II Natural 0.552 (g)23/27(4-13) DDA Yes 24-09- |Yes NO 

Pur 76° 59' 40.565" E Sh.Manish NA 2020 
Gunta(lEE) 
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145 Rewla Khan 

Pur

28° 33' 47.444" N 

76° 58' 56.630" E

South West Rewla Khan Pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.48 46/29(11-12)

NA

DDA Feasible Yes 24-09-

2020

Yes NO No B/Wall 

Exist

146 Rewla Khan 

Pur

28° 33' 32.143" N 

76° 58' 35.618" E

South West Rewla Khan Pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.14 61/10(1-12)

NA

DDA Feasible Yes 24-09-

2020

Yes NO Damaged 

B/Wall

147 Samaspur 

Khalsa

28° 35' 9.170" N 

76° 54' 28.633" E

South West Samaspur Khalsa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.735 17/28(5-5)

NA

DDA Wet/Patially 

enchroched /MCD 

Barat Ghar

Not 

Develope

d

Feasible Yes 11-12-

2019

NO NO No

148 Samaspur 

Khalsa

28° 34' 52.258" N 

76° 54' 2.808" E

South West Samaspur Khalsa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.956 36/30(7-15)

NA

DDA Wet Not 

Develope

d

Feasible Yes 11-12-

2019

NO NO  Damaged 

B/Wall 

Exist

4646 

145 |Rewla Khan |28° 33' 47.444" N|South West Rewla Khan Pur = |DMD-II Natural 1.48 46/29(11-12) DDA Feasible Yes 24-09- |Yes NO No B/Wall 

Pur 76° 58' 56.630" E Sh.Manish 2020 Exist 

Gupta(EE) 

9911303857 

NA 

146 |Rewla Khan |28° 33' 32.143" N/South West Rewla Khan Pur = |DMD-II Natural 0.14 61/10(1-12) DDA Feasible Yes 24-09- |Yes NO Damaged 

Pur 76° 58' 35.618" E Sh.Manish 2020 B/Wall 
Gupta(EE) 

9911303857 

NA 

147 |Samaspur =| 28° 35'9.170" N |South West Samaspur Khalsa |DMD-II Natural 0.735 |17/28(5-5) DDA Wet/Patially Not Feasible |Yes 11-12- |NO NO No 

Khalsa 76° 54' 28.633" E Sh.Manish enchroched /MCD Develope 2019 

Gupta(EE) Barat Ghar d 
9911303857 

NA 

148 |Samaspur [28° 34'52.258" N/South West Samaspur Khalsa |DMD-II Natural 0.956 —|36/30(7-15) DDA Wet Not Feasible Yes 11-12- |NO NO Damaged 

Khalsa 76° 54' 2.808" E Sh.Manish Develope 2019 B/Wall 
Gupta(EE) d Exist 
9911303857 

NA 
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149 Sarangpur 28° 32' 35.434" N 

76° 53' 18.742" E

South West Sarangpur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.091 71(8-16)

NA

DDA Wet Not 

Develope

d

Feasible Yes 26-11-

2019

Yes NO No

150 Surehera 28° 36' 20.189" N 

76° 55' 31.683" E

South West Surehera DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 6.841 15/1/2(51-14)

NA

DDA Wet Not 

Develope

d

Feasible Yes 28-11-

2019

NO NO No

151 Surehera 28° 35' 42.199" N 

76° 56' 21.988" E

South West Surehera DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.806 40/1/2(13-5)

NA

DDA Dry Not 

Develope

d

Feasible Yes 28-11-

2019

NO NO Damaged 

B/Wall

152 Surehera 28° 35' 49.345" N 

76° 56' 35.381" E

South West Surehera DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.976 42/12/1(7-3)

NA

DDA Dry Not 

Develope

d

Feasible Yes 28-11-

2019

NO NO Damaged 

B/Wall

4747 

149 |Sarangpur [28° 32' 35.434" N|South West Sarangpur DMD-II Natural 1.091 71(8-16) DDA Wet Not Feasible Yes 26-11- |Yes NO No 

76° 53' 18.742" E Sh.Manish Develope 2019 
Gupta(EE) d 

9911303857 

NA 

150 |Surehera 28° 36' 20.189" N|South West Surehera DMD-II Natural 6.841  |15/1/2(51-14) DDA Wet Not Feasible Yes 28-11- INO NO No 
76° 55' 31.683" E Sh.Manish Develope 2019 

Gupta(EE) d 

9911303857 

NA 

151 |Surehera [28° 35' 42.199" N|South West Surehera DMD-II Natural 1.806 — |40/1/2(13-5) DDA Dry Not Feasible |Yes 28-11- |NO NO Damaged 
76° 56' 21.988" E Sh.Manish Develope 2019 B/Wall 

Gupta(EE) d 

9911303857 

NA 

152 |Surehera 28° 35' 49.345" N|South West Surehera DMD-II Natural 0.976 |42/12/1(7-3) DDA Dry Not Feasible Yes 28-11- |NO NO Damaged 

76° 56' 35.381" E Sh.Manish Develope 2019 B/Wall 

Gupta(EE) d 

9911303857 

NA 
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153 Ujwa 28° 34' 18.039" N 

76° 54' 14.180" E

South West Ujwa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 3.097 (a) 98(23-15)

NA

DDA Wet Not 

Develope

d

Feasible Yes 10-11-

2020

NO NO No

154 Ujwa 28° 34' 11.652" N 

76° 54' 6.449" E

South West Ujwa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.549 (b)103(4-11)

NA

DDA Wet Not 

Develope

d

Feasible Yes 10-11-

2020

NO NO No

155 Ujwa 28° 33' 55.572" N 

76° 54' 16.637" E

South West Ujwa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.22 (c) 105(9-12)

NA

DDA Wet Not 

Develope

d

Feasible Yes 10-11-

2020

NO NO Damaged 

B/Wall

4848 

153 |Ujwa 28° 34' 18.039" N}South West Ujwa DMD-II Natural 3.097 (a) 98(23-15) DDA Wet Not Feasible Yes 10-11- INO NO No 

76° 54' 14.180" E Sh.Manish Develope 2020 

Gupta(EE) d 

9911303857 

NA 

154 |Ujwa 28° 34' 11.652" N|South West Ujwa DMD-lII Natural 0.549 —_|(b)103(4-11) DDA Wet Not Feasible |Yes 10-11- |NO NO No 

76° 54' 6.449" E Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 

155 |Ujwa 28° 33' 55.572" NjSouth West Ujwa DMD-II Natural 1.22 (c) 105(9-12) DDA Wet Not Feasible Yes 10-11- JNO NO Damaged 
76° 54' 16.637" E Sh.Manish Develope 2020 B/Wall 

Gupta(EE) d 

9911303857 

NA 
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156 Ujwa 28° 33' 50.110" N 

76° 54' 40.148" E

South West Ujwa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.802 (d) 107(6-0)

NA

DDA Wet Not 

Develope

d

Feasible Yes 10-11-

2020

NO NO No

157 Ujwa 28° 33' 39.215" N 

76° 54' 40.731" E

South West Ujwa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.535 (e) 109(4-0)

NA

DDA Wet Not 

Develope

d

Feasible Yes 10-11-

2020

NO NO No

158 Ujwa 28° 34' 5.321" N  

76° 54' 26.865" E

South West Ujwa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.204 (f) 113(9-0)

NA

DDA Dry Not 

Develope

d

Feasible Yes 10-11-

2020

NO NO No

159 Ujwa 28° 33' 32.398" N 

76° 54' 56.726" E

South West Ujwa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.417 (g) 123(3-12)

NA

DDA Wet Not 

Develope

d

Feasible Yes 10-11-

2020

NO NO Damaged 

B/Wall

4949 

156 |Ujwa 28° 33' 50.110" N|South West Ujwa DMD-II Natural 0.802 = |(d) 107(6-0) DDA Wet Not Feasible Yes 10-11- |NO NO No 
76° 54' 40.148" E Sh.Manish Develope 2020 

Gupta(EE) d 

9911303857 

NA 

157 |Ujwa 28° 33' 39.215" N|South West Ujwa DMD-II Natural 0.535 —_|(e) 109(4-0) DDA Wet Not Feasible Yes 10-11- |NO NO No 

76° 54' 40.731" E Sh.Manish Develope 2020 

Gupta(EE) d 

9911303857 

NA 

158 |Ujwa 28° 34' 5.321" N |South West Ujwa DMD-II Natural 1.204 _|(f) 113(9-0) DDA Dry Not Feasible Yes 10-11- |NO NO No 

76° 54' 26.865" E Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 

159 |Ujwa 28° 33' 32.398" N|South West Ujwa DMD-II Natural 0.417 = |(g) 123(3-12) DDA Wet Not Feasible Yes 10-11- |NO NO Damaged 
76° 54' 56.726" E Sh.Manish Develope 2020 B/Wall 

Gupta(EE) d 

9911303857 

NA 
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160 Ujwa 28° 33' 45.445" N 

76° 55' 18.035" E

South West Ujwa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.699 (h) 126(20-18)

NA

DDA Wet Not 

Develope

d

Feasible Yes 10-11-

2020

NO NO No

161 Ujwa 28° 34' 0.328" N  

76° 55' 27.231" E

South West Ujwa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.194 (i) 129(16-4)

NA

DDA Dry Not 

Develope

d

Feasible Yes 10-11-

2020

NO NO No

162 Hiran Kudna 28° 40' 21.180" N 

76° 59' 45.392" E

West Hiran Kudna DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.49 (d)134(11-16)

NA

DDA Wet Not 

Develope

d

Feasible Yes 06-10-

2020

NO NO Damaged 

B/Wall

163 Hiran Kudna 28° 40' 34.904" N 

76° 59' 42.540" E

West Hiran Kudna DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.481 (e)82/2(03-06)

NA

DDA Dry Not 

Develope

d

Feasible Yes 06-10-

2020

NO NO No

5050 

160 |Ujwa 28° 33' 45.445" N|South West Ujwa DMD-II Natural 2.699 —_|(h) 126(20-18) DDA Wet Not Feasible Yes 10-11- JNO NO No 

76° 55' 18.035" E Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 

161 |Ujwa 28° 34' 0.328" N |South West Ujwa DMD-II Natural 2.194 (i) 129(16-4) DDA Dry Not Feasible Yes 10-11- |NO NO No 

76° 55' 27.231" E Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 

162 |Hiran Kudna |28° 40' 21.180" N|West Hiran Kudna DMD-II Natural 1.49 (d)134(11-16) DDA Wet Not Feasible Yes 06-10- |NO NO Damaged 

76° 59' 45.392" E Sh.Manish Develope 2020 B/Wall 
Gupta(EE) d 

9911303857 

NA 

163 |Hiran Kudna |28° 40' 34.904" N|West Hiran Kudna DMD-II Natural 0.481 —|(e)82/2(03-06) DDA Dry Not Feasible Yes 06-10- |NO NO No 

76° 59' 42.540" E Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 
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164 Hiran Kudna 28° 40' 29.104" N 

76° 59' 58.829" E

West Hiran Kudna DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.153 (f)415(16-10)

NA

DDA Wet Not 

Develope

d

Feasible Yes 06-10-

2020

NO NO Damaged 

B/Wall

165 Hiran Kudna West Hiran Kudna DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.207 (g)564(16-05)

NA

DDA N/A Yes 06-10-

2020

NO NO

166 Neelwal 28° 40' 3.239" N 

76° 58' 32.680" E

West Neelwal DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.895 (a)55(14-17)

NA

DDA Feasible Yes 16-09-

2022

Yes NO Damaged 

B/Wall

167 Tikari Kalan 28° 41' 52.985" N 

76° 58' 7.134" E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.749 (a)478min

(5-6)
NA

DDA Feasible Yes 25-01-

2021

Only Water 

Body TSS 

is done.

NO

168 Tikari Kalan 28° 41' 15.494" N 

76° 58' 29.886" E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.431 (b)480min(10-

7)

NA

DDA Feasible Yes 25-01-

2021

Only Water 

Body TSS 

is done.

NO Damaged 

B/Wall

169 Tikari Kalan 28° 41' 1.957" N 

76° 58' 17.542" E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.2809 (c)225min(0-

1),226(2-0)total

area(2-1) NA

DDA Yes 25-01-

2021

Only Water 

Body TSS 

is done.

NO

5151 
164 |Hiran Kudna |28° 40' 29.104" N|West Hiran Kudna DMD-II Natural 2.153 | (f)415(16-10) DDA Wet Not Feasible Yes 06-10- |NO NO Damaged 

76° 59' 58.829" E Sh.Manish Develope 2020 B/Wall 
Gupta(EE) d 

9911303857 

NA 

165 |Hiran Kudna West Hiran Kudna DMD-II Natural 2.207 —_|(g)564(16-05) DDA N/A Yes 06-10- |NO NO 

Sh.Manish 2020 

Gupta(EE) NA 

9911303857 

166 |Neelwal 28° 40' 3.239" N |West Neelwal DMD-II Natural 1.895 |(a)55(14-17) DDA Feasible Yes 16-09- |Yes NO Damaged 

76° 58' 32.680" E Sh.Manish 2022 B/Wall 

Gupta(EE) 

9911303857 

NA 

167 |TikariKalan |28° 41' 52.985" N|West Tikari Kalan DMD-II Natural 0.749 |(a)478min DDA Feasible |Yes 25-01- |Only Water |NO 

76° 58' 7.134" E Sh.Manish (5-6) 2021 Body TSS 

Gupta(EE) NA is done. 
9911303857 

168 |Tikari Kalan |28° 41' 15.494" N|West Tikari Kalan DMD-II Natural 1.431 —_|(b)480min(10- DDA Feasible |Yes 25-01- |Only Water |NO Damaged 

76° 58' 29.886" E Sh.Manish 7) 2021 Body TSS B/Wall 

Gupta(EE) is done. 
9911303857 

NA 

169 |TikariKalan |28° 41'1.957"N |West Tikari Kalan DMD-II Natural 0.2809 — |(c)225min(0- DDA Yes 25-01- |Only Water |NO 

76° 58' 17.542" E Sh.Manish 1),226(2-0)total 2021 Body TSS 

Gupta(EE) area(2-1) NA is done. 

9911303857 
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170 Tikari Kalan 28° 40' 58.968" N 

76° 58' 25.011" E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.54 (d)481(04-01)

NA

DDA Yes 25-01-

2021

Only Water 

Body TSS 

is done.

NO

171 Tikari Kalan 28° 40' 53.333" N 

76° 58' 12.310" E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.284 (e)485(9-3)

NA

DDA Yes 25-01-

2021

Only Water 

Body TSS 

is done.

NO

172 Tikari Kalan 28° 40' 48.624" N 

76° 57' 58.886" E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.825 (f)484min(06-

14-1/2) 1213(0-

3)

NA

DDA Feasible Yes 25-01-

2021

Only Water 

Body TSS 

is done.

NO Damaged 

B/Wall

173 Tikari Kalan 28° 41' 3.402" N 

76° 58' 5.420" E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.635 (g)482min(19-7-

1/2)

NA

DDA Feasible Yes 25-01-

2021

Only Water 

Body TSS 

is done.

NO No

5252 

170 |Tikari Kalan |28° 40' 58.968" N|West Tikari Kalan DMD-II Natural 0.54 (d)481(04-01) DDA Yes 25-01- |Only Water |NO 

76° 58' 25.011" E Sh.Manish 2021 Body TSS 
Gupta(EE) NA is done. 
9911303857 

171 |Tikari Kalan |28° 40' 53.333" N|West Tikari Kalan DMD-II Natural 1.284 — |(e)485(9-3) DDA Yes 25-01- |Only Water |NO 

76° 58' 12.310" E Sh.Manish 2021 Body TSS 
Gupta(EE) NA is done. 
9911303857 

172 |Tikari Kalan |28° 40' 48.624" N|West Tikari Kalan DMD-II Natural 0.825 | (f)484min(06- DDA Feasible |Yes 25-01- {Only Water |NO Damaged 

76° 57' 58.886" E Sh.Manish 14-1/2) 1213(0- 2021 Body TSS B/Wall 

Gupta(EE) 3) is done. 
9911303857 

NA 

173 |Tikari Kalan |28° 41' 3.402" N |West Tikari Kalan DMD-II Natural 2.635 (g)482min(19-7- DDA Feasible Yes 25-01- |Only Water |NO No 

76° 58' 5.420" E Sh.Manish 1/2) 2021 Body TSS 

Gupta(EE) is done. 
9911303857 

NA 
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174 Tikari Kalan 28° 40' 33.556" N 

76° 57' 45.055" E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.353 (h)487/3min(10-

12)

NA

DDA Feasible Yes 25-01-

2021

Only Water 

Body TSS 

is done.

NO No

175 Tikari Kalan 28° 40' 46.830" N 

76° 59' 1.594" E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.556 (i)486(04-16)

NA

DDA Feasible Yes 25-01-

2021

Only Water 

Body TSS 

is done.

NO Damaged 

B/Wall

176 Rewla Khan 

Pur

28° 33' 54.521" N 

76° 58' 41.417" E

South West Rewla Khan Pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.441 (e)81(3-3)

NA

DDA Feasible Yes 21-12-

2019

Yes NO No

5353 

174 |Tikari Kalan |28° 40' 33.556" N|West Tikari Kalan DMD-II Natural 1.353 |(h)487/3min(10+ DDA Feasible Yes 25-01- |Only Water |NO No 

76° 57' 45.055" E Sh.Manish 12) 2021 Body TSS 

Gupta(EE) is done. 
9911303857 

NA 

175 |Tikari Kalan |28° 40' 46.830" N|West Tikari Kalan DMD-II Natural 0.556 —_|(i)486(04-16) DDA Feasible |Yes 25-01- {Only Water |NO Damaged 

76° 59' 1.594" E Sh.Manish 2021 Body TSS B/Wall 

Gupta(EE) is done. 
9911303857 

NA 

176 |Rewla Khan |28° 33' 54.521" N|South West Rewla Khan Pur = |DMD-II Natural 0.441 —‘|(e)81(3-3) DDA Feasible |Yes 21-12- |Yes NO No 
Pur 76° 58' 41.417" E Sh.Manish 2019 

Gupta(EE) 

9911303857 

NA 
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177 Surehera 28° 36' 6.834" N  

76° 55' 57.216" E

South West Surehera DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.422 28/23(3-16)

NA

DDA Dry Not 

Develope

d

Feasible Yes 28-11-

2019

NO NO No

178 Surehera 28° 36' 43.827" N 

76° 56' 14.076" E

South West Surehera DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.292 38/23(17-14)

NA

DDA No water Body At site N/A N/A Yes 28-11-

2019

NO NO No

179 Tikari Kalan 28° 40' 30.030" N 

76° 58' 46.457" E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.286 (j)488(2-14)

NA

DDA Yes 30-12-

2019

Only Water 

Body TSS 

is done.

NO

180 Chawala  77° 0'16.55"E /  

28°33'54.23"N 

South West Chawala DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.62 215 (12-8)

NA

DDA Wet Not 

Develope

d

Feasible Yes 16-11-

2020

NO NO No

181 Daulat pur 28° 32' 36.316" N 

76° 57' 19.787" E

South West Daulat pur DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 0.81 61(06-12)

NA

DDA Dry Not 

Develope

d

Feasible Yes 29-12-

2020

NO NO No

5434 

177 |Surehera 28° 36' 6.834" N |South West Surehera DMD-II Natural 0.422 |28/23(3-16) DDA Dry Not Feasible Yes 28-11- |NO NO No 

76° 55'57.216" E Sh.Manish Develope 2019 

Gupta(EE) d 

9911303857 

NA 

178 |Surehera 28° 36' 43.827" N|South West Surehera DMD-II Natural 2.292 38/23(17-14) DDA No water Body At site |N/A N/A Yes 28-11- |NO NO No 

76° 56' 14.076" E Sh.Manish 2019 
Gupta(EE) 

9911303857 

NA 

179 |Tikari Kalan |28° 40' 30.030" N|West Tikari Kalan DMD-II Natural 0.286 — ‘| (j)488(2-14) DDA Yes 30-12- |Only Water |NO 
76° 58' 46.457" E Sh.Manish 2019 Body TSS 

Gupta(EE) NA is done. 
9911303857 

180 |Chawala 77° 0'16.55"E/  |South West Chawala DMD-II Natural 1.62 215 (12-8) DDA Wet Not Feasible Yes 16-11- |NO NO No 

28°33'54.23"N Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 

181 |Daulatpur {28° 32' 36.316" N|South West Daulat pur DMD-II Natural 0.81 61(06-12) DDA Dry Not Feasible Yes 29-12- |NO NO No 

76° 57' 19.787" E Sh.Manish Develope 2020 
Gupta(EE) d 

9911303857 

NA 
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182 Mitraun 28° 36' 26.715" N 

76° 57' 0.341" E

South West Mitraun DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.0903 (a) 188(8-15)

NA

DDA Dry Not 

Develope

d

Feasible Yes 23-02-

2021

NO NO No

183 Samaspur 

Khalsa

28° 34' 48.653" N 

76° 54' 20.154" E

South West Samaspur Khalsa DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.022

NA

DDA Dry Not 

Develope

d

Feasible Yes 11-12-

2019

NO NO No

184 Tajpur Khurd 28° 34' 36.922" N 

77° 0' 47.185" E

South West Tajpur Khurd DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 2.556 33(18-16), 34(0-

15) total area

(19-11)

NA

DDA Feasible Yes 20-12-

2019

NO NO No

185 Neelwal 28° 40' 5.277" N 

76° 58' 47.638" E

West Neelwal DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

Natural 1.084 (b)86(08-11)

NA

DDA Feasible Yes 7-12-

2019

Yes NO No

5555 

182 |Mitraun 28° 36' 26.715" N|South West Mitraun DMD-II Natural 1.0903 |(a) 188(8-15) DDA Dry Not Feasible |Yes 23-02- |NO NO No 

76° 57' 0.341" E Sh.Manish Develope 2021 

Gupta(EE) d 

9911303857 

NA 

183 |Samaspur [28° 34' 48.653" N|South West Samaspur Khalsa _|DMD-II Natural 2.022 DDA Dry Not Feasible |Yes 11-12- |NO NO No 
Khalsa 76° 54' 20.154" E Sh.Manish Develope 2019 

Gupta(EE) d 

9911303857 

NA 

184 |Tajpur Khurd |28° 34' 36.922" N|South West Tajpur Khurd DMD-II Natural 2.556 33(18-16), 34(0- DDA Feasible Yes 20-12- |NO NO No 

77° 0' 47.185" E Sh.Manish 15) total area 2019 

Gupta(EE) (19-11) 

9911303857 

NA 

185 |Neelwal 28° 40'5.277" N |West Neelwal DMD-II Natural 1.084 (b)86(08-11) DDA Feasible Yes 7-12- |Yes NO No 

76° 58' 47.638" E Sh.Manish 2019 
Gupta(EE) 

9911303857 

NA 
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186

Kakrola 

F/04

28° 36' 51.480" 

N

77° 1' 56.404" E

South West Kakrola EE/DPD-5 0.24

14/20/2(1-8)

DDA

There is no water, village is 

urbanized, As per revenue 

record year 2003-

04, Khasra No.14/20/2(1-8),

Johad exists. Non Feasible

No N/A N/A N/A

187 Khera Dabar 28° 34' 59.040" N 

76° 56' 6.616" E

South West Khera Dabar DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

0.0025 315(0-2) DDA No water body at site. Area is 

heavily built-up.

Non Feasible Yes No No No

188 Mitraun 28° 36' 24.371" N 

76° 56' 36.700" E

South West Mitraun DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

0.00627 (f) 250/1(0-5) DDA No water body at site. Area is 

heavily built-up.

Non Feasible Yes No No No

189 Malikpur Zer 

Nazafgarh

South West Malikpur Zer 

Nazafgarh
DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

11//23 (4-16)

I & FC

DDA

Feasible Yes Yes No No

190 Hiran Kudna West Hiran Kudna DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

0.267 (c)184/1 (02-00)

I & FC

DDA Coordinates not available

Feasible Yes No No No

191 Neelwal 28.673265

76.986083

South West Neelwal DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

184 (2-0)

I & FC

DDA

Khasra no Handed over in 

Min(0-17)&(0-1) Feasible Yes Yes No No

192 Tajpur Khurd 28° 34' 36.922" N 

77° 0' 47.185" E

South West Tajpur Khurd DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

2.556 33(18-16), 34(0-

15) total area (19-

11)

MoU

DDA

Feasible Yes Yes No No

193 Bindapur 28° 36' 39.304" N 

77° 4' 6.710" E

South West Bindapur

EE/DPD-5

0.77 (b)470(5-8) DDA Location exist with in Bindapur, 

A-block surrounding area is 

covered with residential flats of 

DDA cannot be revived.

Non Feasible No N/A N/A N/A

194 Bindapur 28° 36' 38.111" N 

77° 4' 7.074" E

South West Bindapur

EE/DPD-5

0.72 (c) 471(5-4) DDA Location exist on the road of 

Bindapur village cannot be 

revived. Non Feasible No N/A N/A N/A

195 Bindapur 28° 36' 41.899" N 

77° 4' 25.277" E

South West Bindapur 1.628 605(12-17) DDA

Developed Feasible

196 Kakrola F/05 28° 35' 37.428" N 

77° 1' 34.765" E

South West Kakrola
EE/DPD-5

2.28 175(17-10) DDA Residential area

Non Feasible No N/A N/A N/A

197 Kakrola F/08 28°35’38.0”N 

77°04'38.7"E

South West Kakrola 0.294 156min(2-2) DDA Duplicate with palam water 

body  F/06, mentioned at serial 

no. 835 wetland list

Non Feasible No N/A N/A N/A

5656 

186 14/20/2(1-8) There is no water, village is No N/A N/A N/A 
urbanized, As per revenue 

record year 2003- 

Kakrola 28° 36' 51.480" 04, Khasra No.14/20/2(1-8), 

FIOA N South West Kakrola EE/DPD-5 0.24 DDA Johad exists. Non Feasible 
77° 1' 56.404" E 

187 |KheraDabar |28° 34'59.040"N |South West Khera Dabar DMD-II 0.0025] 315(0-2) DDA No water body at site. Area is 

76° 56' 6.616" E Sh.Manish heavily built-up. 

Gupta(EE) 

9911303857 Non Feasible |Yes No No No 

188 |Mitraun 28° 36' 24.371" N |South West Mitraun DMD-II 0.00627] (f) 250/1(0-5) DDA No water body at site. Area is 

76° 56' 36.700" E Sh.Manish heavily built-up. 

Gupta(EE) 

9911303857 Non Feasible |Yes No No No 

189 |Malikpur Zer South West Malikpur Zer DMD-II 11//23 (4-16) DDA 

Nazafgarh Nazafgarh Sh.Manish 

Gupta(EE) 

9911303857 1&FC Feasible Yes Yes No No 

190 |Hiran Kudna West Hiran Kudna DMD-II 0.267] (c)184/1 (02-00) DDA Coordinates not available 

Sh.Manish 

Gupta(EE) 

9911303857 |&FC Feasible Yes No No No 

191 |Neelwal 28.673265 South West Neelwal DMD-II 184 (2-0) DDA 

76.986083 Sh.Manish 

Gupta(EE) Khasra no Handed over in 

9911303857 1&FC Min(0-17)&(0-1) Feasible Yes Yes No No 

192 |Tajpur Khurd |28° 34' 36.922" N |South West Tajpur Khurd DMD-II 2.556] 33(18-16), 34(0- DDA 

77° 0' 47.185" E Sh.Manish 15) total area (19} 

Gupta(EE) 11) 
9911303857 MoU Feasible Yes Yes No No 

193 |Bindapur 28° 36' 39.304" N |South West Bindapur 0.77] (b)470(5-8) DDA Location exist with in Bindapur, 

77° 4' 6.710" E A-block surrounding area is 

EE/DPD-5 covered with residential flats of 

DDA cannot be revived. 

Non Feasible |No N/A N/A N/A 

194 |Bindapur 28° 36' 38.111" N |South West Bindapur 0.72] (c) 471(5-4) DDA Location exist on the road of 

77° 4' 7.074" E EE/DPD-5 Bindapur village cannot be 

revived. Non Feasible _|No N/A N/A N/A 

195 |Bindapur 28° 36' 41.899" N}South West Bindapur 1.628]605(12-17) DDA 

77° 4' 25.277" E 
Developed Feasible 

196 |KakrolaF/05 |28° 35'37.428"N |South West Kakrola EE/DPD-5 2.28}175(17-10) DDA Residential area 

77° 1' 34.765" E Non Feasible |No N/A N/A N/A 

197 |KakrolaF/08 |28°35’38.0”N South West Kakrola 0.294] 156min(2-2) DDA Duplicate with palam water 

77°04'38.7"E body F/06, mentioned at serial 

no. 835 wetland list 

Non Feasible _|No N/A N/A N/A 
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198 Nawada F/03 28° 37' 53.234" N 

77° 1' 40.768" E

South West Nawada

EE/DPD-1

0.615 330(4-6) DDA The site has been 

inspected by Engg. & LM 

wing and it has been found 

that multisotrey building is 

constructed at said 

location and no water body 

found at the site.

Non Feasible No N/A N/A N/A

199 Pochan Pur 

F/02

28° 33' 41.199" N 

77° 2' 41.840" E

South West Pochan Pur

EE/DPD-5

0.824 36(6-16) DDA Location exist with in MCD park 

of Pochanpur village cannot be 

revived. Non Feasible No N/A N/A N/A

200 Pochan Pur 

F/05

28° 33' 44.418" N 

77° 2' 49.078" E

South West Pochan Pur

EE/DPD-5

8.31 32(62-12) DDA Location exist on the internal 

road of Pochanpur village cannot 

be revived. Non Feasible No N/A N/A N/A

201 Shahbad 

Mohd.Pur 

F/02

28° 33' 40.951" N 

77° 3' 23.254" E

New Delhi Shahbad Mohd.Pur 1.621 1/42(12-12) DDA As per water body co-ordinate 

there exist a road (M.P. Road No. 

226 (at the location)

Non Feasible No N/A N/A N/A

202 Nasirpur F/04 28° 36' 1.089" N 

77° 5' 54.223" E

South West Nasirpur

EE/DPD-2

0.0012 302(0-1) DDA Not traceable park and 

MCD school was found at 

this location. Non Feasible N/A N/A N/A N/A

203 Pochan Pur 

F/03

28° 33' 34.548" N 

77° 2' 39.193" E

South West Pochan Pur  Horticulture, 

Dwarka, DDA

1.4903 35(11-14) DDA
Beautyfication of park by DDA Feasible DDA Land N/A N/A N/A

204 Pochan Pur 

F/04

28° 33' 28.850" N 

77° 2' 47.748" E

South West Pochan Pur  Horticulture, 

Dwarka, DDA

1.494 26/26(11-17) DDA
Feasible DDA Land N/A N/A N/A

205 Kakrola F/02 28° 36' 35.404" N 

77° 1' 10.181" E 

28° 36.584" N 77° 

01.206" E

South West Kakrola

 Horticulture, 

Dwarka, DDA

1.22 184(0-15),192(8-

17), total=(9-12)

DDA

Developed Feasible DDA Land N/A N/A N/A

206 Kakrola F/03 28° 36' 17.838" N 

77° 1' 4.141" E 28° 

36.320" N 77° 

01.079" E

South West Kakrola

 Horticulture, 

Dwarka, DDA

2.15 194(15-

4)195/41(1-9)

total=(16-1)

DDA

Developed Feasible DDA Land N/A N/A N/A

207 Kakrola F/06 28° 35' 39.873" N 

77° 0' 57.007" E

South West Kakrola  Horticulture, 

Dwarka, DDA

2.82 122(21-12) DDA Dry johad and encroached 

and village is urbanized Feasible DDA Land N/A N/A N/A

208 Kakrola F/07 28° 35' 47.398" N 

77° 1' 22.086" E

South West Kakrola  Horticulture, 

Dwarka, DDA

2.69 123(20-15) DDA
Feasible DDA Land N/A N/A N/A

209 Ambarhai 

F/05

28° 34.950" N 77° 

02.860" E

South West Ambarhai  Horticulture, 

Dwarka, DDA

0.556 14/11 min (4-16) DDA

Exist in DDA Park Feasible DDA Land N/A N/A N/A

210 Tikari Kalan 28°41'10.1"N 

76°58'04.7"E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

0.00125 (k)563(0-1) DDA No water body found/ 

encroached (Old built-up)

Non Feasible Yes Yes No No

211 Tikari Kalan 28°41'090"N 

76°58'20.7"E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

0.00125 (l)772(0-1) DDA No water body found/ 

encroached (Old built-up)

Non Feasible Yes Yes No No

212 Tikari Kalan 28°40'49.5"N 

76°58'10.5"E

West Tikari Kalan DMD-II 

Sh.Manish 

Gupta(EE) 

9911303857   

0.00125 (m)927(0-1) DDA No water body found/ 

encroached (Old built-up)

Non Feasible Yes Yes No No

5757 
198 |Nawada F/03 |28° 37' 53.234" N |South West Nawada 0.615] 330(4-6) DDA The site has been 

77° 1' 40.768" E inspected by Engg. & LM 
wing and it has been found 

that multisotrey building is 

EE/DPD-1 constructed at said 

location and no water body 

found at the site. 

Non Feasible _|No N/A N/A N/A 

199 |PochanPur {28° 33'41.199" N {South West Pochan Pur 0.824] 36(6-16) DDA Location exist with in MCD park 

F/02 77° 2' 41.840" E EE/DPD-5 of Pochanpur village cannot be 

revived. Non Feasible _|No N/A N/A N/A 

200 |Pochan Pur /|28° 33'44.418"N |South West Pochan Pur 8.31}32(62-12) DDA Location exist on the internal 

F/05 77° 2' 49.078" E EE/DPD-5 road of Pochanpur village cannot 

be revived. Non Feasible _|No N/A N/A N/A 

201 |Shahbad 28° 33' 40.951" N |New Delhi Shahbad Mohd.Pur 1.621}1/42(12-12) DDA As per water body co-ordinate 

Mohd.Pur 77° 3' 23.254" E there exist a road (M.P. Road No. 

F/02 226 (at the location) 

Non Feasible _|No N/A N/A N/A 

202 |Nasirpur F/04 |28° 36'1.089"N_ |South West Nasirpur 0.0012] 302(0-1) DDA Not traceable park and 

77° 5'54.223" E EE/DPD-2 MCD school was found at 

this location. Non Feasible |N/A N/A N/A N/A 
203 |Pochan Pur 28° 33' 34.548" N |South West Pochan Pur Horticulture, 1.4903}35(11-14) DDA 

F/03 77° 2' 39.193" E Dwarka, DDA Beautyfication of park by DDA Feasible DDA Land N/A N/A N/A 

204 |Pochan Pur /|28° 33'28.850"N |South West Pochan Pur Horticulture, 1.494|26/26(11-17) DDA 

F/04 77° 2' 47.748" E Dwarka, DDA Feasible DDA Land N/A N/A N/A 

205 |KakrolaF/02 |28° 36'35.404"N |South West Kakrola 1.22]184(0-15),192(8- DDA 

77° 1' 10.181" E Horticulture, 17), total=(9-12) 

28° 36.584" N 77° Dwarka, DDA 

01.206" E Developed Feasible DDA Land N/A N/A N/A 

206 |KakrolaF/03 |28° 36'17.838"N |South West Kakrola 2.15}194(15- DDA 

77° 1'4.141" E 28° Horticulture, 4)195/41(1-9) 

36.320" N 77° Dwarka, DDA total=(16-1) 

01.079" E Developed Feasible DDA Land N/A N/A N/A 

207 |KakrolaF/06 |28° 35'39.873"N |South West Kakrola Horticulture, 2.82|122(21-12) DDA Dry johad and encroached 

77° 0'57.007" E Dwarka, DDA and village is urbanized Feasible DDA Land N/A N/A N/A 

208 |KakrolaF/07 |28° 35'47.398"N |South West Kakrola Horticulture, 2.69] 123(20-15) DDA 

77° 1' 22.086" E Dwarka, DDA Feasible DDA Land N/A N/A N/A 

209 |Ambarhai 28° 34.950" N 77° |South West Ambarhai Horticulture, 0.556|14/11 min (4-16) DDA 

F/05 02.860" E Dwarka, DDA Exist in DDA Park Feasible DDA Land N/A N/A N/A 

210 |TikariKalan |28°41'10.1"N West Tikari Kalan DMD-II 0.00125] (k)563(0-1) DDA No water body found/ 

76°58'04.7"E Sh.Manish encroached (Old built-up) 

Gupta(EE) 

9911303857 Non Feasible _|Yes Yes No No 

211 |TikariKalan |28°41'090"N West Tikari Kalan DMD-II 0.00125] (I)772(0-1) DDA No water body found/ 

76°58'20.7"E Sh.Manish encroached (Old built-up) 

Gupta(EE) 

9911303857 Non Feasible _|Yes Yes No No 

212 |TikariKalan |28°40'49.5"N West Tikari Kalan DMD-II 0.00125](m)927(0-1) DDA No water body found/ 

76°58'10.5"E Sh.Manish encroached (Old built-up) 

Gupta(EE) 

9911303857 Non Feasible [Yes Yes No No 
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1 Badarpur 

majra burari

Central Badarpur majra 

burari

Non-traceable 

due to Non-2 Malikpur Kohi New Delhi Malikpur Kohi 1.225 (a) 11/23(4-

16),11/24(5-

DDA Non Feasible Duplicate

3 Malikpur Kohi New Delhi Malikpur Kohi 0.55 (b) 42/9/2(4-13) DDA Non Feasible Duplicate

4 Malikpur Kohi New Delhi Malikpur Kohi 0.682 (c) 71 (5-1) DDA Non Feasible Duplicate

5 Malikpur Kohi New Delhi Malikpur Kohi 2.555 (d) 58(19-1) DDA Non Feasible Duplicate

6 Malikpur Kohi New Delhi Malikpur Kohi 0.0015 (e) 81(0-12) DDA Non Feasible Duplicate

7 Nangal Raya 

F/66

28° 36' 16.614" N 

77° 6' 31.544" E

New Delhi Nangal Raya 0.949 372(7-10) DDA Non Feasible Built-up
Area covered

with built-up 

8 Sahupura 28° 34.280" N 77° 

03' 672" E

South West Sahupura 0.425 17/2 (3-18) DDA Non Feasible For water 

body at

1 Jharoda Kalan 28° 39' 29.799" N 

76° 56' 40.377" E

South West Jharoda Kalan 91/22(11-9) DDA As per revenue 

record the land 

Not handed 

over to DDA 

2 Khar Khari 

rond

28.56044443 

76.94386596

South West Khar Khari rond Kh. No. 97/15 DDA As per the 

Patwari report

Not handed 

over to DDA 

3 Posangipur 

F/66

28° 37' 33.735" N 

77° 4' 28.303" E

New Delhi Posangipur 358(2-2) DDA As per the 

Patwari report

Pertain to 

revenue 

4 Rewla Khan 

Pur

28° 34' 30.046" N 

76° 59' 13.762" E

South West Rewla Khan Pur 75/36/1 & 2/4 DDA As reported by 

concerned Naib

Not handed 

over to DDA 

5 Roshanpura 28° 36' 31.975" N 

76° 59' 9.599" E

South West Roshanpura 506(3-0) DDA As per revenue 

record the land 

Not handed 

over to DDA 

6 Hiran Kudna 28° 40' 16.273" N 

77° 0' 20.155" E

West Hiran Kudna (a)534,535 (12-13) DDA Does not Pertain 

to DDA

Please find 

enclosed

Not handed 

over to DDA 

7 Surehera South West Surehera 35//23 DDA DMD-2 I & FC Feasible

Not handed 

over to DDA 

8 Paprawat 28° 35' 20.017" N 

76° 58' 32.358" E

South West Paprawat 0.588 146(4-4) DDA DMD-2 I & FC Feasible

Not handed 

over to DDA 

9 Paprawat 28° 35' 10.960" N 

76° 58' 41.602" E

South West Paprawat 0.5217 180(3-9) DDA DMD-2 I & FC Feasible

Not handed 

over to DDA 

10 Paprawat 28° 35' 5.493" N 

76° 58' 31.187" E

South West Paprawat 2.16 181(16-15) DDA DMD-2 I & FC Feasible

Not handed 

over to DDA 

11 Paprawat 28° 34' 59.476" N 

76° 58' 37.413" E

South West Paprawat 0.817 182(6-11) DDA DMD-2 I & FC Feasible

Not handed 

over to DDA 

12 Paprawat 28° 34' 46.416" N 

76° 59' 1.730" E

South West Paprawat 3.023 183(22-6) DDA DMD-2 I & FC Feasible

Not handed 

over to DDA 

13 Asalatpur 

Khawad F/67

28° 32' 46.752" N 

76° 56' 8.871" E

South West Asalatpur Khawad 0.955 6/2&15/2 (7-14) DDA DMD-2 I & FC Feasible

Not handed 

over to DDA 

14 Darya pur 

Khurd

28° 33' 19.424" N 

76° 54' 46.089" E

South West Darya pur Khurd 0.387 6/26(2-9) DDA DMD-2 I & FC Feasible

Not handed 

over to DDA 

15 Darya pur 

Khurd

28° 33' 0.483" N 

76° 55' 4.267" E

South West Darya pur Khurd 3.19 321(23-9) DDA DMD-2 I & FC Feasible

Not handed 

over to DDA 

16 Darya pur 

Khurd

28° 33' 21.617" N 

76° 54' 38.938" E

South West Darya pur Khurd 0.56 7/16/1(4-2) DDA DMD-2 I & FC Feasible

Not handed 

over to DDA 

17 Hiran Kudna 28° 40' 16.405" N 

77° 0' 6.592" E

West Hiran Kudna 1.43 (b)56/2(10-7) DDA DMD-2 I & FC Feasible

Not handed 

over to DDA 

18 Nasirpur F/05 28° 35' 36.296" N 

77° 6' 6.025" E

South West Nasirpur 0.0022 724/379(0-18) DDA Non Feasible Under the 

jurisdiction 

As per 

coordinate 

19 Shahbad 

Mohd.Pur 

28° 33' 28.729" N 

77° 4' 7.089" E

New Delhi Shahbad Mohd.Pur 1/208 DDA Non Feasible Area covered 

with built-up 

As per 

coordinate 

20 Luharheri 

F/02

28° 36' 0.109" N 

77° 2' 37.625" E

South West Luharheri 0.41 4/26(3-11) DDA DPD-2 It pertains to 

Archaeological

Feasible Pertain to ASI

21 Naraina F/66 28°37'13.58"N 77° 

8'39.20"E

New Delhi Naraina Does not 

Pertain to DDA

This area is 

under the

This area is 

under the 

Extracted water bodies may Pertain to other Zones 

Not Handed over to DDA by GNCTD or Pertain to other Departments

58

Extracted water bodies may Pertain to other Zones 
1|Badarpur Central Badarpur majra Non-traceable 

2|Malikpur Kohi New Delhi Malikpur Kohi 1.225] (a) 11/23(4- DDA Non Feasible | Duplicate 

3] Malikpur Kohi New Delhi Malikpur Kohi 0.55] (b) 42/9/2(4-13) |DDA Non Feasible | Duplicate 

4|Malikpur Kohi New Delhi Malikpur Kohi 0.682} (c) 71 (5-1) DDA Non Feasible | Duplicate 

5|Malikpur Kohi New Delhi Malikpur Kohi 2.555} (d) 58(19-1) DDA Non Feasible | Duplicate 

6|Malikpur Kohi New Delhi Malikpur Kohi 0.0015] (e) 81(0-12) DDA Non Feasible | Duplicate 

7|Nangal Raya {28° 36'16.614" N |New Delhi Nangal Raya 0.949|372(7-10) DDA Non Feasible | Built-up with built-up 

8|Sahupura 28° 34.280" N 77° |South West Sahupura 0.425]17/2 (3-18) DDA Non Feasible | For water 

Not Handed over to DDA by GNCTD or Pertain to other Departments 
1|Jharoda Kalan |28° 39' 29.799" N |South West Jharoda Kalan 91/22(11-9) DDA As per revenue |over to DDA 

2|Khar Khari 28.56044443 South West Khar Khari rond Kh. No. 97/15 DDA As per the over to DDA 

3]Posangipur {28° 37' 33.735" N |New Delhi Posangipur 358(2-2) DDA As per the revenue 

4|Rewla Khan = |28° 34' 30.046" N {South West Rewla Khan Pur 75/36/1 & 2/4 DDA As reported by |over to DDA 

5]Roshanpura_ {28° 36' 31.975" N {South West Roshanpura 506(3-0) DDA As per revenue |over to DDA 

6]Hiran Kudna_ |28° 40' 16.273" N |West Hiran Kudna (a)534,535 (12-13)|DDA Does not Pertain Please find over to DDA 

7|Surehera South West Surehera 35//23 DDA DMD-2 Feasible over to DDA 

8] Paprawat 28° 35' 20.017" N |South West Paprawat 0.588] 146(4-4) DDA DMD-2 Feasible over to DDA 

9|Paprawat 28° 35' 10.960" N |South West Paprawat 0.5217]180(3-9) DDA DMD-2 Feasible over to DDA 

10) Paprawat 28° 35'5.493" N_ |South West Paprawat 2.16]181(16-15) DDA DMD-2 Feasible over to DDA 

11] Paprawat 28° 34'59.476" N |South West Paprawat 0.817] 182(6-11) DDA DMD-2 Feasible over to DDA 

12] Paprawat 28° 34' 46.416" N |South West Paprawat 3.023] 183(22-6) DDA DMD-2 Feasible over to DDA 

13] Asalatpur 28° 32' 46.752" N |South West Asalatpur Knawad 0.955|6/2&15/2 (7-14) |DDA DMD-2 Feasible over to DDA 

14] Darya pur 28° 33' 19.424" N |South West Darya pur Khurd 0.387]6/26(2-9) DDA DMD-2 Feasible over to DDA 

15] Darya pur 28° 33'0.483" N__|South West Darya pur Khurd 3.19]321(23-9) DDA DMD-2 Feasible over to DDA 

16] Darya pur 28° 33' 21.617" N |South West Darya pur Khurd 0.56]7/16/1(4-2) DDA DMD-2 Feasible over to DDA 

17|Hiran Kudna_ |28° 40'16.405"N |West Hiran Kudna 1.43](b)56/2(10-7) DDA DMD-2 Feasible over to DDA 

18] Nasirpur F/05 |28° 35' 36.296" N |South West Nasirpur 0.0022] 724/379(0-18) DDA Non Feasible | Under the coordinate 

19)Shahbad 28° 33' 28.729" N |New Delhi Shahbad Mohd.Pur 1/208 DDA Non Feasible |Area covered coordinate 

20] Luharheri 28° 36'0.109" N {South West Luharheri 0.41]4/26(3-11) DDA DPD-2 It pertains to Feasible Pertain to ASI 

21]Naraina F/66 |28°37'13.58"N 77° | New Delhi Naraina Does not This area is under the 
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S. No. Wetland Name Geographical 

Location (Lat-

Long of the Water 

body)

District (s) in 

which the 

water body 

located

Village Division 

Name/conta

ct name 

with 

Designation 

(Mob.No.)

Wetlands 

SubType  

(Natural/ 

Human 

made)

Size of 

the 

water 

body in 

(ha)

Khasra 

No/Areas 

(Bigha-

Biswa)

Wheth

er falls 

within 

categor

y of 

regulat

ed 

wrtlan

d as 

per 

wetlan

d rule

Land 

owner 

ships

Status of 

Waterbody at 

Site

Developed or Not Feasible or 

Not Feasible 

Wheath

er Gram 

Sabha 

Land or 

Not. If 

Yes then 

Date of 

Handing

/Taking 

over 

from 

GNCTD

If Gram 

Sabha 

land 

TSS 

done or 

Not

TSS 

verficati

on done 

by LM. 

Yes or 

Not

If TSS 

Verficat

ion done 

by LM. 

Bounda

ry 

wall/De

marcati

on done 

at site  

Yes or 

No

1

Bajitpur 

Thakran

28° 48' 14.731" N 

76° 59' 49.255" E
North Bajitpur 

Thakran

Natural

1.22 (a)22/4 

(04-16) 

5(04-16) 

Total-(09-

12)

N/A DDA Developed Developed

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

2

Bajitpur 

Thakran

28° 48' 2.937" N 

76° 59' 52.962" E
North Bajitpur 

Thakran

Natural

0.68 (b)30//9/1 

(02-06) 

10(3-08) 

Total-(05-

14)

N/A DDA Developed

Developed, boundry 

wall exist

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

3

Bajitpur 

Thakran

28° 48' 29.242" N 

76° 59' 57.274" E  

28°80’81.82’N

76°99’88.32’E

North Bajitpur 

Thakran

Natural

0.42 (c) 8//17 (03-

18) 

N/A DDA

Work is carried out 

by I&FC

Work is carried out by 

I&FC

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

Status of water bodies of Rohini Zone

Feasible/    Wet

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

Sh. 

Chhanveer

Mob.: 

9990738731

59

Status of water bodies of Rohini Zone 
S. No.| Wetland Name| Geographical | District (s)in| Village Division Wetlands | Size of Khasra_ | Wheth| Land 

Location (Lat- which the Name/conta| SubType the No/Areas |er falls| owner 

Long of the Water} water body ct name (Natural/ | water (Bigha- | within | ships 

body) located with Human body in Biswa) |categor 

Designation made) (ha) y of 

(Mob.No.) regulat 

ed 

wrtlan 

das 

per 

wetlan 

d rule 

Bajitpur 28° 48' 14.731" N North Bajitpur RMD-8/ 1.22 (a)22/4 

Thakran 76° 59' 49.255" E Thakran RCC-3 Sh. (04-16) 

Chhanveer 5(04-16) 

Mob.: Total-(09- 

9990738731 12) 

/RCC-3 

Sh. 

Chhanveer 

Mob.: 

1 9990738731 Natural N/A DDA 

Bajitpur 28° 48' 2.937" N North Bajitpur 0.68 (b)30//9/1 

Thakran 76° 59' 52.962" E Thakran (02-06) 

10(3-08) 

Total-(05- 

14) 

2 Natural N/A DDA 

Bajitpur 28° 48' 29.242" N North Bajitpur 0.42 (c) 8//17 (03- 

Thakran 76° 59'57.274" E Thakran 18) 

28°80’81.82’N 

76°99’88.32’E 

3 Natural N/A DDA 

Status of Developed or Not 

Waterbody at 

Site 

Developed Developed 

Developed, boundry 

Developed wall exist 

Work is carried out Work is carried out by 

by I&FC I&FC 

Feasible or 

Not Feasible 

Wheath 

er Gram 

Sabha 

Land or 

Not. If 

Yes then 

Date of 

Handing 

/Taking 

over 

from 

GNCTD 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Gram 

Sabha 

If Gram 

Sabha 

land 

TSS 

done or 

Not 

TSS 

verficati 

on done 

by LM. 

Yes or 

Not 

NO 

NO 

NO 

If TSS 

Verficat 

ion done 

by LM. 

Bounda 

ry 
wall/De 

marcati 

on done 

at site 

Yes or 

No 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

59851



4

Bajitpur 

Thakran

28°78’46.45’N

77°00’18.05’E
North Bajitpur 

Thakran

Natural

0.4 18 (4-16)  

Total- 08-14) 

(Area 0.400 

Ha)

N/A DDA

Work is carried out 

by I&FC

Work is carried out by 

I&FC

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

5

Bajitpur 

Thakran

28° 47' 3.985" N 

77° 0' 6.741" E
North Bajitpur 

Thakran

Natural

0.55 (d)76//8

(04-14)

N/A DDA

Partially 

develpoed Partially develpoed

Feasible/    Dry-

Now wet

Gram 

Sabha

Yes NO NA

6

Barwala 28° 45' 49.907" N 

77° 3' 41.481" E
North Barwala

Natural

3.55 (a)87//4

(26-6)

N/A DDA Undeveloped Undeveloped

Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

7

Barwala 28° 45' 50.555" N 

77° 3' 45.737" E
North Barwala

Natural

1.08 (b) 87//6

(08-10) 

N/A DDA Undeveloped Undeveloped

Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

8

Barwala 28° 45' 33.227" N 

77° 3' 56.335" E
North Barwala

Natural

0.28 (c)27//10/1 

(02-08) 

Alternate 

NEW KH. 

No. 28/15 (2-

12). 

N/A DDA Undeveloped Undeveloped

Dry

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

9

Barwala 28° 45' 30.669" N 

77° 3' 48.361" E
North Barwala

Natural

0.82 (d)28//13

(02-15) & 

(e) 28//18

(04-03) total 

area (6-18)

N/A DDA Undeveloped Undeveloped

Feasible/    Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

Feasible/    Wet

RMD-8/ 

RCC-3 Sh.

Chhanveer 

Mob.:

9990738731

/ RCC-3

Sh.

Chhanveer

Mob.:

9990738731

RPD-2/  

RCC-3

Mohit 

Parashar, 

9971154443

RPD-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

Mohit 

Parashar, 

9971154443

60Bajitpur 28°78'46.45°N North Bajitpur 

Thakran 77°00’ 18.05’E Thakran 

Bajitpur 28° 47' 3.985" N North Bajitpur 

Thakran 77° 0'6.741" E Thakran 

Barwala 28° 45' 49.907" N North Barwala RPD-2/ 

T7T° 3'41. 481" E RCC-3 

Mohit 

Parashar, 

9971154443 

Barwala 28° 45'50.555"N North Barwala 

TT° 3'45.737" E 

Barwala 28° 45' 33.227" N North Barwala 

TT? 3' 56.335" E 

Barwala 28° 45' 30.669" N North Barwala RPD-3, 

77° 3' 48.361" E Mohit 

Parashar, 

9971154443 

/ RCC-3 

Mohit 

Parashar, 

9971154443 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

0.4 18 (4-16) 

Total- 08-14) 

(Area 0.400 

Ha) 

(d)76//8 
(04-14) 

3.55 (a)87//4 
(26-6) 

1.08 (b) 87//6 
(08-10) 

(c)27//10/1 

(02-08) 

Alternate 

NEW KH. 

No. 28/15 (2- 

12). 

(d)28//13 

(02-15) & 

(e) 28//18 

(04-03) total 

area (6-18) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Work is carried out Work is carried out by 

by 1&FC 

Partially 

develpoed 

Undeveloped 

Undeveloped 

Undeveloped 

Undeveloped 

I&FC 

Partially develpoed 

Undeveloped 

Undeveloped 

Undeveloped 

Undeveloped 

Feasible/  Wet|Gram 

Sabha 

Gram 

Sabha 

Feasible/ Dry- 

Now wet 

Gram 

Sabha 

Wet 

Gram 

Sabha 

Wet 

Gram 

Sabha 

Dry 

Gram 

Sabha 

Feasible/ Wet 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

NA 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

60852



10

Barwala 28° 45' 20.524" N 

77° 4' 9.796" E
North Barwala

Natural

0.401 (f)35//12

(03-00)

N/A DDA Undeveloped Undeveloped

Feasible/    Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

11

Barwala 28° 45' 6.827" N 

77° 3' 43.297" E
North Barwala

Natural

3.55 (g)82 (26-

06)

N/A DDA Undeveloped Undeveloped

Not Feasible due 

to Built up Govt. 

School

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

12

Bawana 28° 47' 58.134" N 

77° 2' 10.662" E
North Bawana

Natural

1.48 (a)202/2

(11-10)

N/A DDA undeveloped undeveloped

Feasible/    Dry-

Water body 

cannot be 

revived.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

13

Bawana 28° 48' 26.702" N 

77° 1' 47.967" E
North Bawana

Natural

1.21 (b)74/18

(04-16) 

23     (04-14)

Total area - 

9-10

N/A DDA Developed

Developed but 

detoraited condition

Feasible/    Dry-

Now wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

14

Bawana 28° 47' 55.690" N 

77° 1' 39.772" E
North Bawana

Natural

0.55 (c)108/25

(04-16) 

N/A DDA Developed Developed

Feasible/    Dry-

Now wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

15

Bawana 28° 48' 10.970" N 

77° 2' 4.504" E
North Bawana

Natural

0.97 (d) 203(07-

03)

N/A DDA Developed Developed

Feasible/    Dry-

Now wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RPD-3,

Mohit

Parashar, 

9971154443

/ RCC-3

Mohit

Parashar, 

9971154443

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

Sh. 

Chhanveer

Mob.: 

9990738731

61

10 

11 

12 

13 

15 

Barwala 28° 45' 20.524" N North Barwala 

TT° 4'9.796" E 

Barwala 28° 45' 6.827" N North Barwala 

TT° 3'43.297" E 

Bawana 28° 47' 58.134" N North Bawana RMD-8/ 

77° 2' 10.662" E RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Sh. 

Chhanveer 

Mob.: 
Bawana 28° 48' 26.702" N North Bawana 9990738731 

TT° 1'47.967" E 

Bawana 28° 47' 55.690" N North Bawana 

TT? 1'39.772"E 

Bawana 28° 48' 10.970" N North Bawana 

77° 2'4.504" E 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

0.401 |(H35//12 
(03-00) 

3.55 |(g)82 (26- 
06) 

1.48 

(b)74/18 

(04-16) 

23 (04-14) 

Total area - 

9-10 

(c)108/25 
(04-16) 

0.97 (d) 203(07- 
03) 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Undeveloped 

Undeveloped 

undeveloped 

Developed 

Developed 

Developed 

Undeveloped 

Undeveloped 

undeveloped 

Developed but 

detoraited condition 

Developed 

Developed 

Feasible/ Wet 

Gram 

Sabha 

Not Feasible due 

to Built up Govt. 

School 

Gram 

Sabha 

Feasible/ Dry- 

Water body 

cannot be 

revived. 

Gram 

Sabha 

Feasible/ Dry- 

Now wet 

Gram 

Sabha 

Feasible/ Dry- 

Now wet 

Gram 

Sabha 

Feasible/ Dry- 

Now wet 

Gram 

Sabha 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

61853



16

Bawana 28° 47' 53.441" N 

77° 2' 27.185" E
North Bawana

Natural

0.42 (e)130//4min

(03-16)

N/A DDA Developed Developed

Feasible/    Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

17

Bawana 28° 47' 24.520" N 

77° 1' 41.238" E
North Bawana

Natural

0.14 (f)161//1

(01-12)

N/A DDA undevelped undevelped

Feasible/    Dry-

Water body 

cannot be 

revived.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

18

Bawana 28° 47' 48.393" N 

77° 1' 45.376" E
North Bawana

Natural

0.28 (g) 205 (02-

11)

N/A DDA

built up area, 

Community 

Center

built up area, 

Community Center

Not Feasible due 

to Multi Purpose 

Community 

Centre (MPCC).

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

19

Bawana 28° 47' 38.508" N 

77° 2' 9.957" E
North Bawana

Natural

(h) 206

N/A DDA

Vancant land 

exist, demarcation 

not done

Vancant land exist, 

demarcation not 

done

Feasible/   Wet 

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

20

Bawana 28° 47' 39.391" N 

77° 2' 9.218" E
North Bawana

Natural

1.22 (i)206/1min

(09-17)

N/A DDA Undeveloped Undeveloped

Feasible/    Dry-

No water body 

exists at site. 

Land allotted to 

NDPL.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

21

Daryapur 

kalan

28° 49' 4.828" N 

77° 0' 48.866" E
North Daryapur 

kalan

Natural

2.56 (a) 107(19-

17)

N/A DDA Developed Developed

Feasible/    Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RMD-8/ 

RCC-3 Sh.

Chhanveer 

Mob.:

9990738731

/ RCC-3

Sh.

Chhanveer

Mob.:

9990738731

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

Sh. 

Chhanveer

Mob.:

9990738731

62

16 

17 

18 

19 

20 

21 

Bawana 28° 47' 53.441" N North Bawana 

TT° 2'27.185" E 

Bawana 28° 47' 24.520" N North Bawana 

TT° 1'41.238"E 

Bawana 28° 47' 48.393" N North Bawana 

TT° 1'45.376" E 

Bawana 28° 47' 38.508" N North Bawana 

TT° 2'9.957"E 

Bawana 28° 47' 39.391" N North Bawana 

77° 2'9.218"E 

Daryapur 28° 49' 4.828" N North Daryapur RMD-8/ 

kalan 77° 0' 48.866" E kalan RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Sh. 

Chhanveer 
Moh: 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

0.42 (e)130//4min 
(03-16) 

(g) 205 (02- 
11) 

(h) 206 

(i)206/1min 

(09-17) 

(a) 107(19- 
17) 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Developed Developed 

undevelped undevelped 

built up area, 

Community 

Center 

built up area, 

Community Center 

Vancant land Vancant land exist, 

exist, demarcation demarcation not 

not done done 

Undeveloped Undeveloped 

Developed Developed 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Dry- 

Water body 

cannot be 

revived. 

Gram 

Sabha 

Not Feasible due 

to Multi Purpose 

Community 

Centre (MPCC). 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Dry- 

No water body 

exists at site. 

Land allotted to 

NDPL. 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

62854



22

Daryapur 

kalan

28° 48' 46.288" N 

77° 0' 45.716" E
North Daryapur 

kalan

Natural

4.93 (b)71/29

(36-09)

N/A DDA Undeveloped Undeveloped

Feasible/    Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

23

Daryapur 

kalan

28° 49' 22.305" N 

77° 0' 45.861" E
North Daryapur 

kalan

Natural

0.41 (c)44/26

(03-12)

N/A DDA undevelped undevelped Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

24

Daryapur 

kalan

28° 49' 2.919" N 

77° 0' 29.430" E
North Daryapur 

kalan

Natural

1.22 (d) 65/1&2

(9-12)

N/A DDA Not demarcated Not demarcated

Not Feasible due 

to 20 Pt. 

Programme 

allotment.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

25

Daryapur 

kalan

28° 48' 44.698" N 

77° 0' 27.429" E
North Daryapur 

kalan

Natural

0.3 (e)69/31 (2-

3)

N/A DDA Built up Park Built up Park 

Non feasible, 

park exist

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

26

Harewali 28° 50' 17.086" N 

77° 0' 54.532" E
North Harewali

Natural

1.22 (a)10/11(4-

16),11/20mi

n (2-

11)10/21min

(2-10) Total 

area (9-17)

N/A DDA UnDeveloped UnDeveloped

Feasible/Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

27

Harewali 28° 50' 15.407" N 

77° 0' 51.869" E
North Harewali

Natural

0.28 (b)11/16min

(2-12)

N/A DDA

Farming is done 

on land

Farming is done on 

land

No water body 

exists at site. 

Fields exist at 

site and 

farming is 

being done by 

villagers.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RMD-8/ 

RCC-3 Sh.

Chhanveer 

Mob.:

9990738731

/ RCC-3

Sh.

Chhanveer

Mob.:

9990738731

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

Sh. 

Chhanveer

Mob.: 

9990738731

63

22 

23 

24 

25 

26 

27 

Daryapur 28° 48' 46.288" N North Daryapur 9990738731 

kalan 77° 0'45.716"E kalan 

Daryapur 28° 49' 22.305" N North Daryapur 

kalan 77° 0'45.861" E kalan 

Daryapur 28° 49'2.919"N North Daryapur 

kalan 77° 0' 29.430" E kalan 

Daryapur 28° 48' 44.698" N North Daryapur 

kalan 77° 0'27.429" E kalan 

Harewali 28° 50' 17.086" N North Harewali RMD-8/ 

77° 0'54.532" E RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Sh. 

Chhanveer 

Mob.: 
Harewali 28° 50' 15.407" N North Harewali 9990738731 

77° 0'51.869" E 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

4.93 (b)71/29 
(36-09) 

0.41 (c)44/26 
(03-12) 

(d) 65/1&2 
(9-12) 

0.3 (c)69/31 (2- 
3) 

(a)10/11(4- 

16),11/20mi 

n (2- 

11)10/21min 

(2-10) Total 

area (9-17) 

(b)11/16min 
(2-12) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Undeveloped 

undevelped 

Undeveloped 

undevelped 

Not demarcated Not demarcated 

Built up Park 

UnDeveloped 

Farming is done 

on land 

Built up Park 

UnDeveloped 

Farming is done on 

land 

Feasible/ Wet 

Gram 

Sabha 

Gram 

Sabha 

Not Feasible due 

to 20 Pt. 

Programme 

allotment. 

Gram 

Sabha 

Non feasible, 

park exist 

Gram 

Sabha 

Feasible/Wet 

Gram 
No water body |Sabha 

exists at site. 

Fields exist at 

site and 

farming is 

being done by 

villagers. 

Yes 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

63855



28

Harewali 28° 50' 13.498" N 

77° 0' 51.930" E
North Harewali

Natural

0.133 (c)11/25min(

1-0)

N/A DDA

Farming is done 

on land

Farming is done on 

land

No water body 

exists at site. 

Fields exist at 

site and 

farming is 

being done by 

villagers.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

29

Harewali 28° 50' 6.026" N 

77° 0' 32.006" E
North Harewali

Natural

1.22 (d)19/19min

(4-16), 

19/20(4-16) 

Total area (9-

12)

N/A DDA Developed Developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

30

Katewara 28° 48' 23.769" N 

76° 58' 39.120" E
North Katewara

Natural

2.55 (a) 473(4-

13)474(4-

16) 477(4-

16), 479(4-

16) Total 

area (19-4)

N/A DDA Developed

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

31

Katewara 28° 47' 55.788" N 

76° 58' 39.555" E
North Katewara

Natural

0.556 (b)692 (4-

16)

N/A DDA Developed

Feasible/    Dry-

Now wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

32

Katewara 28° 47' 59.747" N 

76° 58' 55.319" E
North Katewara

Natural

0.949 (c)824 (7-

01)

N/A DDA Developed

Feasible/    Dry-

Now wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

33

Katewara 28° 48' 21.778" N 

76° 58' 11.790" E
North Katewara

Natural

2.56 49(4-05) 

50(5-09) 

total=(19-14)

N/A DDA Built up area

Not Feasible due 

to 20 Pt. 

Programme 

allotment

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RMD-8/ 

RCC-3 Sh.

Chhanveer 

Mob.:

9990738731

/ RCC-3

Sh.

Chhanveer

Mob.:

9990738731

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

Sh. 

Chhanveer

Mob.: 

9990738731

64

28 

29 

30 

31 

32 

33 

Harewali 28° 50' 13.498" N North Harewali 

77° 0'51.930" E 

Harewali 28° 50' 6.026" N North Harewali 

77° 0' 32.006" E 

Katewara 28° 48' 23.769" N North Katewara RMD-8/ 

76° 58'39.120" E RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Sh. 

Chhanveer 

Mob.: 
Katewara 28° 47' 55.788" N North Katewara 9990738731 

76° 58'39.555"E 

Katewara 28° 47' 59.747" N North Katewara 

76° 58'55.319"E 

Katewara 28° 48' 21.778" N North Katewara 

76° 58' 11.790" E 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

0.133 (c)11/25min( 

1-0) 

(d)19/19min 

(4-16), 
19/20(4-16) 

Total area (9- 

12) 

(a) 473(4- 

13)474(4- 

16) 477(4- 

16), 479(4- 

16) Total 

area (19-4) 

0.556 (b)692 (4- 
16) 

0.949 (c)824 (7- 
01) 

49(4-05) 

50(5-09) 

total=(19-14) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Farming is done 

on land 

Developed 

Developed 

Developed 

Developed 

Built up area 

Farming is done on 

land 

Developed 

Gram 
No water body |cabha 

exists at site. 

Fields exist at 

site and 

farming is 

being done by 

villagers. 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Dry- 

Now wet 

Gram 

Sabha 

Feasible/ Dry- 

Now wet 

Gram 

Sabha 

Not Feasible due 

to 20 Pt. 

Programme 

allotment 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

64856



34

Katewara 28° 48' 21.778" N 

76° 58' 11.790" E
North Katewara

Natural

2.56 50(5-09) 

total=(19-14)

N/A DDA built up area

Not Feasible due 

to 20 Pt. 

Programme 

allotment

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

35

Nangal 

Thakran

28° 47' 43.916" N 

77° 0' 41.603" E
North Nangal 

Thakran

Natural

3.197 (a)92 (19-

9),92min  (2-

0) Asami 

Sher Singh

s/o Nobat  (2-

4) Asami 

Bagwan s/o 

Mul chand

Total area 

(23-9)as per

khathoni N/A DDA undeveloped

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

36

Nangal 

Thakran

28° 47' 54.578" N 

77° 0' 31.056" E
North Nangal 

Thakran

Natural

1.29 (b)87  (9-7)

N/A DDA

Partially 

develpoed

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

37

Nangal 

Thakran

28° 48' 43.196" N 

77° 0' 9.626" E
North Nangal 

Thakran

Natural

2.32 (c)9/3 (2-16)

4(04-16) 

7(04-16) 

8(04-16) 

total= (17-

04)

N/A DDA Developed

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

38

Nangal 

Thakran

28° 48' 25.925" N 

77° 0' 35.644" E 

Kh. No. 83 (9-15) 

28° 48. 400' N

77° 00. 555' E

North Nangal 

Thakran

Natural

3.304 (d)81 (14-

12) 83 (9-

15) total=(24-

07)

N/A DDA

2 water bodies 

Developed

2 water bodies 

Developed

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

39

Nangal 

Thakran

28° 47' 48.695" N 

77° 1' 28.965" E
North Nangal 

Thakran

Natural

0.55 (e) 90(4-17)

N/A DDA

Not marked and 

handed over 

Not marked and 

handed over 

Not Feasible-Not 

marked on Sajra 

plan, hence could 

not be traced.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RMD-8/ 

RCC-3 Sh.

Chhanveer 

Mob.:

9990738731

/ RCC-3

Sh.

Chhanveer

Mob.:

9990738731

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

Sh. 

Chhanveer

Mob.: 

9990738731

65

34 

35 

36 

37 

38 

39 

Katewara 28° 48' 21.778" N North Katewara 

76° 58' 11.790" E 

Nangal 28° 47' 43.916" N North Nangal RMD-8/ 

Thakran 77° 0' 41.603" E Thakran RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Sh. 

Chhanveer 

Mob.: 

9990738731 

Nangal 28° 47' 54.578" N North Nangal 

Thakran 77° 0'31.056" E Thakran 

Nangal 28° 48' 43.196" N North Nangal 

Thakran 77° 0'9.626" E Thakran 

Nangal 28° 48' 25.925" N North Nangal 

Thakran 77° 0'35.644" E Thakran 

Kh. No. 83 (9-15) 

28° 48. 400'N 

77° 00. 555'E 

Nangal 28° 47' 48.695" N North Nangal 

Thakran 77° 1'28.965" E Thakran 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

50(5-09) 

total=(19-14) 

3.197 (a)92 (19- 

9),92min (2- 

0) Asami 

Sher Singh 

s/o Nobat (2- 

4) Asami 

Bagwan s/o 

Mul chand 

Total area 

(23-9)as per 

khathoni 

(b)87 (9-7) 

(c)9/3 (2-16) 

4(04-16) 

7(04-16) 

8(04-16) 

total= (17- 

04) 

3.304 (d)81 (14- 
12) 83 (9- 
15) total=(24- 
07) 

(e) 90(4-17) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

built up area 

undeveloped 

Partially 

develpoed 

Developed 

2 water bodies 

Developed 

Not marked and 

handed over 

2 water bodies 

Developed 

Not marked and 

handed over 

Gram 

Sabha 

Not Feasible due 

to 20 Pt. 

Programme 

allotment 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Not Feasible-Not 

marked on Sajra 

plan, hence could 

not be traced. 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

65857



40

Pehladpur 

bangar

28°45'3.04"N

77° 4'33.93"E
North Pehladpur 

bangar

Natural

1.361 (a) 46/26     

(10-18)

N/A DDA Developed Developed

Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

41

Pehladpur 

bangar

28°44'51.86"N

77° 4'48.25"E
North Pehladpur 

bangar

Natural

1.297 (b)86/58 (9-

7)

N/A DDA Developed Developed

Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

42

Pehladpur 

bangar

28°45'13.33"N      

77° 4'41.73"E
North Pehladpur 

bangar

RPD-2/   

RCC-3

Natural

1.22 (c)38/26(9-

16)

N/A DDA undeveloped undeveloped

Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

43

Pooth khurd 28° 46' 15.180" N 

77° 3' 4.531" E
North Pooth 

khurd

Natural

0.961 135(7-19)

N/A DDA Developed Developed

Feasible, 

maintenance 

needed

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

44

Pooth khurd 28° 46' 27.282" N 

77° 2' 56.110" E
North Pooth 

khurd

Natural

3.638 (b)136/2 old 

157 new   

(27-2)

N/A DDA Undeveloped Undeveloped

Feasible, 

maintenance 

needed

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

45

Shahbad 

Daulatpur

28° 44' 42.079" N 

77° 6' 37.535" E
North Shahbad 

Daulatpur

Natural

0.818 (a)68(6-12)

N/A DDA builtup area builtup area

Not Feasible due 

to Built-up.(Govt. 

Community hall).

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

46

Shahbad 

Daulatpur

28° 44' 30.565" N 

77° 6' 39.065" E
North Shahbad 

Daulatpur

Natural

1.832 (b)121/(13-

7)

N/A DDA builtup area builtup area

Not Feasible due 

to Built-up. 

(Govt. School)

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RMD-3/ 

RCC-1

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

RPD-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

58

66

40 

41 

42 

43 

44 

45 

46 

Pehladpur 28°45'3.04"N North Pehladpur | RMD-3/ 

bangar 77° 4'33.93"E bangar RCC-1 

Pehladpur 28°44'51.86"N North Pehladpur 

bangar TT° 4'48.25"E bangar 

Pehladpur 28°45'13.33"N North Pehladpur RPD-2/ 

bangar TT? 4'41.73"E bangar RCC-3 

Pooth khurd = |28° 46' 15.180" N North Pooth RMD-8/ 

TT° 3'4.531"E khurd RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Pooth khurd = |28° 46'27.282"N North Pooth 

TT° 2'56.110" E khurd 

Shahbad 28° 44' 42.079" N North Shahbad RPD-3, 

Daulatpur 77° 6' 37.535" E Daulatpur Mohit 

Parashar, 

9971154443 

/ RCC-3 

Shahbad 28° 44' 30.565" N North Shahbad 

Daulatpur 77° 6' 39.065" E Daulatpur 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

1.361 (a) 46/26 

(10-18) 

1.297 (b)86/58 (9- 

7) 

1.22 (c)38/26(9- 

16) 

0.961 135(7-19) 

3.638 (b)136/2 old 

157 new 

(27-2) 

0.818 (a)68(6-12) 

1.832 (b)121/(13- 

7) 

58 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Developed 

Developed 

undeveloped 

Developed 

Undeveloped 

builtup area 

builtup area 

Developed 

Developed 

undeveloped 

Developed 

Undeveloped 

builtup area 

builtup area 

Gram 

Sabha 

Wet 

Gram 

Sabha 

Wet 

Gram 

Sabha 

Wet 

Gram 

Sabha 

Feasible, 

maintenance 

needed 

Gram 

Sabha 
Feasible, 

maintenance 

needed 

Gram 

Sabha 

Not Feasible due 

to Built-up.(Govt. 

Community hall). 

Gram 

Sabha 

Not Feasible due 

to Built-up. 

(Govt. School) 

NO 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 
Demarcat 

ion and 

Boudary 

wall will 

be done 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

66858



47

Shahbad 

Daulatpur

28° 44' 59.037" N 

77° 6' 20.729" E
North Shahbad 

Daulatpur

RMD-1/ Sh. 

Alok 

Lohiya 

(EE) - 

8800454900

/ RCC-1

Natural

0.789 (c)128(5-9)

N/A DDA built up area built up area

Not developed Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

48

Sultanpur 

dabas

28° 46' 7.619" N 

77° 2' 27.468" E
North Sultanpur 

dabas

Natural

0.957 (a)35//37

(7-16)

N/A DDA Developed Developed

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

49

Sultanpur 

dabas

28° 45' 45.281" N 

77° 2' 20.364" E
North Sultanpur 

dabas

Natural

0.6956 (b)72//26/2

(5-2)

N/A DDA undevelped undevelped

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

50

Sultanpur 

dabas

28° 45' 54.109" N 

77° 2' 15.890" E
North Sultanpur 

dabas

Natural

4.028 (c) 96//1/1

(30-11)

N/A DDA

Partially 

develpoed Partially develpoed

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

51

Begumpur 28° 43' 25.632" N 

77° 4' 1.656" E
North West

Natural

2.715 (a)12//6 

(04-16), 

(b)12//7/2

(03-15), 

(c)12//13/3

(02-16), 

(d)12//14

(04-16), 

(e)12//15min

(2-0) 

(f)12//17min

(2-0) 

Total area 

(20-3)   N/A DDA built up area built up area

Not Feasible-

Gram Sabha land

has been taken

over recently

from BDO,North

West and land is

fully built-

up/encroached.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

52

Begumpur 28° 43' 38.975" N 

77° 4' 11.772" E
North West Begumpur

Natural

0.535 (g)16//23min

(4-0)

N/A DDA builtup area builtup area

Not Feasible--

Gram Sabha land

has been taken

over recently

from BDO,North

West and land is

fully built-

up/encroached.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

RMD-3/ 

RCC-1 Sh. 

Naresh 

Falwaria 

(EE)

9999799690

67

47 

48 

49 

50 

51 

52 

Shahbad 28° 44' 59.037" N North Shahbad_ |RMD-1/Sh. 

Daulatpur TT° 6'20.729" E Daulatpur Alok 

Lohiya 

(EE) - 
8800454900 

/RCC-1 

Sultanpur 28° 46' 7.619" N North Sultanpur RMD-8/ 

dabas 77° 2'27.468" E dabas RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Sultanpur 28° 45' 45.281" N North Sultanpur 

dabas 77° 2' 20.364" E dabas 

Sultanpur 28° 45'54.109" N North Sultanpur 

dabas 77° 2' 15.890" E dabas 

Begumpur 28° 43'25.632"N_ |North West RMD-3/ 

77° 4' 1.656" E RCC-1 Sh. 

Naresh 

Falwaria 

(EE) 
9999799690 

Begumpur 28° 43'38.975"N_ |North West|Begumpur 

77° 4' 11.772" E 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

0.789 (c)128(5-9) 

0.957 (a)35//37 
(7-16) 

0.6956 (b)72//26/2 
(5-2) 

4.028 (c) 96//1/1 
(30-11) 

2.715 (a)12//6 

(04-16), 

(b)12//7/2 

(03-15), 

(c)12//13/3 

(02-16), 

(d)12//14 

(04-16), 

(e)12//15min 

(2-0) 
(f)12//17min 

(2-0) 
Total area 

(20-3) 

0.535 (g)16//23min 

(4-0) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

built up area 

Developed 

undevelped 

Partially 

develpoed 

built up area 

builtup area 

built up area 

Developed 

undevelped 

Partially develpoed 

built up area 

builtup area 

Not developed Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Not Feasible- 

Gram Sabha land 

has been taken 

over recently 

from BDO,North 

West and land is 

fully built- 

up/encroached. 

Gram 

Sabha 

Not Feasible-- 

Gram Sabha land 

has been taken 

over recently 

from BDO,North 

West and land is 

fully built- 

up/encroached. 

Gram 

Sabha 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

67859



53

Budhanpur 

Mazra 

28° 46' 21.657" N 

76° 59' 56.104" E
North West Budhanpu

r Mazra 

Natural

2.876 (a)10//24

(01-05),11//4

(2-2),11//7 

(3-

7),11//13(1-

8),11//14 (3-

17),11//17mi

n (0-8) Total 

Area (12-6) 

(b)11//18 (3-

5) 

(c)11//23min

1-11) 

(d)11//24

(0-6) 

Total area

(21-5)

N/A DDA

Developed water 

body 

 Community centre 

exists at Kh. No. 

11/7, Kh . No. 

10/24 & 11/23min 

exist as vacant 

land.Kh. No. 11/24 

is encroached.

Developed water 

body , Requires 

maintenance and 

beautification

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

54

Budhanpur 

Mazra 

28° 45' 26.862" N 

77° 0' 11.130" E
North West Budhanpu

r Mazra 

Natural

1.22 (e)34//5 (4-

16),34//6 (4-

16) Total 

area 9-12

N/A DDA

recently developed 

water body with 

no visible 

encroachment

recently kachha 

developed water 

body, beautification 

and maintenance 

required
Feasible/    Dry-

Now wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

55

Budhanpur 

Mazra 

28° 45' 16.689" N 

77° 0' 17.295" E
North West Budhanpu

r Mazra 

Natural

1.76 (f)36//2 

min(0-1), 

3(0-3), 

7(4-11), 

8(4-16), 

Total area 

13/2 (12.00)

N/A DDA

Developed water 

body with no 

visible 

encroachment

Developed water 

body , Requires 

maintenance and 

beautification

Feasible/    Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

56

Budhanpur 

Mazra 

28° 45' 15.687" N 

77° 0' 13.133" E
North West Budhanpu

r Mazra 

Natural

1.284 (g)36/10/1(3-

0) 36/10/2 

(0-19) 13/3 

(2-10), Total 

area (9-6)

N/A DDA

Developed water 

body with no 

visible 

encroachment 

exist at Kh no. 

36/10/1, Kh. No. 

36/10/2 & 36/13/3 

exist as vacant land 

inside boundary 

wall.

Developed water 

body , Requires 

maintenance and 

beautification

Feasible/    Dry-

Now wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

57

Budhanpur 

Mazra 

28° 45' 10.064" N 

77° 0' 20.333" E
North West Budhanpu

r Mazra 

Natural

0.762 (h) 36/24(5-

7)

N/A DDA

Not handed over 

to DDA

Not handed over to 

DDA

private land not 

handed over to 

dda

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

68
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54 

55 

Budhanpur 28° 46'21.657"N_ | North West|Budhanpu 

Mazra 76° 59' 56.104" E r Mazra 

Budhanpur 28° 45' 26.862" N_ |North West|Budhanpu 

Mazra 77° 0'11.130"E r Mazra 

Budhanpur 28° 45' 16.689" N_ | North West|Budhanpu 

Mazra 77° 0'17.295" E r Mazra 

Budhanpur 28° 45' 15.687" N_ | North West|Budhanpu 

Mazra 77° 0'13.133"E r Mazra 

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Natural 

Natural 

Natural 

Natural 

Natural 

2.876 (a)10//24 

(01-05), 11//4 

(2-2), 11//7 

G- 
7) LV//13(1- 

8),11//14 (3- 

17),11//17mi 

n (0-8) Total 

Area (12-6) 

(b)11//18 (3- 

5) 
(c)11//23min 

1-11) 

(d)11//24 

(0-6) 
Total area 

(21-5) 

(e)34//5 (4- 

16),34//6 (4- 

16) Total 

area 9-12 

1.76 (£)36//2 

min(0-1), 

3(0-3), 

7(4-11), 

8(4-16), 

Total area 

13/2 (12.00) 

1.284 (g)36/10/1(3- 

0) 36/10/2 

(0-19) 13/3 

(2-10), Total 

area (9-6) 

0.762 (h) 36/24(5- 
7) 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

Developed water |Developed water Gram 

body body , Requires Sabha 

Community centre |maintenance and 

exists at Kh. No. beautification 

11/7, Kh. No. 

10/24 & 11/23min 

exist as vacant 

land.Kh. No. 11/24 

is encroached. 

Feasible 

recently developed |recently kachha Gram 

water body with developed water Sabha 

no visible body, beautification 

encroachment and maintenance Feasible/  Dry- 

required 
Now wet 

Developed water |Developed water Gram 

body with no body , Requires Sabha 

visible maintenance and 

encroachment beautification 

Feasible/ Wet 

Developed water |Developed water Gram 

body with no body , Requires Sabha 

visible maintenance and 

encroachment beautification 

exist at Kh no. 

36/10/1, Kh. No. 

36/10/2 & 36/13/3 

exist as vacant land 

inside boundary 

wall. 

Feasible/ Dry- 

Now wet 

Not handed over 

to DDA 

Not handed over to 

DDA Yes 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

68860



58

Budhanpur 

Mazra 

28° 46' 3.302" N 

77° 0' 6.904" E
North West Budhanpu

r Mazra 

Natural

4.668 (i)49 (34-9)

N/A DDA Developed Developed

Feasible/    Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

59

Badli F/89 28° 43' 1.029" N 

77° 7' 30.075" E
North West Badli RMD-1/ Sh. 

Alok 

Lohiya 

(EE) - 

8800454900 

/    RCC-1

Natural

100/27

N/A DDA built up area built up area

Not Feasible-No

Water Body

exists at the

location,instead 

there are

buildings 

constructed on

this land.

No

Yes NO NA

60

Chand pur 28° 46' 47.886" N 

77° 0' 27.473" E
North West Chand pur

Natural

0.0013 (a) 1/21min

(0-11)

N/A DDA

Farming is done 

on land

Farming is done on 

land

Not Feasible due 

to Farming.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

61

Chand pur 28° 45' 15.804" N 

77° 0' 22.702" E
North West Chand pur

Natural

0.682 (b) 33/6(5-1)

N/A DDA

Undeveloped 

water body 

Undeveloped water 

body

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

62

Garhi 

Randhala

28° 43' 53.666" N 

76° 57' 37.293" E
North West Garhi 

Randhala

Natural

0.556 (a)24   (4-

16)

N/A DDA undeveloped undeveloped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

63

Garhi 

Randhala

28° 43' 47.163" N 

76° 58' 5.439" E
North West Garhi 

Randhala

Natural

1.218 (b)165 (9-

11)

N/A DDA undeveloped undeveloped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RMD-8/ 

RCC-3 Sh.

Chhanveer 

Mob.:

9990738731

/ RCC-3

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

RPD-3, 

Mohit 

Parashar, 

9971154443

/    RCC-3

69

58 

59 

60 

61 

62 

63 

Budhanpur 28° 46'3.302"N North West|Budhanpu 

Mazra TT° 0' 6.904" E r Mazra 

Badli F/89 28° 43' 1.029" N North West |Badli RMD-1/ Sh. 

77° 7' 30.075" E Alok 

Lohiya 

(EE) - 
8800454900 

/ RCC-1 

Chand pur 28° 46' 47.886" N_ | North West|Chand pur | RMD-8/ 

TT° 0'27.473" E RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Chand pur 28° 45' 15.804" N_ | North West}Chand pur 

77° 0'22.702" E 

Garhi 28° 43'53.666"N_ | North West}Garhi RPD-3, 

Randhala 76° 57'37.293" E Randhala Mohit 

Parashar, 

9971154443 

/ RCC-3 

Garhi 28° 43'47.163"N_ | North West]Garhi 

Randhala 76° 58'5.439"E Randhala 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

4.668 (i)49 (34-9) 

100/27 

0.0013 |(a) 1/21min 

(0-11) 

0.682 (b) 33/6(5-1) 

0.556 (a)24 (4- 
16) 

1.218 (b)165 (9- 
11) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Gram 

Sabha 

Feasible/ Wet 

Developed Developed 

No 

Not Feasible-No 

Water Body 

exists at the 

location,instead 

there are 

buildings 

constructed on 

this land. 

built up area built up area 

Gram 

Sabha 

Not Feasible due 

to Farming. 

Farming is done Farming is done on 

on land land 

Undeveloped Undeveloped water Gram 

water body body Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible 

undeveloped undeveloped 

Gram 

Sabha 

Feasible 

undeveloped undeveloped 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

NA 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

69861



64

Ghewara 28° 41' 35.465" N 

76° 59' 50.510" E
North West Ghewara

Natural

2.943 (a) 223(15-

10),223/1(6-

10) Total 

area(22-00)

N/A DDA undevelped undevelped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

65

Ghewara 28° 41' 41.701" N 

76° 59' 54.255" E
North West Ghewara

Natural

0.722 (b)264 min(5-

4)

N/A DDA undevelped undevelped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

66

Ghewara 28° 41' 52.567" N 

76° 59' 49.661" E
North West Ghewara

Natural

1.488 (c)212 (11-

13)

N/A DDA undevelped undevelped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

67

Jat Khore 28° 47' 20.799" N 

76° 58' 36.184" E
North West Jat Khore

Natural

0.923 (a)16/20(4-

16) 

17/24min(1-

13) Total 

area (6-9)

N/A DDA

Developed water 

body with no 

visible 

encroachment 

exist at kh. No. 

16/20. panchayat 

ghar exist at kh. 

No. 17/24min.

Developed water 

body , Requires 

maintenance and 

beautification
Feasible/    Dry-

Now wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

68

Jat Khore 28° 47' 4.906" N 

76° 59' 8.079" E
North West Jat Khore

Natural

0.955 (b)32//7/1(4-

8) 

35//25min (3-

6) Total area

(7-14) 

N/A DDA develped  develped  

Feasible/    Dry-

Now wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

69

Jaunti 28° 44' 50.073" N 

76° 58' 0.536" E
North West Jaunti

Natural

1.89 (a)330/20

min (14-16)

N/A DDA undevelped undevelped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RPD-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

RPD-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

70

64 

65 

66 

67 

68 

69 

Ghewara 28° 41'35.465"N_ |North West|}Ghewara RPD-3, 

76° 59' 50.510" E Mohit 

Parashar, 

9971154443 

/ RCC-3 

Ghewara 28° 41'41.701"N_ | North West|]Ghewara 

76° 59'54.255"E 

Ghewara 28° 41'52.567"N_ | North West|]Ghewara 

76° 59' 49.661" E 

Jat Khore 28° 47'20.799"N_ | North West|Jat Khore RMD-8/ 

76° 58' 36.184" E RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Jat Khore 28° 47' 4.906" N North West|Jat Khore 

76° 59' 8.079" E 

Jaunti 28° 44'50.073"N_ | North West|Jaunti RPD-3, 

76° 58' 0.536" E Mohit 

Parashar, 

9971154443 

/ RCC-3 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

2.943 (a) 223(15- 

10),223/1(6- 

10) Total 

area(22-00) 

0.722 (b)264 min(5} 

4) 

1.488 (c)212 (11- 
13) 

0.923 (a)16/20(4- 

16) 

17/24min(1- 

13) Total 

area (6-9) 

0.955 (b)32//7/1(4- 

8) 
35//25min (34 

6) Total area 

(7-14) 

(a)330/20 
min (14-16) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Gram 

Sabha 

Feasible 

undevelped undevelped 

Gram 

Sabha 

Feasible 

undevelped undevelped 

Gram 

Sabha 

Feasible 

undevelped undevelped 

Developed water |Developed water Gram 

body with no body , Requires Sabha 

visible maintenance and 

encroachment beautification Feasible/ Dry- 

exist at kh. No. 
Now wet 

16/20. panchayat 

ghar exist at kh. 

No. 17/24min. 

Gram 

Sabha 

Feasible/ Dry- 

Now wet 

develped develped 

Gram 

Sabha 

Feasible 

undevelped undevelped 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

70862



70

Jaunti 28° 45' 48.806" N 

76° 58' 55.369" E
North West Jaunti

Natural

0.29 (b)4//4/2 (2-

2)

N/A DDA Developed Developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

71

Jaunti 28° 45' 19.708" N 

76° 57' 15.145" E
North West Jaunti

Natural

0.254 (c)28//7/2(1-

9)

N/A DDA Developed Developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

72

Jaunti 28° 44' 22.807" N 

76° 57' 57.433" E
North West Jaunti

Natural

0.2822 (d)86//21/2(

0-11),22/1(2-

0) Total area

(2-11)

N/A DDA Developed Developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

73

Jaunti 28° 45' 21.457" N 

76° 58' 37.248" E
North West Jaunti

Natural

1.224 (e)19//22 (4-

2),23(5-13) 

Total area 

(9-15)

N/A DDA Developed Developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

74

Jaunti 28° 45' 6.424" N 

76° 57' 42.154" E
North West Jaunti

Natural

3.973 (f)225 (29-7)

N/A DDA Developed Developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

75

Jaunti 28° 44' 14.367" N 

76° 57' 37.174" E
North West Jaunti

Natural

1.222 (g)255(9-14)

N/A DDA Developed Developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RPD-3,

Mohit

Parashar, 

9971154443

/ RCC-3

71

70 

71 

72 

73 

74 

715 

Jaunti 28° 45' 48.806" N_ |North West|Jaunti 

76° 58' 55.369" E 

Jaunti 28° 45' 19.708" N_ | North West |Jaunti 

76° 57' 15.145" E 

Jaunti 28° 44' 22.807" N_ |North West |Jaunti 

76° 57' 57.433" E 

Jaunti 28° 45'21.457"N_ | North West |Jaunti 

76° 58' 37.248" E 

Jaunti 28° 45' 6.424" N North West |Jaunti 

76° 57' 42.154" E 

Jaunti 28° 44' 14.367" N_ |North West|Jaunti 

76° 57'37.174" E 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

(b)4//4/2 (2- 
2) 

0.254 (c)28//7/2(1- 
9) 

0.2822 (d)86//21/2( 

0-11),22/1(2- 

0) Total area 

(2-11) 

1.224 (e)19//22 (4- 

2),23(5-13) 

Total area 

(9-15) 

3.973 (£)225 (29-7) 

1.222 (g)255(9-14) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Developed 

Developed 

Developed 

Developed 

Developed 

Developed 

Developed 

Developed 

Developed 

Developed 

Developed 

Developed 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Feasible 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

71863



76

Kanjhawla 28° 43' 56.744" N 

77° 0' 7.577" E
North West Kanjhawla

Natural

0.682 (a) 42/2(5-

10)

N/A DDA

Gram Sabha land

not taken over yet

from Revenue

Dept. by LM,DDA.

Gram Sabha land not

taken over yet from

Revenue Dept. by

LM,DDA.

Gram Sabha

land not taken

over yet from

Revenue Dept.

by LM,DDA.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

77

Kanjhawla 28° 43' 59.665" N 

77° 0' 0.183" E
North West Kanjhawla

Natural

1.605 (b) 144/103

(12-00)

N/A DDA

Gram Sabha land

not taken over yet

from Revenue

Dept. by LM,DDA.

Gram Sabha land not

taken over yet from

Revenue Dept. by

LM,DDA.

Gram Sabha

land not taken

over yet from

Revenue Dept.

by LM,DDA.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

78

Kanjhawla 28° 44' 7.505" N 

77° 0' 26.778" E
North West Kanjhawla

Natural

2.67 (c)142/127

(20-00)

N/A DDA

Gram Sabha land

not taken over yet

from Revenue

Dept. by LM,DDA.

Gram Sabha land not

taken over yet from

Revenue Dept. by

LM,DDA.

Gram Sabha

land not taken

over yet from

Revenue Dept.

by LM,DDA.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

79

Kanjhawla 28° 44' 10.098" N 

77° 0' 5.472" E
North West Kanjhawla

Natural

1.204 (d)142/27(9-

0)

N/A DDA

Gram Sabha land

not taken over yet

from Revenue

Dept. by LM,DDA.

Gram Sabha land not

taken over yet from

Revenue Dept. by

LM,DDA.

Gram Sabha

land not taken

over yet from

Revenue Dept.

by LM,DDA.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RPD-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

72

28° 43'56.744"N_ | North West|Kanjhawla 

T7° 0' 7.577" E 

28° 43'59.665"N_ |North West] Kanjhawla 

77° 0'0.183" E 

28° 44'7.505"N | North West} Kanjhawla 

77° 0'26.778" E 

28° 44' 10.098" N_ | North West|Kanjhawla 

77° 0'5.472" E 

RPD-3, 

Mohit 

Parashar, 

9971154443 

/ RCC-3 

Natural 

Natural 

Natural 

Natural 

0.682 |(a) 42/2(5- 
10) 

1.605 |(b) 144/103 
(12-00) 

2.67 |(c)142/127 
(20-00) 

1.204 |(d)142/27(9- 
0) 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

72864



80

Kanjhawla 28° 44' 24.110" N 

77° 0' 20.693" E
North West Kanjhawla

Natural

31.194 Pond before 

Consolidatio

n30//14/2 (1-

0),15/2(3-

),16min  (4-

0),17/2    (1-

12), 21(2-

14), 22min 

(3-19), 

23min (3-

15), 

24/1min(2-

10), 32//15 

(3-9), 33//11 

(6-1), 

40//8/2 (2-

1), 9/1(3-0), 

9/2(1-16), 

10(3-11), 

11/1    (2-

19), 12/1(3-

0), 2/2(1-

16), 3/2(2-

17), 2(4-16), 

3(4-16), 6(4-

16)7/1(2-

9),15(4-
N/A DDA

Gram Sabha land

not taken over yet

from Revenue

Dept. by LM,DDA.

Gram Sabha land not

taken over yet from

Revenue Dept. by

LM,DDA.

Gram Sabha

land not taken

over yet from

Revenue Dept.

by LM,DDA.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

81

Karala 28° 44' 13.082" N 

77° 2' 56.068" E
North West Karala

Natural

0.575 55/27 (4-3)

N/A DDA Undeveloped Undeveloped

Dry

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

82

Karala 28° 44' 5.006" N 

77° 1' 42.049" E
North West Karala

Natural

2.595 267/1(19-4)

N/A DDA Developed Developed

feasible 

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

83

Karala 28° 43' 59.069" N 

77° 1' 38.634" E
North West Karala

Natural

1.551 267/2 (11-6)

N/A DDA

Revenue dept not 

varified the area

Revenue dept not 

varified the area
not feasible 

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RPD-3,

Mohit

Parashar, 

9971154443

/ RCC-3

"RMD-2 

Sh. Naresh 

Falwaria 

(EE) 

9999799690

"/ RCC-1

73

81 

82 

83 

28° 44'24.110"N | North West} Kanjhawla 

77° 0'20.693" E 

Karala 28° 44' 13.082"N_ | North West|Karala "RMD-2 

TT° 2' 56.068" E Sh. Naresh 

Falwaria 

(EE) 
9999799690 

"/RCC-1 

Karala 28° 44' 5.006" N North West|Karala 

TT° 1'42.049" E 

Karala 28° 43'59.069"N_ | North West|Karala 

TT° 1'38.634" E 

Natural 

Natural 

Natural 

Natural 

31.194 Pond before 

Consolidatio 

n30//14/2 (1- 

0),15/2(3- 

),16min (4- 

0),17/2) (- 

12), 21(2- 

14), 22min 

(3-19), 
23min (3- 

15), 
24/1 min(2- 

10), 32//15 

(3-9), 33//11 

(6-1), 
40//8/2 (2- 

1), 9/1(3-0), 

9/2(1-16), 

10(3-11), 

l/l (2- 

19), 12/1(3- 

0), 2/2(1- 

16), 3/2(2- 

17), 2(4-16), 

3(4-16), 6(4- 

16)7/1(2- 

0.575 55/27 (4-3) 

2.595 267/1(19-4) 

1.551 267/2 (11-6) 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

Gram 

Sabha 

Gram 

Sabha 

Dry 

Undeveloped Undeveloped 

Gram 

Sabha 

feasible 

Developed Developed 

Gram 

Sabha 

Revenue dept not Revenue dept not not feasible 

varified the area varified the area 

Yes NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

73865



84

Karala 28° 44' 20.205" N 

77° 2' 10.058" E
North West Karala

Natural

15.73 (e) 42//6/1(1-

14), 6/2(3-

2), 7(4-16), 

8(4-16), 9(4-

16), 10(4-

16), 11(4-

16), 12(4-

16), 13(4-

16), 14(4-

16), 15(4-

16), 16(4-

16), 17(4-

16), 18(4-

16), 19(4-

16), 20 (416) 

21(4-16), 

22(4-16), 

23(4-16), 

24(4-16), 

25(4-16), (f) 

59//1/2(2-8), 

2(4-16), 3(4-

16), 4(4-16), 

5(4-16), 

Total area 

(117-06) N/A DDA Undeveloped Undeveloped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

85

Kirari & 

Kirari 

Suleman 

Nagar

28° 41' 53.505" N 

77° 3' 6.114" E
North West Kirari & 

Kirari 

Suleman 

Nagar

Natural

6.71 (a)148 min 

(10-0) out of 

148   (50-19)

N/A DDA builtup area builtup area

Not feasible 

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

86

Kirari & 

Kirari 

Suleman 

Nagar

28° 41' 47.305" N 

77° 3' 20.038" E
North West Kirari & 

Kirari 

Suleman 

Nagar

Natural

0.555 (b)1007min(

04-15)

N/A DDA builtup area builtup area

Not Feasible due 

to Built-up.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

87

Kirari & 

Kirari 

Suleman 

Nagar

28° 42' 8.828" N 

77° 3' 47.149" E
North West Kirari & 

Kirari 

Suleman 

Nagar

Natural

0.95 (c) 569 (7-

17)

N/A DDA

mohalla clinic and 

chat ghat, built up 

section

mohalla clinic and 

chat ghat, built up 

section

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

"RMD-2

Sh. Naresh 

Falwaria

(EE)

9999799690

"/ RCC-1

"RMD-2 

Sh. Naresh 

Falwaria 

(EE) 

9999799690

"/ RCC-1

74

84 

85 

86 

87 

Karala 28° 44'20.205"N_ | North West|Karala 

77° 2' 10.058" E 

Kirari & 28° 41'53.505"N_ | North West]Kirari & "RMD-2 

Kirari 77° 3'6.114" E Kirari Sh. Naresh 

Suleman Suleman Falwaria 

Nagar Nagar (EE) 

9999799690 

"/ RCC-1 

Kirari & 28° 41'47.305"N_ | North West]Kirari & 

Kirari 77° 3' 20.038" E Kirari 

Suleman Suleman 

Nagar Nagar 

Kirari & 28° 42'8.828"N North West] Kirari & 

Kirari TT? 3'47.149" E Kirari 

Suleman Suleman 

Nagar Nagar 

Natural 

Natural 

Natural 

Natural 

15.73 (e) 42//6/1(1- 

14), 6/2(3- 

2), 7(4-16), 

8(4-16), 9(4- 

16), 10(4- 

16), 11(4- 

16), 12(4- 

16), 13(4- 

16), 14(4- 

16), 15(4- 

16), 16(4- 

16), 17(4- 

16), 18(4- 

16), 19(4- 

16), 20 (416) 

21(4-16), 

22(4-16), 

23(4-16), 

24(4-16), 

25(4-16), (f) 

59//1/2(2-8), 

2(4-16), 3(4- 

16), 4(4-16), 

5(4-16), 

Total area 

(117-06) 

(a)148 min 

(10-0) out of 
148 (50-19) 

0.555 (b)1007min( 

04-15) 

0.95 (c) 569 (7- 
17) 

N/A 

N/A 

N/A 

N/A 

DDA Undeveloped Undeveloped 

DDA builtup area builtup area 

DDA builtup area builtup area 

mohalla clinic and mohalla clinic and 

chat ghat, built up chat ghat, built up 

DDA section section 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Not feasible 

Gram 

Sabha 

Not Feasible due 

to Built-up. 

Gram 

Sabha 

Feasible 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

74866
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Kirari & 

Kirari 

Suleman 

Nagar

28° 41' 44.803" N 

77° 3' 37.320" E
North West Kirari & 

Kirari 

Suleman 

Nagar

Natural

1.359 (d)1270min

(10-16)

N/A DDA Undeveloped Undeveloped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

89

Kirari & 

Kirari 

Suleman 

Nagar

28° 41' 52.556" N 

77° 3' 36.509" E
North West Kirari & 

Kirari 

Suleman 

Nagar

Natural

8.99 (e)966   (17-

11) out of 

966   (67-02)

N/A DDA Undeveloped Undeveloped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

90

Lad Pur 28° 44' 19.513" 

N 77° 0' 2.008" 

E

North West

Ladpur

RPD-3

Er. Mohit 

Parashar

99711544

43

Natural

2.426 (a) 76/2/1

(4-4)

76/2/2(0-

9),

80/14/2 (1-

4),

80/17/1(3-

5), 81/22(4-

16),81/23(

4-16) Total

area    (18-

14))

N/A DDA

undeveloped not developed

Feasible

Gram 

Sabha

Gram 

Sabha

No

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

91

Lad Pur 28° 44' 11.470" 

N 76° 59' 

50.347" E

North West

Ladpur

RPD-3

Er. Mohit 

Parashar

99711544

43

Natural

1.3378 (b)77//22/

3(2-0),

23/2(4-0),

24/1(4-0)

Total area

(10-0)

N/A DDA

undeveloped not developed

Feasible

Gram 

Sabha

Gram 

Sabha

No
Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

92

Lad Pur 28° 44' 11.676" 

N 76° 59' 

39.911" E

North West

Ladpur

RPD-3

Er. Mohit 

Parashar

99711544

43

Natural

1.622 (c) 

72/2/1(3-

2),9/3(0-

1),78/23/1

(4-4) Total 

area (12-

13)

N/A DDA

undeveloped not developed

Feasible

Gram 

Sabha

Gram 

Sabha

No
Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

"RMD-2

Sh. Naresh 

Falwaria

(EE)

9999799690

"/ RCC-1

75

88 

89 

90 

91 

92 

Kirari & 28° 41'44.803"N_ | North West|Kirari & 1.359 (d)1270min 

Kirari TT° 3'37.320"E Kirari (10-16) 

Suleman Suleman 

Nagar Nagar 

Natural N/A DDA 

Kirari & 28° 41'52.556"N_ | North West|Kirari & 8.99 (e)966 (17- 

Kirari 77° 3' 36.509" E Kirari 11) out of 

Suleman Suleman 966 (67-02) 

Nagar Nagar 

Natural N/A DDA 

Lad Pur 28° 44' 19.513" | North West RPD-3 2.426 |(a) 76/2/1| N/A |DDA 

N 77° 0' 2.008" Er. Mohit (4-4) 

E Parashar 76/2/2(0- 

99711544 9), 

43 80/14/2 (1; 

4), 
80/17/1(3- 

5), 81/22(4, 

16),81/23( 

4-16) Total 

area (18- 

14)) 

Ladpur Natural 

Lad Pur 28° 44' 11.470" |North West RPD-3 1.3378 |(b)77//22/| N/A |DDA 

N 76° 59' Er. Mohit 3(2-0), 

50.347" E Parashar 23/2(4-0), 

99711544 24/1(4-0) 

43 Total area 

(10-0) 

Ladpur Natural 

Lad Pur 28° 44' 11.676" | North West RPD-3 1.622 |(c) N/A |DDA 

N 76° 59' Er. Mohit 72/2/1(3- 

39.911"E Parashar 2),9/3(0- 

99711544 1),78/23/1 

43 (4-4) Total 

area (12- 

Ladpur Natural 13) 

Undeveloped 

Undeveloped 

undeveloped 

undeveloped 

undeveloped 

Undeveloped 

Undeveloped 

not developed 

not developed 

not developed 

Feasible 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Feasible 

Gram 

Sabha 

No 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Feasible 

Gram 

Sabha 

Gram 

Sabha 

No 
Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Feasible 

Gram 

Sabha 

Gram 

Sabha 

No 
Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

75867
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Lad Pur North West

Ladpur

RPD-3

Er. Mohit 

Parashar

99711544

43

Natural

(d) 

80//14/2, 

80//17/1.

N/A

undeveloped not developed

Feasible

Gram 

Sabha

Gram 

Sabha

No
Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

94

Lad Pur North West

Ladpur

RPD-3

Er. Mohit 

Parashar

99711544

43

Natural

(e) 

78//3/1, 

79//22/2, 

79//23/1.

N/A

undeveloped not developed

Feasible

Gram 

Sabha

Gram 

Sabha

No
Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

95

Madanpur 

dabas

28° 42' 48.854" N 

77° 1' 26.833" E
North West Madanpur 

dabas

Natural

1.35 (a) 76(10-

16)

N/A DDA Developed Developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

96

Madanpur 

dabas

28° 42' 49.328" N 

77° 1' 16.991" E
North West Madanpur 

dabas

Natural

1.257 (b)77/2 (9-4)

N/A DDA

Madanpur drain 

passing through 

it, undeveloped

Madanpur drain 

passing through it, 

undeveloped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

97

Madanpur 

dabas

28° 43' 1.091" N 

77° 1' 44.668" E
North West Madanpur 

dabas

Natural

2.826 (c)79 (21-

13)

N/A DDA I&FC work I&FC work 

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

98

Mohd. Pur 

Maijri

28° 43' 32.499" N 

77° 2' 14.220" E
North West Mohd. Pur 

Maijri

Natural 2.234

(a)17/26/(16-

07)

N/A DDA Undeveloped Undeveloped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

"RMD-2 

Sh. Naresh 

Falwaria 

(EE) 

9999799690

"/ RCC-1

"RMD-2 

Sh. Naresh 

Falwaria 

(EE) 

9999799690

"/ RCC-1

76

93 

94 

95 

96 

97 

98 

undeveloped 

undeveloped 

Lad Pur North West RPD-3 (d) N/A 

Er. Mohit 80//14/2, 

Parashar 80//17/1. 

99711544 

43 

Ladpur Natural 

Lad Pur North West RPD-3 (e) N/A 

Er. Mohit 78//3/1, 

Parashar 79//22/2, 

99711544 79//23/1. 

43 

Ladpur Natural 

Madanpur 28° 42' 48.854" N | North West|Madanpur | "RMD-2 1.35 (a) 76(10- 

dabas 77° 1' 26.833" E dabas Sh. Naresh 16) 

Falwaria 

(EE) 
9999799690 

"/ RCC-1 

Natural N/A 

Madanpur 28° 42'49.328"N_ |North West|Madanpur 1.257 (b)77/2 (9-4) 

dabas 77° 1'16.991"E dabas 

Natural N/A 

Madanpur 28° 43' 1.091" N North West|Madanpur 2.826 (c)79 (21- 

dabas TT° 1'44.668" E dabas 13) 

Natural N/A 

Mohd. Pur 28° 43'32.499"N_ |North West|Mohd. Pur | "RMD-2 (a)17/26/(16- 

Maijri 77° 2' 14.220" E Maijri Sh. Naresh 07) 

Falwaria 

(EE) 
9999799690 

"/ RCC-1 

Natural 2.234 N/A 

DDA Developed 

Madanpur drain 

passing through 

DDA it, undeveloped 

DDA I&FC work 

DDA Undeveloped 

not developed 

not developed 

Developed 

Madanpur drain 

passing through it, 

undeveloped 

I&FC work 

Undeveloped 

Feasible 

Gram 

Sabha 

Gram 

Sabha 

No 
Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Feasible 

Gram 

Sabha 

Gram 

Sabha 

No 
Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Feasible 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

76868
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Mohd. Pur 

Maijri

28° 43' 38.317" N 

77° 2' 24.195" E
North West Mohd. Pur 

Maijri

Natural

1.846 (c)18/26

(13-8)

N/A DDA Undeveloped Undeveloped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

100

Mubarikpur 

dabas

28° 43' 18.561" N 

77° 2' 46.518" E
North West Mubarikpu

r dabas

Natural

0.147 37/4(01-01)

N/A DDA builtup area builtup area

Not Feasible due 

to Built-up.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

101

Mubarikpur 

dabas

28° 42' 43.253" N 

77° 2' 12.149" E
North West Mubarikpu

r dabas

Natural

2.595 (b)13//16

(4-16), 

14//20(4-16), 

14//21(4-16) 

Total area 

(19-4)

N/A DDA Undeveloped Undeveloped

Feasible

Gram 

Sabha 

some 

portion 

aquired 

land

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

102

Mubarikpur 

dabas

 77° 2'18.49"E /  

28°42'25.89"N 
North West Mubarikpu

r dabas

Natural

(c)37/72

(2/4)

N/A DDA

Ambedkar 

Chaupal Ambedkar Chaupal

Not Feasible due 

to Built-up.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

103

Mubarikpur 

dabas

28° 42' 30.621" N 

77° 2' 22.179" E
North West Mubarikpu

r dabas
Natural

1.359 (d)76 (10-

16)
N/A DDA duplicacy duplicacy 

Gram 

Sabha
Yes NO NA

104

Mubarikpur 

dabas

28° 42' 41.186" N 

77° 2' 12.070" E
North West Mubarikpu

r dabas

Natural

0.556 (e)13//25

(4-16)

N/A DDA

builtup area 

samshan ghat

builtup area samshan 

ghat

Not Feasible due 

to Built-up.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

105

Mubarikpur 

dabas

28° 42' 42.902" N 

77° 2' 43.499" E
North West Mubarikpu

r dabas
Natural

1.257 f) 77/2 (9-4)

N/A DDA duplicacy duplicacy 

Gram 

Sabha
Yes NO NA

106

Mubarikpur 

dabas

28° 42' 16.684" N 

77° 2' 9.021" E
North West Mubarikpu

r dabas
Natural

2.826 g)79 (21-13)

N/A DDA

Gram 

Sabha
Yes NO NA

"RMD-2

Sh. Naresh 

Falwaria

(EE)

9999799690

"/ RCC-1

"RMD-2 

Sh. Naresh 

Falwaria 

(EE) 

9999799690

"/ RCC-1

77

99 

100 

101 

102 

103 

104 

Mohd. Pur 28° 43'38.317"N_ | North West|Mohd. Pur 

Maijri TT° 2'24.195"E Maijri 

Mubarikpur = {28° 43'18.561"N_ |North West|Mubarikpu| "RMD-2 

dabas 77° 2' 46.518" E r dabas Sh. Naresh 

Falwaria 

(EE) 
9999799690 

"/ RCC-1 

Mubarikpur = {28° 42'43.253"N_ | North West|Mubarikpu 

dabas 77° 2' 12.149" E r dabas 

Mubarikpur 77° 2'18.49"E / North West |Mubarikpu 

dabas 28°42'25.89"N r dabas 

Mubarikpur = {28° 42'41.186"N_ |North West|Mubarikpu 

dabas 77° 2' 12.070" E r dabas 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

1.846 (c)18/26 
(13-8) 

0.147 37/4(01-01) 

2.595 (b)13//16 

(4-16), 
14//20(4-16), 

14//21(4-16) 

Total area 

(19-4) 

(037/72 
(2/4) 

1.359 (d)76 (10- 
16) 

0.556 (e)13//25 
(4-16) 

1.257 f) 77/2 (9-4) 

2.826 )79 (21-13) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Undeveloped 

builtup area 

Undeveloped 

Ambedkar 

Chaupal 

duplicacy 

builtup area 

samshan ghat 

duplicacy 

Undeveloped 

builtup area 

Undeveloped 

Ambedkar Chaupal 

duplicacy 

builtup area samshan 

ghat 

duplicacy 

Feasible 

Gram 

Sabha 

Not Feasible due 

to Built-up. 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

some 

portion 

aquired 

land 

Not Feasible due 

to Built-up. 

Gram 

Sabha 

Gram 

Sabha 

Not Feasible due 

to Built-up. 

Gram 

Sabha 

Gram 

Sabha 

Gram 

Sabha 

NO 

NO 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

NA 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

NA 

NA 

77869



107

Mangol pur 

kalan F/89

28° 41' 57.042" N 

77° 6' 39.577" E
North West Mangol 

pur kalan 

Natural

0.556 (a)17/3 (4-

16)

N/A DDA

DDA residential 

scheme

DDA residential 

scheme

Not Feasible-

Water body does 

not exist and 

area utilized in 

Rohini 

Residential 

Scheme.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

108

Mangol pur 

kalan F/92

28° 42' 11.050" N 

77° 6' 41.086" E
North West Mangol 

pur kalan

Natural

1.003 (d)5/24(7-5)

N/A DDA

DDA residential 

scheme

DDA residential 

scheme

Not Feasible-

Water body does 

not exist and 

area utilized in 

Rohini 

Residential 

Scheme.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

109

Mangol pur 

kalan F/93

28° 41' 44.862" N 

77° 6' 20.919" E
North West Mangol 

pur kalan

Natural

(e) 28/10, 

28/11, 29/6, 

29/15

N/A DDA

DDA residential 

scheme

DDA residential 

scheme

Not Feasible-

Water body does 

not exist and 

area utilized in 

Rohini 

Residential 

Scheme.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

110

Nithari 28° 42' 25.964" N 

77° 3' 23.407" E
North West Nithari

Natural

3.497 (a)24/26

(26-14)

N/A DDA Undeveloped Undeveloped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

111

Nithari 28° 42' 28.799" N 

77° 3' 13.569" E
North West Nithari

Natural

1.431 (b)23/5 (4-

11)  24/1(5-

16) total=

(10-07)

N/A DDA Undeveloped Undeveloped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

112

Nithari 28° 42' 28.692" N 

77° 3' 18.464" E
North West Nithari

Natural

0.5565 (c)24//2 (4-

16)

N/A DDA

Government 

School Government School

Not Feasible due 

to Built-

up./Education 

Department.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RPD-2/  

RCC-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

"RMD-2 

Sh. Naresh 

Falwaria 

(EE) 

9999799690

"/ RCC-1

78

107 

108 

109 

110 

111 

112 

Mangol pur 28° 41'57.042"N_ |North West|Mangol RPD-2/ 

kalan F/89 TT° 6'39.577" E pur kalan RCC-3, 

Mohit 

Parashar, 

9971154443 

/ RCC-3 

Mangol pur 28° 42'11.050"N_ | North West|Mangol 

kalan F/92 77° 6' 41.086" E pur kalan 

Mangol pur 28° 41'44.862"N_ |North West|Mangol 

kalan F/93 TT° 6'20.919" E pur kalan 

Nithari 28° 42'25.964"N_ | North West | Nithari "RMD-2 

TT° 3'23.407" E Sh. Naresh 

Falwaria 

(EE) 
9999799690 

"/ RCC-1 

Nithari 28° 42'28.799"N_ | North West |Nithari 

TT° 3' 13.569" E 

Nithari 28° 42'28.692"N_ | North West |Nithari 

TT? 3' 18.464" E 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

0.556 (a)17/3 (4- 
16) 

1.003 (d)5/24(7-5) 

(e) 28/10, 
28/11, 29/6, 
29/15 

3.497 (a)24/26 
(26-14) 

1.431 (b)23/5 (4- 

11) 24/1(5- 

16) total= 

(10-07) 

0.5565 (c)24//2 (4- 
16) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA residential 

scheme 

DDA residential 

scheme 

DDA residential 

scheme 

Undeveloped 

Undeveloped 

Government 

School 

DDA residential 

scheme 

DDA residential 

scheme 

DDA residential 

scheme 

Undeveloped 

Undeveloped 

Government School 

Gram 

Not Feasible- Sabha 

Water body does 

not exist and 

area utilized in 

Rohini 

Residential 

Scheme. 

Gram 

Sabha 
Not Feasible- 

Water body does 

not exist and 

area utilized in 

Rohini 

Residential 

Scheme. 

Gram 

Sabha 

Not Feasible- 

Water body does 

not exist and 

area utilized in 

Rohini 

Residential 

Scheme. 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Not Feasible due 

to Built- 

up./Education 

Department. 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

78870



113

Nithari 28° 42' 28.997" N 

77° 3' 20.322" E
North West Nithari

Natural

0.553 (d)24//3 (4-

14)

N/A DDA

Government 

School Government School

Not Feasible due 

to Built-

up./Education 

Department.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

114

Nithari 28° 42' 15.460" N 

77° 2' 48.023" E
North West Nithari

Natural

0.556 (e)37//15

(4-16)

N/A DDA

Undeveloped, 

chat ghat already 

constructed

Undeveloped, chat 

ghat already 

constructed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

115

Nithari 28° 42' 16.491" N 

77° 3' 13.467" E
North West Nithari

Natural

0.556 35/15(4-16)

N/A DDA

Not handed over 

to DDA

Not handed over to 

DDA

Not feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

116

Nahar pur 

F/89

28° 42' 12.891" N 

77° 7' 10.900" E
North West Nahar pur RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

Natural

0.00163 (a)184 (0-

13)

N/A DDA

Not, DDA 

Housing Not, DDA Housing 

Not feaible since 

there exists a 

hosing pocket A-

3 constructed by 

DDA long ago.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

117

Pansali  

Award no. 

14/05-06 

28° 44' 0.595" N 

77° 4' 26.237" E
North West Pansali  RMD-3/ 

RCC-1

Natural

2.161 (a)17//26

(16-16)

N/A DDA

LM will have to 

hand over the 

land

LM will have to 

hand over the land

Feasible/    Dry

Not 

Gram 

Sabha 

land

Yes NO NA

118

Pansali  

Award no. 

14/05-07

28° 43' 46.879" N 

77° 4' 50.232" E
North West Pansali  "RMD-2 

Sh. Naresh 

Falwaria 

(EE) 

9999799690

"/ RCC-1

Natural

(b) New

water body 

near Deep 

Vihar

N/A DDA

Land is 

earmarked for 

district Centre

Land is earmarked 

for district Centre

Water body is 

not feasible as 

the land is 

earmarked for 

District Centre 

for Sector-24, 

Rohini.

Not 

Gram 

Sabha 

land

Yes NO NA

"RMD-2

Sh. Naresh 

Falwaria

(EE)

9999799690

"/ RCC-1

79

113 

116 

117 

118 

Nithari 28° 42'28.997"N_ | North West |Nithari 

77° 3' 20.322" E 

Nithari 28° 42'15.460"N_ | North West|Nithari 

TT° 2' 48.023" E 

Nahar pur 28° 42' 12.891" N | North West|Nahar pur | RMD-8/ 

F/89 77° 710.900" E RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Pansali 28° 44' 0.595" N North West] Pansali RMD-3/ 

Award no. TT° 4' 26.237" E RCC-1 

14/05-06 

Pansali 28° 43'46.879"N | North West|Pansali "RMD-2 

Award no. 77° 4' 50.232" E Sh. Naresh 

14/05-07 Falwaria 

(EE) 
9999799690 

"/ RCC-1 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

0.553 (d)24//3 (4- 
14) 

0.556 (e)37//15 

(4-16) 

0.556 35/15(4-16) 

0.00163 (a)184 (0- 
13) 

2.161 (a)17//26 
(16-16) 

(b) New 

water body 

near Deep 

Vihar 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Government 

School 

Undeveloped, 

Government School 

Undeveloped, chat 

chat ghat already ghat already 

constructed 

Not, DDA 
Housing 

LM will have to 

hand over the 

land 

Land is 

earmarked for 

district Centre 

constructed 

Not, DDA Housing 

LM will have to 

hand over the land 

Land is earmarked 

for district Centre 

Gram 

Sabha 

Not Feasible due 

to Built- 

up./Education 

Department. 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Not feasible 

Gram 

Sabha 

Not feaible since 

there exists a 

hosing pocket A- 

3 constructed by 

DDA long ago. 

Not 

Gram 

Sabha 

land 

Feasible/ Dry 

Not 

Gram 
Water body is Sabh 

not feasible as apna 

the land is land 

earmarked for 

District Centre 

for Sector-24, 

Rohini. 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

NA 

NA 

79871



119

Punjab Khore 28° 46' 21.835" N 

76° 57' 39.543" E
North West Punjab 

Khore

Natural

2.564 515 (19-17)

N/A DDA Developed Developed

Feasible/    Dry

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

120

Punjab Khore 28° 46' 38.881" N 

76° 57' 44.207" E
North West Punjab 

Khore

Natural

0.949 (b)1340,134

1,1342,1343

Total area (7-

1)

N/A DDA Built up area Built up area

Not Feasible due 

to Multi Purpose 

Community 

Centre(MPCC) + 

Mandir

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

121

Punjab Khore 28° 46' 40.591" N 

76° 57' 14.244" E
North West Punjab 

Khore

Natural

0.1471 (c)195/1(1-

1)

N/A DDA undeveloped

Feasible- 

undeveloped 

water body. 

Most of the 

water body falls 

within Khasra no. 

196.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

122

Qutub Garh 28° 47' 43.610" N 

76° 57' 39.612" E
North West Qutub 

Garh

Natural

0.856 (a)58//8 (2-

8), 13(3-16) 

Total area (6-

4)

N/A DDA

undevelped, 

Mandir exit

undevelped, Mandir 

exit

Not Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

123

Qutub Garh 28° 47' 55.849" N 

76° 57' 19.468" E
North West Qutub 

Garh

Natural

1.488 (b))107/2  

(11-13)

N/A DDA Developed Developed

Feasible/    Dry-

Now wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

124

Qutub Garh 28° 48' 16.040" N 

76° 57' 30.188" E
North West Qutub 

Garh

Natural

0.694 126/2 (5-19

N/A DDA

Developed and a 

Mandir at site

Developed and a 

Mandir at site

Not Feasible 

due to Built-up/ 

Developed.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

80

119 

120 

121 

122 

123 

124 

Punjab Khore |28° 46'21.835"N_ |North West|Punjab RMD-8/ 

76° 57' 39.543" E Khore RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Punjab Khore |28° 46'38.881"N_ |North West|Punjab 

76° 57' 44.207" E Khore 

Punjab Khore |28° 46'40.591"N_ | North West|Punjab 

76° 57' 14.244" E Khore 

Qutub Garh = |28° 47'43.610"N_ | North West|Qutub RMD-8/ 

76° 57'39.612" E Garh RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Qutub Garh = {28° 47'55.849"N_ | North West|Qutub 

76° 57' 19.468" E Garh 

Qutub Garh {28° 48'16.040"N_ | North West|Qutub 

76° 57' 30.188" E Garh 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

2.564 515 (19-17) 

0.949 (b)1340,134 

1,1342,1343 

Total area (7- 

1) 

0.1471 (c)195/1(1- 
1) 

0.856 (a)58//8 (2- 

8), 13(3-16) 

Total area (6- 

4) 

1.488 (b))107/2 
(11-13) 

0.694 126/2 (5-19 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Developed 

Built up area 

undeveloped 

undevelped, 

Mandir exit 

Developed 

Developed 

Built up area 

undevelped, Mandir 

exit 

Developed 

Developed anda Developed anda 

Mandir at site Mandir at site 

Gram 

Sabha 

Feasible/ Dry 

Gram 

Sabha 

Not Feasible due 

to Multi Purpose 

Community 

Centre(MPCC) + 

Mandir 

Gram 

Sabha 
Feasible- 

undeveloped 

water body. 

Most of the 

water body falls 

within Khasra no. 

196. 

Gram 

Sabha 

Not Feasible 

Gram 

Sabha 

Feasible/ Dry- 

Now wet 

Gram 

Sabha 

Not Feasible 

due to Built-up/ 

Developed. 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

80872



125

Rani Khera 28° 42' 36.568" N 

77° 1' 7.964" E
North West Rani 

Khera

Natural

2.298 (a)74/2 (17-

18)

N/A DDA undevelped undevelped

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

126

Rani Khera 28° 42' 17.212" N 

77° 1' 46.757" E
North West Rani 

Khera

Natural

0.615 (b)89 (03-

09) 90(0-17)

total area (4-

6)

N/A DDA undeveloped undevelped

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

127

Rani Khera 28° 42' 33.211" N 

77° 1' 18.595" E
North West Rani 

Khera

RPD-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

Natural

0.4414 (c)95 (2-04) 

96(0-19) 

total area (3-

03)

N/A DDA built up road

Water body is 

not feasible as 

both the khasra 

under reference 

are road and 

rasta of 

Ranikhera village.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

128

Rani Khera 28° 42' 17.288" N 

77° 1' 19.436" E
North West Rani 

Khera

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-1

Natural

1.228 (d) 58 (9-18)

N/A DDA undevelped undevelped

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

129

Rasul pur 28° 42' 17.211" N 

77° 1' 16.346" E
North West Rasul pur

Natural

0.694 (a)28 (5-19)

N/A DDA undeveloped not developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

130

Rasul pur 28° 42' 24.764" N 

77° 1' 11.071" E
North West Rasul pur

Natural

0.6822 (b)29 (5-10)

N/A DDA undeveloped not developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-1

RPD-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

81

125 

126 

127 

128 

129 

130 

Rani Khera 28° 42'36.568"N | North West| Rani RMD-8/ 

TT° 1'7.964" E Khera RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-1 

Rani Khera 28° 42'17.212"N |North West|Rani 

TT° 1'46.757" E Khera 

Rani Khera 28° 42'33.211"N_ |North West|Rani RPD-3, 

T7T° 1'18.595" E Khera Mohit 

Parashar, 

9971154443 

/ RCC-3 

Rani Khera 28° 42'17.288"N_ | North West] Rani RMD-8/ 

TT° 1'19.436" E Khera RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-1 

Rasul pur 28° 42'17.211"N |North West|Rasul pur RPD-3, 

TT° 1'16.346" E Mohit 

Parashar, 

9971154443 

/ RCC-3 

Rasul pur 28° 42' 24.764" N | North West|Rasul pur 

77° V'11.071"E 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

2.298 (a)74/2 (17- 

18) 

0.615 (b)89 (03- 

09) 90(0-17) 

total area (4- 

6) 

0.4414 = |(c)95 (2-04) 

96(0-19) 

total area (3- 

03) 

1.228 (d) 58 (9-18) 

0.694 (a)28 (5-19) 

0.6822 — |(b)29 (5-10) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

undevelped 

undeveloped 

built up road 

undevelped 

undeveloped 

undeveloped 

undevelped 

undevelped 

undevelped 

not developed 

not developed 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Water body is 

not feasible as 

both the khasra 

under reference 

are road and 

rasta of 

Ranikhera village. 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

NO 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

81873



131

Rasul pur 28° 42' 19.477" N 

77° 1' 0.173" E
North West Rasul pur

Natural

0.789 (c)33 (5-9)

N/A DDA undeveloped not developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

132

Rasul pur 28° 42' 0.215" N 

77° 1' 10.710" E
North West Rasul pur

Natural

0.287 (d)52 (2-15)

N/A DDA undeveloped not developed

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

133

Salahpur 

Mazra

28° 46' 23.076" N 

76° 59' 28.399" E
North West Salahpur 

Mazra

Natural

1.979 (a)20//12

(4-16),20//13

(4-16),20//14

(4-16) Total 

area (14-8)

N/A DDA developed

Feasible/    Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

134

Salahpur 

Mazra

28° 46' 17.868" N 

76° 59' 42.416" E
North West Salahpur 

Mazra

Natural

0.655 (b)21//23/2 

(2-5), 

24//3/2(2-4) 

Total area (4-

9)

N/A DDA

Undevelped but 

allotment under 

20 point program

Undevelped but 

allotment under 20 

point program

Feasible/    Dry-

Water body 

cannot be 

revived-No 

water body 

exists at site. 

Area is under 

allotment of 20 

Pt. Programme 

and structures 

exist at site.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

135

Salahpur 

Mazra

28° 46' 22.918" N 

76° 59' 54.287" E
North West Salahpur 

Mazra

Natural

0.292 (c)22//13 (2-

19)

N/A DDA

Undevelped but 

allotment under 

20 point program

Undevelped but 

allotment under 20 

point program

Feasible/ Dry- 

Water body 

cannot be 

revived. Only 

plain vacant 

area within 

partial 

boundary wall 

with heavy 

vegetation like 

jungle exists.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

RPD-3,

Mohit

Parashar, 

9971154443

/ RCC-3

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

82

131 

132 

133 

134 

135 

Rasul pur 28° 42' 19.477" N_ | North West|Rasul pur 

TT° 1'0.173" E 

Rasul pur 28° 42'0.215"N North West|Rasul pur 

77° 1'10.710" E 

Salahpur 28° 46'23.076"N_ |North West|Salahpur RMD-8/ 

Mazra 76° 59' 28.399" E Mazra RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Salahpur 28° 46' 17.868" N | North West|Salahpur 

Mazra 76° 59'42.416"E Mazra 

Salahpur 28° 46'22.918"N_ | North West|Salahpur 

Mazra 76° 59'54.287" E Mazra 

Natural 

Natural 

Natural 

Natural 

Natural 

0.789 (c)33 (5-9) 

0.287 (d)52 (2-15) 

1.979 (a)20//12 

(4-16),20//13 

(4-16),20//14 

(4-16) Total 

area (14-8) 

0.655 (b)21//23/2 

(2-5), 
24//3/2(2-4) 

Total area (4- 

9) 

0.292 (c)22//13 (2- 
19) 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

undeveloped 

undeveloped 

developed 

Undevelped but 

allotment under 

not developed 

not developed 

Undevelped but 

allotment under 20 

20 point program point program 

Undevelped but 

allotment under 

Undevelped but 

allotment under 20 

20 point program point program 

Feasible 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Gram 

Sabha 

Yes 

Yes 

Yes 

Yes 

Yes 

NO 

NO 

NO 

NO 

NO 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

nof TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

nof TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

82874
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Salahpur 

Mazra

28° 46' 8.695" N 

76° 59' 42.336" E
North West Salahpur 

Mazra

Natural

4.032 (d)24//23

(4-16), 33//2 

(4-15),33//3 

(4-

16),33//4/2 

(1-

12),33//7/1(3-

1),33//8 (6-

4),33/9(5-

10)  Total 

area (30-14) N/A DDA Undevelped

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

137

Sawada 28° 42' 35.413" N 

76° 59' 8.778" E
North West Sawada

Natural

5.1077 (a) 229(38-

18)

N/A DDA undevelped undevelped

Feasible

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

138

Sawada 28° 42' 44.302" N 

76° 59' 19.377" E
North West Sawada

Natural

1.391 (b)200 (10-

4)

N/A DDA drain drain

Not feasible due 

to drain.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

139

Sawada 28° 42' 30.645" N 

76° 59' 8.492" E
North West Sawada

Natural

0.735 (c)236 (5-5)

N/A DDA drain drain

Not feasible due 

to drain.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

140

Sawada 28° 42' 18.589" N 

76° 58' 48.350" E
North West Sawada

Natural

1.739 (d)308 (13-

0)

N/A DDA drain drain

Not feasible due 

to drain.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

141

Sawada 28° 42' 14.746" N 

76° 58' 33.571" E
North West Sawada

Natural

1.0889 (e)430 (8-

14)

N/A DDA drain drain

Not feasible due 

to drain.

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

142

Sultanpur 

Dabas

28° 41' 36.953" N 

77° 4' 23.334" E
North West Sultanpur 

Dabas Natural

0.957 (a) 35/37(7-

N/A DDA

NA

NA NA NA 

Duplicate 

waterbodies

from S.no.

214,215,216

RMD-8/ 

RCC-3 Sh.

Chhanveer 

Mob.:

9990738731

/ RCC-3

RPD-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.:

9990738731

/ RCC-3

 16)

83

136 

137 

138 

139 

140 

141 

RMD-8/ 

142 RCC-3 Sh. 

Salahpur 28° 46' 8.695" N North West|Salahpur 

Mazra 76° 59' 42.336" E Mazra 

Sawada 28° 42'35.413"N_ |North West|Sawada RPD-3, 

76° 59' 8.778" E Mohit 

Parashar, 

9971154443 

/ RCC-3 

Sawada 28° 42'44.302"N_ |North West|Sawada 

76° 59' 19.377" E 

Sawada 28° 42'30.645"N_ |North West|Sawada 

76° 59' 8.492" E 

Sawada 28° 42'18.589"N_ | North West|Sawada 

76° 58' 48.350" E 

Sawada 28° 42'14.746"N_ | North West|Sawada 

76° 58'33.571"E 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

4.032 (d)24//23 

(4-16), 33//2 

(4-15),33//3 

(4- 
16),33//4/2 

(- 
12),33//7/1(3; 

1),33//8 (6- 

4),33/9(S- 

10) Total 

area (30-14) 

5.1077 (a) 229(38- 
18) 

1.391 (b)200 (10- 
4) 

0.735 (c)236 (5-5) 

1.739 (d)308 (13- 
0) 

1.0889 (€)430 (8- 
14) 

0.957 (a) 35/374 

Ss
 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

Undevelped 

undevelped 

drain 

drain 

drain 

drain 

undevelped 

drain 

drain 

drain 

drain 

Not feasible due 

to drain. 

= 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible 

Gram 

Sabha 

Not feasible due 

to drain. 

Gram 

Sabha 

Not feasible due 

to drain. 

Gram 

Sabha 

Not feasible due 

to drain. 

Gram 

Sabha 

NA 

NO 

NO 

NO 

NO 

NO 

NO 

NA 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

NA 

83875



143

Sultanpur 

Dabas

 77° 5'13.60"E /  

28°41'31.76"N 
North West Sultanpur 

Dabas

Natural

0.695 (b) 

72/26/2(5-2)

N/A DDA

NA

na NA NA

144

Sultanpur 

Dabas

28° 41' 48.192" N 

77° 4' 46.034" E
North West Sultanpur 

Dabas

Natural

4.028 (c) 96/1/1(30-

11)

N/A DDA

NA

na NA NA

145

Chand pur North West Chand pur RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

Natural

32//10 (04 

Bg-16 Bs)

N/A DDA

develped and a 

Mandir on it bank partial built up

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

146

Rani Khera Rani 

Khera

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

Natural

42//13

N/A DDA

Feasible/   Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

147

Qutub Garh North West Qutub 

Garh

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

Natural

36//7/1,7/2,1

8/2,23/2-

(05Bg-15 

Bs)

N/A DDA undevelped undevelped

Feasible/    Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

148

Mundka 28° 41' 27.928" N 

77° 1' 8.186" E
West Mundka RPD-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

Natural

0.414 (d)142(3-1)

N/A DDA undevelped undeveloped

Feasible/    Wet

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

149

Mundka 28° 41' 40.187" N 

77° 1' 43.453" E
West Mundka RPD-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

Natural

1.49 (e)17/27  (11-

8)

N/A DDA Not with DDA Not with dda

Pertains to 

DSIIDC

Gram 

Sabha

Yes NO

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

Duplicate 

waterbodies 

from S.no. 

214,215,216

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

84

145 

146 

147 

148 

149 

Chand pur North West Chand pur 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Rani Khera Rani 

Khera 

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Qutub Garh North West Qutub 

Garh 

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Mundka 28° 41'27.928"N 

77° 1'8.186" E 
West Mundka RPD-3, 

Mohit 

Parashar, 

9971154443 

/ RCC-3 

Mundka 28° 41' 40.187" N 

77° 1'43.453" E 
West Mundka RPD-3, 

Mohit 

Parashar, 

9971154443 

/ RCC-3 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

Natural 

0.695 (b) 
72/26/2(5-2) 

4.028 (c) 96/1/1301 
11) 

32//10 (04 
Bg-16 Bs) 

42/13 

36//7/1,7/2,1 

8/2,23/2- 

(05Bg-15 
Bs) 

0.414 (d)142(3-1) 

1.49 (017/27 (11 
8) 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

N/A 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

DDA 

develped and a 

Mandir on it bank partial built up 

undevelped 

undevelped 

Not with DDA 

undevelped 

undeveloped 

Not with dda 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Feasible/ Wet 

Gram 

Sabha 

Pertains to 

DSIIDC 

na 

na 

NA 

NA 

NO 

NO 

NO 

NO 

NO 

NA 

NA 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

84876
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Khera kalan 28.76194783 

77.09938146
North Khera 

kalan

RMD-1/ Sh. 

Alok 

Lohiya 

(EE) - 

8800454900

/  RCC-1

Natural

0.013 (i) 74/26(0-

1) 

N/A DDA

DDA

Presently a 

religious structure 

& water well exist 

on the location. 

However, as per 

LM the land 

ownership is with 

DDA

religious structure & 

water well exist on 

this water body

Not Feasible 

due to 

encroachment 

in shape of 

religious 

structure

No 

No NO NA

151

Khera khurd 28° 46' 11.306" N 

77° 5' 3.706" E
North Khera 

khurd

RPD-2/  

RCC-3 Natural

0.95 (c)269(7-14)

N/A DDA

Pertains to North 

Zone

No 

Yes NO NA

152

Pehladpur 

bangar

28.753584N, 

77.078327E
North RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3

Human made

3.97 38/26

N/A DDA Developed

Develped need 

maintenance 

Feasible 

Yes

Yes no

Demarcat

ion and 

Boudary 

wall will 

be done 

after 

verficatio

n of TSS

1

Jat Khore Jat Khore RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731

/ RCC-3 Natural N/A

Revenue 

Departme

nt

Not Feasible

Gram 

Sabha

2

Sawada Sawada

Natural

223

N/A

Revenue 

Departme

nt

Not Feasible

Gram 

Sabha

3

Rani Khera Rani 

Khera Natural

223

N/A

Revenue 

Departme

nt
Not Feasible

Gram 

Sabha

Not handed over to DDA by Revenue Dept, GNCTD

RPD-3, 

Mohit 

Parashar, 

9971154443

/   RCC-3

85

150 

151 

152 

Khera kalan 28.76194783 

77.09938146 
North Khera 

kalan 

RMD-1/ Sh. 

Alok 

Lohiya 

(EE) - 
8800454900 

/ RCC-1 

Khera khurd 28° 46' 11.306" N 

77° 5'3.706" E 
North Khera 

khurd 

Pehladpur 

bangar 

28.753584N, 

77.078327E 
North 

RPD-2/ 

RCC-3 

RMD-8/ 

RCC-3 Sh. 

Chhanveer 

Mob.: 

9990738731 

/RCC-3 

Natural 

Natural 

Human made 

0.013 |(i) 74/26(0- 
1) 

0.95 |(c)269(7-14) 

3.97 38/26 

DDA religious structure & |Not Feasible No 

Presently a water well exist on due to 

religious structure |this water body encroachment 

& water well exist in shape of 

on the location. religious 

However, as per structure 

LM the land 

ownership is with 

DDA 

N/A DDA 

Pertains to North No 

N/A DDA Zone 

Yes 

Feasible 

Develped need 

N/A DDA Developed maintenance 

Not handed over to DDA by Revenue Dept, GNCTD 

Natural 

Natural 

Natural 

Revenue 

Departme 

nt 

Revenue 

Departme 

nt 

Departme 

nt 

NO 

NO 

no 

NA 

NA 

Demarcat 

ion and 

Boudary 

wall will 

be done 

after 

verficatio 

n of TSS 

85877



S.No.

S.No.

as 

per 

list 

825

Wetland 

Name / 

Water 

bodies 

Name

Geographical 

Coordinates 

(Latitude and 

Longitude of the

 centre of the 

Wetlands)

District(s) 

in which 

the water 

body 

located

Vilage 

Name 

Division 

Name 

alongwith 

there contact 

Name with 

designation & 

mobile 

number 

Wetland 

Subtype 

(Natural/

Human 

Made)

Area of 

Water 

body

(In Hec.)

Khasra no. 

of water 

body

Whether 

falls within 

category of 

regulated 

wetland as 

per wetland 

rule

Land 

ownership

Status of water of body at 

Site

Developed or 

undeveloped 

Feasible 

or Not 

Feasible

Whether 

Gram Sabha 

land or not.

If Yes then 

Date of 

Handing/Tak

en over from 

GNCTD

If Gram 

Sabha 

Land.

(TSS 

done or 

Not)

TSS 

Varification 

done by 

LM.

(Yes or No)

If TSS 

Varification 

done by LM.

Boundary 

wall/Demarcati

on done at 

site.

(Yes or No)

1 56
Babar pur 

(2)

28°41'15.67"N,

 77°16'52.85"E
North East Babar pur

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No. 

9868231001

Human 

Made
0.468

(c) 137 min

 (3-5)
N/A DDA

TSS submited to LM branch 

and varification is awaited.
Developed Feasible

Gram Sabha

09/03/2021
TSS Done

No

(Awaited)

No

(Awaited)

2 60

Ghonda 

chauhan 

khaddar

28° 40' 29.926" N

 77° 15' 41.002" E
North East

Ghonda 

chauhan 

khaddar

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No. 

9868231001

N/A N/A N/A N/A DDA

As reported by DD/LM/North 

East, No Water body exist 

in this vicinity.

N/A N/A Planned Land N/A N/A N/A

3 62 Gokulpur
28° 42' 16.748" N

 77° 17' 16.234" E
North East Gokulpur

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No. 

9868231001

Human 

Made
0.321

(a)300/1 (2-

4)
N/A DDA

TSS submited to LM branch 

and varification is awaited.
Developed Feasible

Gram Sabha

18/02/2021
TSS Done

No

(Awaited)

No

(Awaited)

4 473
Badar pur 

F/74

28° 30.366'N

 77° 18.086'E
South East Badar pur

EE/EMD-7

Sh. Rupendra 

Ashok

M.No.

9953841101

Human 

Made

Approx 

0.8

24/20(04-

16) & 

24//21(04-

00)

N/A DDA

Civil work completed. DJB 

has been approached to 

provide water connection 

vide letter dated 26.10.2024

 and 07.12.2024. Water

 connection yet to be 

provided.

Developed Feasible Planned Land N/A N/A N/A

5 482
Kotla 

mahigram

77°17'30.76"E /

 28°32'24.22"N
South East

Kotla 

mahigram

EE/EMD-7

Sh. Rupendra 

Ashok

M.No.

9953841101

Human 

Made

Approx. 

0.2
255,256 N/A DDA

Technical Bid has been 

opened on 20/01/2025 and 

scrutiny is under process

Undeveloped Feasible Planned Land N/A N/A N/A

Status of water body of East Zone

Feasible Water Bodies of East Zone

8686 

Status of water body of East Zone 

Feasible Water Bodies of East Zone 

Division Whether If TSS 

Geographical Name Whether Gram Sabha | If Gram Varification S.No.| Wetland grap District(s) ° Wetland falls within Tss 
Coordinates . . alongwith Area of . land or not. | Sabha . . done by LM. 

as Name / ‘ in which . Subtype Khasra no. | category of Feasible Varification 
S.No. (Latitude and Vilage there contact Water Land Status of water of body at | Developed or If Yes then Land. Boundary 

per Water the water . (Natural/ of water regulated ; , or Not done by . 
. . Longitude of the Name Name with body ownership Site undeveloped . Date of (TSS wall/Demarcati 

list bodies body . . Human body wetland as Feasible a LM. 
centre of the designation & (In Hec.) Handing/Tak | done or on done at 

825 Name located . Made) per wetland (Yes or No) 
Wetlands) mobile rule en over from Not) site. 

number GNCTD (Yes or No) 

EE/EMD-1 
Sh. 

Babar pur | 28°41'15.67"N, Dharmendra | Human (c) 137 min TSS submited to LM branch . Gram Sabha No No 

1 | 56 (2) 77°16'52.85"E |North East} Babar pur Singh Made | °468 (3-5) NIA DDA | and varification is awaited. | Developed | Feasible | qoiqzjoq91 [TSS Pone) (awaited) | (Awaited) 
M.No. 

9868231001 

EE/EMD-1 

Sh. 
Ghonda oan ." Ghonda As reported by DD/LM/North 

2 | 60 | chauhan | 28,401 29-926"N I oth East] chauhan | Dharmendra | i, NIA N/A N/A DDA East, No Water body exist N/A N/A |Planned Land} N/A N/A N/A 
77° 15' 41.002" E Singh Rarerae 

khaddar khaddar in this vicinity. 
M.No. 

9868231001 

EE/EMD-1 

Sh. 
28° 42' 16.748" N Dharmendra | Human (a)300/1 (2- TSS submited to LM branch . Gram Sabha No No 

3 | 62 | Gokulpur | 77. 47 46.234" &| North East} Gokulpur Singh Made | 0321 4) NIA DDA | and varification is awaited. | Developed | Feasible | Ysiqoi9q94 [TSS Done) (awaited) | (Awaited) 
M.No. 

9868231001 

Civil work completed. DJB 

EE/EMD-7 24/20(04- has been approached to 

Badar pur 28° 30.366'N Sh. Rupendra Human Approx 16) & provide water connection 

4 473 PI O19 \ South East] Badar pur Ashok PP N/A DDA vide letter dated 26.10.2024] Developed Feasible | Planned Land N/A N/A N/A 
F/74 77° 18.086'E Made 0.8 24//21(04- 

M.No. 00) and 07.12.2024. Water 

9953841101 connection yet to be 
provided. 

EE/EMD-7 

easy " Sh. Rupendra Technical Bid has been 

5 | 4g2 | Kotla | 77°1730.76°E! | south East} Kotla Ashok Human | Approx. | 555 956 N/A DDA _| opened on 20/01/2025 and | Undeveloped | Feasible |PlannedLand| N/A |N/A N/A 
mahigram | 28°32'24.22"N mahigram Made 0.2 an 

M.No. scrutiny is under process 

9953841101 

878



6 505 Tajpur
28°29’52.87”N

 77°18’30.10”E
South East Tajpur

EE/EMD-7

Sh. Rupendra 

Ashok

M.No.

9953841101

Human 

Made
N/A

159-1, 

130/2,

128, 129

N/A DDA

TSS has been done.

 A lot of Jhuggies exists on 

Khasras of water body. 

Without

 removing Jhuggies water 

body cannot be developed. 

Vide letter dated 19.01.2024 

and subsequent reminder, 

LM/SEZ has been 

requested to intimate 

whether Jhuggies at Tajpur 

in khasras of water body 

can be removed, (whether it 

comes under DUSIB list of 

notified cluster or not) and if 

it does not come under the 

DUSIB list of notified cluster 

approval may be accorded 

(if possible)

 for removal of jhuggies.

Undeveloped
not 

feasible

Gram Sabha

(Dt. of 

Handing over, 

Taking over 

at Tajpur

 02.02.2021)

TSS done Yet to Verify Yet to Verify

7 35
Shakarpur 

baramad

28° 37' 16.753" 

N 77° 16' 

42.562" E
East

Shakarpur 

baramad

8 469 Aali

28°31'6.86"N 

77°18'8.26"E South 

East
Aali

9 61

Ghonda 

gujran 

khaddar

28° 41' 22.863" 

N 77° 15' 

11.721" E

North 

East

Ghonda 

gujran 

khaddar

10 93
Usmanpur 

F/89

N-28°42'14.45"

 E-077°13'57.30"

North 

East

Usmanpur 

F/89

11 475 Chakchilla
28°34'41.70"N 

77°16'56.14"E  

South 

East
Chakchilla

12 484
Kilokari 

F/66

28° 34' 38.257" 

N 77° 16' 

South 

East
Kilokari F/66

13 493

Nangli 

razapur 

F/89

28°35'47.07"N 

77°16'44.62"E 

South 

East

Nangli 

razapur 

F/89

S.No.

S.No.

as 

per 

list 

825

Wetland 

Name / 

Water 

bodies 

Name

Geographical 

Coordinates 

(Latitude and 

Longitude of the

 centre of the 

Wetlands)

District(s) 

in which 

the water 

body 

located

Vilage 

Name 

Division 

Name 

alongwith 

there contact 

Name with 

designation & 

mobile 

number 

Wetland 

Subtype 

(Natural/

Human 

Made)

Area of 

Water 

body

(In Hec.)

Khasra no. 

of water 

body

Whether 

falls within 

category of 

regulated 

wetland as 

per wetland 

rule

Land 

ownership

Status of water of body at 

Site

Developed or 

undeveloped 

Feasible 

or Not 

Feasible

Whether 

Gram Sabha 

land or not.

If Yes then 

Date of 

Handing/Tak

en over from 

GNCTD

If Gram 

Sabha 

Land.

(TSS 

done or 

Not)

TSS 

Varification 

done by 

LM.

(Yes or No)

If TSS 

Varification 

done by LM.

Boundary 

wall/Demarcati

on done at 

site.

(Yes or No)

1 1
Chandrawli 

shahdarra

28°40’14.286”N

 77°17’32.015’’ E
East Chandrawli

EE/EMD-5

Sh. Anil 

Kumar

M.No.

9953306075

N/A - - N/A DDA

No water body exist, the 

land is under heavy built-up

 structure.

-
Non-

Feasible
N/A No No No

2 2

Chilla 

saroda 

khaddar

28°35’31.488”N

 77°17’53.103”E
East

Chilla 

saroda 

khaddar

EE/EMD-6

Md. Ashraf 

Nayyar

M.No.

9911585058

N/A - - N/A DDA

Land planned and 

developed as Distt. Centre 

Mayur Place.

-
Non-

Feasible

Acquired 

Land
No No No

Non-Feasible Water Bodies of East Zone

Pertains to Railway Department

Pertains to U.P. Irrigation Department.

Pertains to Horticulture

Pertains to Horticulture

Pertains to Horticulture

Pertains to Horticulture

Pertains to Horticulture

8787 

TSS has been done. 

A lot of Jhuggies exists on 

Khasras of water body. 

Without 

removing Jhuggies water 

body cannot be developed. 

Vide letter dated 19.01.2024 

and subsequent reminder, Gram Sabha 

sh. Rupendra 159-1 LM/SEZ has been (Dt. of 

6 | 505] Tajpur | 262952.87°N |couth East! Tajpur Ashok Human ) N/A 130/2, NIA DDA requested to intimate | Undeveloped not [Handing over.) t55 gone] Yet to Verify| Yet to Verify 
77°18'30.10°E MN Made 128, 129 whether Jhuggies at Tajpur feasible | Taking over 

99. 38411 01 , in khasras of water body at Tajpur 

5: can be removed, (whether it 02.02.2021) 

comes under DUSIB list of 

notified cluster or not) and if 

it does not come under the 

DUSIB list of notified cluster 

approval may be accorded 

(if possible) 

for removal of jhuggies. 

28° 37' 16.753" 

Shakarpur |N 77° 16' Shakarpur . . 
7 35 baramad 142.562" E East baramad Pertains to Railway Department 

28°31'6.86"N 

8 469 Aali 77°18'8.26"E sour Aali Pertains to U.P. Irrigation Department. 

Ghonda | 28° 41' 22.863" North Ghonda 
9 61 gujran N 77° 15' East gujran Pertains to Horticulture 

khaddar 41.721"E as khaddar 

Usmanpur | N-28°42'14.45" North | Usmanpur . ‘ 
10 93 F/89 E-077°13'57 30" East F/89 Pertains to Horticulture 

41 | 475 | Chakchilla eee say sour Chakchilla Pertains to Horticulture 

12 | 484 een 28 Renarell sour Kilokari F/66 Pertains to Horticulture 

Nangli ORE! " Nangli 
13 | 493 | razapur 28°35'47.07"N South razapur Pertains to Horticulture 

F/89 77°16'44.62°E East F/89 

Non-Feasible Water Bodies of East Zone 

Division Whether Whether If TSS 

S.No.| Wetland | Geographical | 5s ictis) Name | Wetland falls within Gram Sabha | IfGram | t¢5 Varification 
Coordinates 7. alongwith Area of F land or not. | Sabha see ge done by LM. 

as Name / in which . Subtype Khasra no. | category of Feasible Varification 
S.No (Latitude and Vilage there contact Water Land Status of water of body at | Developed or If Yes then Land. Boundary 

per Water . the water . (Natural/ of water regulated : , or Not done by 7 
- , Longitude of the Name Name with body ownership Site undeveloped ; Date of (TSS wall/Demarcati 

list bodies body . . Human body wetland as Feasible a LM. 
centre of the designation & (In Hec.) Handing/Tak | done or on done at 

825 Name located . Made) per wetland (Yes or No) i 
Wetlands) mobile rule en over from Not) site. 

number GNCTD (Yes or No) 

EE/EMD-5 

. , . Sh. Anil No water body exist, the 
Chandrawli] 28°40'14.286’N . 5 . Non- 

1 1 shahdarra | 77°17°32.015" E East Chandrawili Kumar N/A - - N/A DDA land is under heavy built-up - Feasible N/A No No No 

M.No. structure. 

9953306075 

EE/EMD-6 
Chilla ear » Chilla Md. Ashraf Land planned and . 

2 2 saroda eons eae East saroda Nayyar N/A - - N/A DDA developed as Distt. Centre - ae Acquired No No No 

khaddar . khaddar M.No. Mayur Place. 

9911585058 
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3 3

Chilla 

saroda 

Banger

77°17’53.103”E East

Chilla 

saroda 

Banger

EE/EMD-6

Md. Ashraf 

Nayyar

M.No.

9911585058

N/A - - N/A DDA

Land planned and 

developed as Distt. Centre 

Mayur Place.

-
Non-

Feasible

Acquired 

Land
No No No

4 4

Dallu pura 

(4)

(1) DVB-

BDO

(2) DP-

BDO

28° 36' 12.200"

 N 77°

 19' 22.084" E

East Dallu pura

EE/EMD-5

Sh. Anil 

Kumar

M.No.

9953306075

N/A 1.59

15900 sq. 

mtr. (a)to(d) 

Khasra no.

 171 to 175

 min

N/A DDA

The land is part of the 

facility centre No. 26 & has 

already been utilized in 

commercial market, police 

station,

 fire station & Maharaja 

Agrasen College. Hence it is 

not feasible to

 build/revive water body on 

the land of Kh. No. 171 to 

175

 Village Dallu Pura.

-
Non-

Feasible

Acquired 

Land
No No No

5 5

Dallu pura 

(4)

 DVB-BDO 

(2) DP-

BDO

28° 36' 12.0" N

 77° 19' 22.9" E
East Dallu pura

EE/EMD-5

Sh. Anil 

Kumar

M.No.

9953306075

N/A -

(b) Khasra 

no.

 171 to 175

 min

N/A DDA Do -
Non-

Feasible

Acquired 

Land
No No No

6 6

Dallu pura 

(4)

(1) DVB-

 BDO (2) 

DP- BDO

28° 36' 12.0" N

 77° 19' 22.9" E
East Dallu pura

EE/EMD-5

Sh. Anil 

Kumar

M.No.

9953306075

N/A -

(c ) Khasra 

no. 171 to 

175 min

N/A DDA Do -
Non-

Feasible

Acquired 

Land
No No No

7 7

Dallu pura 

(4)

(1) DVB-

BDO

(2) DP- 

BDO

28° 36' 12.0" N

 77° 19' 22.9" E
East Dallu pura

EE/EMD-5

Sh. Anil 

Kumar

M.No.

9953306075

N/A -

(d) Khasra 

no.

 171 to 175

 min

N/A DDA Do -
Non-

Feasible

Acquired 

Land
No No No

8 8 Gharoli

28° 36' 56.035"

 N 77°

 19' 44.779" E

East Gharoli

EE/EMD-5

Sh. Anil 

Kumar

M.No.

9953306075

N/A 1.4382

947/672

 [(a) to (d) 

13380 sq.

 mtrs. (e) to

(g) 1002 

sq. 

mtrs=14382 

Sq. mts.]

N/A DDA

The entire land of Kh. No. 

672 village Gharoli is built 

up at site and partly used in 

road, however, there is no 

Khasra No. 957/672

 exists in Village Gharoli as 

per the record available in 

DDA. Since the entire land 

of Kh. No. 672 Village 

Gharoli has already been 

utilized in road. Barat Ghar 

& Unauthorisied Colony 

Village Gharoli Extn. Hence 

it is not feasible to build 

water body on land of Kh.

 No. 672 village Gharoli.

-
Non-

Feasible

Acquired 

Land/Gram 

Sabha Land

No No No

9 9

Gharonda 

neemka 

khaddar

77°17'22.12"E/

 28°36'17.86"N
East

Gharoda 

neemka 

khaddar

EE/EMD-6

Md. Ashraf 

Nayyar

M.No.

9911585058

N/A - - N/A DDA

Built-up Metro Station

 Mayur Vihar Ph-I & Society 

Road.

-
Non-

Feasible

Acquired 

Land
No No No

10 11

Gharoda 

neemka 

bhangar

28° 36' 48.809"

 N 77°

 17' 19.061" E

East

Gharoda 

neemka 

bhangar

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.33 (a) 64(2-5) N/A DDA

Utilized in Flower Market, 

Ghazipur and built up at 

site. Hence not

 feasible to build water

 bodies.

-
Non-

Feasible

Acquired 

Land
No No No

11 12

Ghazipur 

F/74(4)

(1) Bus

Stand

(2) Ench 

villagers

(3) Alloted 

to Delhi 

agricultute 

marketing 

board (1 to 

3 allotted 

by

 BDO)

28° 38' 10.464"

 N 77°

 19' 14.430" E

East Ghazipur

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 1.5

(b) 15000 

sq.

 mtrs. K No. 

487

N/A DDA

This is Gram Sabha Land 

which is partly used in Sabji 

Mandi IFC Ghazipur Pkt. A 

and remaining is part of 

Road and village Ghazipur. 

Hence not feasible to build 

water bodies.

-
Non-

Feasible

Gram Sabha 

Land
No No No

8888 

EE/EMD-6 

Chilla Chilla Md. Ashraf Land planned and Non- Acquired 

3 3 saroda 77°17'53.103"E East saroda Nayyar N/A - - N/A DDA developed as Distt. Centre . No No No 
Feasible Land 

Banger Banger M.No. Mayur Place. 

9911585058 
The land is part of the 

facility centre No. 26 & has 

already been utilized in 

ana EE/EMD-5 15900 sq. commercial market police 

28° 36' 12.200" Sh. Anil mtr. (a)to(d) . . y . . 
4 | 4 | (Ove N77? East | Dallupura | Kumar NIA 1.59 | Khasrano.| N/A DDA fire station & Maharaja Non- | Acquired No No No 

BDO 19' 22.084" E M.No 171 to 175 Agrasen College. Hence it is Feasible Land 

(2) DP- . 9953306075 min not feasible to 

BDO build/revive water body on 

the land of Kh. No. 171 to 

175 

Village Dallu Pura. 
Dallu pura EE/EMD-5 (b) Khasra 

(4) 28° 36' 12.0" N Sh. Anil no. Non- Acquired 
5 5 DVB-BDO 77° 19! 22.9" E East Dallu pura Kumar N/A - 171 to 175 N/A DDA Do Feasible Land No No No 

(2) DP- M.No. min 

BDO 9953306075 
Dallu pura EE/EMD-5 

(4) °° apt a Sh. Anil (c ) Khasra . 

6 | 6 | (1)DvB- ae * eer East | Dallu pura Kumar NIA - no. 171 to NIA DDA Do ra Acquired No No No 
BDO (2) . M.No. 175 min 

DP- BDO. 9953306075 
Dallu pura 

(4) wes (d) Khasra 

717 Oe ae * eer East | Dallu pura Kumar NIA - 471 16 175 NIA DDA Do ra Acquired No No No 
(2) DP- ange min 
BDO 9953306075 

The entire land of Kh. No. 

672 village Gharoli is built 

up at site and partly used in 

road, however, there is no 

947/672 Khasra No. 957/672 

[(a) to (d) exists in Village Gharoli as 
EE/EMD-5 . . 

28° 96 56.095" Sh Anil mits (0) BDA Since the entire land Non | Aoguifed 
8 8 Gharoli N77° East Gharoli Kumar N/A 1.4382 : N/A DDA : « Land/Gram No No No 

. . (g) 1002 of Kh. No. 672 Village Feasible 
19' 44.779" E M.No. A Sabha Land 

9953306075 sq. Gharoli has already been 

mtrs=14382 utilized in road. Barat Ghar 

Sq. mts.] & Unauthorisied Colony 

Village Gharoli Extn. Hence 

it is not feasible to build 

water body on land of Kh. 

No. 672 village Gharoli. 

EE/EMD-6 

Gharonda azn " Gharoda Md. Ashraf Built-up Metro Station . 

9 9 neemka Tae) bah East neemka Nayyar N/A - - N/A DDA Mayur Vihar Ph-I & Society recite Acauired No No No 

khaddar . khaddar M.No. Road. 

9911585058 

Feremo? Utilized in Flower Market, 
Gharoda | 28° 36' 48.809" Gharoda Dharmendra Ghazipur and built up at Non- Acquired 

10 11 neemka N77° East neemka Singh N/A 0.33 (a) 64(2-5) N/A DDA site. Hence not Feasible Land No No No 

bhangar 17' 19.061" E bhangar M.No. feasible to build water 

9868231001 bodies. 
Ghazipur 

F/74(4) 
(1) Bus 

@)Ench EE/EMD-2 is ts Gran Sabla Land 
villagers one! . Sh. (b) 15000 which is partly used in Sabji 

(3) Alloted 28° 38' 10.464 Dharmendra sq. Mandi IFC Ghazipur Pkt. A Non- Gram Sabha 
11 12 . N77° East Ghazipur . N/A 1.5 , N/A DDA and remaining is part of F No No No 

to Delhi : o Singh mtrs. K No. . . Feasible Land 
. 19' 14.430" E Road and village Ghazipur. 

agricultute M.No. 487 Hence not feasible to build 
marketing 9868231001 - 

water bodies. 
board (1 to 

3 allotted 

by 
BDO) 

880



12 13
Ghazipur 

F/74(4)

28° 37' 58.990"

 N 77°

 19' 20.325" E

East Ghazipur

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

Human 

Made
0.662

(a) 6620 sq.

mtrs. Kno.

 519 (DDA

 list)

N/A DDA

Utilized in Flower Market, 

Ghazipur and built up at 

site. Hence not feasible to 

build

 water bodies.

-
Non-

Feasible

Acquired 

Land
No No No

13 14
Ghazipur 

F/74(4)

77°19'19.78"E/

 28°37'59.33"N
East Ghazipur

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.62
(c) 6200 sq.

mtrs.
N/A DDA

Utilized in Housing Scheme 

and built up at site. Hence 

not feasible

 to build water bodies.

-
Non-

Feasible

Acquired 

Land
No No No

14 15
Ghazipur 

F/74(4)

28° 37' 45.856"

 N 77°

 18' 19.544" E

East Ghazipur

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.2876 (e)207(2-15) N/A DDA

Utilized in Housing Scheme 

and built up at site. Hence 

not feasible

 to build water bodies.

-
Non-

Feasible

Acquired 

Land
No No No

15 16
Ghazipur 

F/74(4)

28° 37' 35.890"

 N 77°

 19' 26.703" E

East Ghazipur

EE/EMD-6

Md. Ashraf 

Nayyar

M.No.

9911585058

N/A 0.548 (f)579 (4-10) N/A DDA

Water body is not feasible 

as land utilized for Gazipur 

Dairy Farm. 

-
Non-

Feasible

Acquired 

Land
No No No

16 18
Hasanpur 

F/74

28° 38' 7.037"

 N 77°

 18' 27.825" E

East Hasanpur

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A - - N/A DDA

the geo Coordinates falls in 

DTC Bus Depot Hasanpur. 

(As the Khasra no. is not 

available the LM deptt. can 

not provide the

 requisite information)

-
Non-

Feasible

Innfomation 

not available
No No No

17 21
Karkardum

a F/74(2)

28° 39' 48.948"

 N 77°

 18' 9.117" E

East Karkarduma

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.16

(a) 1600

 sq.mtr. 

Kno. 560 

min

N/A DDA

No information avaiable as 

the same Pertains to

 Horticulture

 department.

-
Non-

Feasible
N/A No No No

18 22
Karkardum

a F/74(2)

28° 38' 56.836"

 N 77°

 18' 14.584" E

East Karkarduma

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.35

(b) 3500

 sq.mtr. K

no.483 to 

492

N/A DDA

The area is developed by 

DDA Scheme, commercial 

centre exist at

 the site.

-
Non-

Feasible

Acquired 

Land
No No No

19 23
Khichripur 

F/74

28° 37' 20.977"

 N 77°

 18' 55.001" E

East Khichripur

EE/EMD-6

Md. Ashraf 

Nayyar

M.No.

9911585058

N/A 0.1875

(a) Kh. No 

360 (1875

 sq. mtrs. )

N/A DDA

Water Body is not feasible 

as land utilized for Kendriya 

Vidyalaya

 Khichripur.

-
Non-

Feasible

Acquired 

Land
No No No

20 24
Khichripur 

F/74

28° 37' 26.644"

 N 77°

 18' 45.900" E

East Khichripur

EE/EMD-6

Md. Ashraf 

Nayyar

M.No.

9911585058

N/A 0.15

b) 1500 sq. 

mtrs KNo. 

587/702 &

 587/316 

(55 acres 

Samriti Van)

N/A DDA

Water body is not feasible 

as land is built- up & part of 

unauthorised colony

 East Vinod Nagar.

-
Non-

Feasible

Acquired 

Land
No No No

21 26
Khureji 

Khas F/74

28° 42' 43.035"

 N 77°

 15' 9.504" E

East
Khureji 

Khas

EE/EMD-5

Sh. Anil 

Kumar

M.No.

9953306075

N/A 0.157
(a) 5/10 (1-

 18)
N/A DDA Heavy built up at Site -

Non-

Feasible

Gramsabha 

Land
No No No

22 27
Khureji 

Khas F/74

28° 42' 36.486"

 N 77°

 15' 7.236" E

East
Khureji 

Khas

EE/EMD-5

Sh. Anil 

Kumar

M.No.

9953306075

N/A 0.267
(b) 25/31 (2-

 0)
N/A DDA Heavy built up at Site. -

Non-

Feasible

Acquired 

Land
No No No

23 28
Khureji 

Khas F/74

28° 42' 35.650"

 N 77°

 15' 5.249" E

East
Khureji 

Khas

EE/EMD-5

Sh. Anil 

Kumar

M.No.

9953306075

N/A 0.561
(c ) 26/29(4- 

2)
N/A DDA Heavy built up at Site. -

Non-

Feasible

Acquired 

Land
No No No

24 29 Kotla F/89

28° 36' 34.617"

 N 77°

 17' 39.332" E

East Kotla F/89

EE/EMD-6

Md. Ashraf 

Nayyar

M.No.

9911585058

N/A 0.267 63 (2-0) N/A DDA

Water body is not feasible 

as the land used for DDA 

flats Mayur Vihar, Ph. -I & 

partly for Shashi Garden 

unauthorised regularized

 colony.

-
Non-

Feasible

Acquired 

Land
No No No

8989 

Fevemo?2 (a) 6620 5 Utilized in Flower Market, 

Ghazipur 28° 37" 58.990" Dharmendra Human mtrs Kno" Ghazipur and built up at Non- Acquired 
12 13 N77° East Ghazipur - 0.662 . . N/A DDA site. Hence not feasible to F No No No 

F/74(4) . 0 Singh Made 519 (DDA Feasible Land 
19' 20.325" E , build 

M.No. list) water bodies. 
9868231001 : 
EE/EMD-2 

Sh. Utilized in Housing Scheme 

Ghazipur | 77°19'19.78"E/ . Dharmendra (c) 6200 sq. and built up at site. Hence Non- Acquired 

13°) 14 | Erzqcay | 28°37'59.33"N East Ghazipur Singh NIA 0.62 mtrs. NIA DDA not feasible Feasible Land No No No 
M.No. to build water bodies. 

9868231001 
EE/EMD-2 

Ghazipur 28° 37" 45.856" Dharmendra ‘and bull up at sito Hence. Non- Acquired 14 | 15 P N77° East Ghazipur : NIA 0.2876 | (e)207(2-15) NIA DDA P at site. : 4 No No No 
F/74(4) 18' 19.544" E Singh not feasible Feasible Land 

: M.No. to build water bodies. 

9868231001 
EE/EMD-6 

Ghaziour 28° 37' 35.890" Md. Ashraf Water body is not feasible Non- Acquired 

15 16 Frra(a) N77° East Ghazipur Nayyar N/A 0.548 | (f)579 (4-10) N/A DDA as land utilized for Gazipur Feasible Land No No No 

19' 26.703" E M.No. Dairy Farm. 

9911585058 
EE/EMD-2 the geo Coordinates falls in 

28° 38' 7.037" Sh. DTC Bus Depot Hasanpur. 

16 18 Hasanpur N77° East Hasanpur Dharmendra NIA . . NIA DDA (As the Khasra no. is not Non- Innfomation No No No 

F/74 : ” Singh available the LM deptt. can Feasible | not available 
18' 27.825" E : 

M.No. not provide the 

9868231001 requisite information) 
EE/EMD-2 

Karkardum 28° 39" 48.948" Dharmendra 8 inte N° the same Pertaine to ° Non- 
17 21 N77° East Karkarduma - N/A 0.16 ame N/A DDA - F N/A No No No 

a F/74(2) . . Singh Kno. 560 Horticulture Feasible 
18°9.117°E . 

M.No. min department. 

9868231001 
EE/EMD-2 

28° 38' 56.836" Sh. (b) 3500 The area is developed by 

18 22 Karkardum N77° East Karkarduma Dharmendra NIA 0.35 sq.mtr. K NIA DDA DDA Scheme, commercial Non- Acquired No No No 

a F/74(2) 18' 14.584" E Singh no.483 to centre exist at Feasible Land 

. M.No. 492 the site. 

9868231001 
EE/EMD-6 , . 

Kcr | 22°87 20877 Ma, Ast (2 Deeevereeetaterte non | Acged 
19 23 N77° East Khichripur Nayyar N/A 0.1875 360 (1875 N/A DDA : F No No No 

F/74 ' " Vidyalaya Feasible Land 
18' 55.001" E M.No. sq. mtrs. ) Khichripur 

9911585058 Pur. 
b) 1500 sq. 

oa " EE/EMD-6 mtrs KNo. Water body is not feasible 

Khichripur | 28° 37° 26.644 Md. Ashraf 587/702 & as land is built- up & part of Non- Acquired 20 | 24 pu N77° East | Khichripur Nayyar N/A 0.15 N/A DDA une UP & Pi n qu No No No 
F/74 : a 587/316 unauthorised colony Feasible Land 

18' 45.900" E M.No. (55 acres East Vinod Nagar. 9911585058 ae gar. 
Samriti Van) 

EE/EMD-5 

. 28° 42' 43.035" Sh. Anil 

21 | 26 | Khureii N77° East Khureji Kumar N/A 0.157 | (2) 5/10 (1- N/A DDA Heavy built up at Site Non- | Gramsabha No No No 
Khas F/74 : . Khas 18) Feasible Land 

15' 9.504" E M.No. 

9953306075 
EE/EMD-5 

. 28° 42' 36.486" . Sh. Anil . 

22 | 27 | _Khureli N77? East Khureji Kumar wa | 0.267 |)25/31(2-) nia DDA Heavy built up at Site. Non- | Acquired No No No 
Khas F/74 , ” Khas 0) Feasible Land 

15' 7.236" E M.No. 

9953306075 
EE/EMD-5 

. 28° 42' 35.650" Sh. Anil . 

23 | 28 |, Khureii N77° East Khureji Kumar N/A 0.561 | (6) 26/29(4- N/A DDA Heavy built up at Site. Non- Acquired No No No 
Khas F/74 . . Khas 2) Feasible Land 

15' 5.249" E M.No. 

9953306075 

Water body is not feasible 

ona . EE/EMD-6 as the land used for DDA 
28° 36' 34.617 Md. Ashraf flats Mayur Vihar, Ph. -l & Non- Acquired 

24 29 | Kotla F/89 N77° East Kotla F/89 Nayyar N/A 0.267 63 (2-0) N/A DDA y a . 4 No No No 
. . partly for Shashi Garden Feasible Land 

17° 39.332" E M.No. unauthorised regularized 9911585058 9 
colony. 
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25 30
Mandawali 

Fazilpur

28° 38' 23.104"

 N 77°

 18' 7.761" E

East
Mandawali 

Fazilpur

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.147 (b) 116(1-1) N/A DDA

Partly used by Railway 

departt. and in remaining 

land mandir constructed 

hence not feasible to buld 

water

 bodies.

-
Non-

Feasible
Acquired land No No No

26 31
Mandawali 

Fazilpur

28° 38' 26.326"

 N 77°

 17' 59.741" E

East
Mandawali 

Fazilpur

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 2.234
(c ) 123min 

(16-7)
N/A DDA

Utilized in Preet Vihar 

Housing Scheme and built 

up at site. Hence not 

feasible to build water 

bodies.

-
Non-

Feasible

Acquired 

Land
No No No

27 32
Mandawali 

Fazilpur

28° 37' 44.710"

 N 77°

 17' 35.703" E

East
Mandawali 

Fazilpur

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.187 (d)651(1-4) N/A DDA
The land is developed

 as Barat Ghar by EDMC.
-

Non-

Feasible

Acquired 

Land
No No No

28 37
Shakarpur 

Khas F/74

28° 37' 49.673"

 N 77°

 16' 30.656" E

East
Shakarpur 

Khas

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.227
(a ) Kh. NO. 

- 20(1-7)
N/A DDA

Heavy built up in Lalita 

Park.
-

Non-

Feasible

Acquired 

Land
No No No

29 38
Shakarpur 

Khas F/75

28° 37' 50.040"

 N 77°

 16' 49.274" E

East
Shakarpur 

Khas

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 1.087

(b) Kh.

 NO.146 

min (8-13)

N/A DDA

Water body not exist, the 

area covered under heavy 

built -up structure 

(Information regarding 

aqusition provided by LM

 department

 telephonically)

-
Non-

Feasible

Acquired 

Land
No No No

30 39
Shakarpur 

Khas F/76

28° 37' 49.907"

 N 77°

 16' 51.834" E

East
Shakarpur 

Khas

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.187
(c ) Kh. No.

 155 (1-04),
N/A DDA

Built-up by houses & local 

shops (Revised) 

(Information regarding 

aqusition provided by LM 

department

 telephonically)

-
Non-

Feasible

Acquired 

Land
No No No

31 40
Shakarpur 

Khas F/77

28° 37' 52.439"

 N 77°

 16' 56.246" E

East
Shakarpr 

Khas

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.0019
(d) Kh. NO.

159 (0-15)
N/A DDA

Water body not exist, the 

area covered under heavy 

built - up

 structure (Information 

regarding aqusition provided 

by LM department

 telephonically)

-
Non-

Feasible

Acquired 

Land
No No No

32 41
Shakarpur 

Khas F/78

28° 37' 45.014"

 N 77°

 16' 48.146" E

East
Shakarpur 

Khas

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.0015
(e ) Kh. NO.

 173 (0-12),
N/A DDA

Water body not exist, the 

area covered under heavy 

built - up structure 

(Information regarding 

aqusition provided by LM

 department

 telephonically)

-
Non-

Feasible

Acquired 

Land
No No No

33 42
Shakarpur 

Khas F/79

28° 37' 39.180"

 N 77°

 16' 43.149" E

East
Shakarpur 

Khas

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.0019
(f) Kh. No.

184 (0-15)
N/A DDA

Water body not exist, the 

area covered under heavy 

built - up structure 

(Information regarding 

aqusition provided by LM 

department telephonically)

-
Non-

Feasible

Acquired 

Land
No No No

34 43

NH-24 I.P.

 Extension 

(1)

28° 37' 26.779"

 N 77°

 17' 9.015" E

East N/A

EE/EMD-2

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 2

(a) 20000

 sq. mtrs. 

Khasra no.

 513

N/A DDA

No information avaiable as 

the same Pertains to

 Horticulture department.

-
Non-

Feasible
N/A No No No

35 51

Nand 

Nagari (2)

 Mandoli

28° 41' 59.814"

 N 77°

 18' 49.477" E

East
Nand Nagari 

(2) Mandoli

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A (b) N/A DDA
The Geo-coordinate falls 

inside Jail Complex mandoli
-

Non-

Feasible

Acquired 

Land
No No No

36 54
Babarpur 

(2)

28° 41' 37.465"

 N 77°

 16' 52.296" E

North East Babarpur

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.387 (a) 14(2-9) N/A DDA

The land is used for 

Shamshan Ghat located at 

Kabir Nagar

 Shahdara

-
Non-

Feasible

Gram Sabha 

Land
No No No

9090 

EE/EMD-2 Partly used by Railway 

28° 38" 23.104" Sh. departt. and in remaining 

25 | 30 |Mandawal N77 East | Mandawali | Dharmendra | wa | 0.147 | (b) 116(1-1)| N/A ppa__|_ land mandir constructed Non- Acquired land] No No No 
Fazilpur 18'7.761"E Fazilpur Singh hence not feasible to buld Feasible 

. M.No. water 

9868231001 bodies. 

Fevemo? Utilized in Preet Vihar 
.| 28° 38' 26.326" , : | Housing Scheme and built . 

26 | 31 Mandawall N77? East Mandawall Dhagmendra NIA 2.234 | ( ion NIA DDA up at site. Hence not rae Acquired No No No 
p 17' 59.741" E p MND feasible to build water 

9868231001 bodies. 
EE/EMD-2 

28° 37' 44.710" Sh. 
27 32 Mandawali N77° East Mandawali Dharmendra NIA 0.187 (d)651(1-4) NIA DDA The land is developed Non- Acquired No No No 

Fazilpur 17' 35.703" E Fazilpur Singh as Barat Ghar by EDMC. Feasible Land 

. M.No. 

9868231001 
EE/EMD-2 

28° 37' 49.673" Sh. 
Shakarpur ° Shakarpur | Dharmendra (a) Kh. NO. Heavy built up in Lalita Non- Acquired 

28 | 37 | Khas F/74 16 saci" c East Khas Singh NA | 0.227 J" '50(1-7) N/A DDA Park. Feasible Land No No No 
. M.No. 

9868231001 
EE/EMD-2 Water body not exist, the 

Sh area covered under heavy 

28° 37' 50.040" : (b) Kh. built -up structure . 

29 | 38 erator N77? East Shakarpur Dhegmendra NA | 1.087 | NO.146 NIA DDA (Information regarding reible Aeauired No No No 
16' 49.274" E M ND min (8-13) aqusition provided by LM 

9868231001 department 
telephonically) 

EE/EMD-2 Built-up by houses & local 

28° 37' 49.907" Sh. shops (Revised) 
Shakarpur ° Shakarpur | Dharmendra (c ) Kh. No. (Information regarding Non- Acquired 

30 | 39 | Khas F/76 16 oes WE East Khas Singh NA | 0.187 | “155 (1-04),| N/A DDA aqusition provided by LM Feasible Land No No No 
. M.No. department 

9868231001 telephonically) 

Water body not exist, the 

Fee D-2 area covered under heavy 

28° 37' 52.439" . built - up . 

31 | 40 | Shakarpur N77 East Shakarpr | Dharmendra | jyjp 0.0019. | (4) Kh. NO. N/A DDA structure (Information Non- Acquired No No No 
Khas F/77 , ” Khas Singh 159 (0-15) . ae , Feasible Land 

16' 56.246" E M.No regarding aqusition provided 

9868231001 by LM department 

telephonically) 

EE/EMD-2 Water body not exist, the 

Sh area covered under heavy 

28° 37' 45.014" . built - up structure . 

32 | 41 | Shakarpur N77? East | Shakarpur | Dharmendra | ja | g.go15. | (©) Kh. NO. NIA DDA (Information regarding Non- Acquired No No No 
Khas F/78 . . Khas Singh 173 (0-12), “a Feasible Land 

16' 48.146" E M.No aqusition provided by LM 

9868231001 department 
telephonically) 

EE/EMD-2 Water body not exist, the 

28° 37' 39.180" Sh. area covered under heavy 

Shakarpur 8 Shakarpur | Dharmendra (f) Kh. No. built - up structure Non- Acquired 

33 | 42 | Khas F/79 16 ie 5 East Khas Singh NIA | 0.0019 | +84 (0-15) NIA DDA (Information regarding Feasible Land No No No 
. M.No. aqusition provided by LM 

9868231001 department telephonically) 
EE/EMD-2 

NH-24 |.P.| 28° 37' 26.779" Dhan andra @) 0000 No information avaiable as Non- 

34 43 | Extension N77° East N/A Singh N/A 2 Khasra no N/A DDA the same Pertains to Feasible N/A No No No 

(1) 17'9.015"E M No 513, . Horticulture department. 

9868231001 
EE/EMD-1 

Nand 28° 41' 59.814" Sh. 
35 51 | Nagari (2) N 77° East Nand Nagari| Dharmendra NIA (b) NIA DDA The Geo-coordinate falls Non- Acquired No No No 

: ' 1 jandoli ing! inside Jail Complex mandoli easible an Mandoli 18' 49.477" E 2) Mandoli Singh inside Jail C I oli Feasibl Land 

. M.No. 

9868231001 
EE/EMD-1 

28° 41' 37.465" Sh. The land is used for 

36 | 54 | Babarpur N77° North East] Babarpur | Dharmendra | yp 0.387 | (a) 14(2-9) N/A DDA Shamshan Ghat located at Non- | Gram Sabha! 4, No No 
(2) 16' 52.296" E Singh Kabir Nagar Feasible Land 

. M.No. Shahdara 

9868231001 
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37 55
Babarpur 

(2)

28° 41' 37.478"

 N 77°

 16' 53.801" E

North East Babarpur

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.133
(b) 13 min

(01-0)
N/A DDA

The land is used for 

Shamshan Ghat located at 

Kabir Nagar Shahdara

-
Non-

Feasible

Gram Sabha 

Land
No No No

38 58

Ghonda 

Chauhan 

Banger

28 41.324'N

 77 16.234'E
North East 

Ghonda 

Chauhan 

Banger

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 1.36

(a) 1 

etc/136

 (10-19)

N/A DDA

On the concerned plot a 

park is developed by MCD 

and mother dairy booth is

 installed.

-
Non-

Feasible

Gram Sabha 

Land
No No No

39 59

Ghonda 

Chauhan

 Banger

28 41.428'N

 77 16.215'E
North East 

Ghonda 

Chauhan 

Banger

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.44

(b) 1

 etc/139(3-

3)

N/A DDA
DJB sewage pumping 

station exist at this land.
-

Non-

Feasible

Gram Sabha 

Land
No No No

40 63 Gokulpur 77° 17' 48.352" E North East Gokulpur

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.0022

(b) 656(0-

18)

 &

N/A DDA

The land is under 

encroachment and heavly 

built-up.

 Hence, TSS

 can not be done.

-
Non-

Feasible

Gram Sabha 

Land
No No No

41 64 Gokulpur

28° 42' 13.625"

 N 77°

 17' 48.656" E

North East Gokulpur

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.0015
(c ) 657 (0-

 12)
N/A DDA

The land is under 

encroachment and heavly 

built-up. Hence, TSS can 

not be done.

-
Non-

Feasible

Gram Sabha 

Land
No No No

42 68 Jafarbad

28° 40' 46.641"

 N 77°

 16' 28.314" E

North East Jafarbad

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A - - N/A DDA

The coordinates falls in 

Eidgah land of Welcome 

area. Hence, TSS

 can not be done.

-
Non-

Feasible

May 

confirmed 

from LM /NEZ

No No No

43 69

Jeevenpur 

@ 

JOhripur 

(2)

28° 43' 10.249"

 N 77°

 17' 0.909" E

North East 
Jeevenpur 

Johripur

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.153
(a) 6/16/2(1- 

5)
N/A DDA - -

Non-

Feasible

Gram Sabha 

Land
No No No

44 70

Jeevenpur 

@ Johripur 

(2)

28° 43' 10.199"

 N 77°

 16' 59.580" E

North East 
Jeevenpur 

Johripur

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.288
(b) 6/17/1 (2-

 16)
N/A DDA

Shamshan Ghat exist on 

this land. Hence, TSS can 

not be done

-
Non-

Feasible

Gram Sabha 

Land
No No No

45 72

Jhilmil 

tahirpur 

(najul) (2)

28° 41'26" N

 77° 19' 02" E
North East 

Jhilmil 

tahirpur 

(najul) (2)

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.5
(a) 5000

sq.mtrs.
N/A DDA

Filling point with over head 

tank of DJB exist at site 

bounded by

 gate & boundary wall.

-
Non-

Feasible

Acquired 

Land
No No No

46 73

Jhilmil 

tahirpur 

(najul) (2)

28°41'10.9"N

 77°18'55.0"E
North East 

Jhilmil 

tahirpur 

(najul) (2)

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.1
(a) 1000

sq.mtrs.
N/A DDA

Water body exist at site with 

no water and maintained by 

Hort.

 Wing of MCD.

-
Non-

Feasible

Acquired 

Land
No No No

47 74
Karawal 

nagar

28° 43' 38.939"

 N 77°

 16' 3.321" E

North East 
Karawal 

nagar

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.28 (a) 96(2-10) N/A DDA

The land of the Kh. No. 96(2-

10) is fully encroached and 

heavily

 built-up (Under litigation 

86A).

-
Non-

Feasible

Gram Sabha 

Land
No No No

48 75
Karawal 

nagar

28° 43' 37.622"

 N 77°

 16' 9.343" E

North East 
Karawal 

nagar

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.55
(b) 173(4-

16)
N/A DDA

DTC bus terminal exist on 

this land (Under

 litigation 86A)

-
Non-

Feasible

Gram Sabha 

Land
No No No

49 76
Khajuri 

Khas
N/A North East 

Khajuri 

Khas

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A - - N/A DDA

No water body exist in the 

revenue records. Therefore, 

this water body cannot be 

identified due to non-

 availability of Kh. No.

-
Non-

Feasible

May 

confirmed 

from LM /NEZ

No No No

9191 

EE/EMD-1 

Sh. . 
28° 41' 37.478" A The land is used for 

37 | 55 arial N77? North East! Babarpur Dhagmendra NA | 0.133 oto NIA DDA __| Shamshan Ghat located at or Grain Sabha No No No 
16' 53.801" E M No Kabir Nagar Shahdara 

9868231001 
EE/EMD-1 

Sh. On the concerned plot a 
Ghonda , Ghonda (a) 1 

38 | 58 | Chauhan | 2841924'N | vou cast] Chauhan | Dharmendra | yp 1.36 etc/136 NIA DDA park is developed by MCD Non- | Gram Sabha | No No 
77 16.234'E Singh and mother dairy booth is Feasible Land 

Banger Banger (10-19) 
M.No. installed. 

9868231001 
EE/EMD-1 

Ghonda Ghonda Sh. (b) 1 

39 | 59 | Chauhan | 2841-428'N | oth East] Chauhan | Dharmendra | ja 0.44 | etc/139(3- NA DDA DJB sewage pumping Non- | Gram Sabha | No No 
77 16.215'E Singh station exist at this land. Feasible Land 

Banger Banger M.No 3) 

9868231001 

Feet The land is under 
Dharmendra (b) 656(0- encroachment and heavly Non- Gram Sabha 

40 63 Gokulpur | 77° 17' 48.352" E | North East} Gokulpur . N/A 0.0022 18) N/A DDA built-up. F No No No 
Singh Feasible Land 

& Hence, TSS 

M.No. can not be done. 
9868231001 : 
EE/EMD-1 

28° 42! 13.626" Dharmendra (c ) 657 (0- encroachment and hea Non- Gram Sabha 
41 64 | Gokulpur N77° North East] Gokulpur . N/A 0.0015 N/A DDA , y , No No No 

. ” Singh 12) built-up. Hence, TSS can Feasible Land 
17' 48.656" E 

M.No. not be done. 

9868231001 
EE/EMD-1 

Sh. The coordinates falls in 
28° 40' 46.641" . May 

42 | 68 | Jafarbad N77? North East} Jafarbad | Oharmendra | ya - - NIA ppa_ | Eidgah land of Welcome Non- | confirmed | No No No 
. " Singh area. Hence, TSS Feasible 

16' 28.314" E from LM /NEZ 
M.No. can not be done. 

9868231001 
EE/EMD-1 

Jeevenpur Sh. 
28° 43' 10.249" 

43 | 69 @ N77° North East| Yeevenpur | Dharmendra | jyjq 0.153 |(@) 8/16/2(1- N/A DDA - Non- | Gram Sabha | No No 
JOhripur . ” Johripur Singh 5) Feasible Land 

17' 0.909" E (2) M.No. 
9868231001 
EE/EMD-1 

Sh. , 
Jeevenpur} 28° 43' 10.199" Shamshan Ghat exist on 

44 | 70 |@ Johripur N77 North East| Yeevenpur | Dharmendra | jyjq 0.288 |) 8/17/12) iy DDA this land. Hence, TSS can Non- | Gram Sabha | yy, No No 
' . Johripur Singh 16) Feasible Land 

(2) 16' 59.580" E M.No. not be done 

9868231001 
EE/EMD-1 

Jhilmil Jhilmil Sh. Filling point with over head 

45 72 tahirpur 28° 41°26 N North East] tahirpur Dharmendra N/A 05 (a) 5000 N/A DDA tank of DJB exist at site Non- Acquired No No No 

(najul) (2) 77° 19' 02" E (najul) (2) Singh sq.mtrs. bounded by Feasible Land 

M.No. gate & boundary wall. 

9868231001 
EE/EMD-1 

Jhilmil Jhilmil Sh. Water body exist at site with 

46 3 tahirpur 28 ‘1 10.9°N North East! tahirpur Dharmendra NIA 01 (a) 1000 NIA DDA no water and maintained by Non- Acquired No No No 

(najul) (2) 77°18'55.0"E (najul) (2) Singh sq.mtrs. Hort. Feasible Land 

M.No. Wing of MCD. 

9868231001 

ferent The land of the Kh. No. 96(2} 
28° 43' 38.939" . 10) is fully encroached and 7 

a7 | 74 | Karawal N77? North East] Karawal | Dharmendra | jyjq 0.28 | (a) 96(2-10) NIA DDA heavily Non- | Gram Sabha | i, No No 
nagar : " nagar Singh , ae Feasible Land 

16' 3.321" E M.No. built-up (Under litigation 

9868231001 
EE/EMD-1 

Sh. . , 
28° 43' 37.622" DTC bus terminal exist on 

48 | 75 Kerawal N77? North East Karawal Dhegmendra NIA 055 | ©) io NIA DDA this land (Under en Grain Sabha No No No 
9 16' 9.343" E 9 M N litigation 86A) 

9868231001 

ferent No water body exist in the 
Khajuri Khajuri Dharmendra revenue records. Therefore, Non- May 

49 76 u N/A North East J - N/A - - N/A DDA this water body cannot be . confirmed No No No 
Khas Khas Singh , _ Feasible 

identified due to non- from LM /NEZ 

M.No. availability of Kh. No 9868231001 y orien. No- 

883



50 79 Mirpur turk

28° 42' 36.868"

 N 77°

 15' 45.338" E

North East Mirpur turk

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A - - N/A DDA
Location of this co-

 ordinate is heavily built-up.
-

Non-

Feasible
Gram Sabha No No No

51 80
Mustafaba

d

28° 42' 36.595"

 N 77°

 16' 19.263" E

North East Mustafabad

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 3.77

(a) 368/1 

(28-

 2)

N/A DDA
A Kabristan and Masjid exist 

on this land.
-

Non-

Feasible

Gram Sabha 

Land
No No No

52 82
Mandoli 

F/74 (4)

28° 42' 24.9"N,

 77° 18' 34.3"E
North East Mandoli

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 4.17 625, (31-19) N/A DDA
The road/rasta exist at this 

land.
-

Non-

Feasible

Gram Sabha 

Land
No No No

53 83
Maujpur 

F/74 (3)

28° 41' 28.673"

 N 77°

 16' 21.621" E

North East Maujpur

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.016
772/73 min 

(0-12)
N/A DDA

The land is developed as 

park by EDMC.
-

Non-

Feasible

May 

confirmed 

from LM /NEZ

No No No

54 84
Maujpur 

F/74 (3)

28°41'28.7"N

 77°16'21.6"E
North East Maujpur

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.026
773/773 (0-

2)
N/A DDA

The land is developed as 

park by EDMC
-

Non-

Feasible

May 

confirmed 

from LM /NEZ

No No No

55 85
Maujpur 

F/74 (3)

28° 41' 28.123"

 N 77°

 16' 21.672" E

North East Maujpur

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.17
774/73 min 

(1-3)
N/A DDA

The land is developed as 

park by EDMC.
-

Non-

Feasible

May 

confirmed 

from LM /NEZ

No No No

56 88

Sabahpur 

Shahdara 

(1)

28° 45' 2.978"

 N 77°

 15' 25.756" E

North East 
Sabahpur 

Shahdara

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A 0.69 (a) 486 (5-2) N/A DDA

The land of the Kh. No. 486 

(5-2) is fully encroached and 

heavily

 built-up.

-
Non-

Feasible

Gram Sabha 

Land
No No No

57 94
Ziauddenp

ur

77°16'17.24"E

28°41'52.35"N
North East 

Ziauddenpu 

r

EE/EMD-1

Sh. 

Dharmendra 

Singh

M.No.

9868231001

N/A - - N/A DDA

No Water Body exist 

location falls on PWD 

service road at Sarai Kale 

Khan near Petrol

 Pump.

-
Non-

Feasible

May 

confirmed 

from LM /NEZ

No No No

58 474

Behlopur 

Khaddar 

F/66

28°35'12.67"N

 77°15'35.22"E
South East

Behlopur 

Khaddar
- N/A - - N/A DDA

No Water Body exist 

location falls on PWD 

service road at Sarai KalE 

Khan near Petrol

 Pump.

-
Non-

Feasible
No No No

59 479
Jasola 

F/74

28° 32' 55.790"

 N 77°

 16' 36.283" E

South East Jasola

EE/EMD-7

Sh. Rupendra 

Ashok

M.No.

9953841101

N/A 0.16
(a) 479/66(1- 

2)
N/A DDA

No water body exist, the 

location falls under DJB 

treatment

 plant.

-
Non-

Feasible

Not 

Applicable 

since this is 

not DDA land.

No No No

60 480
Jasola 

F/75

28° 30' 31.206"

 N 77°

 19' 36.900" E

South East Jasola

EE/EMD-7

Sh. Rupendra 

Ashok

M.No.

9953841101

N/A 10.702
(b) 68/2(80- 

0)
N/A DDA

As per Geo-

 Coordinates the location 

was found in Jaitpur, no 

water

 body exist at site.

-
Non-

Feasible

Not 

Applicable 

since this is 

not DDA land.

No No No

61 481
Joga Bai 

F/66

77°16'29.87"E /

 28°33'47.19"N
South East Joga Bai - N/A - - N/A DDA

No water body exist location 

falls in Yamuna River Front.

 Rain

 water is accumulated there.

-
Non-

Feasible
No No No

62 487 Meetha pur
28°29'57.07"N

 77°18'57.17"E
South East Meetha pur

EE/EMD-7

Sh. Rupendra 

Ashok

M.No.

9953841101

N/A - - N/A DDA Pertains to U.P. irrigation -
Non-

Feasible

Not 

Applicable 

since this is 

not DDA land.

No No No

9292 

EE/EMD-1 

° 49 . Sh. 
28° 42' 36.868 Dharmendra Location of this co- Non- 

50 79 | Mirpur turk N77° North East} Mirpur turk , N/A - - N/A DDA a . . " , Gram Sabha No No No 
. 1 Singh ordinate is heavily built-up. Feasible 

15' 45.338" E 
M.No. 

9868231001 
EE/EMD-1 

Sh. 
28° 42' 36.595" (a) 368/1 ; a 

51 80 Mustafaba N77° North East| Mustafabad Dharmendra N/A 3.77 (28- N/A DDA A Kabristan and Masjid exist Non- Gram Sabha No No No 

d ' . Singh on this land. Feasible Land 
16' 19.263" E 2) 

M.No. 

9868231001 
EE/EMD-1 

Sh. 
Mandoli 28° 42' 24.9"N, . Dharmendra The road/rasta exist at this Non- Gram Sabha 

52 82 FI74 (4) 77° 18! 34.3°E North East] Mandoli Singh N/A 4.17 1625, (31-19) N/A DDA land. Feasible Land No No No 

M.No. 

9868231001 
EE/EMD-1 

28° 41' 28.673" Sh. May 
53 | 83 na 3) N77° North East} Maujpur Dhawmencira NIA 0.016 eet NIA DDA The tana 's ceveneed as re confirmed No No No 

16' 21.621" E MND Park by ; from LM /NEZ 
9868231001 
EE/EMD-1 

Sh. May 
Maujpur 28°41'28.7"N . Dharmendra 773/773 (0- The land is developed as Non- . 

54 84 F/74 (3) 77°16'24.6"E North East} Maujpur Singh N/A 0.026 2) N/A DDA park by EDMC Feasible confirmed No No No 

from LM /NEZ 
M.No. 

9868231001 
EE/EMD-1 

28° 41' 28.123" Sh. May 
55 | 85 naa 3) N77° North East] Maujpur Dhegmendra N/A 0.17 m 13) N/A DDA The lane's cevevnped as re confirmed No No No 

16' 21.672" E MND Park by ; from LM /NEZ 
9868231001 
EE/EMD-1 

Sh. The land of the Kh. No. 486 
Sabahpur | 28° 45' 2.978" : 

56 | 88 | Shahdara N77° North East| Saahpur | Dharmendra | ya 0.69 | (a) 486 (5-2) N/A ppa __|(%2)is fully encroached and Non- | Gram Sabha | No No 
, " Shahdara Singh heavily Feasible Land (1) 15' 25.756" E ; 

M.No. built-up. 

9868231001 

EE/EMD-1 No Water Body exist 
Sh. location falls on PWD May 

57 94 Ziauddenp 77"16'17.24"E North East Ziauddenpu Dharmendra N/A - - N/A DDA service road at Sarai Kale Non- confirmed No No No 
ur 28°41'52.35"N r Singh Feasible 

M.No. Khan near Petrol from LM /NEZ 

9868231001 Pump. 
No Water Body exist 

Behlopur oort 1 location falls on PWD 

58 474 | Khaddar 28 "35 12.67 'N South East Behlopur - N/A - - N/A DDA service road at Sarai KalE Non- No No No 
77°15'35.22"E Khaddar Feasible 

F/66 Khan near Petrol 
Pump. 

EE/EMD-7 5 

Jasola | 28° $2' 55.790" Sh. Rupendra (a) 479/66(14 Tocation tas under DUB Non | A wieable 
59 | 479 N77° South East] Jasola Ashok N/A 0.16 N/A DDA F ppicadie No No No 

F/74 . . 2) treatment Feasible | since this is 
16' 36.283" E M.No. lant not DDA land 

9953841101 Plant. : 
EE/EMD-7 As per Geo- Not 

Jasola 28° 30' 31.206" Sh. Rupendra (b) 68/2(80- Coordinates the location Non- Applicable 

60 | 480 N77? South East] Jasola Ashok NIA | 10.702 NIA DDA was found in Jaitpur, no " sppicad's No No No 
F/75 , o 0) Feasible | since this is 

19' 36.900" E M.No. water not DDA land 

9953841101 body exist at site. : 

No water body exist location 

Joga Bai | 77°16'29.87"E/ . falls in Yamuna River Front. Non- 
61 | 481 F/66 28°33'47.19"N South East] Joga Bai - N/A - - N/A DDA Rain Feasible No No No 

water is accumulated there. 

EE/EMD-7 
29) " Sh. Rupendra 

Not 

62 487 |Meetha pur 28 "29 57.07 'N South East] Meetha pur Ashok N/A - - N/A DDA Pertains to U.P. irrigation Non- Applicable No No No 
77°18'57.17°E M.No Feasible | since this is 

9953841101 not DDA land. 
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63 488
Masih garh 

F/66

28°33'10.53"N

 77°16'39.41"E
South East Masih garh - N/A - - N/A DDA

The area was not

 accessible due to heavy 

bushes,, could not be 

verified by LM Staff. Land 

belongs to Timarpur Okhla 

waste

 treatement plant.

-
Non-

Feasible
No No No

64 489
Molar 

bandh

28° 30' 7.038"

 N 77°

 18' 42.353" E

South East Molar bandh

EE/EMD-7

Sh. Rupendra 

Ashok

M.No.

9953841101

N/A 0.508
(a) 468/1(3- 

8)
N/A DDA

No water body found, built-

up exist at site.
-

Non-

Feasible

Not 

Applicable 

since this is 

not DDA land.

No No No

65 490
Molar 

Bandh

28° 30' 4.119"

 N 77°

 18' 38.319" E

South East Molar bandh

EE/EMD-7

Sh. Rupendra 

Ashok

M.No.

9953841101

N/A 1.091
(b) 462(8-

16)
N/A DDA Pertains to CISF unit. -

Non-

Feasible

Not 

Applicable 

since this is 

not DDA land.

No No No

66 491
Molar 

bandh

28° 30' 10.667"

 N 77°

 18' 39.954" E

South East Molar bandh

EE/EMD-7

Sh. Rupendra 

Ashok

M.No.

9953841101

N/A 0.0013
( c) 475(0- 

10)W
N/A DDA

No water body found, built-

up exist at site.
-

Non-

Feasible

Not 

Applicable 

since this is 

not DDA land.

No No No

67 495 Okhla F/66
28°33'58.65"N

 77°17'30.55"E
South East Okhla

EE/EMD-7

Sh. Rupendra 

Ashok

M.No.

9953841101

N/A - - N/A DDA Pertains to U.P. irrigation -
Non-

Feasible

Not 

Applicable 

since this is 

not DDA land.

No No No

68 506
Tamoor 

nagar F/66

28°34'21.81"N

 77°16'16.15"E
South East

Tamoor 

nagar
- N/A - - N/A DDA

No water body exist. A park 

is developed at site which 

falls inside staff 

quarter.Pertains to 

Horticulture

 Department.

-
Non-

Feasible
No No No

69 507 Yaqut pur

28° 42' 6.793"

 N 77° 9'

 6.184" E

South East Yaqut pur - N/A 1.22 a) 48(9-13) N/A DDA

As per the list of water 

bodies 'Yaqut Pur' has been 

shown in South- East Distt. 

Whereas, as per Geo-co- 

ordinates provided in the 

list, google earth

 locates the same near 

Pitampura, RP Block (Copy 

of screen shot from google 

earth enclosed) which 

appears to be a built- up 

area. There is no such 

place in South- East District 

as per report reciveid (Copy 

enclosed). Therefore, water 

body may be deleted from 

the DDA

 list.

-
Non-

Feasible
No No No

70 821

Salempur 

majra 

(burari)

28°40'22.70"N

 77°15'33.66"E
Central

Salempur 

majra
- N/A - - N/A DDA

The site was inspected as 

per the coordinates and it 

was observed that this site 

is not in Burari but exist in 

Shastri Park. A built up 

structure in the form of hotel 

De-Aqua exist at said 

location.

 Furhtermore, as per 

revenue records handed 

over to DDA for Salempur 

Mazra Burari, there is no 

water body (Copy

 enclosed).

-
Non-

Feasible
No No No

Kh.No. & Geo-Coordinate not available (East Zone)

9393 

The area was not 

accessible due to heavy 

bushes,, could not be 

63 488 Masingan a loot ‘ South East] Masih garh - N/A - - N/A DDA verified by LM Staff. Land rae No No No 

belongs to Timarpur Okhla 

waste 
treatement plant. 

EE/EMD-7 Not 
28° 30' 7.038" Sh. Rupendra . . 

64 | 4a9 | Molar N77° South East|Molar bandh} Ashok N/A 0.508_| (2) 468/1(3- N/A DDA No water body found, built- Non- Applicable No No No 
bandh : ” 8) up exist at site. Feasible | since this is 

18' 42.353" E M.No. 
9953841101 not DDA land. 

EE/EMD-7 Not 

28° 30' 4.119" Sh. Rupendra : 
65 | 490 | Molar N77? South East|Molar bandh} — Ashok NIA 1.091 | (0) 462(8- NIA DDA Pertains to CISF unit. Non- Applicable No No No 

Bandh ' ” 16) Feasible | since this is 
18' 38.319" E M.No. not DDA land 

9953841101 : 

EE/EMD-7 Not 
28° 30' 10.667" Sh. Rupendra , . 

66 | 491 | Molar N77° South East|Molar bandh} — Ashok N/A 0.0013 | (0) 475(0- N/A DDA No water body found, built- Non- Applicable No No No 
bandh : ” 10)W up exist at site. Feasible | since this is 

18' 39.954" E M.No. not DDA land 
9953841101 : 
EE/EMD-7 

28°33'58.65"N Sh. Rupendra N A Wot , 

67 | 495 |Okhia F/66] 2839'58-65°N | south East] Okhla Ashok NIA - - NIA DDA Pertains to U.P. irrigation one Applicable No No No 
77°17'30.55"E M.No. Feasible | since this is 

9953841101 not DDA land. 

No water body exist. A park 

is developed at site which 

Tamoor 28°34'21.81"N Tamoor falls inside staff Non- 
68 506 nagar F/66| 77°16'16.15"E South East nagar - N/A : - N/A DDA quarter.Pertains to Feasible No No No 

Horticulture 

Department. 

As per the list of water 

bodies 'Yaqut Pur' has been 

shown in South- East Distt. 

Whereas, as per Geo-co- 

ordinates provided in the 

list, google earth 

locates the same near 

28° 42' 6.793" Prampura, re Block (Copy N 

69 | 507 | Yaqut pur N77°9 South East} Yaqut pur - N/A 1.22 | a) 48(9-13) N/A DDA | % Screen shot irom google on- No No No 
6.184" E earth enclosed) which Feasible 

appears to be a built- up 

area. There is no such 

place in South- East District 

as per report reciveid (Copy 

enclosed). Therefore, water 

body may be deleted from 

the DDA 

list. 

The site was inspected as 

per the coordinates and it 

was observed that this site 

is not in Burari but exist in 

Shastri Park. A built up 

structure in the form of hotel 

Salempur 28°40'22.70"N Salempur De-Aqua exist at said Non- 
70 821 majra oaring pan Central . - N/A - - N/A DDA . . No No No 

(burari) 77°15'33.66"E majra location. Feasible 

Furhtermore, as per 

revenue records handed 

over to DDA for Salempur 

Mazra Burari, there is no 

water body (Copy 

enclosed). 

Kh.No. & Geo-Coordinate not available (East Zone) 
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S.No.

S.No.

as 

per 

list 

825

Wetland 

Name / 

Water 

bodies 

Name

Geographical 

Coordinates 

(Latitude and 

Longitude of the

 centre of the 

Wetlands)

District(s) 

in which 

the water 

body 

located

Vilage 

Name 

Division 

Name 

alongwith 

there contact 

Name with 

designation & 

mobile 

number 

Wetland 

Subtype 

(Natural/

Human 

Made)

Area of 

Water 

body

(In Hec.)

Khasra no. 

of water 

body

Whether 

falls within 

category of 

regulated 

wetland as 

per wetland 

rule

Land 

ownership

Status of water of body at 

Site

Developed or 

undeveloped 

Feasible 

or Not 

Feasible

Whether 

Gram Sabha 

land or not.

If Yes then 

Date of 

Handing/Tak

en over from 

GNCTD

If Gram 

Sabha 

Land.

(TSS 

done or 

Not)

TSS 

Varification 

done by 

LM.

(Yes or No)

If TSS 

Varification 

done by LM.

Boundary 

wall/Demarcati

on done at 

site.

(Yes or No)

1 10

Gharonda 

neemka 

nangar

- East

Gharonda 

neemka 

nangar

N/A N/A - - N/A DDA - - - - - - -

2 19
Kotla 

shahdara
- East

Kotla 

shahdara
N/A N/A - - N/A DDA - - - - - - -

3 20
Kaithwara 

F/66
- East Kaithwara N/A N/A - - N/A DDA - - - - - - -

4 33
Samaspur 

Jahagir
- East

Samaspur 

Jahagir
N/A N/A - - N/A DDA - - - - - - -

5 34 Seemapuri - East Seemapuri N/A N/A - - N/A DDA - - - - - - -

6 36
Shahdara 

F/74
- East Shahdara N/A N/A - - N/A DDA - - - - - - -

7 66
Ghonda 

F/74
- North East Ghonda N/A N/A - - N/A DDA - - - - - - -

8 67

Ghonda 

neemka 

F/89

- North East
Ghonda 

neemka
N/A N/A - - N/A DDA - - - - - - -

9 77
Khanpur 

dhani
- North East

Khanpur 

dhani
N/A N/A - - N/A DDA - - - - - - -

10 78 Mandoli - North East Mandoli N/A N/A - - N/A DDA - - - - - - -

11 81
Mandoli 

Kachi F/89
- North East

Mandoli 

Kachi
N/A N/A - - N/A DDA - - - - - - -

12 87 Olden pur - North East Oldenpur N/A N/A - - N/A DDA - - - - - - -

13 89
Shaadatpu

r
- North East Shaadatpur N/A N/A - - N/A DDA - - - - - - -

musalman - North East musalman N/A N/A - - N/A - - - - - - -

14 90
Shaadatpu

r gujran
- North East

Shaadatpur 

gujran
N/A N/A - - N/A DDA - - - - - - -

15 92
Saboli F/74 

(4)
- North East Saboli N/A N/A - - N/A DDA - - - - - - -

S.No.

S.No.

as 

per 

list 

825

Wetland 

Name / 

Water 

bodies 

Name

Geographical 

Coordinates 

(Latitude and 

Longitude of the

 centre of the 

Wetlands)

District(s) 

in which 

the water 

body 

located

Vilage 

Name 

Division 

Name 

alongwith 

there contact 

Name with 

designation & 

mobile 

number 

Wetland 

Subtype 

(Natural/

Human 

Made)

Area of 

Water 

body

(In Hec.)

Khasra no. 

of water 

body

Whether 

falls within 

category of 

regulated 

wetland as 

per wetland 

rule

Land 

ownership

Status of water of body at 

Site

Developed or 

undeveloped 

Feasible 

or Not 

Feasible

Whether 

Gram Sabha 

land or not.

If Yes then 

Date of 

Handing/Tak

en over from 

GNCTD

If Gram 

Sabha 

Land.

(TSS 

done or 

Not)

TSS 

Varification 

done by 

LM.

(Yes or No)

If TSS 

Varification 

done by LM.

Boundary 

wall/Demarcati

on done at 

site.

(Yes or No)

1 57 Biharipur-1
28° 43' 18.726" N

77°15' 26.777" E
North East Biharipur N/A N/A - - N/A DDA Handed over to Delhi Police - - - - - -

2 91 Saqdarpur
28° 40' 54.471" N

77°17' 26.513" E
North East Saqdarpur N/A N/A - - N/A DDA

The said area is not part of 

DDA. Further status of land 

may be obtained from 

SDM/GNCTD.

- - - - - -

3 483
Khizaraba 

d F/66

77°16'6.54"E /

 28°33'59.96"N
South East Khizaraba d N/A N/A - - N/A DDA Pertains to SDMC. - - - - - -

4 492

Madan pur 

khaddar 

F/74

28°31'38.88"N

 77°18'56.98"E
South East

Madanpur 

khaddar
N/A N/A - - N/A DDA Pertains to SDMC. - - - - - -

5 498

Sarai 

Juliana 

F/66

28°33'32.97"N

77°16'21.53"E
South East

Sarai 

Juliana
N/A N/A - - N/A DDA - - - - - - -

6 35
Shakarpur 

baramad

28°37’16.753”N

 77°16’42.562”E
East

Shakarpur 

baramad
N/A N/A - - N/A DDA - - - - - - -

Pertains to other department 

9494 

Division Whether Whether If TSS 

S.No.| Wetland | Seographical | pit ict(s) Name | Wetland falls within Gram Sabha | If Gram Tss Varification 
Coordinates , . alongwith Area of . land or not. | Sabha ‘i . done by LM. 

as Name / . in which . Subtype Khasra no. | category of Feasible Varification 
S.No. (Latitude and Vilage there contact Water Land Status of water of body at | Developed or If Yes then Land. Boundary 

per Water i" the water . (Natural/ of water regulated : , or Not done by . 
. Longitude of the Name Name with body ownership Site undeveloped . Date of (TSS wall/Demarcati 

list bodies body . . Human body wetland as Feasible . LM. 
centre of the designation & (In Hec.) Handing/Tak | done or on done at 

825 Name located . Made) per wetland (Yes or No) . 
Wetlands) mobile rule en over from Not) site. 

number GNCTD (Yes or No) 

Gharonda Gharonda 

1 10 neemka - East neemka N/A N/A - - N/A DDA - - - - - - - 

nangar nangar 
Kotla Kotla 

2 19 shahdara - East shahdara N/A N/A - - N/A DDA - - - - - - - 

3 | 20 Kelinwara - East | Kaithwara NIA NIA - - NIA DDA - - - - - - - 

4 | 33 | Samaspur - East | Samaspur NIA NIA - - NIA DDA - - - - - - - 
Jahagir Jahagir 

5 34 | Seemapuri - East Seemapuri N/A N/A - - N/A DDA - - - - - - - 

6 | 36 | Snandara - East | Shahdara NIA NIA - - NIA DDA - - - - - - - 

7 | 66 Chonda - North East] Ghonda NIA NIA - - NIA DDA - - - - - - - 
Ghonda Ghonda 

8 67 neemka - North East N/A N/A - - N/A DDA - - - - - - - 
neemka 

F/89 

9 | 77 | Khanpur - North East} Khanpur NIA NIA - - NIA DDA - - - - - - - 
dhani dhani 

10 78 Mandoli : North East] Mandoli N/A N/A : : N/A DDA : : : : : : : 

Mandoli Mandoli 
11 81 Kachi F/89 - North East Kachi N/A N/A : - N/A DDA - - - - - - - 

12 87 Olden pur - North East| Oldenpur N/A N/A - - N/A DDA - - - - - - - 

13 | 89 Shaadatpu - North East| Shaadatpur N/A N/A - - N/A DDA - - - - - - - 

musalman : North East] musalman N/A N/A : : N/A : : : : : : : 

14 | 90 | Shaadatpu - North East| S’@adatpur NIA NIA - - NIA DDA - - - - - - - 
rguiran quiran 

15 | 92 ae 74 - North East] — Saboli NIA NIA - - NIA DDA - - - - - - - 

Pertains to other department 

Division Whether If TSS 

Geographical Name Whether Gram Sabha | If Gram Varification S.No.| Wetland grap District(s) > | Wetland falls within Tss 
Coordinates . alongwith Area of . land or not. | Sabha wee gs done by LM. 

as Name / . in which . Subtype Khasra no. | category of Feasible Varification 
S.No (Latitude and Vilage there contact Water Land Status of water of body at | Developed or If Yes then Land. Boundary 

per Water . the water . (Natural/ of water regulated : a or Not done by . 
. . Longitude of the Name Name with body ownership Site undeveloped . Date of (TSS wall/Demarcati 
list bodies body . . Human body wetland as Feasible a LM. 

centre of the designation & (In Hec.) Handing/Tak | done or on done at 
825 Name located . Made) per wetland (Yes or No) Pi 

Wetlands) mobile rule en over from Not) site. 

number GNCTD (Yes or No) 

ope 28° 43' 18.726" N ae . , 
1 57 | Biharipur-1 77°15! 26.777" E North East} Biharipur N/A N/A - - N/A DDA Handed over to Delhi Police - - - - - - 

The said area is not part of 

28° 40' 54.471" N DDA. Further status of land 
2 91 | Saqdarpur 77°17! 26.513" E North East} Saqdarpur N/A N/A - - N/A DDA may be obtained from - - - - - - 

SDM/GNCTD. 

Khizaraba | 77°16'6.54"E / . . 
3 483 d FI66 28°33'59.96"N South East] Khizaraba d N/A N/A - - N/A DDA Pertains to SDMC. - - - - - - 

Madan pur gat 1 
4 | 492 | khaddar | 28°3138-88°N | couth cast] Madanpur N/A N/A - - N/A DDA Pertains to SDMC. - - - - - - 

FI74 77°18'56.98"E khaddar 

Sarai 033 ‘y i 
5 | 498 | Juliana | 28°992-97"N |eouth cast] Sarai NIA NIA - - NIA DDA - - - - - - - 

F/66 77°16'21.53"E Juliana 

Shakarpur | 28°37'16.753"N Shakarpur . . . . 7 . . . . 

6 | 35 | baramad | 77°16'42.562"E | Fast baramad N/A N/A N/A DDA 
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Wetland 

Name

Geographical 

Coordinates ( 

Latitude and 

Longitude of 

the centre of 

the wetlands)

Division 

Name/ 

Contact Name 

with 

Designation 

(Mob.No.)

Starus of 

Waterbody at 

Site

Whether 

Gram 

Shabha land 

or not if yes 

then date of 

handing 

over taking 

over 

If 

Gramsabha 

land. TSS 

done or not

TSS 

verification 

Done by LM 

Yes or No

If TSS 

verification 

Done by LM 

.Boundary 

wall 

demarcation 

done at site 

yes or NO

Name  Location TSS

1 Bankner
28° 50' 56.748" N 

77° 4' 29.655" E
North 

NPD-6 

/Sh.Abhishek 

Khatri(EE)-

9958152605

Bankner NA 1.97
(b)43/26

(14-08)
N/A DDA

Water body 

Exist at site 

with the 

availbility of 

water  

Partially 

Developed

Feasible Yes /In the 

year 2021

Done Yes No Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

However the 

tenders have 

been called for 

rejuvenation 

of available 

land. 

Technical bid  

has been 

opened and 

work will be 

awarded by 

20/02/2025

2 Bankner
28° 50' 58.605" N 

77° 4' 34.475" E
North 

NPD-6 

/Sh.Abhishek 

Khatri(EE)-

9958152605

Bankner NA 1.97
(a)37/28 &29

(14-8)
N/A DDA

Water body 

Exist at site 

with the 

availbility of 

water  

Partially 

Developed

Feasible Yes . In the 

year 2021

Done Yes No Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

However the 

tenders have 

been called for 

rejuvenation 

of available 

land. 

Technical bid  

has been 

opened and 

work will be 

awarded by 

20/02/2025

3
mamoorpu

r

28° 51'26.050" N 

77° 5'38.748" E North 

NPD-4 /Sh 

Surender 

Dogra(EE) 

9910600296

Mamoorpur NA 0.37

(i) Khasra No.

43/26 (13-7) 

dda aquired 

land 

N/A DDA

Water body 

Exist at site 

with the 

availbility of 

water  

Partially 

Developed

Feasible Acquired land 

of DDA

NA NA NA/No 

existing 

boundary wall 

is almost 

damaged

The tenders 

have been 

called for 

rejuvenation 

of water body. 

Technical bid  

has been 

opened and 

work will be 

awarded by 

20/02/2025

Updated Status of water bodies under NARELA Zone
S. 

No.

District (s) 

in which 

the 

Wetland is 

located

Village Wetlands 

Type       

(Inland or 

Coastal)

Area 

in 

(ha)

Khasra 

No/Areas

Developed or 

not
RemarksWhether 

falls 

within 

category 

of 

regulated 

wetlands 

as per 

Wetlands 

Rules

Land 

owner 

ships

Feasible/ 

Non-

Feasible

Page 1 of 7

95Updated Status of water bodies under NARELA Zone 95 
No. 

Wetland 

Name 

Geographical 

Coordinates ( 
Latitude and 

Longitude of 
the centre of 

the wetlands) 

Name Location 

District (s) 

in which 
the 

Wetland is 
located 

Division 

Name/ 

Contact Name 

with 
Designation 

(Mob.No.) 

Village Wetlands 

Type 
(Inland or 

Coastal) 

Area 

in 

(ha) 

Khasra 

No/ Areas 

Whether 

falls 
within 

category 

of 

regulated 
wetlands 

as per 
Wetlands 

Rules 

Land 

owner 
ships 

Starus of 

Waterbody at 

Site 

Developed or 

not 
Feasible/ 

Non- 
Feasible 

Whether 

Gram 
Shabha land 

or not if yes 
then date of 

handing 
over taking 

over 

If 

Gramsabha 
land. TSS 

done or not 

TSS 

verification 
Done by LM 

Yes or No 

If TSS 

verification 
Done by LM 

-Boundary 
wall 

demarcation 
done at site 

yes or NO 

TSS 

Remarks 

Bankner 
28° 50' 56.748" N 

77° 4' 29.655" E 
North 

NPD-6 
/Sh.Abhishek 
Khatri(EE)- 
9958152605 

Bankner NA 1.97 
(b)43/26 
(14-08) 

Zz
 

/A DDA 

Water body 

Exist at site 

with the 

availbility of 

water 

Partially 

Developed 

Feasible Yes /In the 

year 2021 

Done No Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

However the 

tenders have 

been called for 

rejuvenation 

of available 

land. 

Technical bid 

has been 

opened and 

work will be 

awarded by 

20/02/2025 

Bankner 
28° 50' 58.605" N 

77° 4' 34.475" E 
North 

NPD-6 
/Sh.Abhishek 
Khatri(EE)- 
9958152605 

Bankner NA 1.97 
(a)37/28 &29 

(14-8) 

Z JA DDA 

Water body 

Exist at site 

with the 

availbility of 

water 

Partially 

Developed 

Feasible Yes . In the 

year 2021 

Done Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

However the 

tenders have 

been called for 

rejuvenation 

of available 

land. 

Technical bid 

has been 

opened and 

work will be 

awarded by 

20/02/2025 

mamoorpu 
Tr 

28° 51'26.050" N 

77° 5'38.748" E North 

NPD-4 /Sh 
Surender 

Dogra(EE) 

9910600296 

Mamoorpur NA 0.37 

(i) Khasra No. 

43/26 (13-7) 
dda aquired 

land 

Zz
 JA DDA 

Water body 

Exist at site 

with the 

availbility of 

water 

Partially 

Developed 

Feasible Acquired land 

of DDA 

NA NA NA/No 
existing 

boundary wall 

is almost 

damaged 

The tenders 

have been 

called for 

rejuvenation 

of water body. 

Technical bid 

has been 

opened and 

work will be 

awarded by 

20/02/2025 
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Wetland 

Name

Geographical 

Coordinates ( 

Latitude and 

Longitude of 

the centre of 

the wetlands)

Division 

Name/ 

Contact Name 

with 

Designation 

(Mob.No.)

Starus of 

Waterbody at 

Site

Whether 

Gram 

Shabha land 

or not if yes 

then date of 

handing 

over taking 

over 

If 

Gramsabha 

land. TSS 

done or not

TSS 

verification 

Done by LM 

Yes or No

If TSS 

verification 

Done by LM 

.Boundary 

wall 

demarcation 

done at site 

yes or NO

Name  Location TSS

Updated Status of water bodies under NARELA Zone
S. 

No.

District (s) 

in which 

the 

Wetland is 

located

Village Wetlands 

Type       

(Inland or 

Coastal)

Area 

in 

(ha)

Khasra 

No/Areas

Developed or 

not
RemarksWhether 

falls 

within 

category 

of 

regulated 

wetlands 

as per 

Wetlands 

Rules

Land 

owner 

ships

Feasible/ 

Non-

Feasible

4
Tikri 

khurd

28° 50' 3.864" N 

77° 7' 33.633" E
North 

NPD-7 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Tikri khurd NA 0.55
(a)15//9 (4-

16)
N/A DDA

Water body 

Exist at site 

with the 

availbility of 

water  

Partially 

Developed

Feasible Acquired land 

of DDA

NA NA NA/No 

existing 

boundary wall 

is almost 

damaged

The tenders 

have been 

called for 

rejuvenation 

of water body. 

Technical bid  

has been 

opened and 

work will be 

awarded by 

20/02/2025

5
Tikri 

khurd

28° 49' 46.537" N 

77° 7' 30.659" E
North 

NPD-7 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Tikri khurd NA 1.337

(b)30//1 (4-

16), 

30//3 (4-15), 

30//4 (0-9) 

Total area (10-

0)

N/A DDA

Water body 

Exist at site 

with the 

availbility of 

water  

Partially 

Developed

Feasible Acquired land 

of DDA

NA NA NA/No 

existing 

boundary wall 

is almost 

damaged

The tenders 

have been 

called for 

rejuvenation 

of water body. 

Technical bid  

has been 

opened and 

work will be 

awarded by 

20/02/2025

6 Lam Pur
28° 51' 27.711" N 

77° 4' 4.136" E
North 

NPD-1 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Lam Pur NA 0.74
(b)25//2 (5-

6)
N/A DDA

Water body 

Exist at site 

with the 

availbility of 

water  

Partially 

Developed

Feasible Yes in the 

year 2021
In progress NO No TSS 

conducted 

has been 

received 

back with 

the 

observation

s of LM 

Section 

which are 

being 

attended. 

7 Sanooth
28° 48' 51.345" N 

77° 4' 9.449" E
North 

NPD-1 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Sanooth NA 4.869 (a) 99(36-4) N/A DDA

Water body 

Exist at site 

with the 

availbility of 

water  

Partially 

Developed

Feasible Yes in the 

year 2021

Done No No existing 

boundary wall 

is almost 

damaged

The 

rejuvenation 

work is being 

done by DJB

8

Tikri 

Khurd 

Lake 

28 50.110'N, 

77 07.380'E

North 

NPD-7 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Tikri Khurd 

Lake
NA

11//24 min., 25 

min., 12//23, 

16//1, 2, 3, 10 

min., 17//4, 5, 6, 

7, 14 min, 15 

min.

N/A DDA

Water body 

Exist at site 

with the 

availbility of 

water  

Not Developed

Feasible no Done yes No  The 

rejuvenation 

work is being 

done by DJB

Page 2 of 7

96Updated Status of water bodies under NARELA Zone 96 
S. |Wetland |Geographical District (s) Division Village Wetlands Area Khasra Whether Land |Starus of Developed or} Feasible/ Whether If TSS If TSS Remarks 

No. |Name Coordinates ( in which Name/ Type in No/Areas falls owner |Waterbody at not Non- Gram Gramsabha | verification | verification 
Latitude and the Contact Name (Inland or (ha) within ships |Site Feasible |Shabhaland| land. TSS | Done by LM | Done by LM 

Longitude of Wetland is with Coastal) category or not if yes| done or not | Yes or No -Boundary 
the centre of located Designation of then date of wall 

the wetlands) (Mob.No.) regulated handing demarcation 
wetlands over taking done at site 

as per over yes or NO 

Name _ | Location Wetlands TSS 
Rules 

Feasible Acquired land NA NA NA/No The tenders 

of DDA existing have been. 

boundary wall| called for 

is almost {rejuvenation 

NPD-7 Water body damaged of water body. 

aye Exist at site . Technical bid 
Tikri 28° 50' 3.864" N /Sh.Sandeep ey (a)15//9 (4- . Partially 

4 khurd 77° 7' 33.633" E North Dubey(EE) Tikri khurd |NA 0.55 16) N/A DDA with the Developed has been 

8285424498 availbility of opened and 
water work will be 

awarded by 

20/02/2025 

Feasible Acquired land NA NA NA/No The tenders 

of DDA existing have been 

boundary wall | called for 

'b)30//1 (4- is almost rejuvenation 

NPD-7 (P) 1 ( Water body damaged __|of water body. 
ae ° aq! " ; Exist at site . Technical bid 

Tikri 28° 49' 46.537" N /Sh.Sandeep as 30//3 (4-15), : Partially ecanical 
5 khurd | 77° 7' 30.659" E North Dubey(EE) Tikri khurd —|NA 1.337} 39774 (0-9) |N/A DDA wie oe of Developed has been 

8285424498 Total area (10; y opened and 
0) water work will be 

awarded by 

20/02/2025 

Feasible Yes one In progress NO No TSS 
1 

year conducted 

has been 

received 

Water bod back with 
ater bo 

28° 51' 27.711" N /sh Sandee (b)25//2 (5- Exist at site Partial the 6 Lam Pur arene North . P Lam Pur _|NA 0.74 N/A DDA___|with the y observation 
77° 4 4.136" E Dubey(EE) 6) ‘bili a Developed 

8285424498 
availbility o: 

s of LM 

water : 
Section 

which are 

being 

attended. 

Feasible Yes in the Done No No existing The 
year 2021 boundary wall} rejuvenation 

is almost work is being 
NPD-1 Water body damaged done by DJB 

7 | sanooth | 28°48 51-345'N) on /Sh-Sandeep Sanooth |NA 4.869| (a)99(36-4) |N/A DDA with the Partially 
77° 49.449" E Dubey(EE) . vege Developed 

8285424498 
availbility of 

water 

\ 11//24 min., 25 Feasible no Done yes No The 

miei | 77073805 NPD-7 min, 12/23, ma ae rejuvenation 
. /Sh.Sandeep Tikri Khurd 16//1, 2, 3, 10 . work is being 

8 sour North Dubey(EE) Lake NA min,, 17//4, 5, 6,|\/* PPA wine of Not Developed done by DJB 
8285424498 7,14 min, 15 Y y 

. water 
min. 
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Wetland 

Name

Geographical 

Coordinates ( 

Latitude and 

Longitude of 

the centre of 

the wetlands)

Division 

Name/ 

Contact Name 

with 

Designation 

(Mob.No.)

Starus of 

Waterbody at 

Site

Whether 

Gram 

Shabha land 

or not if yes 

then date of 

handing 

over taking 

over 

If 

Gramsabha 

land. TSS 

done or not

TSS 

verification 

Done by LM 

Yes or No

If TSS 

verification 

Done by LM 

.Boundary 

wall 

demarcation 

done at site 

yes or NO

Name  Location TSS

Updated Status of water bodies under NARELA Zone
S. 

No.

District (s) 

in which 

the 

Wetland is 

located

Village Wetlands 

Type       

(Inland or 

Coastal)

Area 

in 

(ha)

Khasra 

No/Areas

Developed or 

not
RemarksWhether 

falls 

within 

category 

of 

regulated 

wetlands 

as per 

Wetlands 

Rules

Land 

owner 

ships

Feasible/ 

Non-

Feasible

9 Lam Pur
28° 50' 58.467" N 

77° 3' 57.485" E
North 

NPD-1 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Lam Pur NA 1.95

(c)50//4min  (3-

8), (d)50//6 (4-

16),  

(e)50//7 (4-16), 

(f)50//15min (1-

6)

N/A DDA
Partially 

Encroached
Not Developed

Feasible Yes in the 

year 2021

TSS  in 

progress

NO No  The 

rejuvenation 

work is being 

done by DJB. 

TSS 

conducted has 

been received 

back with the 

observations 

of LM Section, 

which are 

being 

attended.  

10
Holambi 

Kalan

28° 48' 29.069" N 

77° 5' 45.662" E
North 

NPD-6 

/Sh.Abhishek 

Khatri(EE)-

9958152605

Holambi Kalan NA 2.02

(a) 96/70(04-

04)76(11-06) 

Total - 15-10)

N/A DDA
Fully 

Encroached
Not Developed

Non-Feasible Yes in the 

year 2021

TSS is in 

progress

NO No Necessary action 

shall be taken, 

once the 

demcarcation is 

completed.

11
Holambi 

Kalan

28° 48' 30.197" N 

77° 5' 55.550" E
North 

NPD-6 

/Sh.Abhishek 

Khatri(EE)-

9958152605

Holambi Kalan NA 1.894

(b)35/3 (03-

08) 

4(03-05) 

4(03-05) 

8(03-08) Total 

= (14-16)

N/A DDA Encroached Not Developed

Non-Feasible Yes in the 

year 2021

TSS is in 

progress

NO No Necessary action 

shall be taken, 

once the 

demcarcation is 

completed.

12 Lam Pur
28° 51' 37.363" N 

77° 3' 29.030" E
North 

NPD-1 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Lam Pur NA 0.15
(a)21//26(1-

3)
N/A DDA Land is vacant Not Developed

Feasible Yes in the 

year 2021

TSS is in 

progress

NO No TSS 

conducted has 

been received 

back with the 

observations 

of LM Section, 

which are 

being 

attended.  

13 Lam Pur
28° 50' 58.369" N 

77° 4' 0.753" E
North 

NPD-1 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Lam Pur NA 0.093 (g)51//1 (0-7) N/A DDA Land is vacant Not Developed

Feasible Yes in the 

year 2021

TSS is in 

progress

NO No TSS 

conducted has 

been received 

back with the 

observations 

of LM Section, 

which are 

being 

attended.  

Page 3 of 7

97Updated Status of water bodies under NARELA Zone 97 
S. |Wetland |Geographical District (s) Division Village Wetlands Area Khasra Whether Land |Starus of Developed or} Feasible/ Whether If TSS If TSS Remarks 

No. |Name Coordinates ( in which Name/ Type in No/Areas falls owner |Waterbody at not Non- Gram Gramsabha | verification | verification 
Latitude and the Contact Name (Inland or (ha) within ships |Site Feasible |Shabhaland| land. TSS | Done by LM | Done by LM 

Longitude of Wetland is with Coastal) category or not if yes| done or not | Yes or No -Boundary 
the centre of located Designation of then date of wall 

the wetlands) (Mob.No.) regulated handing demarcation 
wetlands over taking done at site 

as per over yes or NO 

Name _ | Location Wetlands TSS 
Rules 

Feasible Yes in the TSS in NO No The 

year 2021 progress rejuvenation 

work is being 

done by DJB. 

TSS 

conducted has 

(c)50//4min (3- been received 

NPD-1 8), (d)50//6 (4- back with the 

28° 50' 58.467" N Sh.Sandee 16), Partialh observations 
9 | Lam Pur | “700°3, o7 age B North / Dubey(ER) Lam Pur {NA 1.95 | (a)so//7 (a-16), [N/A DDA Fnctoanhe 4 | Not Developed of LM Section, 

8285424498 (f)50//15min (1- which are 

6) being 

attended. 

Non-Feasible Yes in the TSS is in NO No Necessary action 

year 2021 progress shall be taken, 

lambi ° , whee k (a) 96/70(04- I once the 

10 nem 7 ae i Ie teon ES North / Khatri(BE), Holambi Kalan |NA 2.02 | 04)76(11-06) |N/A DDA Bey ache q__ | Not Developed demcarcation is 
9958152605 Total - 15-10) completed. 

Non-Feasible Yes in the TSS is in NO No Necessary action 

(b)35/3 (03- year 2021 progress shall be taken, 

NPD-6 08) once the 

i Holambi 28" 48 popead ~ North Me ehattileE| | Holambi Kalan |NA 1.894 4103.05) N/A DDA_ |Encroached | Not Developed semearation is 

9958152605 8(03-08) Total 

= (14-16) 

Feasible Yes in the TSS is in NO No TSS 

year 2021 progress conducted has 

been received 

back with the 

NPD-1 observations 
ony! " of LM Section, 

12 | Lam Pur ane soso" North / DubevlEE). Lam Pur {NA 0.15 (ayn fel N/A DDA__|Land is vacant| Not Developed which are 

8285424498 being 
attended. 

Feasible Yes in the TSS is in NO No TSS 

year 2021 progress conducted has 

been received 

back with the 

NPD-1 observations 
oe " of LM Section, 

13 | Lam Pur no oer n North / DubevEe) Lam Pur _|NA 0.093 | (g)51//1 (0-7)|N/A DDA __|Land is vacant] Not Developed which are 

8285424498 being 
attended. 
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Wetland 

Name

Geographical 

Coordinates ( 

Latitude and 

Longitude of 

the centre of 

the wetlands)

Division 

Name/ 

Contact Name 

with 

Designation 

(Mob.No.)

Starus of 

Waterbody at 

Site

Whether 

Gram 

Shabha land 

or not if yes 

then date of 

handing 

over taking 

over 

If 

Gramsabha 

land. TSS 

done or not

TSS 

verification 

Done by LM 

Yes or No

If TSS 

verification 

Done by LM 

.Boundary 

wall 

demarcation 

done at site 

yes or NO

Name  Location TSS

Updated Status of water bodies under NARELA Zone
S. 

No.

District (s) 

in which 

the 

Wetland is 

located

Village Wetlands 

Type       

(Inland or 

Coastal)

Area 

in 

(ha)

Khasra 

No/Areas

Developed or 

not
RemarksWhether 

falls 

within 

category 

of 

regulated 

wetlands 

as per 

Wetlands 

Rules

Land 

owner 

ships

Feasible/ 

Non-

Feasible

14 Lam Pur
28° 50' 44.322" N 

77° 3' 23.621" E
North 

NPD-1 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Lam Pur NA 0.28
(h)54//11/2

(2-1)
N/A DDA Land is vacant Not Developed

Feasible Yes in the 

year 2021

TSS is in 

progress

NO No TSS 

conducted has 

been received 

back with the 

observations 

of LM Section, 

which are 

being 

attended.  

15 Lam Pur
28° 51' 2.320" N 

77° 4' 3.758" E  
North 

NPD-1 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Lam Pur NA 0.093

(i)37//19/1m

in (0-3), 

(j)37/19//2

(0-5) / 

Total- (0-7

N/A DDA
Partially 

encorached
Not Developed

Non-

Feasible

Yes in the 

year 2021

TSS is in 

progress

NO No TSS 

conducted has 

been received 

back with the 

observations 

of LM Section, 

which are 

being 

attended.  

16 Lam Pur
28° 51' 1.592" N 

77° 4' 3.808" E
North 

NPD-1 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Lam Pur NA 0.107
(k)37/19//21

min(0-8)
N/A DDA

Partially 

encorached
Not Developed

Non-

Feasible

Yes in the 

year 2021

TSS is in 

progress

NO No TSS 

conducted has 

been received 

back with the 

observations 

of LM Section, 

which are 

being 

attended.  

17 Lam Pur
28° 51' 8.266" N 

77° 3' 51.955" E
North 

NPD-1 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Lam Pur NA 0.81 (l)85/2(6-11) N/A DDA

Shamshan 

Ghat exist at 

site

Not Developed

Non-

Feasible

Yes in the 

year 2021

TSS is in 

progress

NO No TSS 

conducted has 

been received 

back with the 

observations 

of LM Section, 

which are 

being 

attended.  

18 Narela
28° 51' 6.504" N 

77° 5' 14.095" E
North 

NPD-4 /Sh 

Surender 

Dogra(EE) 

9910600296

Narela NA 3.95
(b) 239 min 

(29-6)
N/A

Not 

DDA(May 

be MCD)

not handed 

over to DDA
Not Developed

NA NA  NA NA NA The land 

status is not 

known and 

not in preview 

of DDA. 
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98Updated Status of water bodies under NARELA Zone 98 
S. |Wetland |Geographical District (s) Division Village Wetlands Area Khasra Whether Land |Starus of Developed or} Feasible/ Whether If TSS If TSS Remarks 

No. |Name Coordinates ( in which Name/ Type in No/Areas falls owner |Waterbody at not Non- Gram Gramsabha | verification | verification 
Latitude and the Contact Name (Inland or (ha) within ships |Site Feasible |Shabhaland| land. TSS | Done by LM | Done by LM 

Longitude of Wetland is with Coastal) category or not if yes| done or not | Yes or No -Boundary 
the centre of located Designation of then date of wall 

the wetlands) (Mob.No.) regulated handing demarcation 
wetlands over taking done at site 

as per over yes or NO 

Name _ | Location Wetlands TSS 
Rules 

Feasible Yes in the TSS is in NO No TSS 
year 2021 progress conducted has 

been received 

back with the 

NPD-1 observations 

14 | Lam Pur | 28°50" 44.322") North /Sh-Sandeep Lam Pur _|NA 0.28 | 54//11/2 ty DDA__|Land is vacant| Not Developed oO Nnioh ore 
UF | 77° 3' 23.621" E Dubey(EE) : (2-1) v velop being 

8285424498 attended. 

Non- Yes in the TSS is in NO No TSS 

: year 2021 progress conducted has 
Feasible been received 

back with the 

i 
servations 

37//19/1 
fo) 

NPD-1 “i v7 (0.3, m of LM Section, 
28° 51' 2.320" N /Sh.Sandeep , ? Partially which are 15 | Lam Pur | “726.413 o5g" Ep North Dubey(EE) Lam Pur NA 0.093 v9" / » 1/2 N/A DDA | cncorached _ | Not Developed being 

8285424498 Total. (0-7 attended. 

Non- Yes in the TSS is in NO No TSS 

: year 2021 progress conducted has 
Feasible 

been received 
back with the 

NPD-1 observations 

28° 51' 1.592" N /Sh.Sandeep (k)37/19//21 Partially of LM Section, 
16 | Lam Pur 77° 4' 3.808" E North Dubey(EE) Lam Pur NA 0.107 min(0-8) N/A DDA encorached Not Developed which are 

8285424498 being 
attended. 

Non- Yes in the TSS is in NO No TSS 

: year 2021 progress conducted has 
Feasible 

been received 
back with the 

observations 
NPD-1 

Shamshan of LM Section, 
28° 51' 8.266" N /Sh.Sandeep : . > 

17 | Lam Pur 77° 3' 51.955" E North Dubey(EE) Lam Pur NA 0.81 | (I)85/2(6-11) |N/A DDA Chat exist at | Not Developed which are 

8285424498 eng 
attended. 

NA NA NA NA NA The land 

status is not 
NPD-4 /Sh Not handed known and 

28° 51' 6.504" N Surender (b) 239 min not hande: not in preview 
18 Narela 77° 5' 14.095" E North Dogra(EE) Narela NA 3.95 (29-6) N/A be McD over to DDA Not Developed of DDA. 

9910600296 
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Wetland 

Name

Geographical 

Coordinates ( 

Latitude and 

Longitude of 

the centre of 

the wetlands)

Division 

Name/ 

Contact Name 

with 

Designation 

(Mob.No.)

Starus of 

Waterbody at 

Site

Whether 

Gram 

Shabha land 

or not if yes 

then date of 

handing 

over taking 

over 

If 

Gramsabha 

land. TSS 

done or not

TSS 

verification 

Done by LM 

Yes or No

If TSS 

verification 

Done by LM 

.Boundary 

wall 

demarcation 

done at site 

yes or NO

Name  Location TSS

Updated Status of water bodies under NARELA Zone
S. 

No.

District (s) 

in which 

the 

Wetland is 

located

Village Wetlands 

Type       

(Inland or 

Coastal)

Area 

in 

(ha)

Khasra 

No/Areas

Developed or 

not
RemarksWhether 

falls 

within 

category 

of 

regulated 

wetlands 

as per 

Wetlands 

Rules

Land 

owner 

ships

Feasible/ 

Non-

Feasible

19 Bankner
28° 50' 53.017" N 

77° 4' 21.298" E
North 

NPD-6 

/Sh.Abhishek 

Khatri(EE)-

9958152605

Bankner NA 2.42
(c)42/27min    

(18-10)
N/A DDA

Dada Maiwala 

Temple exist 

fully 

encorached

Not Developed

Non-

Feasible

Yes in the 

year 2021
Done NO No Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed.

20 Bankner
28° 51' 2.635" N 

77° 4' 18.455" E
North 

NPD-6 

/Sh.Abhishek 

Khatri(EE)-

9958152605

Bankner NA 3.1
(d) 38//28/2 

(23-18)
N/A DDA

Play ground 

exist at site
Not Developed

Feasible Yes in the 

year 2021
Done NO No Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed.

21 Bankner
28° 51' 55.077" N 

77° 4' 12.614" E
North 

NPD-6 

/Sh.Abhishek 

Khatri(EE)-

9958152605

Bankner NA 0.005
(e)10//26 (0-

4)W
N/A DDA

Vacant land 

exist
Not Developed

Feasible Yes in the 

year 2021
Done NO No Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed.

22 Bankner
28° 51' 1.027" N 

77° 4' 36.518" E
North 

NPD-6 

/Sh.Abhishek 

Khatri(EE)-

9958152605

Bankner NA 0.008
(h)37//26,27 

(0-6)
N/A DDA

Partially 

encorached
Not Developed

Feasible Yes in the 

year 2021
Done NO No Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed.
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99Updated Status of water bodies under NARELA Zone 99 
No. 

Wetland 

Name 

Geographical 

Coordinates ( 
Latitude and 

Longitude of 
the centre of 

the wetlands) 

Name Location 

District (s) 

in which 
the 

Wetland is 
located 

Division 

Name/ 

Contact Name 

with 
Designation 

(Mob.No.) 

Village Wetlands 

Type 
(Inland or 

Coastal) 

Area 

in 

(ha) 

Khasra 

No/ Areas 

Whether Land 

falls owner 
within 

category 

of 

regulated 
wetlands 

as per 
Wetlands 

Rules 

ships 

Starus of 

Waterbody at 

Site 

Developed or 

not 
Feasible/ 

Non- 
Feasible 

Whether 

Gram 
Shabha land 

or not if yes 
then date of 

handing 
over taking 

over 

If 

Gramsabha 
land. TSS 

done or not 

TSS 

verification 
Done by LM 

Yes or No 

If TSS 

verification 
Done by LM 

-Boundary 
wall 

demarcation 
done at site 

yes or NO 

TSS 

Remarks 

Bankner 
28° 50' 53.017" N 

77° 4 21.298" E 
North 

NPD-6 
/Sh.Abhishek 
Khatri(EE)- 
9958152605 

Bankner NA 2.42 
(c)42/27min 

(18-10) Zz
 

/A DDA 

Dada Maiwala 

Temple exist 

fully 

encorached 

Not Developed 

Non- 

Feasible 

Yes in the 

year 2021 
Done NO Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed. 

20 Bankner 
28° S1' 2.635" N 
77° 4' 18.455" E 

North 

NPD-6 
/Sh.Abhishek 
Khatri(EE)- 
9958152605 

Bankner NA 
(d) 38//28/2 

(23-18) Zz
 

/A DDA 
Play ground 

exist at site 
Not Developed 

Feasible Yes in the 

year 2021 
Done NO No Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed. 

21 Bankner 
28° 51' 55.077" N 

77° 4 12.614" E 
North 

NPD-6 
/Sh.Abhishek 
Khatri(EE)- 
9958152605 

Bankner NA 0.005 
(e)10//26 (0- 

4)w N/A DDA 
Vacant land 

exist 
Not Developed 

Feasible Yes in the 

year 2021 
Done NO Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed. 

22 Bankner 
28° S1' 1.027" N 

77° 4' 36.518" E 
North 

NPD-6 
/Sh.Abhishek 
Khatri(EE)- 
9958152605 

Bankner NA 0.008 
(h)37//26,27 

(0-6) 
N/A DDA 

Partially 

encorached 
Not Developed 

Feasible Yes in the 

year 2021 
Done NO Due to the 

pendency in 
verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed. 

94 
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Wetland 

Name

Geographical 

Coordinates ( 

Latitude and 

Longitude of 

the centre of 

the wetlands)

Division 

Name/ 

Contact Name 

with 

Designation 

(Mob.No.)

Starus of 

Waterbody at 

Site

Whether 

Gram 

Shabha land 

or not if yes 

then date of 

handing 

over taking 

over 

If 

Gramsabha 

land. TSS 

done or not

TSS 

verification 

Done by LM 

Yes or No

If TSS 

verification 

Done by LM 

.Boundary 

wall 

demarcation 

done at site 

yes or NO

Name  Location TSS

Updated Status of water bodies under NARELA Zone
S. 

No.

District (s) 

in which 

the 

Wetland is 

located

Village Wetlands 

Type       

(Inland or 

Coastal)

Area 

in 

(ha)

Khasra 

No/Areas

Developed or 

not
RemarksWhether 

falls 

within 

category 

of 

regulated 

wetlands 

as per 

Wetlands 

Rules

Land 

owner 

ships

Feasible/ 

Non-

Feasible

23 Ghogha
28° 49' 52.339" N 

77° 3' 0.214" E
North 

NPD-1 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Ghogha NA 0.68
(b)180 

(05-11)
N/A DDA

MPCC 

building exist
Not Developed

Non-Feasible Yes in the 

year 2021

TSS in 

progress

NO No Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed.

24 Ghogha
28° 49' 51.732" N 

77° 2' 47.816" E
North 

NPD-1 

/Sh.Sandeep 

Dubey(EE) 

8285424498

Ghogha NA 2.28
(a)193 

(17-11)
N/A DDA

Partially 

encorached
Not Developed

Feasible Yes in the 

year 2021

TSS in 

progress

NO No Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed.

25 Bankner
28° 51' 17.941" N 

77° 4' 36.427" E
North 

NPD-6 

/Sh.Abhishek 

Khatri(EE)-

9958152605

Bankner NA 0.006 (f)32//28(0-5) N/A DDA
Fully 

encorached
Not Developed

Non-

Feasible

Yes in the 

year 2021

Done NO No Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed.

26 Bankner
28° 51' 17.286" N 

77° 4' 26.184" E
North 

NPD-6 

/Sh.Abhishek 

Khatri(EE)-

9958152605

Bankner NA 0.008
(g)32//29 (0-

6)
N/A DDA

Fully 

encorached
Not Developed

Non-

Feasible

Yes in the 

year 2021

Done NO No Due to the 

pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 

could not be 

done at site. 

Necessary 

action shall be 

taken, once 

the 

demcarcation 

is completed.

27 Singhu

28° 51' 26.701" N 

77° 8' 4.702" E

North NA

Pertains to 

North Zone
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100Updated Status of water bodies under NARELA Zone 100 
S. |Wetland |Geographical District (s) Division Village Wetlands Area Khasra Whether Land |Starus of Developed or} Feasible/ Whether If TSS If TSS Remarks 

No. |Name Coordinates ( in which Name/ Type in No/Areas falls owner |Waterbody at not Non- Gram Gramsabha | verification | verification 
Latitude and the Contact Name (Inland or (ha) within ships |Site Feasible |Shabhaland| land. TSS | Done by LM | Done by LM 

Longitude of Wetland is with Coastal) category or not if yes| done or not | Yes or No -Boundary 
the centre of located Designation of then date of wall 

the wetlands) (Mob.No.) regulated handing demarcation 
wetlands over taking done at site 

as per over yes or NO 

Name _ | Location Wetlands TSS 
Rules 

Non-Feasible Yes in the TSS in NO No Necessary 

year 2021 progress action shall be 

taken, once 
NPD-1 the 

28° 49' 52.339" N /Sh.Sandeep (b)180 MPCC demcarcation 
23 Ghogha 77° 30.214" E North Dubey(EE) Ghogha NA 0.68 (05-11) N/A DDA building exist Not Developed is completed. 

8285424498 

Feasible Yes in the TSS in NO No Necessary 

year 2021 progress action shall be 

taken, once 
NPD-1 the 

28° 49' 51.732" N /Sh.Sandeep (a)193 Partially demcarcation 
24 Ghogha 77° 2'47.816"E North Dubey(EE) Ghogha NA 2.28 (17-11) N/A DDA encorached Not Developed is completed. 

8285424498 

Non- Yes in the Done NO No Due to the 
Feasible year 2021 pendency in 

verification by 

revenue wing 

GNCTD 

NPD-6 demarcation 

28° 51' 17.941" N /Sh.Abhishek Fully could not be - “ - di t site. 25 | Bankner 77° 4 36.427" EB North Khatri(EE)- Bankner NA 0.006 | (f)32/ /28(0-5)|N/A DDA encorached Not Developed Necessary € 

9958152605 action shall be 

taken, once 

the 

demcarcation 

is completed. 

Non- Yes in the Done NO No Due to the 

Feasible year 2021 pendency in 

verification by 

revenue wing 

GNCTD 

demarcation 
NPD-6 

28° 51' 17.286" N Sh. Abhishek 32//29 (0 Pull could not be 26| Bankner SO North /Sh.Abhishe Bankner |NA 0.008 | '8)92//29 ("Inia DDA y Not Developed done at site. 
77° 4' 26.184" E Khatri(EE)- 6) encorached Necessary 

9958152605 action shall be 

taken, once 

the 

demcarcation 

is completed. 

28° 51' 26.701" N Pertains to 

77° 8' 4.702" E North Zone 

27 Singhu North NA 
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Wetland 

Name

Geographical 

Coordinates ( 

Latitude and 

Longitude of 

the centre of 

the wetlands)

Division 

Name/ 

Contact Name 

with 

Designation 

(Mob.No.)

Starus of 

Waterbody at 

Site

Whether 

Gram 

Shabha land 

or not if yes 

then date of 

handing 

over taking 

over 

If 

Gramsabha 

land. TSS 

done or not

TSS 

verification 

Done by LM 

Yes or No

If TSS 

verification 

Done by LM 

.Boundary 

wall 

demarcation 

done at site 

yes or NO

Name  Location TSS

Updated Status of water bodies under NARELA Zone
S. 

No.

District (s) 

in which 

the 

Wetland is 

located

Village Wetlands 

Type       

(Inland or 

Coastal)

Area 

in 

(ha)

Khasra 

No/Areas

Developed or 

not
RemarksWhether 

falls 

within 

category 

of 

regulated 

wetlands 

as per 

Wetlands 

Rules

Land 

owner 

ships

Feasible/ 

Non-

Feasible

28 Singhu

28° 51' 37.194" N 

77° 8' 2.553" E

North NA

Pertains to 

North Zone

29 Singhu

28° 51' 7.551" N 77° 

8' 11.470" E

North NA

Pertains to 

North Zone

30 Mamoor Pur

28° 51'43.181" N 77° 

5'48.312" E

North 

NPD-4 /Sh 

Surender 

Dogra(EE) 

9910600296

Mamoor Pur NA 0.008

(ii) 25//7 (1-

12), 25//8 (1-

18), 26//1(4-

16) Total Area

(8-16)

N/A DDA Land is vacant Not Developed

Non-

Feasible

No  No NA  NA The land in 

question has 

been 

earmarked as 

per LOP for a 

Higher 

Secondary 

School. Matter 

is being taken 

up with 

planning wing 

DDA so that it 

may be 

utilized as a 

water body. 

Page 7 of 7

101Updated Status of water bodies under NARELA Zone 101 
S. |Wetland |Geographical District (s) Division Village Wetlands Area Khasra Whether Land |Starus of Developed or} Feasible/ Whether If TSS If TSS Remarks 

No. |Name Coordinates ( in which Name/ Type in No/Areas falls owner |Waterbody at not Non- Gram Gramsabha | verification | verification 
Latitude and the Contact Name (Inland or (ha) within ships |Site Feasible |Shabhaland| land. TSS | Done by LM | Done by LM 

Longitude of Wetland is with Coastal) category or not if yes| done or not | Yes or No -Boundary 
the centre of located Designation of then date of wall 

the wetlands) (Mob.No.) regulated handing demarcation 
wetlands over taking done at site 

as per over yes or NO 

Name _ | Location Wetlands TSS 
Rules 

28° 51' 37.194" N Pertains to 
77° 8' 2.553" E North Zone 

28 Singhu North NA 

28° 51' 7.551" N77° Pertains to 

8'11.470" E North Zone 

29 Singhu North NA 

28° 51'43.181" N 77° Non- No No NA NA The land in 

5'48.312" E Feasible fuestion has 

een 

earmarked as 

per LOP fora 

Higher 

ii) 25//7 (1- Secondary 
NPD-4 /Sh 1, aa (a School. Matter 

30 |Mamoor Pur North Doenalbe) Mamoor Pur |NA 0.008} 18), 26//1(4-|N/A DDA__|Land is vacant| Not Developed is being taken 
8 16) Total Area up with 

9910600296 (8-16) planning wing 
DDA so that it 

may be 

utilized as a 

water body. 
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S. No. Wetland Name Geographical 

Location (Lat - Long 

of water body)

District(s)  

in which the 

water body 

located

Village Division 

name/Contact 

name with 

designation and 

(mob. No.)

Wetland Sub Type 

(Natural / human 

Made)

Size of water 

body in (ha)

Khasra No./ Area 

(Bigha Biswa) 

Whether falls 

within category of 

regulated wetland 

as per wetland rule

Land  

Ownership

Status of  water 

body at site   

Developed or Not Feasible or not 

fesible

Wheather Gram 

Sabha Land or 

Not. If Yes then 

Date of 

Handing/Taken 

over from GNCTD

If Gram sabha 

land.TSS done 

or Not

TSS verification 

done by LM.

Yes or No

If TSS 

Verification done 

by LM. Boundary 

wall/Demarcatio

n done at site 

Yes or No

1 Akbarpur majra 28° 50' 5.642" N 77° 

10' 54.491" E

North Akbarpur majra Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.81 (a) 62  (6-10) N/A DDA Wet, Only Source 

is rainwater or 

sewerage (Some 

Encroachment)

undeveloped Yes Gram Sabha Yes No No

1

2 Akbarpur majra 28° 50' 12.976" N 

77° 11' 2.015" E

North Akbarpur majra Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.15 (b)29/1/2  (1-17) N/A DDA MPCC exist at Site undeveloped No Gram Sabha Yes No No

2

3 Akbarpur majra 28° 49' 39.999" N 

77° 11' 10.281" E

North Akbarpur majra Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.238 (c)63min (00-19) N/A DDA Vacant land undeveloped Yes Gram Sabha Yes No No

3

4 Alipur 28° 47' 58.800" N 

77° 8' 10.109" E

North Alipur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 2.54 64/27(19-00) N/A DDA Dry and developed undeveloped Yes Gram Sabha Yes No No

4

5 Bakhtawar Pur 28° 49' 17.021" N 

77° 10' 28.759" E

North Bakhtawar Pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 2.59 (a)115 (19-4) N/A DDA Dry and developed undeveloped Yes Gram Sabha Yes No No

5

6 Bakhtawar Pur 28° 49' 42.632" N 

77° 9' 44.249" E

North Bakhtawar Pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 2.99 (b)110 (22-4) N/A DDA Dry and developed undeveloped Yes Gram Sabha Yes No No

6

7 Bakhtawar Pur 28° 48' 57.310" N 

77° 10' 18.145" E

North Bakhtawar Pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 1.21 (c)113 (9-10) N/A DDA Dry and developed undeveloped Yes Gram Sabha Yes No No

7

8 Bakhtawar Pur 28° 49' 17.989" N 

77° 10' 21.163" E

North Bakhtawar Pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 1.35 (d)109 min  (10-16) N/A DDA Wet and 

undeveloped

(Some 

Encroachment)

undeveloped Yes Gram Sabha Yes No No

8

9 Bakhtawar Pur 28° 49' 17.479" N 

77° 10' 22.358" E

North Bakhtawar Pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.55 (e)111 (04-18) N/A DDA Vacant land undeveloped Yes Gram Sabha Yes No No

9

10 Budhpur 

bizapur

28° 46' 54.827" N 

77° 8' 11.037" E

North Budhpur bizapur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 1.097 Old 21//15,16 New 

Kh. No. 33 (8-2)

N/A DDA Wet and 

developed

undeveloped Yes Gram Sabha Yes No No

10

FEASIBLE WATER  BODIES UNDER NORTH ZONE/DDA
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Status of water bodies of North Zone 
FEASIBLE WATER BODIES UNDER NORTH ZONE/DDA 

S.No. |WetlandName| Geographical | District(s) Village Division Wetland Sub Type| Size of water | KhasraNo./Area | Whether falls land Status of water | Developed or Not | Feasible or not | Wheather Gram | If Gram sabha | TSS verification If TSS 
Location (Lat - Long | in which the name/Contact | (Natural / human | body in (ha) (Bigha Biswa) | within category of | Ownership body at site fesible Sabha Landor | land.TSSdone | done byLM. | Verification done 

of water body) | water body name with Made) regulated wetland Not. If Yes then or Not YesorNo | by LM. Boundary 
located designation and as per wetland rule. Date of wall/Demarcatio 

(mob. No.) Handing/Taken n done at site 
over from GNCTD Yes or No 

1 [Akbarpur majral 28°50'5.642"N77°| North | Akbarpur majra | Sh. Vivek Kumar N/A 0.81 (a) 62 (6-10) N/A DDA —_| Wet, Only Source undeveloped Yes Gram Sabha Yes No No 
10' 54,491" E EE/NMD-1 is rainwater or 

Mob : 8447118041 sewerage (Some 
Encroachment) 

2 [Akbarpur majra] 28° 50'12.976"N | North | Akbarpur majra | Sh. Vivek Kumar N/A 0.15, (b)29/1/2 (1-17) N/A DDA —_| MPC exist at Site undeveloped No Gram Sabha Yes No No 
77° 11'2.015" E EE/NMD-1 

Mob : 8447118041 

3 [Akbarpur majra] 28° 49'39.999"N | North | Akbarpur majra | Sh. Vivek Kumar N/A 0.238 (c}63min (00-19) N/A DDA | Vacant land undeveloped Yes Gram Sabha Yes No No 
77° 11' 10.281" E EE/NMD-1 

Mob : 8447118041 

4 Alipur 28° 47'58.800"N | North Alipur Sh. Vivek Kumar N/A 2.54 64/27(19-00) N/A DDA —_|Dryanddeveloped| —_undeveloped Yes Gram Sabha Yes No No 
77° 8' 10.109" E EE/NMD-1 

Mob : 8447118041 

5 | BakhtawarPur| 28° 49'17.021"N | North | Bakhtawar Pur | Sh. Vivek Kumar N/A 2.59 (a)115 (19-4) N/A DDA _|Dryanddeveloped| undeveloped Yes Gram Sabha Yes No No 
77° 10' 28.759" E EE/NMD-1 

Mob : 8447118041 

6 | Bakhtawar Pur| 28° 49' 42.632"N | North | Bakhtawar Pur | Sh. Vivek Kumar N/A 2.99 (b)110 (22-4) N/A DDA —_|Dryanddeveloped| —_ undeveloped Yes Gram Sabha Yes No No 
77° 9' 44.249" E EE/NMD-1 

Mob : 8447118041 

7 | Bakhtawar Pur| 28° 48'57.310"N | North | Bakhtawar Pur | Sh. Vivek Kumar N/A 1.21 (c)113 (9-10) N/A DDA —_|Dryanddeveloped| undeveloped Yes Gram Sabha Yes No No 
77° 10' 18.145" EE/NMD-1 

Mob : 8447118041, 

8 | Bakhtawar Pur| 28° 49'17.989"N | North | Bakhtawar Pur | Sh. Vivek Kumar N/A 1.35 (d)109 min (10-16) N/A DDA | Wet and undeveloped Yes Gram Sabha Yes No No 
77° 10' 21.163" E EE/NMD-1 undeveloped 

Mob : 8447118041 (Some 
Encroachment) 

9 | Bakhtawar Pur| 28° 49'17.479"N | North | Bakhtawar Pur | Sh. Vivek Kumar N/A 0.55 (e)111 (04-18) N/A DDA | Vacant land undeveloped Yes Gram Sabha Yes No No 
77° 10' 22.358" E EE/NMD-1 

Mob : 8447118041 

10 Budhpur | 28° 46'54.827"N | North | Budhpur bizapur| Sh. Vivek Kumar N/A 1.097 | Old 21//15,16 New N/A DDA | Wet and undeveloped Yes Gram Sabha Yes No No 
bizapur 77° 8'11.037" E EE/NMD-1 Kh. No. 33 (8-2) developed 

Mob : 8447118041, 
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11 Hiranki 28° 48' 3.006" N 77° 

10' 52.633" E

North Hiranki Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 1.62 (a)534 (7-8), 535 

(05-05) Total- (12-

13)

N/A DDA Wet and 

developed

developed Yes Gram Sabha Yes No No

11

12 Hiranki 28° 48' 25.143" N 

77° 10' 34.449" E

North Hiranki Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 1.43 (b) 56/2(10-07) N/A DDA Dry and developed developed Yes Gram Sabha Yes No No

12

13 Ibrahimpur 28° 46' 31.625" N 

77° 10' 44.391" E

North Ibrahimpur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.414 (a) 113/2(3-10) N/A DDA Wet and 

developed

developed Yes Gram Sabha Yes No No

13

14 Ibrahimpur 28° 46' 26.171" N 

77° 10' 37.198" E

North Ibrahimpur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.65 (b)90   (4-09) N/A DDA Wet and 

developed

undeveloped Yes Gram Sabha Yes No No

14

15 Jindpur 28° 48' 6.864" N 77° 

9' 39.794" E     28° 

47' 35.499" N 77° 9' 

18.811" E

North Jindpur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 6.703 (a) 49(1-15),    (b)

8/04 min (1-16)

N/A DDA Park Exist undeveloped No Gram Sabha Yes No No

15

16 Khera kalan 28° 46' 14.807" N 

77° 7' 11.032" E

North Khera kalan Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 3.638 (a)133(27-3)old

No/52/26(22-

16),37//26(4-6)

Total area (27-2)

N/A DDA Wet and 

undeveloped

undeveloped Yes Gram Sabha Yes No No

16

17 Khera kalan 28°46'14.9"N      77° 

7'13.1"E

North Khera kalan Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 2.429 (b)39//26     (18-16) N/A DDA Wet and 

undeveloped

undeveloped Yes Gram Sabha Yes No No

17

18 Khera kalan 28° 46' 59.4" N   

77° 07' 15.0" E  

North Khera kalan Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.816 (c) 134(6-10) old

No-9/1(4-14), 5/21 

(1-10),22/1 (0-6)

Total area )6-10)

N/A DDA Wet and 

developed

developed Yes Gram Sabha No N/A No

18

19 Nangli puna 28.46   

77.08

North Nangli puna Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.416 48min  (3-11.1/2) N/A DDA Wet and 

developed

developed Yes Gram Sabha NO N/A No

22

20 Singhu 28° 51' 26.701" N 

77° 8' 4.702" E

North Singhu Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 1.229 (a)43   (9-19) N/A DDA Dry and developed developed Yes Gram Sabha No N/A No

23

21 Singhu 28° 51' 37.194" N 

77° 8' 2.553" E

North Singhu Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 1.217 (b)6/26 (9-1) N/A DDA Dry and developed developed Yes Gram Sabha YES No No

24

10311 Hiranki | 28° 48 3.006"N77°| North Hiranki Sh. Vivek Kumar N/A 1.62 (a)534 (7-8), 535 N/A DDA [Wet and developed Yes Gram Sabha Yes No No 
10' 52.633" E EE/NMD-1 (05-05) Total- (12- developed 

Mob : 8447118041 13) 

2 Hiranki 28° 48' 25.143"N | North Hiranki Sh. Vivek Kumar N/A 1.43 (b) 56/2(10-07) N/A DDA | Dryand developed developed Yes Gram Sabha Yes No No 
77° 10' 34.449" EE/NMD-1 

Mob : 8447118041 

13 | tbrahimpur | 28° 46'31.625"N | North Ibrahimpur | Sh. Vivek Kumar N/A 0.414 (a) 113/2(3-10) N/A DDA | Wet and developed Yes Gram Sabha Yes No No 
77° 10' 44,391" E EE/NMD-1 developed 

Mob : 8447118041 

14 | tbrahimpur | 28° 46'26.171"N | North Ibrahimpur | Sh. Vivek Kumar N/A 0.65 (b)90 (4-09) N/A DDA | Wet and undeveloped Yes Gram Sabha Yes No No 
77° 10' 37.198" E EE/NMD-1 developed 

Mob : 8447118041 

15 Jindpur | 28° 48'6.864"N77°| North Jindpur Sh. Vivek Kumar N/A 6.703 (a) 49(1-15), (b) N/A DDA | Park Exist undeveloped No Gram Sabha Yes No No 
9'39,794"E 28° EE/NMD-1 8/04 min (1-16) 

47' 35.499" N77°9' Mob : 8447118041 
18.811" E 

16 | Kherakalan | 28°46'14.807"N | North Kherakalan | Sh. Vivek Kumar N/A 3.638 (a)133(27-3)old N/A DDA —_|Wet and undeveloped Yes Gram Sabha Yes No No 
77° 711.032" € EE/NMD-1 No/52/26(22- undeveloped 

Mob : 8447118041 16),37//26(4-6) 
Total area (27-2) 

17 | Kherakalan |28°46'14.9"N 77°] North Kherakalan | Sh. Vivek Kumar N/A 2.429 | (b)39//26 (18-16) N/A DDA | Wet and undeveloped Yes Gram Sabha Yes No No 
713.1°E EE/NMD-1 undeveloped 

Mob : 8447118041, 

18 | Kherakalan | 28° 46'59.4"N North Kherakalan | Sh. Vivek Kumar N/A 0.816 (c) 134(6-10) old N/A DDA | Wet and developed Yes Gram Sabha No N/A No 
77° 07'15.0" E EE/NMD-1 No-9/1(4-14), 5/21 developed 

Mob : 8447118041 (1-10),22/1 (0-6) 

Total area )6-10) 

19 | Nangli puna 28.46 North Nangli puna | Sh. Vivek Kumar N/A 0.416 48min (3-11.1/2) N/A DDA | Wet and developed Yes Gram Sabha No N/A No 
77.08 EE/NMD-1 developed 

Mob : 8447118041 

20 Singhu 28° 51'26.701"N | North Singhu Sh. Vivek Kumar N/A 1.229 (a)43. (9-19) N/A DDA _| Dryand developed developed Yes Gram Sabha No N/A No 
77° 8'4.702" E EE/NMD-1 

Mob : 8447118041 

21 Singhu 28° 51'37.194"N | North Singhu Sh. Vivek Kumar N/A 1.217 (b)6/26 (9-1) N/A DDA _| Dryand developed developed Yes Gram Sabha Yes No No 
77° 8' 2.553" E EE/NMD-1 

Mob : 8447118041 
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22 Singhu 28° 51' 7.551" N 77° 

8' 11.470" E

North Singhu Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.417 (c)26/28 (3-12) N/A DDA Dry and 

undeveloped

undeveloped Yes Gram Sabha YES No No

25

23 Siraspur 28°45'20.62"N

77° 7'53.59"E

North Siraspur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 1.591 (b)625/3min  (11-9) N/A DDA Wet and 

undeveloped

undeveloped Yes Gram Sabha Yes No No

26

24 Siraspur 28° 45' 35.737" N 

77° 7' 41.761" E

North Siraspur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 1.377 (c)759 (10-3) N/A DDA Dry and developed developed Yes Acquired land Yes No No

27

25 Siraspur 28° 44' 54.506" N 

77° 7' 47.590" E

North Siraspur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.066 (d)968/2 (0-5) N/A DDA fully builtup, 

encroched

undeveloped No Gram Sabha No No

28

26 Siraspur 28° 45' 41.56" N 

77° 8' 11.38" E

Siraspur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A N/A 162 (14-10) N/A DDA Wet and 

developed

developed Gram Sabha NO No

27 Tigi Pur 28° 49' 30.116" N 

77° 11' 16.930" E

North Tigi Pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.237 (a)11//13(1-4), 

11/14         (0.237 

hac)

N/A DDA Dry and 

undeveloped

undeveloped No Gram Sabha NO No

29

28 Tigi Pur 28° 49' 30.322" N 

77° 11' 15.090" E

North Tigi Pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.325 (b)58(3-18) total 

area (5-11)                    

(0.325 hac)

N/A DDA Dry and 

undeveloped

undeveloped Yes Acquired land Yes No No

30

29 Tigi Pur 28° 49' 19.419" N 

77° 11' 20.633" E

North Tigi Pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.458 (c)14/14min  (0-14) 

total area (5-10)     (

N/A DDA Dry and 

undeveloped

undeveloped No Gram Sabha Yes No No

31

30 Tigi Pur 28° 49' 19.419" N 

77° 11' 20.633" E

Tigi Pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.145 14/15(4-16) total 

area (5-10)                   

(0.145 hac)

N/A DDA Dry and 

undeveloped

undeveloped Gram Sabha Yes No No

31 Haider Pur 

F/74

28° 43' 33.036" N 

77° 8' 40.338" E

North West Haider Pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.896 (a)48   (6-7) N/A DDA Dry and 

undeveloped

undeveloped No Gram Sabha Yes No No

32 Haider Pur 

F/75

28° 43' 12.169" N 

77° 8' 51.230" E

North West Haider Pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.401 (b)198 (3-0) N/A DDA Dry and 

undeveloped

undeveloped No Gram Sabha Yes No No

33 Sahipur 28 42.920'N

 77 09.680'E

North West Sahipur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 3.101 4/28/2 (23-18) N/A DDA Dry and 

undeveloped

undeveloped Yes Gram Sabha Yes No No

34 Samay pur 

F/90

28° 44' 36.310" N 

77° 8' 41.000" E

North West Samay pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.69 (b)40/33 (5-2) N/A DDA Wet and 

developed

developed Yes Gram Sabha Yes No No
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104
22 Singhu | 28°51'7.551"N77°] North Singhu Sh. Vivek Kumar N/A 0.417 (c)26/28 (3-12) N/A DDA | Dryand undeveloped Yes Gram Sabha Yes No No 

8' 11.470" E EE/NMD-1 undeveloped 

Mob : 8447118041 

23 Siraspur 28°45'20.62"N North Siraspur Sh. Vivek Kumar N/A 1.591 | (b)625/3min (11-9) N/A DDA | Wet and undeveloped Yes Gram Sabha Yes No No 
TT 7'53.59"E EE/NMD-1 undeveloped 

Mob : 8447118041 

24 Siraspur 28° 45' 35.737"N | North Siraspur Sh. Vivek Kumar N/A 1.377 (c)759 (10-3) N/A DDA _| Dryand developed developed Yes ‘Acquired land Yes No No 
77° T' 41.761" E EE/NMD-1 

Mob : 8447118041 

25 Siraspur 28° 44'54.506"N | North Siraspur Sh. Vivek Kumar N/A 0.066 (d}968/2 (0-5) N/A DDA fully builtup, undeveloped No Gram Sabha No No 
77° 747.590" E EE/NMD-1 encroched 

Mob : 8447118041 

26 Siraspur 28° 45' 41.56" N Siraspur Sh. Vivek Kumar N/A N/A 162 (14-10) N/A DDA | Wet and developed Gram Sabha NO No 
77° 811.38" E EE/NMD-1 developed 

Mob : 8447118041 

27 Tigi Pur 28° 49'30.116"N | North Tigi Pur Sh. Vivek Kumar N/A 0.237 (a)11//13(1-4), N/A DDA | Dryand undeveloped No Gram Sabha NO No 
77° 11' 16.930" E E/NMD-1 11/14 (0.237 undeveloped 

Mob : 8447118041 hac) 

28 Tigi Pur 28° 49' 30.322"N | North Tigi Pur Sh. Vivek Kumar N/A 0.325 (b)58(3-18) total N/A DpA | Dryand undeveloped Yes ‘Acquired land Yes No No 
77° 11' 15.090" E E/NMD-1 area (5-11) undeveloped 

Mob : 8447118041 (0.325 hac) 

29 Tigi Pur 28° 49'19.419"N | North Tigi Pur Sh. Vivek Kumar N/A 0.458 | (c)14/14min (0-14) N/A DDA | Dryand undeveloped No Gram Sabha Yes No No 
77° 11! 20.633" E EE/NMD-1 total area (5-10) ( undeveloped 

Mob : 8447118041 

30 Tigi Pur 28° 49' 19.419" N Tigi Pur Sh. Vivek Kumar N/A 0.145 14/15(4-16) total N/A DDA | Dryand undeveloped Gram Sabha Yes No No 
77° 11! 20.633" E EE/NMD-1 area (5-10) undeveloped 

Mob : 8447118041 (0.145 hac) 

31 | HaiderPur [28° 43'33.036"N | North West |Haider Pur Sh. Vivek Kumar N/A 0.896 — |(a)48 (6-7) N/A DDA | Dryand undeveloped No Gram Sabha Yes No No 
F/74 77° 8' 40.338" E EE/NMD-1 undeveloped 

Mob : 8447118041 

32 | HaiderPur [28° 43'12.169"N | North West [Haider Pur Sh. Vivek Kumar N/A 0.401 | (b)198 (3-0) N/A DDA | Dryand undeveloped No Gram Sabha Yes No No 
F/75 77° 8'51.230" E EE/NMD-1 undeveloped 

Mob : 8447118041 

33 Sahipur — |28 42.920'N North West |Sahipur Sh. Vivek Kumar N/A 3.101 — |4/28/2 (23-18) N/A DDA | Dryand undeveloped Yes Gram Sabha Yes No No 
7709.680'E EE/NMD-1 undeveloped 

Mob : 8447118041 

34 | Samay pur [28° 44°36.310"N | North West [Samay pur Sh. Vivek Kumar N/A 0.69 | (b)40/33 (5-2) N/A DDA | Wet and developed Yes Gram Sabha Yes No No 
F/90 77° 8' 41.000" E EE/NMD-1 developed 

Mob : 8447118041 
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35 Samay pur 

F/91

28° 44' 48.712" N 

77° 8' 18.715" E

North West Samay pur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 0.24 (c)24/27 (1-8) N/A DDA Park exist undeveloped No Gram Sabha Yes No No

36 Burari (4) and 

Kamal pur 

majra burari

28° 45' 23.062" N 

77° 11' 45.665" E

Central Kamal pur majra 

burari

Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 1.625 (a)148   (12-15) as

per kathoni 

N/A DDA Wet and 

developed

developed Yes Yes No No

37 Burari (4) and 

Kamal pur 

majra burari

28° 45' 5.799" N 77° 

11' 32.945" E

Central Kamal pur majra 

burari

Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 3.093 (b)151/1 (08-02)

village burari &

4//4/2 (05-18), 5/1 

(4-0), 6/1 min (01-

00), 7/2 (2-16) 8/1 

(1-6) village 

kamalpur  Total -

(23-12)

N/A DDA Wet and 

undeveloped

undeveloped Yes Acquired land No No

38 Burari (4) and 

Kamal pur 

majra burari

28° 45' 21.936" N 

77° 11' 28.857" E

Central Kamal pur majra 

burari

Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 3.761 (c) 149/2/2 (28-02) N/A DDA Wet and 

developed

developed Yes Acquired land No No

39 Burari (4) and 

Kamal pur 

majra burari

28° 45' 33.642" N 

77° 11' 46.222" E

Central Kamal pur majra 

burari

Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 2.194 (d) 193/2 (08-11) &

150 (07-13) Total 

area (16-04)

N/A DDA Wet and 

developed

developed Yes Acquired land Yes No No

40 Jagatpur delhi 

*

77°13'36.14"E/  

28°44'31.38"N

Central Jagatpur delhi N/A 1.5 bigha N/A Falls in flood plain undeveloped No Gram Sabha Yes NO No

41 Mukandpur 28° 44' 22.063" N 

77° 11' 2.337" E

Central Mukandpur Sh. Vivek Kumar

EE/NMD-1

Mob : 8447118041

N/A 1.163 175 &179 total area 

(08-07)

N/A DDA Wet and 

undeveloped

undeveloped Yes Gram Sabha Yes No No

42 Dhir pur F/75 77°12'49.34"E   

28°43'6.01"N 

North West Dhir pur Sh. Manoj Kumar

EE/NMD-2

Mob: 9899101426

N/A N/A Kh. No. 345 & 346 N/A Status not 

clear

No water body 

exists at site

undeveloped No Acquired land Yes NO No

43 Rampura F/66 28.67774624 

77.15490664

North Rampura Sh. Om Prakash

EE/NMD-3

Mob : 9433347861

N/A N/A 50/18,19 N/A Status not 

clear

No water body 

exists at site

undeveloped No Acquired land Yes NO No

44 Timarpur 28°42'05.2"N  

77°13'36.9"E

central Timarpur Sh. Manoj Kumar

EE/NMD-2

Mob: 9899101426

N/A N/A N/A N/A Status not 

clear

No water body 

exists at site

undeveloped No Yes NO No

45 Khera khurd 28°46'32.03"N

77° 5'29.33"E

North Khera khurd Sh. Om Prakash

EE/NMD-3

Mob : 9433347861

N/A 3.767 (a)237(28-16) N/A DDA Dry and developed developed Yes Gram Sabha Yes NO No

46 Khera khurd 28° 46' 52.619" N 

77° 5' 43.729" E

North Khera khurd Sh. Om Prakash

EE/NMD-3

Mob : 9433347861

N/A 1.087 (b)268(8-13) N/A DDA Wet and 

developed

developed Yes Gram Sabha Yes NO No
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1055 | Samay pur |28°44'48.712"N | North West |Samay pur Sh. Vivek Kumar N/A 0.24 |(c)24/27 (1-8) N/A DDA | Park exist undeveloped No Gram Sabha 
F/91 77° 8' 18.715" E EE/NMD-1 

Mob : 8447118041 

6 | Burari (4) and |28° 45' 23.062" N Central [Kamal pur majra | Sh. Vivek Kumar N/A 1.625 — |(a)148 (12-15) as N/A DDA | Wet and developed Yes 
Kamal pur |77°11' 45.665" E burari EE/NMD-1 per kathoni developed 

majra burari Mob : 8447118041 

7 | Burari (4) and |28°45'5.799"N77° | Central Kamal pur majra | Sh. Vivek Kumar N/A 3,093 | (b)151/1 (08-02) N/A DDA | Wet and undeveloped Yes ‘Acquired land 
Kamal pur | 11' 32.945" E burari EE/NMD-1 village burari & undeveloped 

majra burari Mob : 8447118041 4//4/2 (05-18), 5/1 
(4-0), 6/1 min (01- 
00), 7/2 (2-16) 8/1 
(1-6) village 
kamalpur Total - 
(23-12) 

Burari (4) and |28° 45' 21.936" N Central [Kamal pur majra | Sh. Vivek Kumar N/A 3.761 | (c) 149/2/2 (28-02) N/A DDA | Wet and developed Yes ‘Acquired land 
Kamal pur |77°11' 28.857" E burari EE/NMD-1 developed 

majra burari Mob : 8447118041 

39) Burari (4) and |28° 45° 33.642" N Central [Kamal pur majra | Sh. Vivek Kumar N/A 2.194 |(d) 193/2 (08-11) & N/A DDA | Wet and developed Yes ‘Acquired land 
Kamal pur |77° 11' 46.222" E burari EE/NMD-1 150 (07-13) Total developed 

majra burari Mob : 8447118041 area (16-04) 

Jagatpur delhi |77°13'36.14"E/ Central | Jagatpur delhi N/A 15 bigha N/A Falls in flood plain undeveloped No Gram Sabha 
* 28°44'31.38"N 

2 | Mukandpur | 28° 44’ 22.063" N Central |Mukandpur Sh. Vivek Kumar N/A 1.163 |175 &179 total area N/A DDA | Wet and undeveloped Yes Gram Sabha 
77° 11! 2.337" E EE/NMD-1 (08-07) undeveloped 

Mob : 8447118041 

2 | DhirpurF/75 | 77°12'49.34"€ | North West] —Dhir pur —_| Sh. Manoj Kumar N/A N/A Kh. No. 345 & 346 N/A Statusnot | No water body undeveloped No ‘Acquired land 
28°43'6.01"N EE/NMD-2 clear exists at site 

Mob: 9899101426 

3 | RampuraF/66 | — 28.67774624 North Rampura Sh. Om Prakash N/A N/A 50/18,19 N/A Status not | No water body undeveloped No ‘Acquired land 
77.15490664 EE/NMD-3 clear exists at site 

Mob : 9433347861 

Timarpur 28°42'05.2"N central Timarpur | Sh. Manoj Kumar N/A N/A N/A N/A Status not | No water body undeveloped No 
77°13'36.9"E EE/NMD-2 clear exists at site 

Mob: 9899101426 

S| Kherakhurd |  28°46'32.03"N North Kherakhurd ] Sh. Om Prakash N/A 3.767 (a)237(28-16) N/A DDA _| Dryand developed developed Yes Gram Sabha 
77° $'29,33"E EE/NMD-3 

Mob : 9433347861 

6 | Kherakhurd | 28°46'52.619"N | North Kherakhurd | Sh. Om Prakash N/A 1.087 (b)268(8-13) N/A DDA | Wet and developed Yes Gram Sabha 
77° 5! 43.729" E EE/NMD-3 developed 

Mob : 9433347861 9 7 
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47 Holambi khurd 28° 47' 44.593" N 

77° 6' 8.159" E

North Holambi khurd Sh. Om Prakash

EE/NMD-3

Mob : 9433347861

N/A 5.77 (a)119 (43-8) N/A DDA Dry and developed  developed Yes Gram Sabha Yes NO No

48 Holambi khurd 28° 47' 47.509" N 

77° 5' 36.369" E

North Holambi khurd Sh. Om Prakash

EE/NMD-3

Mob : 9433347861

N/A 2.56 (b)117, 118    (19-

2)

N/A DDA Wet and not 

developed

un developed Yes Gram Sabha Yes NO No

49 Sakur pur F/74 28° 41' 5.858" N 77° 

8' 28.229" E

North West Sakur pur Sh. Om Prakash

EE/NMD-3

Mob : 9433347861

N/A 0.00137 (a)30/26/2(0-11) N/A DDA No  water body 

Exist

undeveloped No Acquired Land) Yes No No

50 Sakur pur F/75 28° 40' 58.236" N 

77° 8' 27.224" E

North West Sakur pur Sh. Om Prakash

EE/NMD-3

Mob : 9433347861

N/A 0.013 (b)30//27(1-1) N/A DDA No  water body 

Exist

undeveloped No Acquired Land) Yes NO No

51 Sakur pur F/76 28° 40' 41.906" N 

77° 9' 13.677" E

North West Sakur pur Sh. Om Prakash

EE/NMD-3

Mob : 9433347861

N/A 2.165 ©50//10(4-

16),11(4-16),12(3-

17),18(3-10)

Total area (16-19)

N/A DDA No  water body 

Exist

undeveloped No Acquired Land) Yes NO No

Non-Feasible Water bodies North Zone
52 Khera kalan North Khera kalan 2.964 (d) 52/26(22-16) DDA

53
Khera khurd 28° 46' 25.454" N 77° 5' 

33.344" E

North Khera khurd 0.013 (d)277(0-10) DDA

54
Libas pur 28° 45' 21.454" N 77° 8' 

44.673" E

North Libas pur 0.3612 (a)24//3(2-7) DDA

55
Libas pur 28° 45' 5.546" N 77° 8' 

12.185" E

North Libas pur 2.165 (b)27 (16-19) DDA

56

Azad pur F/74 28° 42' 45.402" N 77° 

10' 39.542" E

North West Azad pur 1.484 (a)22 (11-1) DDA

57

Azad pur F/75 28° 42' 28.877" N 77° 

10' 31.614" E

North West Azad pur 0.227 (b)85/2 (1-7) DDA

58

Azad pur F/76 28° 43' 39.155" N 77° 

11' 20.779" E

North West Azad pur 0.187 (c) 63/4(1-4) DDA

59
Bharola F/74 28° 43' 19.860" N 77° 

10' 47.270" E

North West Bharola 1.913 (a) 182(14-3) DDA

60

Haider Pur 

F/77

28° 43' 16.036" N 77° 8' 

51.969" E

North West Haider Pur 0.00175 (d)501(0-14) DDA

61

Rajpur 

Chhawni F/66

77°11'33.27"E /  

28°41'31.86"N 

North West Rajpur Chhawni Nil water body as per 

report of sdm MT 

dated….

DDA

62

Sadhora Khurd 

F/74

28° 43' 42.662" N 77° 

11' 17.326" E

Central Sadhora Khurd 1.892 358(14-15) DDA

63
Sanjarpur 28°43'42.66"N 

77°11'17.33"E 

Central Sanjarpur DDA

64

Wazirabad 

F/89

28°43'16.73"N   

77°13'25.91"E 

Central Wazirabad DDA

Kh. No. & Geo-Coordinate not availabe

65 Jwala heri F/89 North Jwala heri F/89 DDA

66 Nai sarak North Nai sarak DDA

67 Patti jahanuma North Patti jahanuma DDA

68 Qadi pur North Qadi pur DDA

69 Kabir Basti North West Kabir Basti DDA

70 Civil line Central Civil line DDA

71 Delhi patti Central Delhi patti DDA

Yet to be handed over GNCTD

72 Ghari khusro 28° 47' 12.576" N 77° 

10' 55.436" E

North Ghari khusro 2.94 (a)222-223/1 (22-00) DDA

73 Khera kalan 28.76963667 

77.11213995

North Khera kalan 0.026 (e) 143(0-2) DDA

74 Khera kalan North Khera kalan 0.08 (f) 168(0-6) DDA

75 Khera kalan 28.77358229 

77.11233325

North Khera kalan 0.026 (g) 206(0-2) DDA

76 Khera kalan North Khera kalan 0.08 (h) 220(0-6) DDA

77 Khera kalan North Khera kalan 0.013 (j) 125/26(0-1) DDA

78 Mohd pur 

ramjanpur

28° 48' 32.919" N 77° 

11' 13.780" E

North Mohd pur 

ramjanpur

371/4 DDA

79 Palla 28.84466947 

77.1852428

North Palla 36/8 DDA

Pertains to other department

80 Sungar pur 28° 49' 4.145" N 77° 12' 

42.801" E

North Sungar pur 0.856 (a)13/26(4-16) 24/27(1-

8) total area (6-4) 

DDA
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47 |Holambi khurd] 28°47'44.593"N | North | Holambikhurd | Sh. Om Prakash N/A 5.77 {a)119 (43-8) N/A DDA —_| Dryand developed developed Yes Gram Sabha Yes NO No 
77° 6' 8.159" E EE/NMD-3 

Mob : 9433347861 

48° | Holambikhurd| 28°47'47.509"N | North | Holambikhurd | Sh. Om Prakash N/A 2.56 (b)117,118  (19- N/A DDA | Wet and not un developed Yes Gram Sabha Yes NO No 
77° 5! 36.369" E EE/NMD-3 2) developed 

Mob : 9433347861 

49 | Sakur pur F/74 | 28° 41'5.858"N77°| North West] Sakur pur | Sh. Om Prakash N/A 0.00137 | (a)30/26/2(0-11) N/A DDA —_| No water body undeveloped No ‘Acquired Land) Yes No No 
8' 28.229" E EE/NMD-3 Exist 

Mob : 9433347861 

50. | Sakur pur F/75| 28° 40'58.236"N | NorthWest]  Sakurpur | Sh. Om Prakash N/A 0.013 (b)30//27(1-1) N/A DDA —_| No water body undeveloped No ‘Acquired Land) Yes NO No 
77° 8'27.224" E EE/NMD-3 Exist 

Mob : 9433347861 

51 | Sakur purF/76| 28° 40'41.906"N | NorthWest]  Sakurpur | Sh. Om Prakash N/A 2.165 ©50//10(4- N/A DDA —_| No water body undeveloped No ‘Acquired Land) Yes NO No 
77° 9' 13.677" E EE/NMD-3 16),11(4-16),12(3- Exist 

Mob : 9433347861 17),18(3-10) 
Total area (16-19) 

52 Khera kalan North Khera kalan 2.964 (d) 52/26(22-16) DDA 
Khera khurd | 28°46'25.454"N77°5'| North Khera khurd 0.013 (a)277(0-20) DDA 

53 33.344" E 
libas pur | 28°45'21.454"N77°8'| North Libas pur 0.3612 (2)24//3(2-7) DDA 

54 44.673" 
Libas pur | 28°45'5.s46"N77"8' | North Libas pur 2.165 (b)27 (16-19) DDA 

55 12.185" E 
‘Azad pur F/74 | 28°42'45.402"N77" | NorthWest | Azad pur 1484 (aj22 (i2-4) DDA 

56 10° 39.542" E 
‘Azad pur F/75 | 28°42'28.877"N77" | NorthWest ‘Azad pur 0.227 (0)85/2 (1-7) DA 

87 10'31.614"E 
Azad pur F/76 | 28° 43'39.155"N77* | North West Azad pur 0.187 (c) 63/4(1-4) DDA 

58 1120.79" E 
Bharola F/74 | 28°43'19.860"N77° | North West Bharola 1913 (2) 182(14-3) DDA 

59 10° 47.270" E 
Haider Pur | 28°43'16.036"N77°8'| NorthWest | Haider Pur 0.00175 (@)501(0-14) DDA 

60 F/77 51,969" E 
Rajpur 77°1133.27°E/ | NorthWest | Rajpur Chhawni Nil water body as per DDA 

ChhawniF/66 | 28°41'31.86'N report of sdm MT 
61 dated. 

Sadhora Khurd | 28° 43' 42.662" N77" Central Sadhora Khurd 1.892 358(14-15) ODA 
62 F/74 11°17.326"E 

‘Sanjarpur 28°43'42.66"N Central Sanjarpur DDA 
63 77°11'17.33"E 

Wazirabad 28°43'16.73"N Central Wazirabad DDA 
64 F/89 77°1325.91"E 

65__|_Jwala heri F/89 North Jwala heri F/89 DDA 
66 Nai sarak North ‘Nai sarak DDA 
67_|_Pattijahanuma North 7 DDA 
68 adi pur North adi pur DDA 
69 Kabir Basti North West Kabir Basti DDA 
70 Civil line Central Civil ine DDA 
71 Delhi patti Central Delhi patti DDA 

72 | Gharikhusro | 28°47'12.576"N77° | North Ghari khusro 2.94 (2}222-223/1 (22-00) DDA 
10° 55.436" E 

73. | Kherakalan 28.76963667 North Khera kalan 0.026 (e) 143(0-2) DDA 
77.11213995 

74_|_Khera kalan North Khera kalan 0.08 (f)168(0-6) DDA 
75 | Kherakalan 28.77358229 North Khera kalan 0.026 (e) 206(0-2) DDA 

77.11233325 
76_| _Khera kalan North Khera kalan 0.08 (h) 220(0-6) DDA 
77_|_ Kherakalan North Khera kalan 0.013, () 125/26(0-1) DDA 
78 Mohd pur | 28°48'32.919°N77° | North Mohd pur 371/4 DDA 

ramianour 11'13.780"E ramianour 
79 Palla 28.84466987 North Palla 36/8 DDA 

7.185228 

28° 494.145" N77" 12" 
42.801" E 

North ‘Sungar pur 0.856 (a)13/26(4-16) 24/27(1- 
8) total area (6-4) 
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1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 19

S. No.
S. No. as 

per list 

825

Wetland 

Name

Geographical 

Coordinates (Latitude 

and Longitude of the 

centre of the 

Wetlands)

District (s) 

in which the 

Wetland is 

located

Village Division

Wetland 

Subtype 

(Natural/H

uman 

Made)

Area in (ha) Khasra No/Areas

Whether falls 

within the 

category of 

wetland rules.

Land 

Ownerships

Status of waterbody 

at site

Developed/N

on developed

Feasible/N

on feasible

Whether gram 

sabha land or 

not, if yes

If gram sabha land , 

TSS done or Not

TSS 

verification 

done by LM 

wing or not

If TSS verification 

done by LM wing, 

Boundary wall 

status

1 370

Asola
28° 27' 31.772" N 77° 

10' 53.030" E
South Asola SMD-5 Natural 4.374 (g) 47(32-7) Yes DDA Water body exists Developed Feasible 

Gram sabha 

Land
TSS done. Yes Boundary wall exist

2 377

Aya nagar
28° 28' 33.377" N 77° 7' 

50.098" E
South Aya nagar SMD-5 Natural 2.63547

1704(16-2), 1705(0-

9),   1706(2-16)   

Total area (19-7)

Yes DDA Water body exists Developed Feasible 
Gram sabha 

Land
TSS done.

sent to LM on 

04.12.2023
Boundary wall exist

3 388

Chirag 

Delhi F/67

28°33'4.50"N 

77°13'32.76"E /  
South Chirag delhi SMD-5

Not 

Available
0.824

(b)780/498  (6-16) 

acquired by DDA
NA DDA

No water body exist 

. 

Non 

developed.
Feasible No TSS under process NA NO Boundary wall

4 389

Dera Mandi
28° 26' 7.229" N 77° 10' 

45.393" E
South Dera Mandi SMD-5 Natural 2.559 (a)444(19-13) YES DDA

Listed in MoU of 

DJB. TSS and 

verification yet to be 

done.

Developed Feasible 
Gram sabha 

Land
TSS under process NA NO Boundary wall

5 390

Dera Mandi
28° 26' 13.775" N 77° 8' 

27.371" E
South Dera Mandi SMD-5 Natural 0.684 (b)93/2(5-12) YES DDA Developed. Feasible 

Gram sabha 

Land
TSS under process NA Boundary wall exist

Feasible water bodies South Zone 107Feasible water bodies South Zone 107 
19 1 2 3 4 5 6 7 8 9 10 11 12 13 14 15 16 17 18 

G hical Wetland 
5. No. as coordinates (Latitude District (s) Subtne Whether falls Whether gram TSS If TSS verification 

a Wetland . in which the . ae yp . within the Land Status of waterbody| Developed/N | Feasible/N 8 If gram sabha land, | verification | done by LM wing, 
S.No. | per list and Longitude of the . Village Division |(Natural/H} Area in (ha) Khasra No/Areas . . : sabha land or 

Name Wetland is category of Ownerships at site on developed | on feasible . TSS done or Not done by LM Boundary wall 

825 centre of the located uman wetland rules not, if yes wing or not status 
Wetlands) Made) . 8 

1 370 

Asola 28 a7 31.72" N77 South Asola SMD-5 Natural 4.374 (g) 47(32-7) Yes DDA Water body exists | Developed Feasible Gram sabha TSS done. Yes Boundary wall exist 
10' 53.030" E Land 

2 377 

° 591 " oo 1704(16-2), 1705(0- 

Aya nagar 28°28 33.377" N77 South Aya nagar SMD-5 Natural 2.63547 9), 1706(2-16) Yes DDA Water body exists Developed Feasible Gram sabha TSS done. sent to LM on Boundary wall exist 
50.098" E Land 04.12.2023 

Total area (19-7) 

3 388 

Chirag 28°33'4.50"N . . Not (b)780/498 (6-16) No water body exist Non . 
h h lh SMD-5 .824 NA DDA F bl N TSS und: NA NO B d. Il 

Delhi F/67 | 77°13"32.76"E / Sout! Chirag delhi Available 0.8 acquired by DDA developed, | "°°! ° under process oundary wa 

4 389 

Listed in MoU of 

28° 26' 7.229" N 77° 10' DJB. T! h Dera Manail “2° 7229" ) south | DeraMandi | smp-5 | Natural 2.559 (a)444(19-13) YES DDA _DIB. TSS and Developed | Feasible | S?™S2h2 | tc5 under process NA NO Boundary wall 
45.393" E verification yet to be Land 

done. 

5 390 

28° 26' 13.775" N77°8' . G bh. . 
Dera Mandi 27.371" E South Dera Mandi SMD-5 Natural 0.684 (b)93/2(5-12) YES DDA Developed. Feasible ae a TSS under process NA Boundary wall exist 
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6 422

Maidan 

Grahi

28° 29' 38.649" N 77° 

12' 13.597" E
South Maidan Grahi SMD-5 Natural 4.388 (a) 554/2(32-8) YES DDA Developed Feasible 

Gram sabha 

Land
TSS done.

Pending with 

LM from 

15.03.2024

Boundary wall exist

7 424

Madangir 

F/74

28° 31' 33.129" N 77° 

13' 57.496" E
South Madangir SPD-1 Natural 2.561 191min(19-5) NA DDA Developed Feasible 

Gram sabha 

Land
TSS done.

8 438

Mehrauli 

(kishangarh

)

28° 31' 7.297" N 77° 10' 

9.869" E
South

Mehrauli 

(kishangarh)
SMD-5 Natural 5.84

1166 (1-16) 1167(3-

10) 1168(12-0),

109(21-02), 1219(4-

19)

NA DDA
Cleaing & desilting 

work under process
Developed Feasible No TSS done Boundary wall exist

9 446

Rajpur 

khurd

28° 29' 34.929" N 77° 

11' 28.555" E
South Rajpur khurd

pertains to 

Horticulture
Natural 0.957 (a)38 (7-16) YES DDA

developed but 

pertains to 

Horticulture

Developed Feasible 
Gram sabha 

Land
TSS done NO Boundary wall exist

10 658

Salahpur
28° 30' 58.823" N 77° 3' 

38.427" E
South West Salahpur SPD-1 Natural 0.72 16/15(5-4) YES DDA Handed over to DJB Developed Feasible 

Gram sabha 

Land
TSS done. No Boundary wall

1087 108 
. Pending with 

Maid 28° 29' 38.649" N 77° . . 
a an ' 7 South Maidan Grahi SMD-5 Natural 4.388 (a) 554/2(32-8) YES DDA Developed Feasible Gram sabha TSS done. LM from [Boundary wall exist 

Grahi 12' 13.597" E Land 
15.03.2024 

7 424 

Madangir | 28° 31' 33.129" N 77° . Gram sabha 
i SPD-1 . i ~ Devel . F/74 13' 57.496" E South Madangir Natural 2.561 191min(19-5) NA DDA eveloped Feasible Land TSS done 

8 438 

. 1166 (1-16) 1167(3+ 
Mehraull | 93° 34° 7,297" N77° 10! Mehrauli 10)  1168(12-0) Cleaing & desilting 
kish h . South SMD-5 Natural 5.84 0 NA Devel d Feasibl N TSS d B d Il exist 

(kis a 9.869" E ou (kishangarh) atura 109(21-02), 1219(4- DDA work under process everope easinle ° one oundary wall exis 

19) 

9 446 

. . developed but 
Rajpur 28° 29' 34.929" N77° . pertains to . . Gram sabha . 

. - YES Devel d F bl khurd 11° 28.555" E South Rajpur khurd Horticulture Natural 0.957 (a)38 (7-16) DDA pertains to evelope easible Land TSS done NO Boundary wall exist 

Horticulture 

10 658 

28° 30' 58.823" N 77° 3' h 
Salahpur 8° 30 ore E 3 South West] Salahpur SPD-1 Natural 0.72 16/15(5-4) YES DDA Handed over to DJB| Developed Feasible Gram sa a TSS done. No Boundary wall 

900



11 754

Ghitorni
28° 29' 38.206" N 77° 8' 

24.707" E
New Delhi Ghitorni SPD-1 Natural 2.39 437 (17-19) NA DDA Developed Feasible 

Gram sabha 

Land
TSS done.

12 768

Mahipalpur 

F/89

28° 32' 48.089" N 77° 7' 

46.925" E
New Delhi Mahipalpur SPD-1 Natural 3.8127

(a) 451/1(1-2) & 

524(27-3)
NO DDA Devloped Feasible 

Gram sabha 

Land
TSS done.

13 769

Mahipalpur 

F/90

28° 33' 4.538" N 77° 7' 

55.799" E
New Delhi Mahipalpur SPD-1 NA 0.615 (b) 1030(4-6) NO DDA

Tender under 

progres

Non 

developed.
Feasible 

Gram sabha 

Land
TSS done.

14 778

Rajokari
28° 31' 37.707" N 77° 6' 

44.267" E
New Delhi Rajokari SPD-1 NA 0.267 (a)41(2-0) NO DDA

Tender under 

process

Non 

developed.
Feasible 

Gram sabha 

Land
TSS done.

15 779

Rajokari
28° 30' 29.365" N 77° 5' 

57.913" E
New Delhi Rajokari SPD-1 NA 0.686 (b)695(05-13) NO DDA

Tender under 

process

Non 

developed.
Feasible 

Gram sabha 

Land
TSS done.

16 780

Rajokari
28° 30' 55.311" N 77° 6' 

45.571" E
New Delhi Rajokari SPD-1 Natural 0.5498 (c)251(04-11) NO DDA

Developedment 

work is being 

executed by I&FC

Non 

developed.
Feasible 

Gram sabha 

Land
TSS done.

10911 754 1 0g 

28° 29' 38.206" N 77° 8' 
Ghitorni 1" New Delhi Ghitorni SPD-1 Natural 2.39 437 (17-19) NA DDA Developed Feasible Gram sabha TSS done. 

24.707" E Land 

12 768 

Mahipalpur| 28° 32' 48.089" N 77° 7' ; ; (a) 451/1(1-2) & . Gram sabha 
New Delh D . NO F bl TSS d . F/89 46.925" ew Delhi | Mahipalpur SPD-1 Natural 3.8127 524(27-3) DDA Devloped easible Land jone. 

13 769 

Mahipalpur| 28° 33' 4.538" N 77° 7' . . Tender under Non . Gram sabha 
New Delh Mahipal SPD- .! - NO F bl TSS d . F/90 55.799" E ew Delhi ahipalpur PD-1 NA 0.615 (b) 1030(4-6) DDA progres developed. easible Land lone. 

14 778 

28° 31' 37.707" N77°6' Tender under Non Gram sabha 
Rajokari New Delhi Rajokari = . ~ NO Feasibl TSS d . ajokari 44.267" E ew Delhi ajokari SPD-1 NA 0.267 (a)41(2-0) DDA process developed. easible Land SS done. 

15 779 

28° 30' 29. "N77°5' Te N 
Rajokari_ |78 30 29-365" 5) New Delhi | Rajokari SPD-1 NA 0.686 (b)695(05-13) NO DDA ender under on Feasible | fam sabha TSS done. 

57.913" E process developed. Land 

16 780 

Developedment 
28° 30' 55.311" N77°6' 

Rajokari 45.571" E New Delhi Rajokari SPD-1 Natural 0.5498 (c)251(04-11) NO DDA work is being develoved. Feasible Gram sath TSS done. 

executed by I&FC 
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17 781

Rajokari
28° 30' 40.361" N 77° 6' 

54.445" E
New Delhi Rajokari SPD-1 NA 1.753 (d)1150 (13-11) NO DDA

No water body exist 

. Chaupal exist at 

land. Partly built up  

harijan basti

Non 

developed.
Feasible 

Gram sabha 

Land
TSS done.

18 782

Rajokari
28° 30' 44.640" N 77° 7' 

9.908" E
New Delhi Rajokari SPD-1 Natural 1.525 (e)1234/11(11-4) YES DDA

Already developed 

& maintained by  

I&FC

developed Feasible 
Gram sabha 

Land
TSS done.

19 784

Rajokari
28° 30' 20.126" N 77° 6' 

24.874" E
New Delhi Rajokari SPD-1 NA 0.147 (h)848(1-1) NO DDA

Tender under 

process

Non 

developed.
Feasible 

Gram sabha 

Land
TSS done.

20 785

Rajokari
28° 31' 7.241" N 77° 6' 

25.079" E
New Delhi Rajokari SPD-1 Natural 5.375 (l)446(40-18) NO DDA Developed Feasible 

Gram sabha 

Land
TSS done.

21 786

Rang Puri
28° 32' 33.086" N 77° 7' 

9.653" E
New Delhi Rang Puri SPD-1 Natural 0.923 (a)105(6-9) NO DDA Developed Feasible 

Gram sabha 

Land
TSS done.

22 787

Rang Puri
28° 32' 2.833" N 77° 7' 

9.941" E
New Delhi Rang Puri SPD-1 Natural 1.621 (b)660(12-12) NO DDA Developed Feasible 

Gram sabha 

Land
TSS done.

11017 781 1 1 ( 

No water body exist 

. _ | 28° 30' 40.361" N77°6' . . . . Chaupal exist at Non . Gram sabha 
Rajokar' New Delh Rajok SPD-1 NA 1.753 d)1150 (13-11 NO DDA Feasible TSS done. 

J ' 54.445" E ew vem ajokart (d) ( } land. Partly built up | developed. Land 

harijan basti 

18 782 

Already developed 
28° 30' 44.640" N 77° 7' Rajokari 9 908" E New Delhi | Rajokari SPD-1 Natural 1.525 (e)1234/11(11-4) YES DDA & maintained by | developed | Feasible Gram Sabha TSS done. 

: I&EC " 

19 784 

28° 30' 20.126" N 77° 6' Tender under Non Gram sabha 
Rajokari New Delhi Rajokari SPD-1 NA 0.147 h)848(1-1 NO DDA Feasible TSS done. 

yokar 24.874" E ew vem ajokart (h)848(1-1) process developed. Land 

20 785 

28° 31' 7.241" N77°6' Rajokari | 7° , New Delhi | Rajokari SPD-1 Natural 5.375 (I)446(40-18) NO DDA Developed | Feasible | Oram sabha TSS done. 
25.079" E Land 

21 786 

28° 32' 33.086" N 77° 7' 
Rang Puri 0.653" E New Delhi Rang Puri SPD-1 Natural 0.923 (a)105(6-9) NO DDA Developed Feasible Gram sane TSS done. 

22 787 

28° 32' 2.833" N 77° 7' 
Rang Puri 9.941" E New Delhi Rang Puri SPD-1 Natural 1.621 (b)660(12-12) NO DDA Developed Feasible Gram sath TSS done. 
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23 793

Samalkha
28° 31' 48.675" N 77° 6' 

23.687" E
New Delhi Samalkha SPD-1

Human 

made
0.96 54(7-18) NO DDA

Developedment 

work is being 

executed by I&FC

Non 

developed.
Feasible 

Gram sabha 

Land
TSS done.

24 795

Samalkha
28° 31' 53.679" N 77° 6' 

41.905" E
New Delhi Samalkha SPD-1 N/A 0.686 446(5-13) DDA Feasible 

Gram sabha 

Land

S. No. as 

per list 

825

Wetland 

Name

Geographical 

Coordinates (Latitude 

and Longitude of the 

centre of the 

Wetlands)

District (s) 

in which the 

Wetland is 

located

Village Division

Wetland 

Subtype 

(Natural/H

uman 

Made)

Area in (ha) Khasra No/Areas

Whether falls 

within the 

category of 

wetland rules.

Land 

Ownerships

Status of waterbody 

at site

Developed/N

on developed

Feasible/N

on feasible

Whether gram 

sabha land or 

not, if yes

If gram sabha land , 

TSS done or Not

TSS 

verification 

done by LM 

wing or not

If TSS verification 

done by LM wing, 

Boundary wall 

status

1 378 Aya nagar 28° 28' 30.661" N 77° 8' 

0.480" E South Aya nagar SMD-5 N/A 0.01
(c)1761/13     (0-

8)W N/A DDA Totally Built up Area
Non 

developed.

Not 

feasible
Yes no N/A N/A

2 379 Adhchini 

F/66

28° 32' 24.470" N 77° 

11' 29.054" E South Adhchini SMD-5 N/A 3.093

(a)3/2(5-0) part of 

area (23-12) N/A DDA
Geo cordinates falls 

in NCRT Campus

Non 

developed.

Not 

feasible
No no N/A N/A

3 382 Begum pur 

F/66

28° 31' 58.626" N 77° 

12' 15.253" E
South Begum pur SMD-5 N/A N/A DDA

No waterbody 

exists. Built up Sh. 

Aurobindo college 

malviya nagar

Non 

developed.

Not 

feasible
No no N/A N/A

4 384 Chattar pur 28° 30' 22.722" N 77° 

10' 52.692" E
South Chattar pur SMD-5 N/A 10.44

(a) 60(78-1)

New water body
N/A DDA

At present Temple is 

exist. According to 

BDO South said 

khasra No. is 

Non 

developed.

Not 

feasible
Yes Yes no N/A

5 394 Devli 28° 30' 3.625" N 77° 13' 

50.726" E
South Devli SMD-5 N/A 0.00752

(e)205(0-6)
N/A DDA Temple is exist.

Non 

developed.

Not 

feasible
yes Yes no N/A

6 398 Gadai pur 28° 28' 40.880" N 77° 8' 

45.363" E

South Gadai pur SMD-5 N/A 4.03

(b) 359 (30-13)

N/A DDA

on site , pakka guest 

house in the form of 

Gurudwara ,dairy & 

remaning land is 

used for 

agreeculture 

purpose.

Non 

developed.

Not 

feasible
yes no N/A N/A

7 403 Hauz rani 

F/74

 28°31'28.33"N  

77°12'36.63"E 

South Hauz rani SMD-5 N/A N/A DDA

According to geo 

cordinates, lands 

falls under the 

ground of DDA saket 

sports complex.

Non 

developed.

Not 

feasible
No no N/A N/A

8 407 Kalu Sarai 

F/66

28° 32' 39.529" N 77° 

11' 55.423" E South Kalu Sarai SMD-5 N/A N/A DDA

Co-ordinates falls in 

the campus of IIT 

Delhi.

Non 

developed.

Not 

feasible
No no N/A N/A

Non-Feasible Water bodies South  Zone

11123 793 1 1 

Developedment 
28° 31' 48.675" N77°6' H N . G bh. 

Samalkha 1" New Delhi Samalkha SPD-1 uman 0.96 54(7-18) NO DDA work is being on Feasible ram sana TSS done. 
23.687" E made developed. Land 

executed by I&FC 

24 795 

28° 31' 53.679" N 77° 6' Gram sabha 
i ~ . - Feasibl Samalkha 41.905" E New Delhi Samalkha SPD-1 N/A 0.686 446(5-13) DDA easible Land 

Non-Feasible Water bodies South Zone 
G hical Wetland 

5. No. as Coor dinates (Latitu de District (s) Subtne Whether falls Whether gram TSS If TSS verification 

—— Wetland . in which the . se vp . within the Land Status of waterbody| Developed/N | Feasible/N 8 If gram sabha land, | verification | done by LM wing, 
per list and Longitude of the . Village Division |(Natural/H| Area in (ha) Khasra No/Areas . , : sabha land or 

Name Wetland is category of Ownerships at site on developed | on feasible . TSS done or Not done by LM Boundary wall 

825 centre of the located uman wetland rules. not, if yes wing or not status 
Wetlands) Made) . 8 

1 378 Aya nagar |28° 28' 30.661" N77°8' (c)1761/13 (0 / Non Not 
0.480" E South Aya nagar SMD-5 N/A 0.01 3)W N/A DDA Totally Built up Area developed. feasible Yes no N/A N/A 

2 379 Adhchini 28° 32' 24.470" N77° (a)3/2(5-0) part of G d fall N N 
' " inat t F/66 11' 29.054" E South Adhchini SMD-5 N/A 3,093 _farea (23-12) N/A DDA eo corainates tails on ° No no N/A N/A 

in NCRT Campus developed. feasible 

3 382 Begum pur |28° 31' 58.626" N 77° No waterbody 

F/66 12' 15.253" E exists. Built up Sh. Non Not 
South B SMD-5 N/A N/A DDA N N/A N/A 
ou gum pur yf yf Aurobindo college | developed. feasible ° no / y 

malviya nagar 

4 384 Chattar pur |28° 30' 22.722" N 77° (a) 60(78-1) At present Temple is 

10' 52.692" E New water body exist. According to Non Not 
h h MD- N/A 10.44 N/A DDA Y Ye N/A 

Sout Chattar pur s 5 yf 0 / BDO South said developed. feasible es es no / 

khasra No. is 

5 394 Devii 28° 30' 3.625" N 77° 13' . (e)205(0-6) . Non Not 
h Devl MD- N/A .00752 N/A DDA Te I . Ye N/A 50.726" E Sout evli Ss 5 /) 0.0075: /) emple is exist. developed. feasible yes es no /i 

6 398 Gadai pur [28° 28' 40.880" N 77° 8" (b) 359 (30-13) on site , pakka guest 
45.363" E house in the form of 

Gurudwara ,dairy & Non Not 

South Gadai pur SMD-5 N/A 4.03 N/A DDA remaning land is : yes no N/A N/A 
developed. feasible 

used for 

agreeculture 
nurnace 

7 403 Hauz rani | 28°31'28.33"N According to geo 

F/74 77°12'36.63"E cordinates, lands Non Not 

South Hauz rani SMD-5 N/A N/A DDA falls under the . No no N/A N/A 
developed. feasible 

ground of DDA saket 

sports complex. 

8 407 Kalu Sarai |28° 32' 39.529" N 77° Co-ordinates falls in N Not 

F/66 11' 55.423" E South Kalu Sarai SMD-5 N/A N/A DDA the campus of IIT on ° No no N/A N/A 
developed. feasible 

Delhi. 
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9 409 Katwaria 

sarai F/75

28° 32' 28.121" N 77° 

11' 11.575" E

South Katwaria sarai SMD-5 N/A 0.187

(b)151(1-4)

N/A DDA

Yellow color private 

building is 

constructed at 

mentioned 

cordinates. Building 

situated at Munirka 

Non 

developed.

Not 

feasible
No no N/A N/A

10 410 Khanpur 28° 30' 36.934" N 77° 

13' 42.664" E

South Khanpur SMD-5 N/A 1.03

384(7-7)

N/A DDA

on site Area is 

builtup. Also 

physical possesion 

of said khasra no. is 

not transferred to 

DDA by LAC/L&B 

deptt.

Non 

developed.

Not 

feasible
No no N/A N/A

11 411 Kharera 

Village

28°33'7.84"N  

77°12'19.48"E  

South Kharera N/A 0.0062

(a) 262(0-5)

N/A DDA

As per the 

cordinates, it is a 

private property 

located at sh. 

Aurobindo marg 

having board placed 

on the outer wall 

Non 

developed.

Not 

feasible
No no N/A N/A

12 419 Lado Sarai 28°31'46.7"N 

77°11'23.9"E
South Lado Sarai SMD-5 N/A 0.156

(c) 37 (1-17)
N/A DDA

within the Boundary 

of TB hospital.

Non 

developed.

Not 

feasible
No no N/A N/A

13 420 Lado Sarai 28°31'24.1"N 

77°11'42.2"E
South Lado Sarai SMD-5 N/A 0.01

(d) 208 (0-8)
N/A DDA

Said khara no. falls 

under Built up Area.

Non 

developed.

Not 

feasible
No no N/A N/A

14 421 Lado Sarai 28°31.440’N

77°11.635’E
South Lado Sarai SMD-5 N/A 0.549

(e) 206 (4-11)

N/A DDA

On site, some part 

of khasra no. is Built 

up & remaning is in 

the form of park.

Non 

developed.

Not 

feasible
No no N/A N/A

15 423 Maidan 

Grahi

28° 29' 3.197" N 77° 12' 

7.578" E
South Maidan Grahi SMD-5 N/A 0.011

(c)778/330      (0-9)
N/A DDA

SAARC university 

land.

Non 

developed.

Not 

feasible
yes no N/A N/A

16 439 Mehrauli 

(kishangarh

 28°31'15.78"N 77° 

9'44.25"E 
South

Mehrauli 

(kishangarh)
SMD-5 N/A 0.816

(d) 1797 (6-10), 

Yogmaya Mandir
N/A DDA

DAV public school 

exist.

Non 

developed.

Not 

feasible
No no N/A N/A

17 448 Saidulajab 28° 31' 2.847" N 77° 12' 

8.709" E
South Saidulajab SMD-5 N/A 0.151

(a)200/2(1-13)
N/A DDA

Said khasra No. is 

fully built up.

Non 

developed.

Not 

feasible
yes Yes N/A N/A

18 454 Tut Sarai 28° 32' 4.648" N 77° 12' 

45.808" E
South Tut Sarai N/A N/A DDA

co-ordinated falls in 

govt. Boys senior 

secondary school 

malviya Nagar.

Non 

developed.

Not 

feasible
No No N/A N/A

19 455 Sheikh 

Sarai F/66

28° 32' 36.175" N 77° 

13' 3.520" E
South Sheikh Sarai SMD-5 N/A 0.521

122 (3-9).

N/A DDA

Said khasra No. is 

comes under 

Panchsheel CHBS 

Residentiual 

Non 

developed.

Not 

feasible
No No N/A N/A

20 456 Sheikh 

Sarai F/67

28° 32' 15.114" N 77° 

13' 1.414" E
South Sheikh Sarai SMD-5 N/A 0.283

167 (2-12)
N/A DDA

Govt. land (belong 

to MOR) 

Non 

developed.

Not 

feasible
No No N/A N/A

21 460 Sultanpur 28° 29' 41.502" N 77° 9' 

53.018" E

South Sultanpur SPD-1 N/A 2.92

321 min(8-6), 322 

min(0-18), 323(5-

11), 324(2-14), 

325(4-10) total 

area(21-19)

N/A DDA
fully built up Govt. 

school

Non 

developed.

Not 

feasible

22 461 Sultanpur 28° 29' 42.041" N 77° 9' 

41.910" E
South Sultanpur SPD-1 N/A 0.00376

402(0-3)
N/A DDA

No water body exist 

Built up structure 

Non 

developed.

Not 

feasible

23 462 Sultanpur 28° 29' 24.742" N 77° 9' 

41.885" E
South Sultanpur SPD-1 N/A 0.00137

595(0-11)
N/A DDA

No water body exist 

Built up structure 

Non 

developed.

Not 

feasible

24 463 Tigri 28° 30' 43.874" N 77° 

14' 26.553" E South Tigri SMD-5 N/A 0.775

(a)191(5-8)

N/A DDA

Transferred to BSF 

traning school on 

04.07.1970

Non 

developed.

Not 

feasible

25 468 Zamrudpur 

F/66

 28°33'21.23"N 

77°14'9.96"E 

South Zamrudpur SPD-1 N/A 2.1

(a)32(11-7)

(b)192 (4-0)

N/A DDA

There exists a 

private school 

Building Namely KR 

Mangalam Global 

school. No water 

Non 

developed.

Not 

feasible

26 497 Raipur 

khurd

28° 33' 32.405" N 77° 

13' 34.000" E
South East Raipur khurd SMD-5 N/A 8.048

38 (60-16)

N/A DDA

As per cordinates, 

the Location is 

CPWD staff 

quarters. No 

Non 

developed.

Not 

feasible

27 500 Tughlakaba

d F/74

28° 30' 9.435" N 77° 15' 

11.987" E
South East Tughlakabad SPD-1 N/A 0.401

(a)1520(3-0)
N/A DDA

No water body exist 

Built up structure 

Non 

developed.

Not 

feasible

1129 409 Katwaria {28° 32' 28.121" N 77° (b)151(1-4) Yellow color private 

saraiF/75 |11'11.575"E building is 1 1 2 

, . constructed at Non Not 
South Katwaria sarai SMD-5 N/A 0.187 N/A DDA . . No no N/A N/A 

mentioned developed. feasible 

cordinates. Building 

situated at Munirka 

10 410 Khanpur | 28° 30' 36.934" N 77° 384(7-7) on site Area is 

13' 42.664" E builtup. Also 
physical possesion Non Not 

South Khanpur SMD-5 N/A 1.03 N/A DDA of said khasra no. is i No no N/A N/A 
developed. feasible 

not transferred to 

DDA by LAC/L&B 

dentt. 

11 411 Kharera 28°33'7.84"N (a) 262(0-5) As per the 

Village 77°12'19.48"E cordinates, it is a 

private property Non Not 

South Kharera N/A 0.0062 N/A DDA located at sh. . No no N/A N/A 
. developed. feasible 

Aurobindo marg 

having board placed 

on the outer wall 

12 419 Lado Sarai |28°31'46.7"N . (c) 37 (1-17) within the Boundary Non Not 
77°11'23.9"E South Lado Sarai SMD-5 N/A 0.156 N/A DDA of TB hospital. developed. feasible No no N/A N/A 

13 420 Lado Sarai |28°31'24.1"N . (d) 208 (0-8) Said khara no. falls Non Not 

77°11'42.2"E South Lado Sarai SMD-5 N/A 0.01 N/A DDA under Built up Area.}| developed. feasible No no N/A N/A 

14 421 Lado Sarai |28°31.440’N (e) 206 (4-11) On site, some part 

77°11.635’E f kh . is Built N Not 
South Lado Sarai SMD-5 N/A 0.549 N/A DDA ornasra no. s . u on ° No no N/A N/A 

up & remaning is in | developed. feasible 

the form of park. 

15 423 Maidan 28° 29' 3.197" N 77° 12' . . (c)778/330 (0-9) SAARC university Non Not 
Grahi 7578" E South Maidan Grahi SMD-5 N/A 0.011 N/A DDA land. developed. feasible yes no N/A N/A 

16 439 Mehrauli 28°31'15.78"N 77° Mehrauli (d) 1797 (6-10), DAV public school Non Not 
South SMD-5 N/A 0.816 N/A DDA N N/A N/A 

(kishangarh|9'44.25"E ou (kishangarh) yf Yogmaya Mandir yf exist. developed. feasible ° no / yf 

17 448 Saidulajab |28° 31' 2.847" N 77° 12' . . (a)200/2(1-13) Said khasra No. is Non Not 
South Saidulajab SMD-5 N/A 0.151 N/A DDA Y N/A N/A 

8.709" E ou aidulala yf yf fully built up. developed. feasible yes es / yf 

18 454 Tut Sarai |28° 32' 4.648" N 77° 12' co-ordinated falls in 
45.808" E t. B i N Not 

South Tut Sarai N/A N/A DDA Bovr, Boys senior on ° No No N/A N/A 
secondary school developed. feasible 

malviya Nagar. 

19 455 Sheikh 28° 32' 36.175" N77° 122 (3-9). Said khasra No. is 

Sarai F/66 |13'3.520"E comes under Non Not 
h heikh i MD- N/A 521 N/A DDA N N N/A N/A 

Sout Sheikh Sarai s 5 yf 0.5 / Panchsheel CHBS developed. feasible ° ° y / 

Residentiual 

20 456 Sheikh 28° 32' 15.114" N77° . . 167 (2-12) Govt. land (belong Non Not 
h heikh MD- N/A 2: N/A DDA N N N/A N/A 

Sarai F/67_|13' 1.414" E Sout! Sheikh Sarai | SMD-5 / 0.283 / to MOR) developed. | feasible ° ° ) / 
21 460 Sultanpur |28° 29' 41.502" N 77° 9' 321 min(8-6), 322 

53.018" E min(0-18), 323(5- , 
full | . N N 

South Sultanpur SPD-1 N/A 2.92 11), 324(2-14), N/A DDA uy uk ue Govt develen ed feoale 
325(4-10) total Pee 
area(21-19) 

22 461 Sultanpur |28° 29' 42.041" N 77° 9' 402(0-3) No water body exist Non Not 
South Sult SPD-1 N/A 0.00376 N/A DDA 

41.910" E ou uanpUr yf yf Built up structure developed. feasible 

23 462 Sultanpur |28° 29' 24.742" N77°9' 595(0-11) No water body exist Non Not 
South Sult SPD-1 N/A 0.00137 N/A DDA 

41.885" E ou uanpUr yf yf Built up structure developed. feasible 

24 463 Tigri 28° 30' 43.874" N77° (a)191(5-8) Transferred to BSF Non Not 

14' 26.553" E South Tigri SMD-5 N/A 0.775 N/A DDA traning school on developed feasible 

04.07.1970 Pee. 
25 468 Zamrudpur | 28°33'21.23"N (a)32(11-7) There exists a 

F/66 77°14'9.96"E (b)192 (4-0) private school Non Not 

South Zamrudpur SPD-1 N/A 2.1 N/A DDA Building Namely KR . 
developed. feasible 

Mangalam Global 

school. No water 

26 497 Raipur 28° 33' 32.405" N77° 38 (60-16) As per cordinates, 

khurd 13' 34.000" E the Location is Non Not 
South East | Rai khurd SMD-5 N/A 8.048 N/A DDA 

outn Eas atpur kur / yf CPWD staff developed. feasible 

quarters. No 

27 500 Tughlakaba | 28° 30' 9.435" N 77° 15' (a)1520(3-0) No water body exist Non Not 
South East | Tughlakabad SPD-1 N/A 0.401 N/A DDA 

d F/74 11.987" E out Eas ugniakaba i yl Built up structure developed. feasible 
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28 502 Tughlakaba

d F/78

28° 29' 38.341" N 77° 

14' 51.203" E
South East Tughlakabad SPD-1 N/A 0.00137

(e) 1586(0-11)
N/A DDA

No water body exist 

Built up structure 

Non 

developed.

Not 

feasible

29 770 Mahipalpur 

F/91

28° 33' 16.260" N 77° 8' 

0.041" E
New Delhi Mahipalpur SPD-1 N/A 1.22

(c) 1085(4-16)& 

1074(4-16)
N/A DDA

Land occupied by 

Bureau of Police 

Reasearch & 

development.

Non 

developed.

Not 

feasible

30 771 Mahipalpur 

F/92

28° 32' 50.334" N 77° 8' 

42.625" E
New Delhi Mahipalpur SPD-1 N/A

(d) 1124/1, 1127, 

1283, 1282, 1273, 

1274 & 1287
N/A DDA

Falls inside the 

Boundary of 

Defence. (Land 

under Defence 

Non 

developed.

Not 

feasible

31 772 Mahipalpur 

F/93

28° 33' 14.440" N 77° 8' 

2.403" E

New Delhi Mahipalpur SPD-1 N/A

K.No. 1075

N/A DDA

Land occupied by 

Bureau of Police 

Reasearch & 

development. 

(Allotted by DDA.)

Non 

developed.

Not 

feasible

32 773 Nangal 

Dewat

28° 33' 8.328" N 77° 5' 

21.670" E New Delhi Nangal Dewat SPD-1 N/A 3.095

1196(23-14)

N/A DDA

Land pertains to 

Airport Authority of 

India.

Non 

developed.

Not 

feasible

33 774 Nangal 

Dewat

28° 33' 9.006" N 77° 6' 

6.444" E New Delhi Nangal Dewat SPD-1 N/A 3.767

1279(28-16)

N/A DDA

Land pertains to 

Airport Authority of 

India.

Non 

developed.

Not 

feasible

34 783 Rajokari 28° 30' 55.078" N 77° 7' 

4.157" E

New Delhi Rajokari SPD-1 N/A 2.595

(g)1164 (19-4)

N/A DDA

No waterbody 

exists. Built up 

harijan basti exist at 

land. Only 17 Bigha 

Area is taken over 

by DDA from BDO 

Najafgarh as Gram 

sabha Land on 

29.01.2021 "as in 

where basis"

Non 

developed.

Not 

feasible

35 788 Rang Puri 28° 32' 0.825" N 77° 7' 

37.767" E New Delhi Rang Puri SPD-1 N/A 1.22

(c)1467(4-

16),1491(4-16), 

total area(9-12)

N/A DDA

Water Body exists 

within the boundary 

wall of Forest Deptt.

Non 

developed.

Not 

feasible

36 789 Rang Puri 28° 31' 47.893" N 77° 7' 

57.935" E

New Delhi Rang Puri SPD-1 N/A 3.767

(d)1800(4-16), 

1801(4-16), 1819(4-

16),  1820(4-16), 

1821(4-16), total 

area(28-16)

N/A DDA

Water Body exists in 

dry condition within 

the boundary wall of 

Forest Deptt.

Non 

developed.

Not 

feasible

37 790 Rang Puri 28°32.060" N 

77°08.763" E New Delhi Rang Puri SPD-1 N/A 0.468

(e)1705(3-05)

N/A DDA

DDA flats exists on 

the water Body 

Lands.

Non 

developed.

Not 

feasible

38 791 Rang Puri 28°32.060" N 

77°08.763" E New Delhi Rang Puri SPD-1 N/A 0.802

(f)1706(6-0)

N/A DDA

DDA flats exists on 

the water Body 

Lands.

Non 

developed.

Not 

feasible

39 792 Rang Puri 28°32.060" N 

77°08.763" E
New Delhi Rang Puri SPD-1 N/A 0.828

(g)1707(6-19)

N/A DDA

Dublicate with 466 

intimated to 

Wetland authority. 

Submission for 

Non 

developed.

Not 

feasible

40 794 Samalkha 28° 31' 20.676" N 77° 5' 

58.725" E
New Delhi Samalkha SPD-1 N/A

41
N/A DDA

Private hotel on that 

land. 

Non 

developed.

Not 

feasible

41 796 Samalkha 28° 31' 49.213" N 77° 5' 

42.715" E

New Delhi Samalkha SPD-1 N/A 1.19

52(8-9)

N/A DDA

No waterbody exist 

on this land. 

Chaupal & mohalla 

clinic exist on this 

land. Need 

demarcation to find 

out the 

Non 

developed.

Not 

feasible

42 797 Samalkha 28° 31' 21.484" N 77° 5' 

56.254" E New Delhi Samalkha SPD-1 N/A 1.0033

53(7-5)

N/A DDA

No waterbody exist , 

Rajakri flyover exist 

on this land.

Non 

developed.

Not 

feasible

Yet to be handed over GNCTD

11328 502 Tughlakaba | 28° 29' 38.341" N 77° (e) 1586(0-11) No water body exist Non Not 
South East | Tughlakabad SPD-1 N/A 0.00137 N/A DDA 

d F/78 14' 51.203" E urn Fas ugniakaba / / Built up structure developed. feasible 1 1 2 

29 770 Mahipalpur|28° 33' 16.260" N 77° 8' (c) 1085(4-16)& Land occupied by a aw 
F/91 0.041" E . . 1074(4-16) Bureau of Police Non Not 

New Delhi | Mahipalpur SPD-1 N/A 1.22 N/A DDA Reasearch & developed. feasible 

development. 

30 771 Mahipalpur|28° 32' 50.334" N 77° 8' (d) 1124/1, 1127, Falls inside the 

F/92 42.625" E . . 1283, 1282, 1273, Boundary of Non Not 
New Delh Mahipal SPD-1 N/A N/A DDA 
ew vem anipalpur / 1274 & 1287 / Defence. (Land developed. feasible 

under Defence 

31 772 Mahipalpur|28° 33' 14.440" N 77° 8' K.No. 1075 Land occupied by 

F/93 2.403" E Bureau of Police Non Not 

New Delhi | Mahipalpur SPD-1 N/A N/A DDA Reasearch & . 
developed. feasible 

development. 

(Allotted by DDA.) 

32 773 Nangal 28° 33' 8.328" N77°5' 1196(23-14) Land pertains to Non Not 

Dewat 21.670" E New Delhi |Nangal Dewat SPD-1 N/A 3.095 N/A DDA Airport Authority of . 
India developed. feasible 

33 774 Nangal 28° 33' 9.006" N 77° 6' 1279(28-16) Land pertains to Non Not 

Dewat 6.444" E New Delhi |Nangal Dewat SPD-1 N/A 3.767 N/A DDA Airport Authority of . 
India developed. feasible 

34 783 Rajokari {28° 30'55.078" N 77° 7' (g)1164 (19-4) No waterbody 
4.157"E exists. Built up 

harijan basti exist at 

land. Only 17 Bigha 

Area is taken over Non Not 
New Delhi Rajokari SPD-1 N/A 2.595 N/A DDA 
ew vem ajokart y yf by DDA from BDO developed. feasible 

Najafgarh as Gram 

sabha Land on 

29.01.2021 "as in 

where basis" 
35 788 Rang Puri |28° 32'0.825"N77°7' (c)1467(4- Water Body exists Non Not 

37.767" E New Delhi Rang Puri SPD-1 N/A 1.22 16),1491(4-16), N/A DDA within the boundary . 
developed. feasible 

total area(9-12) wall of Forest Deptt. 

36 789 Rang Puri |28° 31' 47.893" N 77° 7' (d)1800(4-16), 
57.935" E 1801(4-16), 1819(4- Water Body exists in 

. . 16), 1820(4-16), dry condition within Non Not 
New Delh R P. SPD-1 N/A 3.767 N/A DDA 
ewvem' ang Purl yf 1821(4-16), total / the boundary wall of} developed. feasible 

area(28-16) Forest Deptt. 

37 790 Rang Puri |28°32.060" N (e)1705(3-05) DDA flats exists on Non Not 

77°08.763" E New Delhi Rang Puri SPD-1 N/A 0.468 N/A DDA the water Body . 
developed. feasible 

Lands. 

38 791 Rang Puri |28°32.060" N (f)1706(6-0) DDA flats exists on Non Not 
77°08.763" E New Delhi Rang Puri SPD-1 N/A 0.802 N/A DDA the water Body . 

developed. feasible 
Lands. 

39 792 Rang Puri |28°32.060" N (g)1707(6-19) Dublicate with 466 
77°08.763" E intimated to Non Not 

New Delhi R Puri SPD-1 N/A 0.828 N/A DDA 
ewvem' ang Purl yf / Wetland authority. | developed. feasible 

Submission for 

40 794 Samalkha |28° 31' 20.676" N77°5' 41 Private hotel on that Non Not 
New Delhi Si Ikh SPD-1 N/A N/A DDA 

58.725" E ew vem jamanena Lf yf land. developed. feasible 

41 796 Samalkha [28° 31' 49.213" N77°5' 52(8-9) No waterbody exist 

42.715" E on this land. 

Chaupal & mohalla 
i an . Non Not 

New Delhi Samalkha SPD-1 N/A 1.19 N/A DDA clinic exist on this . 
developed. feasible 

land. Need 

demarcation to find 

out the 

42 797 Samalkha |28° 31' 21.484" N77°5' 53(7-5) No waterbody exist , Non Not 

56.254" E New Delhi Samalkha SPD-1 N/A 1.0033 N/A DDA Rajakri flyover exist , 
developed. feasible 

on this land. 

Yet to be handed over GNCTD 
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S. No. as 

per list 

825

Wetland 

Name

Geographical 

Coordinates (Latitude 

and Longitude of the 

centre of the 

Wetlands)

District (s) 

in which the 

Wetland is 

located

Village Division

Wetland 

Subtype 

(Natural/H

uman 

Made)

Area in (ha) Khasra No/Areas

Whether falls 

within the 

category of 

wetland rules.

Land 

Ownerships

Status of waterbody 

at site

Developed/N

on developed

Feasible/N

on feasible

Whether gram 

sabha land or 

not, if yes

If gram sabha land , 

TSS done or Not

TSS 

verification 

done by LM 

wing or not

If TSS verification 

done by LM wing, 

Boundary wall 

status

1 367 Asola 28° 27' 11.682" N 77° 

12' 32.260" E  
South Asola 2.834

(a)1257      (21-

19)
DDA

2 368 Asola 28° 26' 58.552" N 77° 

11' 53.677" E
South Asola 0.0025

(b)1437(0-2)
DDA

3 369 Asola 28° 26' 52.158" N 77° 

12' 25.176" E
South Asola 0.1578

(c)1470(1-18)
DDA

4 371 Asola 28° 27' 25.244" N 77° 

11' 11.078" E
South Asola 0.152

(h) 483 (1-14)
DDA

5 372 Asola 28° 26' 51.558" N 77° 

12' 46.229" E
South Asola 0.00175

(i) 1629(0-14) 
DDA

6 373 Asola 28° 26' 53.643" N 77° 

12' 6.345" E
South Asola 0.0025

1457(0-2)
DDA

7 374 Asola 28° 26' 50.887" N 77° 

12' 31.810" E
South Asola 0.155

1404 (1-6)
DDA

8 375 Asola 28° 26' 53.762" N 77° 

12' 42.831" E
South Asola 2.559

1424 (19-13).
DDA

9 376 Asola 28° 27' 2.127" N 77° 12' 

16.955" E
South Asola 2.963

1430 (22-15)
DDA

10 380 Bhati 28° 26' 5.561" N 77° 11' 

37.254" E
South Bhati 0.307

(a)1311(2-3)
DDA

11 381 Bhati 28° 25' 38.461" N 77° 

11' 53.861" E
South Bhati 0.307

(c)1432 (2-3)
DDA

12 391 Devli 28° 29' 39.033" N 77° 

13' 47.796" E
South Devli 2.461

b) 45/27(18-4)
DDA

13 393 Devli 28° 29' 37.388" N 77° 

14' 49.228" E
South Devli 1.351

(d)40/26 (10-10)
DDA

14 395 Devli 28° 30' 4.399" N 77° 13' 

43.845" E
South Devli 0.00125

(f)224/1(0-1)
DDA

15 396 Devli 28° 30' 33.461" N 77° 

12' 44.819" E
South Devli 0.00877

(g)267(0-7)
DDA

16 397 Gadai pur 28° 28' 35.068" N 77° 9' 

21.570" E
South Gadai pur 2.024

(a)512/1 (15-13)
DDA

17 405 Jaunapur 28° 28' 26.533" N 77° 

10' 0.667" E South Jaunapur 0.956

5/15(2-19),6/11(4-

16)  total area

(7-15)

DDA

18 445 Put Sarai  77° 2'57.15"E /  

28°46'27.16"N 
South Put Sarai DDA

19 453 Sarai shahji 28° 32' 19.590" N 77° 

12' 29.308" E
South Sarai shahji 

43
DDA

S. No. as 

per list 

825

Wetland 

Name

Geographical 

Coordinates (Latitude 

and Longitude of the 

centre of the 

Wetlands)

District (s) 

in which the 

Wetland is 

located

Village Division

Wetland 

Subtype 

(Natural/H

uman 

Made)

Area in (ha) Khasra No/Areas

Whether falls 

within the 

category of 

wetland rules.

Land 

Ownerships

Status of waterbody 

at site

Developed/N

on developed

Feasible/N

on feasible

Whether gram 

sabha land or 

not, if yes

If gram sabha land , 

TSS done or Not

TSS 

verification 

done by LM 

wing or not

If TSS verification 

done by LM wing, 

Boundary wall 

status

1 383 Ber sarai 

F/74

77°10'29.68"E /  

28°32'41.47"N 
South Ber sarai 

2 392 Devli 28° 30' 4.770" N 77° 13' 

50.067" E
South Devli 0.468

c) 206(3-5)

3 404 Humaun 

pur

28° 33' 39.849" N 77° 

11' 43.842" E
South Humaun pur 0.561

96 (4-2)

4 412 Khirki 28° 31' 54.234" N 77° 

13' 5.030" E
South Khirki 0.959

(a)20(7-17)

5 413 Khirki 28° 32' 6.403" N 77° 13' 

46.721" E
South Khirki 0.307

(b)208(2-3)

6 425 Masjid 

moth 

28° 33' 32.581" N 77° 

12' 58.051" E
South Masjid moth 0.00125

(a) 152(0-10)

7 426 Masjid 

moth 

28° 33' 29.086" N 77° 

13' 2.018" E
South Masjid moth 0.157

(b) 334 (1-8)

8 443 Neb Sarai 28° 30' 39.728" N 77° 

12' 2.947" E
South Neb Sarai 0.588

(a)84(04-04)

Pertains to other department

114G hical Wetland 

S. No. as coordinates (Latitude District (s) subtype Whether falls Whether gram TSS IFTSS v a 
a Wetland . in which the . ae yp . within the Land Status of waterbody| Developed/N | Feasible/N 8 If gram sabha land, | verification | done by—M i 
per list and Longitude of the . Village Division |(Natural/H} Area in (ha) Khasra No/Areas . . . sabha land or 

Name Wetland is category of Ownerships at site on developed | on feasible . TSS done or Not done by LM Boundary wall 

825 centre of the located uman wetland rules not, if yes wing or not status 
Wetlands) Made) . 8 

1 367 Asola 28° 27' 11.682" N 77° (a)1257 (21- 
12! 32.260" E South Asola 2.834 19) DDA 

2 368 Asola 28° 26' 58.552" N 77° (b)1437(0-2) 
11° 53.677" E South Asola 0.0025 DDA 

3 369 Asola 28° 26' 52.158" N 77° (c)1470(1-18) 
10° 25.176" E South Asola 0.1578 DDA 

4 371 Asola 28° 27' 25.244" N77° (h) 483 (1-14) 
11" 11.078" E South Asola 0.152 DDA 

5 372 Asola 28° 26' 51.558" N 77° (i) 1629(0-14) 
17'46.229" E South Asola 0.00175 DDA 

6 373 Asola 28° 26' 53.643" N 77° 1457(0-2) 
17 6.345" South Asola 0.0025 DDA 

7 374 Asola 28° 26' 50.887" N 77° 1404 (1-6) 
19'31.810" E South Asola 0.155 DDA 

8 375 Asola 28° 26' 53.762" N 77° 1424 (19-13). 
17'4.831" E South Asola 2.559 DDA 

9 376 Asola 28° 27' 2.127" N 77° 12) South Asola 2.963 1430 (22-15) DDA 

16.955"E 

10 380 Bhati 28° 26'5.561"N77°11'| oe Bhati 0.307 (a)1311(2-3) DDA 
37.254" E 

11 381 Bhati 28° 25' 38.461" N 77° . (c)1432 (2-3) 
11' 53.861" E South Bhati 0.307 DDA 

12 391 Devli 28° 29' 39.033" N 77° . b) 45/27(18-4) 
13" 47.796" E South Devli 2.461 DDA 

13 393 Devli 28° 29' 37.388" N77° . (d)40/26 (10-10) 
14! 49.228" E South Devli 1.351 DDA 

14 395 Devli 28° 30'4.399"N 77°13") Devi o.0012s __|"224/1(0-1) DDA 
43.845" E 

15 396 Devii 28° 30' 33.461" N77° . (g)267(0-7) 
12! 44.819" E South Devli 0.00877 DDA 

16 397 Gadai 28° 28' 35.068" N 77° 9' 512/1 (15-13 
adat pur ; South Gadai pur 2.024 _ {/(@)512/1 (15-13) DDA 

21.570" E 

17 405 Jaunapur |28° 28' 26.533" N77° 5/15(2-19),6/11(4- 

10' 0.667" E South Jaunapur 0.956 16) total area DDA 

(7-15) 
18 445 Put Sarai 77° 2'57.15"E / . 

28°A6'27.16"N South Put Sarai DDA 

19 453 Sarai shahji |28° 32' 19.590" N 77° . . 43 
12' 29.308" E South Sarai shahji DDA 

Pertains to other department 
G hical Wetland 

S.No. as Coordinates (Latitude District (s) Subtne Whether falls Whether gram TSS If TSS verification 

— Wetland . in which the . wae yp . within the Land Status of waterbody| Developed/N | Feasible/N 8 If gram sabha land, | verification | done by LM wing, 
per list and Longitude of the . Village Division |(Natural/H| Area in (ha) Khasra No/Areas . . . sabha land or 

Name Wetland is category of Ownerships at site on developed | on feasible . TSS done or Not done by LM Boundary wall 

825 centre of the located uman wetland rules not, if yes wing or not status 
Wetlands) Made) . 8 

1 383 Ber sarai 77°10'29.68"E / . 

F/74 28°32'41.47"N South Ber saral 
2 392 Devli 28° 30' 4.770" N 77° 13' . c) 206(3-5) 

50.067" E South Devli 0.468 

3 404 Humaun 28° 33' 39.849" N 77° 96 (4-2) 
South H 0.561 pur 11' 43.842" E ou umaun pur 

4 412 Khirki 28° 31' 54.234" N77° i (a)20(7-17) 
13" 5.030" E South Khirki 0.959 

5 413 Khirki 28° 32' 6.403" N 77° 13' i (b)208(2-3) 
46.721" E South Khirki 0.307 

6 425 Masjid 28° 33' 32.581" N77° . (a) 152(0-10) 
moth 12° 58.051" E South Masjid moth 0.00125 

7 426 Masjid 28° 33' 29.086" N 77° . (b) 334 (1-8) 
moth 13'2.018" E South Masjid moth 0.157 

8 443 Neb Sarai |28° 30' 39.728" N77 South Neb Sarai 0588 (a)84(04-04) 
12' 2.947" E 
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9 444 Neb Sarai 28° 30' 34.177" N 77° 

12' 12.610" E
South Neb Sarai 0.147

b) 170/2 (01-01)

10 452 Shaupur  77°12'34.03"E /  

28°27'43.53"N 
South Shaupur

11 458 Shah pur 

jat

28° 32' 41.907" N 77° 

12' 46.561" E
South Shah pur jat 1.218

468 (9-11)

12 467 Yusuf Sarai 

F/66

 28°33'43.44"N 

77°12'12.77"E 
South Yusuf Sarai 

13 470 Bahapur 28° 33' 42.713" N 77° 

16' 13.689" E
South East Bahapur 0.149

(a) 53/2 (1-12)

14 477 Hari nagar 

ashram 

F/66

28° 37' 47.538" N 77° 6' 

55.582" E South East
Hari nagar 

ashram 
1.82

K. No. 1949      Area 

18200 sq. meters

15 485 Kotla 

Mubarakpu

r

28° 34.385'N

77° 13.348'E South East
Kotla 

Mubarakpur
0.149

43 (1-12)

16 486 Kotla 

Mubarakpu

28° 33' 54.752" N 77° 

13' 23.282" E
South East

Kotla 

Mubarakpur
0.227

391 (1-7)

17 504 Sarai 

Kalekhan 

28° 35' 0.366" N 77° 15' 

27.599" E
South East

Sarai 

Kalekhan 

18 767 Munirka 

F/67

28° 34' 34.676" N 77° 

10' 33.211" E
New Delhi Munirka 3.228

44/3/1(24-13)

19 823 Zoo Lake 28°36'4.16"N 

77°14'57.77"E  
Central

1 464 Vasant 

Kunj, 

Opposite 

Sara 

Restaurent

 28°30'24.51"N 77° 

8'38.23"E  

South Vasant Kunj 0.6608

K.No.2131/1674

(Old)/

1241 (New)(12-14)

Area: 6608 sq.mtr.

1 366 Arkpur 

bagh mochi
South

Arkpur bagh 

mochi

Kh. No. & Geo-Coordinate not availabe

Pending with South Zone.

1159 444 Neb Sarai |28° 30' 34.177" N 77° . b) 170/2 (01-01) 
10'19.610"E South Neb Sarai 0.147 1 1 & 

10 452 Shaupur | 77°12'34.03"E / ate 
28°27'43.53"N South Shaupur 

11 458 Shah pur = }28° 32' 41.907" N 77° . 468 (9-11) 
South Shah t 1.218 

jat 12! 46.561" E ou an pura 
12 467 Yusuf Sarai | 28°33'43.44"N . 

F/66 77°12'12.77"E South Yusuf Sarai 

13 470 Bahapur 28° 33' 42.713" N77° (a) 53/2 (1-12) 
16! 13.689" E South East Bahapur 0.149 

14 477 Hari nagar |28° 37' 47.538" N 77° 6' Hari nagar K.No.1949 Area 

ashram 55.582" E South East 8 1.82 18200 sq. meters 
ashram 

F/66 
15 485 Kotla 28° 34.385'N Kotla 43 (1-12) 

Mubarakpu| 77° 13.348'E South East 0.149 
r Mubarakpur 

16 486 Kotla 28° 33' 54.752" N77° Kotla 391 (1-7) 
South East 0.227 

Mubarakpu|13' 23.282" E outn Fas Mubarakpur 

17 504 Sarai 28° 35' 0.366" N 77° 15' South East Sarai 

Kalekhan _|27.599" E Kalekhan 

18 767 Munirka 28° 34' 34.676" N77° . . 44/3/1(24-13) 
E/67 10' 33.211" E New Delhi Munirka 3.228 

19 823 Zoo Lake |28°36'4.16"N Central 

77°14'57.77"E 

Pending with South Zone. 
1 464 Vasant 28°30'24.51"N 77° K.No.2131/1674 

Kunj, 8'38.23"E (Old)/ 
Opposite South Vasant Kunj 0.6608 1241 (New)(12-14) 

Sara Area: 6608 sq.mtr. 

Restaurent 

Kh. No. & Geo-Coordinate not availabe 
1 je Arkpur South | Arkpur bagh | | 

bagh mochi mochi 
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S.No. 

1 

2 

3 

S. No. 

as per 
list 

236 

237 

417 

766 

Wetland 
Name 

Bhalswa 
Jhangirpur 

Bhalswa 

Jhangirpur 

Lado sarai 

F/89 (Qutab 
Golf Course) 

Munirka 

F/66 

Geographical 
Coordinates 

(Latitude and 
Longitude of the 
center of the 

Wetlands) 
28° 44' 19.674" 

N 77° 10' 
37.437" E 

28° 44' 9.755" 
N 77° 10' 

28.060"E 

28° 31' 42.738" 

N 77° 11' 
44.095" E 

28° 31' 42.738" 

N 77° 11' 
44.095"E 

Sports Zone Feasible Water Bodies 

District (S) in 
which the 
Wetland is 
located 

North West 

North West 

South 

New Delhi 

Land 
Owne 

rship 

DDA 

DDA 

DDA 

DDA 

Village 

Bhalswa 

Jhangirpur 

Bhalswa 

Jhangirpur 

Lado Sarai 

Munirka 

Area in 

(ha) 

0.7357 

0.688 

0.075 

2.715 

Khasra 

No/Areas 

(c) 1258(5-5) 

(d) 1323 (5 
15) 

(a) 248min 

(1-2) 
Area:750.00 

Sq. mtr. 

19/41(20-3) 

Division & Sub 

Dvision /Contact 
Number 

EE/Sports 
Divison-2 

Sh. P.K. Gupta 
9350361342 

EE/Sports 
Divison-2 

Sh. P.K. Gupta 
9350361342 

EE/Sports 
Divison-1 & Sub 

Division-1/ 011 
43177622 

Sh. Baldeep Walia 
Mob No: 
85100000204 

EE/Sports 
Division-1 & Sub 

Division-4/ 011 
43177622 

Sh. Baldeep Walia 
Mob No: 
85100000204 

Comments/ Remarks of field 
staff as per site condition 

It is an artificial pond which 

is used for beautification 
inside the Bhalswa Golf 

Course area 

It is an artificial pond which 
is used for beautification 
inside the Bhalswa Golf 

Course area 

It is an artificial pond which 
is used for beautification 

inside the Qutub Golf 

Course area 
" The Existing coordinates 

i.e 28° 34' 41 69" N 77" 

10' 19 94" E is not as per 
site location. 

It is a developed water body 
but due to no source of 
water and very less 

catchment area, Water not 
stagnate in water body. 

|220 
EE(P & H)/sPORTS 

PRASHA NT V)5AY 
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Sports Zone Feasible Water Bodies 

S.No. . No. jeal S| sieewe " a ml esl 
S.No. [Wetland] Geographical Gane di Village Areain | Khasra Division & Sub Comments/ Remarks of field 

list (Latitude and Wi - (ha) No/Areas Dvision /Contact staff as per site condition 
: etland is Number 

Longitude of the | located 

center of the 

| Wetlands) 
1 236 | Bhalswa 28° 44’ 19.674” | NorthWest | DDA | Bhalswa | 0.7357 | (c) 1258(5-5) | EE/Sports It is an artificial pond which 

Jhangirpur N77° 10° Jhangirpur [ Divison-2 is used for beautification 
37.437” E Sh. P.K. Gupta inside the Bhalswa Golf 

| 9350361342 Course area 

2 237 | Bhalswa 28° 44’9.755” | North West | DDA | Bhalswa | 0.688 | (d) 1323(5- | EE/Sports It is an artificial pond which 
Jhangirpur N 77° 10’ Jhangirpur 15) Divison-2 is used for beautification 

28.060” E | Sh. P.K. Gupta inside the Bhalswa Golf 

| 9350361342 Course area 

3 417 Lado sarai 28° 31’ 42.738” | South DDA 0.075 I (a) 248min EE/Sports It is an artificial pond which 

F/89 (Qutab | N77°11’ Lado Sarai (1-2) Divison-1 & Sub is used for beautification 

Golf Course) | 44.095” E Area : 750.00 | Division-1/ 011- inside the Qutub Golf 

sq. mtr. 43177622 Course area 

e The Existing coordinates 

Sh. Baldeep Walia i.e 28° 34’ 41 69” N77” 

Mob No: 10’ 19 94” E is not as per 

85100000204 site location. 

4 766 Munirka 28° 31’ 42.738” | NewDelhi | DDA | Munirka | 2.715 | 19/41(20-3) | EE/Sports It is a developed water body 

F/66 N77° 11’ Division-1 & Sub | but due to no source of 

44,095” E Division-4/ 011- water and very _ less 

43177622 catchment area, Water not 

Sh. Baldeep Walia 

Mob No: 

85100000204 

stagnate in water body. 

a - 
6 (24}202+ 

EE(P & HQ) SPORTS 

PRasnawt v YIeY 

4810923 8ue

908



1. 44 37 Sanjay Lake, MayurVihar 28° 36' 52.234" N

77° 18' 7.147" E

East Mayur Vihar HCD-1 EE 

Prashant Kaushik Mob-

9818722111

17.0 Kh no- 1, 2, 3, 16, 18, 4, 5, 6, 7, 13, 8, 9, 10, 11, 12 etc.

63/21, 472/168, 472/168, 166, 167, 169, 160, 158 159, 158, 157, 155, 156, 154, 152, 153, 137, 

135, 136, 134 min, 133 min, 132 min, 131, 123, 120, 125, 124 min, 116 min, 117 min, 192 min, 

126, 129, 128, 127, 191 min, 189, 190, 194, 187, 188, 195 min, 181, 180, 179, 178, 186, 185, 

184 min, 177, 182, 449/197 min, 176, 175, 174, 172, 173 min, 177 min etc. 225, 226, 227 min, 

157, 160 min, 156 min, 155, 160, 161, 162 min, 144 min, 142 min, 145, 154, 152, 153, 150, 

149, 143, 147, 146, 110, 111, 112, 115, 114, 116, 128, 141 min, 140 min, 139 min, 138 min, 

102 min, 101 min etc.  925 min, 926 min etc.

159, 158, 157, 155, 156, 154, 152, 153, 137, 135, 136, 134 min, 133 min, 132 min, 131, 123, 

120, 125, 124 min, 116 min, 117 min, 192 min, 126, 129, 128, 127, 191 min, 189, 190, 194, 

187, 188, 195 min, 181, 180, 179, 178, 186, 185, 184 min, 177, 182, 449/197 min, 176, 175, 

174, 172, 173 min, 177 min etc.

225, 226, 227 min, 157, 160 min, 156 min, 155, 160, 161, 162 min, 144 min, 142 min, 145, 154, 

152, 153, 150, 149, 143, 147, 146, 110, 111, 112, 115, 114, 116, 128, 141 min, 140 min, 139 

min, 138 min, 102 min, 101 min etc.  

925 min, 926 min etc.

Yes DDA Desilting and STP waterline 

work by DJB has been 

completed in 2023 and filling of 

waterbody through STP 

waterline is in progress. At 

present no desilting is required.

Developed Feasible NO Demarcated N/A

2. 48 41 Shastri Park 28° 40' 35.25" N

77° 15' 41.9" E

East West Vinod Nagar HCD-1 EE 

Prashant Kaushik Mob-

9818722111

0.1  Khasra no. 109 Yes DDA Developed but in dry state due to 

sandy soil. At present no 

desilting is required.

Developed Feasible NO Demarcated N/A

3. 50 88 NandNagri (2) Mandoli 28° 41' 53.322" N

77° 18' 55.245" E

East Mandoli HCD-1 EE 

Prashant Kaushik Mob-

9818722111

3.4027 Kh. No.911, 912 Yes DDA Developed but in dry state. At 

present no desilting is required.

Developed Feasible NO Demarcated N/A

4. 53 43 Sunder Nagari 28° 41' 39.870" N

77° 19' 18.089" E

East Sundar Nagri HCD-1 EE 

Prashant Kaushik Mob-

9818722111

0.15 Kh. No. 0/67 Yes DDA Developed but in dry state. At 

present no desilting is required.

Developed Feasible NO Demarcated N/A

5. 86 67 Maharaja Surajmal Park 28° 39' 45.614" N

77° 18' 5.600" E

North East Maharaja surajmal park HCD-1 EE 

Prashant Kaushik Mob-

9818722111

0.75  Kh.No. 94 Yes DDA Developed but in dry state. At 

present no desilting is required.

Developed Feasible NO Demarcated N/A

6. 47 40 West Vinod Nagar 28 37.390'N

77 17.319'E

East West Vinod Nagar HCD-2 EE 

Prashant Kaushik Mob-

9818722111

0.4 Kh. No- 882 to 885 Yes DDA Developed but in dry state. At 

present no desilting is required.

Developed Feasible NO Demarcated N/A

7. 52 42 Smriti Van Lake (Kondli) 28.604792 N

77.338327 E

East Kondli HCD-2 EE 

Prashant Kaushik Mob-

9818722111

3.984 Kh No- 580, 581, 582, 750, 751, 749, 752,754, 759, 753 etc. Yes DDA STP water line work by DJB has 

been completed and filling of 

water body through STP water 

pipeline is in progress. At 

present

Developed Feasible NO Demarcated N/A

8. 494 490 Ashoka Park, New 

Friends Colony

28.569947 N

77.276729 E

South East Bahapur HCD-2 EE 

Prashant Kaushik Mob-

9818722111

0.3 Kh.No. 201 min., 203 min. (Rivised) Yes DDA Developed. At present no 

desilting is required.

Developed Feasible NO Demarcated N/A

9. New New Water body at District 

Park SaritaVihar

28.527154 N

77.292629 E

South East Jasola HCD-2 EE 

Prashant Kaushik Mob-

9818722111

0.4 Yes DDA Developed. At present no 

desilting is required.

Developed Feasible NO Demarcated N/A

10. 472 466 Bahapur          (M/o

M.P. Green Area, 

MaaAnandmai Marg)

28° 32' 55.392" N

77° 15' 41.760" E

South East Bahapur HCD-3 EE 

Bhupender Kumar Mob-

9310502842

2.528 Kh no-630/2 (18-9) Yes DDA Developed. At present no 

desilting is required.

Developed Feasible NO Yes N/A

11. 501 496 Tughlakabad F/76 28° 30' 31.215" N

77° 15' 47.314" E

South East Tughlakabad HCD-3 EE 

Bhupender Kumar Mob-

9310502842

0.005 Kh no-857 (0-4) Yes DDA Developed. At present no 

desilting is required.

Developed Feasible NO Yes N/A

12. 476 470 AasthaKunjPh-I ll 11nd Ill 

(Distt. Park, Kalkajii/c 

park around Kalkaji 

Temple) Garhijhariamaria 

F/66

28° 33' 16.382" N

77° 14' 50.610" E

South East Garhi Jharia maria HCD-3 EE 

Bhupender Kumar Mob-

9310502842

Yes DDA Developed. At present no 

desilting is required.

Developed Feasible NO Yes N/A

13. 503 498 Tughlakabad 

(Recreational Complex, 

Phase--1, Zone-III)

28.5070955 "N

77.2672918 "E

South East Tughlakabad HCD-3 EE 

Bhupender Kumar Mob-

9310502842

0.55 Yes DDA Under Dispute Developed Feasible NO Yes N/A

14. 414 411 Khirki (Satpula Lake) 28° 32' 2.932" N

77° 13' 25.298" E

South Khirki HCD-3 EE 

Bhupender Kumar Mob-

9310502842

18.075 Kh no-155(135-11) Satpulla Dam Yes DDA Water body given to Rotary Club 

(Completed)

Developed Feasible NO Yes N/A

15. 457 451 Shah pur jat 28° 33' 4.044" N

77° 12' 43.985" E

South Shah pur Jat HCD-3 EE 

Bhupender Kumar Mob-

9310502842

0.683 Kh-294 (5-11) Yes DDA Developed, at present no 

desilting is required.

Developed Feasible NO Yes N/A

16. 415 412 Ladha sarai F/74 28° 30' 38.222" N

77° 11' 36.810" E

South Ladha Sarai HCD-3 EE 

Bhupender Kumar Mob-

9310502842

1.087 Kh. No. (a)3 (8-13) Yes DDA Developed, at present no 

desilting is required.

Developed Feasible NO Yes N/A

17. 416 413 Ladha sarai F/75 28°30'36.83"N

77°11'30.30"E

South Ladha Sarai HCD-3 EE 

Bhupender Kumar Mob-

9310502842

0.011 Kh. No. (b) 14 min (0-9) Yes DDA Developed, at present no 

desilting is required.

Developed Feasible NO Yes N/A

18. 418 415 Lado Sarai (Behind 

AhinsaSthal)

28° 31' 16.692" N

77° 11' 27.016" E

South Lado Sarai HCD-3 EE 

Bhupender Kumar Mob-

9310502842

0.267 Kh. No. (b)-335 min (2-0) Yes DDA Developed, at present no 

desilting is required.

Developed Feasible NO Yes N/A

19. 402 399 HauzKhas(District Park 

at HauzKhas)

28° 33' 16.820" N

77° 11' 30.476" E

South Hazu Khas HCD-4 EE 

Lakshay Singla   Mob-

8.0 Kh.No-(5.6.) 149 min, 150 min, 151, 152, 153, 154, 155, 156, 157, 

158, 159, 160, 161, 162

Yes DDA Water body already developed, 

At present no desilting is 

required.

Developed Feasible NO Yes N/A

20. 429 426 Aff. M.P. Green Area at 

Sanjay Van (LalKotBaoli)

28° 31' 41" N

77° 11' 15" E

South Mehrauli HCD-4 EE 

Lakshay Singla   Mob-

38.70 Kh no-2734/1722/312 154 Bigha 14 Biswa (old) All water bodies on same Kh. No. Yes DDA Handed  over to DJB, Water 

body has been developed, At 

present no desilting is required.

Developed Feasible NO Yes N/A

21. 430 427 Aff. M.P. Green Area at 

Sanjay Van (Pond No. 1), 

VasantKunj

28° 31.54.893"N

77° 10.31.989"E

South Vasant Kunj HCD-4 EE 

Lakshay Singla   Mob-

0.569 Kh no-2734/1722/312 154 Bigha 14 Biswa (old) All water bodies on 

same Kh. No.

Yes DDA Handed  over to DJB, Water 

body has been developed, At 

present no desilting is required.

Developed Feasible NO Yes N/A

22. 431 428 Aff. M.P. Green Area at 

Sanjay Van (Pond No. 2), 

VasantKunj

28° 31.54.893"N

77° 10.31.989"E

South Vasant Kunj HCD-4 EE 

Lakshay Singla   Mob-

0.5185 Kh No-2734/1722/312 154 Bigha 14 Biswa (old) All water bodies on 

same Kh. No.

Yes DDA Handed  over to DJB, Water 

body has been developed, At 

present no desilting is required.

Developed Feasible NO Yes N/A

23. 432 429 Aff. M.P. Green Area at 

Sanjay Van (Pond No. 3), 

VasantKunj

28° 31.54.893"N

77° 10.31.989"E

South Vasant Kunj HCD-4 EE 

Lakshay Singla   Mob-

0.526 Kh no-2734/1722/3/2 min 2755/1764/1 Min  154 Bigha 14 Biswa

105 Bigha 16 Biswa  

 (Village Mehrauli)

Yes DDA Handed  over to DJB, Water 

body has been developed, At 

present no desilting is required.

Developed Feasible NO Yes N/A

24. 433 430 Aff. M.P. Green Area at 

Sanjay Van (Pond No. 4), 

VasantKunj

28° 31.54.893"N

77° 10.31.989"E

South Vasant Kunj HCD-4 EE 

Lakshay Singla   Mob-

0.6686 Kh no-2734/1722/3/2 min 2755/1764/1 Min 154 Bigha 14 Biswa 

(Old)

105 Bigha 16 Biswa  

 (Village Mehrauli) (Old)

Yes DDA Handed  over to DJB, Water 

body has been developed, At 

present no desilting is required.

Developed Feasible NO Yes N/A

25. 437 434 Mehrauli (kishangarh)

(Baba AdhrangNath)

28° 31.200’N

77° 09.724’E

South Mehrauli (Kishangarh) HCD-4 EE 

Lakshay Singla   Mob-

1.779 Kh.No.1220(13-3) (NEW) (OLD-2741,2026,1675) Yes DDA Desilting has been done water 

body is developed.

Developed Feasible NO Yes N/A

26. 441 438 Mehrauli (kishangarh) 

(Oxidation pond No. 1 

at MehrauliArcheaolo 

gical park)

28°32'0.16"N

77°11'13.64"E

South Mehrauli (Kishangarh) HCD-4 EE 

Lakshay Singla   Mob-

0.28 Kh no-(i) Old 2321/1224      (1-5)     New 537(2-10) Yes DDA Developed, (Cleaning 

Bioremediation work is under 

progress)

Developed Feasible NO Yes N/A

Feasible/ Non - 

Feasible

Geographical 

Coordinates     (Lat.-

Long. of water 

bodies)

Wetland Name Khasra No

Status of Water Bodies under Chief Engineer (Horticulture Zone)    As on 31.01.2025
TSS 

verification by 

LM. Yes or No

Status of water body at siteVillageDistrict(s) in which 

water body located

Wetland 

subtype 

(Natural/ 

Human 

Size of the 

water body    

(in Ha)

Whether fall 

within category 

of regulated 

wetland as per 

Land 

ownership

Developed or not Whether gram sabha land or not. If yes than date of handing/ taking 

over from GNCTD

If TSS 

verification 

done by LM 

boundary wall 

S.

No.

DivisionS. No. as

per list 825

S. No. as

per list 

822
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se, ; 

Status of Water Bodies under Chief (Horticulture Zone) As on 31.01.2025 
S. |S.No.as  |S.No. as ‘Wetland Name Geographical District(s) in which ion Wetland | Size of the Khasra No ‘Whether fall Land ‘Status of water body at site Developed or not Feasible/ Non - ‘sabha land or not. If yes than date of har TSS It Tss 
No. | per list 825] per list Coordinates (Lat.- | water body located subtype | water body within category! ownership Feasible over from GNCTD verification by | _ verification 

822 Long. of water (Natural/ (in Ha) of regulated LM. Yes orNo| done by LM 

1 44 37 [Sanjay Lake, MayurVihar |28° 36' 52.234" N East /Mayur Vihar HCD-1 EE 17.0 Kh no- 1, 2, 3, 16, 18, 4, 5,6, 7, 13, 8, 9, 10, 11, 12 et. Yes DDA Desilting and STP waterline Developed Feasible NO. Demareated NIA 
TT? 18! 7.147" E Prashant Kaushik Mob- 63/21, 472/168, 472/168, 166, 167, 169, 160, 158 159, 158, 157, 155, 156, 154, 152, 153, 137, work by DJB has been 

ogi8723111 135,136, 134 min, 133 min, 132 min, 134, 123, 120, 125, 124 min, 116 min, 117 min, 292 mi, Completed in 2023 and filling of 
126,129, 128, 127, 191 min, 189, 190, 194,187, 188, 195 min, 181,180, 179,178, 186, 185, waterbody through STP 
4184 min, 177, 182, 449/197 min, 176, 175, 174, 372,173 min, 177 min etc. 225, 226,227 min, vaterine isin prowess. At 
157, 160 min, 156 min, 155, 160, 161, 162 min, 144 min, 142 min, 145, 154, 152, 153, 150, peveant no siting i roired 
149, 143,147, 46, 110,111, 12, 125, 114,116, 128, 161 min, 140 min, 139 min, 138 min, 
4102 min, 101 min ete. 925 min, 926 min et 
159, 158, 157, 185, 156, 154,152,153, 137,135, 136, 134 min, 133 min, 132 min, 131,123, 
120,125, 124 min, 116 min, 117 min, 192 min, 126,129, 128,127,191 min, 189,190,194 
187, 188, 195 min, 181, 180, 179, 178, 186, 185, 184 min, 177, 182, 449/197 min, 176, 175, 

174,172, 173 min, 177 min et. 
225,226, 27 min, 157, 160 min, 156 min, 155, 160,161,162 min, 144 min, 142 min, 145,154, 
4152, 153, 150, 149, 143, 147, 146,110, 11, 112, 115, 14, 116, 128, 141 min, 140 min, 139 
min, 138 min, 102 min, 104 min et 
825 min, 926 min et. 

2. 48 41 [Shastri Park 28° 40'35.25"N East West Vinod Nagar HCD-1 EE ol Khasra no. 109 Yes DDA Developed but in dry state due to| Developed Feasible NO Demareated NIA 
TT? 1541.9" E Prashant Kaushik Mob- sandy soil. At present no 

98187221 desilting is required. 

3. 50 88 [NandNagri (2) Mandoli_|28° 41' 53.322" N East Mandoli HCD-1 EE 3.4027 Kh. No.911, 912 Yes DDA Developed but in dry state. At Developed Feasible NO Demareated NIA 
TT? 18' 55.245" EB Prashant Kaushik Mob- present no desilting is required. 

9818722111 

4 53 43 Sunder Nagari 28° 41' 39.870" N East [Sundar Nagei HCD-1 EE 0.15 Kh. No. 0/67 Yes DDA Developed but in dry state. At Developed Feasible NO Demareated NIA 
77° 19' 18.089" E Prashant Kaushik Mob- present no desilting is required. 

9818722111 

5. 86 67 [Maharaja Surajmal Park [28° 39° 45.614" N North East Maharaja surajmal park | HCD-1 EE 0.75 Kh.No. 94 Yes DDA Developed but in dry state. At Developed Feasible NO Demareated NIA 
77° 18' 5.600" E Prashant Kaushik Mob- present no desilting is required. 

98187221 

6. 47 40 | West Vinod Nagar 28 37.390'N East [West Vinod Nagar HCD-2 EE 04 Kh, No- 882 to 885 Yes DDA Developed but in dry state. At Developed Feasible NO Demareated NIA 
TITATIVE Prashant Kaushik Mob- present no desilting is required. 

9818722111 

7. 52 42 |Smwiti Van Lake (Kondli) |28.604792 N East Kondli HCD-2 EE 3.984 Kh No- 580, 581, 582, 750, 751, 749, 752,754, 759, 753 etc. Yes DDA ‘STP water line work by DJB has Developed Feasible NO. Demarcated N/A 
7.338327 EB Prashant Kaushik Mob- been completed and filling of 

9818722111 water body through STP water 
pipeline is in progress. At 
present 

8. 494 490, Ashoka Park, New 28.569947 N South East Bahapur HCD-2 EE 03 Kh.No. 201 min., 203 min. (Rivised) Yes DDA ‘Developed. At present no Developed Feasible NO Demarcated NA 
Friends Colony. 7.276729 E. Prashant Kaushik Mob- desilting is required, 

98187221 

9, [New [New | Waterbody at District [28527154 N South East Tasole HICD2 EE 08 Yer DDA | Developed. At present no Developed Feasible No Demarcated NA 
Park SaritaVihar 7.292629 E Prashant Kaushik Mob- desilting is required. 

9818722111 

10. 472 466 Bahapur (Mio. [28° 32! 55.392" N South East /Bahapur HCD-3 EE 2.528 Kh no-630/2 (18-9) Yes DDA ‘Developed. At present no Developed Feasible NO Yes NA 
MP. Green Area, 77° 15' 41.760" E Bhupender Kumar Mob- desilting is required. 

MaaAnandmai Marg) 9310502842 

1, [son $96 | Tughlakabad F/76 28°30°31.215"N [South Eas Tughlakabed HCD EE 0.003 [khn0-857 0-4) Yer DDA | Developed. At present no Developed Feasible No Yes NA 
77° 15'47.314" EB Bhupender Kumar Mob- desilting is required. 

9310502842 

2B. (ate $70 [AasthaKunjPh-11l 11nd Mi]28°33°16.382" N | South Eas Gabi tara maa‘ [HCD-3 EE Ye DDA | Developed. At present no Developed Feasible No Yes NA 
(Distt. Park, Kalkajiive 177° 14° 50.610" E Bhupender Kumar Mob- desilting is required, 
park around Kalkaji 9310502842 

Temple) Garhijhariamaria 
F/66 

13. 503 498 Tughlakabad [28.5070955 "N ‘South East Tughlakabad HCD-3 EE 0.55 Yes DDA Under Dispute Developed Feasible NO. Yes N/A 
(Recreational Complex, | 77.2672918 "E Bhupender Kumar Mob- 

Phase-1, Zone-tIl 9310502842 

14, 414 41 Khirki (Satpula Lake) 28° 32'2.932"N ‘South ‘Khirki HCD-3 EE 18.075 Kh no-155(135-11) Satpulla Dam ‘Yes DDA ‘Water body given to Rotary Club] Developed Feasible NO Yes. NA 
77°13°25.298" E Bhupender Kumar Mob- (Completed) 

9310502842 

is, [457 G51 | Shah par jar 38334008 N [South Shah para HCD EE 0.683 [xr294 53) Ye DDA | Developed, at present no Developed Feasible No Yes NA 
77° 12'43.985" E Bhupender Kumar Mob- desiting is required 

9310502842 

16. 415 412 ‘Ladha sarai F/74 [28° 30! 38.222" N ‘South Ladha Sarai HCD-3 E 1.087 Kh. No, (a)3 (8-13) ‘Yes DDA Developed, at present no Developed Feasible NO Yes. NA 
771136810" E Bhupender Kumar Mob- esting is requi 

9310502842 

17. 416 413 ‘Ladha sarai F/75. '28°30'36.83"N ‘South Ladha Sarai HCD-3 EE 0.011 Kh. No, (b) 14 min (0-9) ‘Yes DDA Developed, at present no Developed Feasible NO Yes. NA 
77°11'30,30"E Bhupender Kumar Mob- desiting is required 

9310502842 

18. 418 415 Lado Sarai (Behind 28° 31' 16.692" N South Lado Sarai HCD-3 EE 0.267 Kh. No. (b)-335 min (2-0) Yes: DDA Developed, at present no Developed Feasible NO Yes NIA 

AhinsaSthal) 77° 11' 27.016" E Bhupender Kumar Mob- desilting is required. 

9310502842 

19. 402 399 HauzKhas(District Park |28° 33' 16.820" N ‘South /Hazu Khas HCD+ EE 8.0 Kh.No-(5.6.) 149 min, 150 min, 151, 152, 153, 154, 155, 156,157, | Yes DDA ‘Water body already developed, Developed Feasible NO Yes. NA 
at HaucKhas) 771130476" E Lakshay Singla. Mob- 158, 159, 160, 161, 162 At present no desilting is 

yee ee required. 

30. [an $26 [AM MP. Green Area at [28°31 40"N South Metal HCD4 EE 38.70 | kh n0-2734/1722/312 154 Bigha 14 Biswa (old) All water bodies on same Kh. No. | Yes DDA [Handed overt DIB, Water Developed Feasible No Yes NA 
Sanjay Van LalKotBaoli) }77° 11°15" E Lakshay Singla Mob- body has been developed, At 

present no desilting is required. 

21/430 427 Aff, M.P. Green Area at |28°31,54.893"N South Vasant Kunj HCD-4 FE 0.569 | Kh no-2734/1722/312 154 Bigha 14 Biswa (old) All water bodies on | Yes DDA Handed over to DJB, Water Developed Feasible NO ‘Yes NIA 
Sanjay Van (Pond No. 1), |77° 10.31.989"E Lakshay Singla Mob- body has been developed, At 

same Kh. No. 
VasantKunj present no desilting is required. 

22. ‘(431 28 ‘Aff. M.P. Green Area at [28° 31.54,893"N South Vasant Kunj HCD-4 EE 05185 |Kh No-2734/1722/312 154 Bigha 14 Biswa (old) All water bodies on | Yes DDA Handed over to DIB, Water Developed Feasible NO Yes N/A 
Sanjay Van (Pond No. 2), |77° 10.31.989"E Lakshay Singla Mob- body has been developed, At 

same Kh. No. 
VasantKunj present no desilting is required. 

23, 432 429 Aff. M.P. Green Area at {28° 31,54,893"N, South Vasant Kunj HCD+ EE 0.526 Kh no-2734/1722/3/2 min 2755/1764/1 Min 154 Bigha 14 Biswa Yes DDA ‘Handed over to DJB, Water Developed Feasible NO. ‘Yes NIA 
Sanjay Van (Pond No. 3), |77° 10.31.989"E Lakshay Singla Mob- 105 Bigha 16 Biswa body has been developed, At 
VasantKunj present no desilting is required. 

(Village Mehrauli) 

24. 433 430 Aff. M.P. Green Area at |28° 31,54,.893"N. South Vasant Kunj HCD+ EE 0.6686 Kh no-2734/1722/3/2 min 2755/1764/1 Min 154 Bigha 14 Biswa Yes: DDA Handed over to DJB, Water Developed Feasible NO Yes NIA 

Sanjay Van (Pond No. 4), |77° 10.31.989"E Lakshay Singla Mob- (old) body has been developed, At 
VasantKunj present no desilting is required. 

105 Bigha 16 Biswa 

(Village Mehrauli) (Old) 

25, 437 434 Mehrauli (kishangarh) {28° 31,200°N South [Mehrauli (Kishangarh) | HCD-4 EE 1.779 Kh.No.1220(13-3) (NEW) (OLD-2741,2026,1675) Yes DDA Desilting has been done water Developed Feasible NO Yes: NIA 
|(Baba AdhrangNath) 77° 09.724°E Lakshay Singla Mob- body is developed. 

26. 441 438, Mehrauli (kishangarh) —|28°320.16"N South [Mehrauli (Kishangarh) | HCD-4 EE 0.28 Kh no-(i) Old 2321/1224 (1-5) New 537(2-10) Yes DDA Developed, (Cleaning Developed Feasible NO Yes. NA 
(Oxidation pond No.1 |77°11'13.64"E. Lakshay Singla Mob- Bioremediation work is under 
at MehrauliArcheaolo 
gical park) 

progress) 
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27. 442 439 Mehrauli Complex, Phase-

I (Oxidation pond No. 2 

at MehrauliArcheaolo 

gical park)

28.51971° N

77.186° E

South Mehrauli (Kishangarh) HCD-4 EE 

Lakshay Singla   Mob-

3.53 Kh No-3.53 Ha Yes DDA Desilting has been done water 

body is developed.

Developed Feasible NO Yes N/A

28. 459 453 Smriti Van Lake 

(VasantKunj)

28°30'53"N

77°10'13"E

South Vasant Kunj HCD-4 EE 

Lakshay Singla   Mob-

1.83 Kh. No. 661, 662, 663, 664, 689, 690, 691, 692, 697 to 700 min. Yes DDA Handed  over to DJB, Water 

body has been developed, At 

present no desilting is required.

Developed Feasible NO Yes N/A

29. 465 459 VASANT UDHYAN 

(OPPOSITE PVR 

PRIYA)

28° 33.591'N,

77° 09.970'E

South Vasant Kunj HCD-4 EE 

Lakshay Singla   Mob-

- Kh. No. 1155/673 min Yes DDA Water body already developed, 

At present no desilting is 

required.

Developed Feasible NO Yes N/A

30. 466 460 VasantVatikaSector- C, 

VasantKunj

28°32'3'' N,

77°8'46" E

South Vasant Kunj HCD-4 EE 

Lakshay Singla   Mob-

0.43 Yes DDA Water body already developed, 

At present no desilting is 

required.

Developed Feasible NO Yes N/A

31. 812 810 DhaulaKuan(Kitchn er 

Lake)

28°35'27.61"N

77° 9'43.56"E

South Dhaula Kuan HCD-4 EE 

Lakshay Singla   Mob-

5.89 Kh.No.  562/181 (Min) Yes DDA Developed, (Bioremediation to 

be taken up after award of work)

Developed Feasible NO Yes N/A

32. New New Quli Khan (Metcalf Boat 

House, Mehrauli 

Archaeological Park

28°31’21.79” N

77°11’17.10” E

South Mehrauli HCD-4 EE 

Lakshay Singla   Mob-

0.32 Yes DDA Desilting has been done water 

body is developed. At present no 

desilting is required.

Developed Feasible NO Yes N/A

33. New New Ram Talab, Sanjay Van 28°32’19.08” N

77°10’45.97” E

South Mehrauli HCD-4 EE 

Lakshay Singla   Mob-

0.07 Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

34. 235 231 Bhalswa Lake 28°44.494’N

77°10.318’E

North West Bhalswa HCD-5 EE 

Dunni Ram Meena    Mob-

7042737470

45.6014 Kh.No. 283/2 (2-10), 387 (4-10), 388 (4-16), 393 (5-14), 394 (5-10), 

395 (4-16), 404 min. (6-12), 405 (4-16), 406 (4-12), 407 (4-05), 408 

(4-01), 409 (3-14), 410 (3-01), 411 (6-11), 412 (4-16), 413 (4-16), 

414 (4-16), 415 (4-16), 416 (4-16), 417 (4-16), 418 (4-16), 419, (4-

16), 420 (4-16), 421 (4-16), 422 (4-16), 423 (4-16), 424 (4-16), 425 

(6-08), 427 min. (2-16), 428 (4-16), 429 (4-16), 430 (4-16), 431 (4-

16), 432 (4-16), 433 (4-16), 434 min. (2-10), 465 (4-16), 477 (4-16), 

478 (4-16), 479 (4-16), 480 (4-16), 481 (4-16), 492 (4-16), 493 (4-

16), 494 (4-16), 495 (4-16), 496 (4-16), 497 (4-16), 498 (4-16), 499 

(2-11), 500 (4-00), 501 (4-16), 502 (4-16), 503 (5-06), 504 (4-16), 

505 (6-12), 506 (3-01), 507 (4-16), 508 (4-16), 509 (4-16), 510 (4-

16), 511 (4-16), 512 (4-16), 513 (4-16), 514 (4-16), 515 (4-16), 516 

(4-16), 517 (5-16), 518 (4-16), 519 (4-16), 520 (4-16), 521 (4-16), 

522 (4-16), 523 (4-16), 524 (4-16), 525 (4-16), 535 (4-16), 536 min. 

(3-09), 847 (1-00), 848 min. (3-04), 849 (4-16), 850 (4-16), 852 (4-

16), 853 (4-16), 854 (4-16), 855 (4-16), 856 min. (1-08), 875 (4-16), 

876 (4-16), 877 (4-16), 878 (4-16), 879 (4-16), 880 (4-16), 881 (4-

16), 882 (4-16), 883/2 (3-00), 884 min. (5-14), 885 (4-16), 886 (4-

16), 887 (4-16), 888 (4-16), 889 (4-16), 890 (4-16), 891 (4-16), 892 

(2-08), 893 (2-00), 894 (5-15), 895 (4-16), 896 (4-08) of village 

Bhalswa Jahangirpuri. Total Area (512-00) 

Yes DDA Developed

(Quality of water is being 

improved by in-situ Bio- 

remediation treatment) Partially 

desilted by DJB 2023.

Developed Feasible NO Yes N/A

35. 238 234 BhalswaJahangirpur i, 

Behind Sanjay Enclave

28.7351 "N

77.1608 "E

North West Bhalswa 

Jahangirpuri

HCD-5 EE 

Dunni Ram Meena    Mob-

7042737470

2.162 Kh. No. 933, 934, 940, 941, 956, 957 Yes DDA Developed (250 KLD STP

commissioned) at present no 

desilting required.

Developed Feasible NO Yes N/A

36. 256 253 Dhirpur F/76 28°42'53.68"N

77°11'55.97"E

North West Dhir pur HCD-5 EE 

Dunni Ram Meena    Mob-

7042737470

0.162 Kh no-(c) LAL DORA,  Kh. No. 9 Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

37. 327 325 District Park Pitampura 28.70° N

77.14° E

North West Pitampura HCD-5 EE 

Dunni Ram Meena    Mob-

7042737470

4.0468 Kh. No. 862 to 871 Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

38. 328 326 District Park, Harsh 

Vihar, Pitampura

28.69170° N

77.133380° E

North West Pitampura HCD-5 EE 

Dunni Ram Meena    Mob-

7042737470

0.999  Kh. No. 206 (2.47 acre) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

39. 228 224 Avantika     (A) District 

Park at Avantika, Rohini , 

Sector-1

28°42’17.71” N,

77°5’39.95” E

North West Avantika HCD-6 EE 

Manoj Kumar Mishra                    

Mob-8800355584

3.8745  Kh. No.-18, 19, 21, 22, 23, 64, 75 & 77 Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

40. 229 225 Avantika       (B) District

Park at Avantika, Rohini , 

Sector-1

28°42’17.71” N,

77°5’39.95” E

North West Avantika HCD-6 EE 

Manoj Kumar Mishra                    

Mob-8800355584

3.8745 Kh. No. 18, 19, 21, 22, 23, 64, 75 & 77 Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

41. 249 246 SwaranJayanti Park 28° 43' 13.191" N

77° 7' 5.162" E

North West Swaran Jayanti Park HCD-6 EE 

Manoj Kumar Mishra                    

Mob-8800355584

1.0 Kh.No. 6//13/1, 14/1, 15, 16, 23, 24, 25 and 20//14, 15, 16, 17, 

21//11, 12, 19, 20, 21, 22

Yes DDA Developed

(STP water is being used) at 

present no desilting required.

Developed Feasible NO Yes N/A

42. 250 247 District Park 100 hact. 

(formal Garden, 

SwarnJayanti Park, Sec-

10, Rohini )

28° 43' 36.211" N

77° 7' 5.554" E

North West Rohini HCD-6 EE 

Manoj Kumar Mishra                    

Mob-8800355584

1.922  Kh. No. 6//13, 14/1, 15, 16, 23, 24, 25 Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

43. 251 248 District Park 100 hact. 

(Informal Garden, 

SwarnJayanti Park, Sec-

10, Rohini )

28°43’34.91364” N, 

77°7’5.83572” E

North West Rohini HCD-6 EE 

Manoj Kumar Mishra                    

Mob-8800355584

3.577 Kh. No. 20//14, 15, 16, 17, 21//11, 12, 19, 20, 21, 22 Yes DDA Developed

(STP water is being used) at 

present no desilting required.

Developed Feasible NO Yes N/A

44. 252 249 District Park(at Sector-

20, Rohini (Phase-3)

28°42’23.12” N,

77°4’17.49” E

North West Rohini HCD-6 EE 

Manoj Kumar Mishra                    

Mob-8800355584

0.327 kh. No. 41/8, 7/1 min, 7/2 min, 13/1 min, 14/1 min, 14/2 min Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

45. 253 250 NHP No. 3 at Sector 23, 

Rohini (JheelWala Park)

28°43’26.02” N,

77°4’53.05” E

North West Rohini HCD-6 EE 

Manoj Kumar Mishra                    

Mob-8800355584

0.04 Kh. No. 42//1 min, 2 min, 3 min, 13/2 min, 13/5, 13/3, 42//8 Yes DDA Developed , at present no 

desilting required.

Developed Feasible NO Yes N/A

46. 311 309 Mangol pur kalan F/90           

(Park and Pond Area, 

Sector-3, Rohini)

28° 41.772'N

77° 06.512'E

North West Mangol pur kalan HCD-6 EE 

Manoj Kumar Mishra                    

Mob-8800355584

0.607 Kh.No.28//4/1min,2min,6,7min total area(14-0) (Near Forensic Lab.) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

47. 326 324 PoothKalan (Park

&SardarPatelLake), 

Sec.23, Rohini

28° 42' 58.704" N

77° 4' 30.132" E

North West Pooth Kalan HCD-6 EE 

Manoj Kumar Mishra                    

Mob-8800355584

1.861 Kh no-(a)30//24(4-9) 25(4-16) 41//4/2(0-14) 5(4-2) 42//1(4-16) 2(4-

16) total area (23-13)

Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

48. 344 343 Rithala F/89 (Park and 

Water Body at Rithala, 

Sector-5)

28° 42' 57.067" N

77° 6' 6.136" E

North West Rithala HCD-6 EE 

Manoj Kumar Mishra                    

Mob-8800355584

1.444 Kh.No.-672 & 673  (75-2)    Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

49. 520 515 Bindapur 28° 36' 41.899" N

77° 4' 25.277" E

South West Bindapur HCD-7 EE 

Rakesh Kumar          Mob-

9958681549

1.628 Kh no-605(12-17) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

50. 551 546 Dwarka(Water Body at 

Central Nursery, Sector-

5)

28°35’37” N,

77°3’25” E

South West Dwarka    HCD-7 EE 

Rakesh Kumar          Mob-

9958681549

0.16 Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

118
2. ae 339] Mehrauli Complex, Phase-]28.51971° N South Mehrauli (Kishangach) [HCD EE 353 KhNo-3.53 Ha Yes DDA | Desilting has been done water Developed Feasible NO Yes NA 

(Oxidation pond No. 2. |7.186° E Lakshay Singla. Mob- body is develope 
at MehrauliArcheaolo 
gical park) 

28. (459 453 | Smit Van Lake 28°3053°N South Vasant Kun HICD4 TE TS |kh, No. 661, 662, 663, 664, 689, 690, 691, 692, 697to 700 min. ‘(ve DDA [Handed over to DIB, Water Developed Feasible NO Yes NA 
(VasantKunj) TPW3"E Lakshay Singla. Mob- body has been developed, At 

present no desiling is required 

29, (468 G59 |VASANTUDHYAN _|[28°33591'N, South Vasant Konj HCD EE Kh. No. 1155/673 min Yes DDA | Water body already developed, Developed Feasible NO Yes NA 
(OPPOSITE PVR 77° 09.970 Lakshay Singla Mob- AL present no desilting is 
PRIYA) required. 

30. [ase Tao |VasantVatikaSector © [28327°N, South Vasant Kanj HCD EE 0a Yes DDA | Water body already developed, Developed Feasible NO Yes NA 
VasantKunj TP°846" E Lakshay Singla Mob- AL present no desilting is 

required. 
31 [sia B10 |DhaulaKuan(Kitclm er [28°3527.6°N South Dhaula Kuan HCD EE 589 [Kh.No. 562/181 (Min) Yes DDA | Developed, (Bioremediation to Developed Feasible NO Yes NA 

Lake) TT 943.56°E Lakshay Singla. Mob- be taken up after award of work) 

32. [New [New  |Quli’ Khan (Metcalf Boat [28°31'21.79" N South Mehra HCD+ EE 032 Yes DDA | Desilting has been done water Developed Feasible NO Yes NA 
House, Mehrauli TPT." E Lakshay Singla. Mob- body is developed. At present no 
Archaeological Park desiting is required 

33, [New |New [Ram Talab, Sanjay Van _|28°32°19.08" N South Mehrauli HCD4 EE 007 Yes DDA | Developed, at present no Developed Feasible No Yes NA 
77°10'45.97" E Lakshay Singla. Mob- desilting required 

Ba *(238 731 | Bhalswa Lake 2844 49EN North West Bhalswa HCD-S EE 45.6014 | Kh.No. 283/2 (2-10), 387 (4-10), 388 (4-16), 393 (5-14), 394 (5-10), [v= DDA [Developed Developed Feasible No Yes NA 
TPLOSISE Dunni Ram Meena Mob- , in (6. : : ’ (Quality of water is being Pa Ra 395 (4-16), 404 min. (6-12), 405 (4-16), 406 (4-12), 407 (4-05), 408 eee pein 

(4-01), 409 (3-14), 410 (3-01), 411 (6-11), 412 (4-16), 413 (4-16), remediation treatment) Partially 
414 (4-16), 415 (4-16), 416 (4-16), 417 (4-16), 418 (4-16), 419, (4- desilted by DIB 2023, 
16), 420 (4-16), 421 (4-16), 422 (4-16), 423 (4-16), 424 (4-16), 425 

(6-08), 427 min. (2-16), 428 (4-16), 429 (4-16), 430 (4-16), 431 (4- 
16), 432 (4-16), 433 (4-16), 434 min. (2-10), 465 (4-16), 477 (4-16), 

478 (4-16), 479 (4-16), 480 (4-16), 481 (4-16), 492 (4-16), 493 (4- 
16), 494 (4-16), 495 (4-16), 496 (4-16), 497 (4-16), 498 (4-16), 499 
(2-11), 500 (4-00), 501 (4-16), 502 (4-16), 503 (5-06), 504 (4-16), 
505 (6-12), 506 (3-01), 507 (4-16), 508 (4-16), 509 (4-16), 510 (4- 
16), 511 (4-16), 512 (4-16), 513 (4-16), 514 (4-16), 515 (4-16), 516 
(4-16), 517 (5-16), 518 (4-16), 519 (4-16), 520 (4-16), 521 (4-16), 
522 (4-16), 523 (4-16), 524 (4-16), 525 (4-16), 535 (4-16), 536 min. 
(3-09), 847 (1-00), 848 min. (3-04), 849 (4-16), 850 (4-16), 852 (4- 
16), 853 (4-16), 854 (4-16), 855 (4-16), 856 min. (1-08), 875 (4-16), 

876 (4-16), 877 (4-16), 878 (4-16), 879 (4-16), 880 (4-16), 881 (4- 

16), 882 (4-16), 883/2 (3-00), 884 min. (5-14), 885 (4-16), 886 (4- 
16), 887 (4-16), 888 (4-16), 889 (4-16), 890 (4-16), 891 (4-16), 892 
(2-08), 893 (2-00), 894 (5-15), 895 (4-16), 896 (4-08) of village 
Bhalswa Jahangirpuri. Total Area (512-00) 

35. (238 334 | Bhalswalahangiepuri, [28.7351 "N [Nonh West Bhalswa HicD-S EE 210 |Kh. No. 933, 934, 940, 941, 956, 957 Yes DDA [Developed 250 KLD STP Developed Feasible NO Yes NA 
Behind Sanjay Enclave 77.1608 "E “epuri Dunni Ram Meena Mob- commissioned) at present no 

Jahangirpuri 7042737470 

36. ‘(256 353 | Dhipur F776 28°4253.68°N [Nonh West Dhir pur TCDS EE 0.162 |Kh no-(c) LAL DORA, Kh. No. 9 Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
TT°11'S5.97"E Dunni Ram Meena Mob- required. 

7042737470 
37. (327 325 [District Park Pitampura|28.70°N North West Pitampura HCD TE 40468 |Kh, No. 862 to 871 Yes DDA | Developed, at present no Developed Feasible No Yes NA 

Te E Dunni Ram Meena Mob- desilting required 
7042737470 

38. (328 326 [District Park, Harsh ]28.69170°N Noh West Pitampura HDS TE 0.999 | Kh, No. 206 (2.47 acre) Yes DDA | Developed, at present no Developed Feasible No Yes NA 
Vihar, Pitampura 77133380" E Dunni Ram Meena Mob- required 

7042737470 
39. (228 224 [Avantika (A) Diserier [2842P17.71°N, [Now West [Avantika HICD-6 EE 3.8745 | Kh, No.-18, 19, 21, 22, 23, 64, 75 & 77 Yes DDA | Developed, at present no Developed Feasible No Yes NA 

Park at Avantika, Rohini, |77°5°39.95" E Manoj Kumar Mishra required. 
Sector-1 Mob-8800355584 

40, (229 338 [Avantika — (B) District North West [Avantika HICD-6 EE 3.8745 Kh. No. 18, 19, 21, 22, 23, 64, 75 & 77 Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
Park at Avantika, Rohini Manoj Kumar Mishra desilting required 
Sector-1 Mob-8800355584 

a (a9 246 | SwaranJayanti Park [28°43 13.191"N [Non West Saran JayantiPark  PHCD-6 EE 10 |Kh.No. 6//13/1, 14/1, 15, 16, 23, 24, 25 and 20//14, 15, 16,17, (Y= DDA [Developed Developed Feasible No Yes NA 
TT 75.162" E Manoj Kumar Mishra (STP water is being used) at 

Mob-8800355584 24/11, 12, 19, 20, 21, 22 present no desilting required 

22, (250 2a7 [District Park 100 hact, |28°43°36211"N [Noh West Rohini HICD-6 EE 1922 | Kh. No. 6//13, 14/1, 15, 16, 23, 24, 25 Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
(formal Garden, 77 8.554" E Manoj Kumar Mishra desilting required 
SwarnJayanti Park, Sec- Mob-8800355584 
10, Rohini ) 

3. [2st 248 [District Park 100 hact. _[28°43'34.91364"N, _ [Noh West Rohini HCD-6 TE 3577 [Kh No. 20//14, 15, 16, 17, 21//11, 12, 19, 20, 21, 22 Yes DDA [Developed Developed Feasible No Yes NA 
(informal Garden, TPTS83572" E Manoj Kumar Mishra (STP water is being used) at 
SwarnJayanti Park, Sec- Mob-8800355584 present no desilting required 
10, Rohini) 

wa (252 249___|Distiet Park(ar Sector- |28°42°23.12"N, | Nonh West Rohini HICD-6 EE 0327 kh, No. 41/8, 7/1 min, 7/2 min, 13/1 min, 14/1 min, 14/2 min Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
20, Rohini (Phase-3) | 7741749" E Manoj Kumar Mishra desilting required 

Mob-8800355584 

3 250 [NHPNo. 3 at Sector 23, [28°43'26.02"N, __ [Nowh West Rohini HCD-6 EE 004 |Kh, No. 42//1 min, 2 min, 3 min, 13/2 min, 13/5, 13/3, 42//8 Yes DDA [Developed at present no Develops Feasible No Yes NIA 
Rohini (SheelWala Park) |77°4°53.05" E Manoj Kumar Mishra desilting required 

Mob-8800355584 

46, (sit 309 [Mangol purkalan FI90_|28°41.772N Noth West Mangot purkalan HICD-6 EE 0.607 |Kh.No.28//4/1min,2min,6,7min total area(14-0) (Near Forensic Lab.) |¥= DDA | Developed, at present no Developed Feasible NO Yes NA 
(Parkand Pond Area, — \77°06.S12E Manoj Kumar Mishra desilting required 
Seetor-3, Rohini) Mob-8800355584 

a7. [326 324 | PoothKalan (Park 28°42 58.704"N [North West Pooth Kalan HICD-6 TE 7861 [Kh no-(a)30//24(4-9) 25(4-16) 41//4/2(0-14) 5(4-2) 42//1(4-16) 2(4-|= DDA | Developed, at present no Developed Feasible No Yes NA 
J&SardarPatelLake), _|77°4'30.132" E Manoj Kumar Mishra - desilting required 
See.23, Rohini Mob-8800355584 16) total area (23-13) 

8 (se 343 | Rithala FI89 (Park and |28°42°57.067"N | Nonh West Rita HCD-6 EE Tai |Kh.No.-672 & 673 (75-2) Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
Water Body at Rithala, 77° 6'6.136" E Manoj Kumar Misha desilting required 
Secior-5) Mob-8800355584 

49. [520 315 | Bindapur 28° 3641.899"N | South West Bindapur HCD-7 TE 7.628 |Kh no-605(12-17) Yes DDA | Developed, at present no Developed Feasible No Yes NA 
77°4°25.277" E Rakesh Kumar Mob- desilting required 

9958681549 
30, [ssi S46 [DwarkaWater Body at [283537 N, South West Dwarka HCD-7 EE 0.16 Yes DDA | Developed, at present no Developed Feasible No Yes NA 

Central Nursery, Sector- |77°3°25" E Rakesh Kumar Mob- desilting required 
5) 9958681549 
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51. 571 566 Kakrola F/02, Sector-16B, 

Dwarka

28° 36' 35.404" N

77° 1' 10.181" E

28° 36.584" N

77° 01.206" E

South West Kakrola HCD-7 EE 

Rakesh Kumar          Mob-

9958681549

0.64 Kh no-184(0-15),192(8-17),   total=(9-12) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

52. 572 567 Kakrola F/03Sector- 16A, 

Dwarka

28° 36' 17.838" N

77° 1' 4.141" E

28° 36.320" N

77° 01.079" E

South West Kakrola HCD-7 EE 

Rakesh Kumar          Mob-

9958681549

0.29 Kh no-194(15-4)195/41(1-9)     total=(16-1) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

53. 619 615 Nasirpur F/06 28° 35' 54.238" N

77° 5' 13.338" E

South West Nasirpur      Dwk HCD-7 EE 

Rakesh Kumar          Mob-

9958681549

0.6782 Kh. No. 109    Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

54. 646 642 PochanPur near 100 m 

road, Sector -23B, Dwarka

28° 33' 47.020" N

77° 2' 59.429" E

South West Pochan Pur   Dwk HCD-7 EE 

Rakesh Kumar          Mob-

9958681549

0.28 Kh.No.34 (7-6) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

55. 681 679 Water Body at Sector-23, 

Dwarka

28°35’58” N,

77°2’58” E

South West Dwarka    HCD-7 EE 

Rakesh Kumar          Mob-

9958681549

0.6 Kh.No.-42/1 min, 2 min, 3 min, 13/2 min, 13/5, 13/3, 42//8 Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

56. 751 750 Bagdola (Main 

CRPF camp)

28° 34' 8.081" N

77° 4' 27.976" E

New Delhi Bagdola HCD-7 EE 

Rakesh Kumar          Mob-

9958681549

1.624 Kh.No.157(12-4) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

57. 799 797 ShahbadMohd.Pur F/03, 

(near railway fatak)

28° 33.374' N

77° 04.051’ E

New Delhi Shahbad 

Mohd.Pur

HCD-7 EE 

Rakesh Kumar          Mob-

9958681549

0.54 Kh. No.1/72(28-17) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

58. 800 798 ShahbadMohd.Pur F/04, 

(near HarijanBasti)

28° 33' 20.631" N

77° 4' 10.107" E

28° 33.324' N

77° 04.129’ E

New Delhi Shahbad 

Mohd.Pur 

HCD-7 EE 

Rakesh Kumar          Mob-

9958681549

0.08 Kh. No.1/535(31-6) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

59. 202 198 Prasad Nagar Lake 28° 38' 47.798" N

77° 10' 40.875" E

North Prasad Nagar HCD-8 EE 

Rakesh Kumar          Mob-

9958681549

1.48 Kh. No. 578 Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

60. 698 696 Garhipeeran F/89 @ 

Peeragarhi(Park and Lake 

at District Park, 

PaschimVihar)

28° 40' 19.386" N

77° 5' 43.872" E

West Peeragarhi HCD-8 EE 

Rakesh Kumar          Mob-

9958681549

1.47 Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

61. 715 713 Madipur F/74 (Park and 

Lake at BhagwatiTalab, 

Madipur)

28° 40' 9.021" N

77° 7' 18.466" E

West Madipur HCD-8 EE 

Rakesh Kumar          Mob-

9958681549

3.1 Kh.No.1298(23-2) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

62. 716 714 Madipur F/75 (Park and 

Lake at Madipur Village)

28° 40' 10.814" N

77° 7' 21.134" E

West Madipur HCD-8 EE 

Rakesh Kumar          Mob-

9958681549

0.829 Kh. No. 1300 Area: 6 Bigha 2 Biswa Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

63. 733 732 Tihar Lake 28° 37' 52.537" N

77° 6' 19.312" E

West Tihar HCD-8 EE 

Rakesh Kumar          Mob-

9958681549

3.24 kh.No.1533(92-18) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

64. 802 800 Todapur 28°37.334’N,

77°09.572’E

New Delhi Todapur HCD-8 EE 

Rakesh Kumar          Mob-

9958681549

1.087 114 (8-13) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

65. 803 801 Todapur 28°37.695’N,

77°09.946’E

New Delhi Todapur HCD-8 EE 

Rakesh Kumar          Mob-

9958681549

0.441 142-143-145 (3-3) Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

66. 804 802 Todapur 28°37.812’N,

77°10.055’E

New Delhi Todapur HCD-8 EE 

Rakesh Kumar          Mob-

9958681549

Kh. No. to be provided by LM/DDA Yes DDA Developed, at present no 

desilting required.

Developed Feasible NO Yes N/A

67. 475 469 Chakchilla Chakchilla South East Chakchilla HCD-9 EE 

Ashutosh Upadhaya          

Mob-9315869127

Yes DDA Developed, at present no 

desilting required.

Developed NO N/A

68. 484 480 Kilokari F/66 Kilokari F/66 South East Kilokari HCD-9 EE 

Ashutosh Upadhaya          

Mob-9315869127

184(0-15),192(8-17),   total=(9-12) Yes DDA Developed, maintained by 

CEMDE, Prof. C.R. Babu

Developed Feasible NO Yes N/A

69. Not in list 475 KalindiAviral (AOL) 

Water body No.-2, Village 

Kilokari, South East, 

Delhi

KalindiAviral (AOL) 

Water body No.-2, 

Village Kilokari, South 

East, Delhi

South East Kilokari HCD-9 EE 

Ashutosh Upadhaya          

Mob-9315869127

4.29 194(15-4)195/41(1-9)     total=(16-1) Yes DDA Developed and filled with water Developed Feasible NO Yes N/A

70. Not in list 476 KalindiAviral (AOL) 

Water body No.-3, Village 

Kilokari, South East, 

Delhi

KalindiAviral (AOL) 

Water body No.-3, 

Village Kilokari, South 

East, Delhi

South East Kilokari HCD-9 EE 

Ashutosh Upadhaya          

Mob-9315869127

3.70 612(13-19) Yes DDA Developed and filled with water, 

at present no desilting required.

Developed Feasible NO Yes N/A

71. Not in list 477 KalindiAviral (AOL) 

Water body No.-4, Village 

Kilokari, South East, 

Delhi

KalindiAviral (AOL) 

Water body No.-4, 

Village Kilokari, South 

East, Delhi

South East Kilokari HCD-9 EE 

Ashutosh Upadhaya          

Mob-9315869127

1.72 Kh.No.111(0-4) Yes DDA Developed and filled with water, 

at present no desilting required.

Developed Feasible NO Yes N/A

72. New New Water body at Baansera 

Park

South East Kilokari HCD-9 EE 

Ashutosh Upadhaya          

Mob-9315869127

4.00 Acres Kh. No. 109   Yes DDA Developed and filled with water, 

at present no desilting required.

Developed Feasible NO Yes N/A

73. 428 425 Mehrauli (kishangarh) 

(NeelaHauz)

28 31.675'N,

77 10.222'E

South Mehrauli 

(kishangarh)

HCD-9 EE 

Ashutosh Upadhaya          

Mob-9315869127

Kh No- Neela Hauz  Kh. No. 1681(01-01), 1682(0-12), 1683(01-12), 1684(01-12), 1685(0-

10), 1686(0-16), 1687(01-00), 1688(0-13), 1689(0-19), 1690(0-06), 1691(0-03), 1692(0-

14), 1693(0-15), 1694(01-02), 1965(0-10) 1696(0-11), 1697(0-10), 1698(0-11), 1699(02-

12), 1700/1(01-03), 1701/2(0-13), 2914/1702/2(0-10), 2915/1702/2(0-12),1703/2(01-

07) 1711/1(0-12), 1712(0-16) 1713/2(0-14), 1714(0-11) 1715/2(03-17), 1716/1(0-09), 

1718/1(0-04) 1719/1(0-05), 1719/2/0-05), 1719/3(0-05) 1719/4(0-05) 1719/5(0-05) 

1719/6(0-19), 1719/7(0 19), 1719/8(01-07) 1720(06-15) 1721/1(16-00) 1721/2(02-19) 

and 1721/3(0-05) of Village Mehrauli is acquired vide Award No 80A/1971-72 this land

is acquired for Nehru University and this land also notified vide notification u/s 22(1) 

no. F8(49)/63/L&B dated 10/04/1972. Further kh.no. 1700/2(01-10)1701/10-

02),2914/1702/1(0-03),2915/1702/10 04), 1703/1(0-14) 1704(03-12), 1706/01-

07),2202/1709(0-09),2203/1709(0 18),1710(01 14),1711/2/01-00, 1713/1ess than

Biswa) 1715/110- 03,1716/2(01-03) 1717(01-05) and 1718/2(03-07)of Village Mehrauli 

is acquired vide Award No. 80E/70-71 Suppl. and the same is placed at the disposal of

DDA vide notification u/s 22(1) no F9(20)/78/L&B/vol-ll dated 19/11/1981. Further

kh.no, 1705(12-07) and 1707(0-17) of village Meharuli is accuired vide Award no. 

41/86-87 and the same is placed at the disposal of DDA vide notification u/s 22(1) no. 

F9(4)/86 L&B/LA dt. 06/10/86. As per above the all land is DDA acquired land

Yes DDA Developed (This site has already 

been developed by 

CEMDE/Prof. C.R. Babu and is 

being maintained by them)

Developed Feasible NO Yes N/A

74. 61 48 Ghondagujran khaddar 28° 41' 22.863" N

77° 15' 11.721" E

North East Ghonda gujran 

khaddar

HCD-10 EE 

Bhupender Kumar          

Mob-9310502842 

Yes DDA Developed,  at  present  no 

desilting required.

Developed Feasible NO Yes N/A

75. 93 73 Usmanpur F/89 28°42'14.45" N

77°13'57.30" E

North East Usmanpur HCD-10 EE 

Bhupender Kumar          

Mob-9310502842 

Yes DDA Developed,  at  present  no 

desilting required.

Developed Feasible NO Yes N/A

76. 814 812 Jharodamajraburari 28° 44' 02.6" N

77° 13' 01.2" E

North East Jharoda majra 

burari

HCD-10 EE 

Bhupender Kumar          

Mob-9310502842 

Kh No-14//4 (04-16) 14//5 (03-10) 14//6 (04-16)

14//14 (04-16)

Yes DDA Developed

(Yamuna  Biodiversity  Ph-

I)  at  present  no  desilting 

required.

Developed Feasible NO Yes N/A

77. 815 814 K.N. ridge Khunijheel -1 28° 40' 50.478" N

77° 13' 0.963" E

North K.N. ridge HCD-10 EE 

Bhupender Kumar          

Mob-9310502842 

Kh.No. 333,346, 347 Area 6839,26 Acre Yes DDA Developed at present no 

desilting required.

Developed Feasible NO Yes N/A

78. 816 815 K.N. ridge Khunijheel 

(Serpentine Lake)

North K.N. ridge HCD-10 EE 

Bhupender Kumar          

Mob-9310502842 

Kh.No 333, 346, 347 Area 3844.56 Acre village civil station. Yes DDA Developed,  at present no 

desilting required.

Developed Feasible NO Yes N/A

119
3. [smi 366 Kakrola F/02, Sector-16B,]28° 36'35.404"N South West Kakrola HCD7 EE 064 ]Khno-184(0-15),192(8-17), total=(9-12) Yes DDA | Developed, at present no Developed Feasible NO Yes NA 

Dwarka TP 110.181" E Rakesh Kumar Mob- desilting required 
28° 36.584" N 9958681549 
77? 01.206" E 

32. «(S72 567 Kakrola F/03Sector- 16A, |28°36'17.838"N South West Kakrola HCD7 EE 029 Kh no-194(15-4)195/41(1-9) Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
Dwarka TP VAI E Rakesh Kumar Mob- desilting requis 

28° 36.320"N 9958681549 
7701.79" E 

33. ‘(619 615 Nasirpur F/06 28° 35°54.238"N [South West Nasiepur Dwk |HCD-7 EE 0.6782 | Kh, No. 109 Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
TT 513.338" E Rakesh Kumar Mob- desilting required 

9958681549 
34. [646 62 PochanPur near 100m [28°33'47.020"N | South West Pochan Pur Dwk |HCD-7 EE 028 |Kh.No.34 (7-6) Yes DDA | Developed, at present no Developed Feasible NO Yes NA 

road, Sector -23B, Dwarkal 77° 2 59.429" E Rakesh Kumar Mob- desilting required 
9958681549 

33. [681 679 Water Body at Sector-23, |28°35°58" N, South West Dwarka He EE 06 Kh.No.-42/1 min, 2 min, 3 min, 13/2 min, 13/5, 13/3, 42//8 Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
TT2'S8" EB Rakesh Kumar Mob- desilting required 

9958681549 
36. ‘(751 750 Bagdola (Main [28° 34° 8.081" N New Delhi Bagdola HCD-7 EE 1.624 |Kh.No.157(12-4) Yes DDA | Developed, at present no Developed Feasible NO Yes NA 

CCRPF camp) TP 427.976" E Rakesh Kumar Mob- desilting required 
9958681549 

37. [799 797 ShahbadMohd.Pur F/03, [28° 33.374 N New Delhi Shahbad HCD-7 EE 054 | Kh, No.1/72(28-17) Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
(near railway fatak) TP 04.051" E Rakesh Kumar Mob- desilting required 

Mohd.Pur 9958681549 
38. [800 798 ShahbadMohd.Pur F704, [28°33°20.631"N [New Delhi Shahbad HCI EE 0.08 | Kh. No.1/535(31-6) Yes DDA | Developed, at present no Developed Feasible NO Yes NA 

(near HarijanBast 774 10.107" E Rakesh Kumar Mob- desilting required 
28° 33.324 N Mohd.Pur 9958681549 
TTP? 04.129" E 

39. [202 198 Prasad Nagar Lake 28°38°47.798"N [Non Prasad Nagar HICD-8 EE 148 |Kh. No. 578 Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
77° 10' 40.875" E Rakesh Kumar Mob- desilting require. 

9958681549 
60. [698 696 [Garhipeeran F/89@ ——_[28°40"19.386"N__ | West Peeragarhi HICD-8 EE 147 Yes DDA | Developed, at present no Developed Feasible NO Yes NA 

Peeragarhi(Park and Lake |77° 5'43.872" E Rakesh Kumar Mob- desilting required 
Jat District Park, 9958681549 
PaschimVihar) 

6. [715 713 Madipur F/74 (Park and [28°40°9.021"N West Madipur HCD-8 EE 31 Kh.No.1298(23-2) Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
Lake at BhagwatiTalab, | 77° 7" 18.466" E Rakesh Kumar Mob- desilting required 
Madipur) 9958681549 

2. (716 714 Madipur F/7S (Park and |28°4010.814"N [West Madipur HICD-8 EE 0.829 |Kh. No. 1300 Area: 6 Bigha 2 Biswa Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
Lake at Madipur Village) |77° 721.134" E Rakesh Kumar Mob- desilting required 

9958681549 
6. (733 732 Tihar Lake 28°3752.537"N [West Tihar HICD-8 EE 324 |kh.No.1533(92-18) Yes DDA | Developed, at present no Developed Feasible NO Yes NA 

77°61 19.312" E Rakesh Kumar Mob- desilting require. 
9958681549 

64. [802 800 Todapur 28°37.334" [New Delhi Todapur HICD-8 EE 1.087 414 (8-13) Yes DDA | Developed, at present no Developed Feasible NO Yes NA 
77°09.572E Rakesh Kumar Mob- desilting required 

9958681549 
65. [803 801 Todapur 28°37.695°N, New Dethi Todapur HICD-8 EE 0441 |442-143-145 (3-3) Yes DDA | Developed, at present no Developed Feasible NO Yes NA 

77°09.946°E Rakesh Kumar Mob- desilting required 
9958681549 

66. 804 802 Todapur 28°37.812°N, New Delhi Todapur HCD-8 EE Kh. No. to be provided by LM/DDA Yes DDA ‘Developed, at present no Developed Feasible NO Yes NA 
77°10.055°E Rakesh Kumar Mob- desilting require. 

9958681549 
67. ‘(475 469 Chakehilla (Chakchilla South East Chakchilla HICD9 EE Yes DDA | Developed, at present no Developed NO NA 

Ashutosh Upadhaya desilting required 
Mob-9315869127 

68. (484 480 Kilokari F166 Kilokari F/66 South East Kilokari HICD9 EE 184(0-15),192(8-17), total Yes DDA | Developed, maintained by Developed Feasible NO Yes NA 
Ashutosh Upadhay CEMDE, Prof. C.R. Babu 
Mob-9315869127 

69. [Notin list [475 (AOL) (AOL) | South East Kilokari ICD-9 EE 4.29 1194(15-4)195/41(1-9) _ total=(16-1) Yes DDA Developed and filled with water Developed Feasible NO. ‘Yes NA 
Water body No.-2, Village Water body No.2, Ashutosh Upadhaya 
Kilokari, South East, | Village Kilokari, South Mob-9315869127 

East, Delhi 
70. [Not in list |476 (AOL) (AOL) [South East Kilokari HCD EE 3.70 [612(13-19) Yes DPA | Developed and filled with water, Developed Feasible NO Yes NIA 

Water body No.-23, Village Water body No.-3, Ashutosh Upadhaya at present no desilting required. 
Kilokari, South East, | Village Kilokari, South Mob-9315869127 
Delhi East, Delhi 

71. [Not im list [477 (AOL) (AOL) | South East Kilokari HCD-9 EE 1.72 Kh.No.111(0-4) Yes DDA Developed and filled with water, Developed Feasible NO. ‘Yes NA 
Water body No.-4, Village | Water body No.-4, Ashutosh Upadhaya at present no desilting required. 
Kilokari, South East, | Village Kilokari, South Mob-9315869127 

East, Delhi 
72 [New New | Water body at Baansera South East Kilokari HCD EE 4.00 Acres [Kh No. 109 Yes DPA | Developed and filled with water, Developed Feasible NO Yes NIA 

Park Ashutosh Upadhaya at present no desilting required. 
Mob-9315869127 

73. [428 25 Mehrauli (kishangarh) — |28 31.675, South Mehrauli HCD-9 Kh No- Neela Hauz Kh, No. 1681(01-01), 1682(0-12), 1683(01-12), 1684(01-12), 1685(0/ Yes DDA | Developed (This site has already Developed Feasible NO Yes NIA 
| (NeelaFlauz) 710.2228 (kishangarh) Ashutosh Upadhaya 10), 1686(0-16), 1687(01-00), 1688(0-13), 1689(0-19), 1690(0-06), 1691(0-03), 1692(0- been developed by 

Mob-9315869127 14), 1693(0-15}, 1694(01-02), 1965(0-10) 1696(0-11), 1697(0-10), 1698(0-11), 1699(02- CEMDE/Prof. C.R, Babu and is, 
12), 1700/1(01-03), 1701/2(0-13), 2914/1702/2(0-10), 2915/1702/2(0-12),1703/2(01- being maintained by them) 
07) 1711/1(0-12), 1712(0-16) 1713/2(0-14), 1714(0-14) 1715/2(03-17), 1716/1(0-09), 
1718/1(0-04) 1719/1(0-05), 1719/2/0-05), 1719/3(0-05) 1719/4(0-05) 1719/5(0-05) 
1719/6(0-19), 1719/7(0 19}, 1719/8(01-07) 1720(06-15) 1721/1(16-00) 1721/2(02-19) 
and 1721/3(0-05) of Village Mehraullis acquired vide Award No 80A/1971-72 this land 
is acquired for Nehru University and this land also notified vide notification u/s 22(1) 
no. F8(49)/63/L88 dated 10/04/1972. Further kh.no. 1700/2(01-10)1701/10- 
02),2914/1702/1(0-03),2915/1702/10 04), 1703/1(0-14) 1704(03-12), 1706/01- 
07),2202/1709(0-09),2203/1709(0 18),1710(01 14),1711/2/01-00, 1713/tess than 
Biswa) 1715/110- 03,1716/2(01-03) 1717(01-05) and 1718/2(03-07)of Village Mehrauli 
is acquired vide Award No. 80E/70-71 Suppl. and the same is placed at the disposal of 
DDA vide notification u/s 22(1) no F9(20)/78/L&8/vol-ll dated 19/11/1981. Further 
kh.no, 1705(12-07) and 1707(0-17) of village Meharull is accuired vide Award no. 
'41/86-87 and the same is placed at the disposal of DDA vide notification u/s 22(1) no. 
F9(4)/86 L&B/LA dt. 06/10/86. As per above the all land is DA acquired land 

74. [or 48 [Ghondagujran khaddar — |28°41°22.863"N [North Fast Ghonda gujran | HCD-10 EE Yes DDA Developed, at present no Developed Feasible NO Yes NA 
TP AS T2N"E Bhupender Kumar desilting required 

khaddar Mob-9310502842 
75. |93 ‘Usmanpur F/89 28°42114.45" N Noth East Usmanpur HCD-10 EE Yes DDA Developed, at present no Developed Feasible NO Yes NA 

TP°1957.30" E Bhupender Kumar desilting required 
Mob-9310502842 

76. [sid 812 Tharodamajraburari 28° 44° 02.6" N North East ‘Jharoda majra | HCD-10 EE Kh No-14//4 (04-16) 14//5 (03-10) 14//6 (04-16) Yes DDA [Developed Developed Feasible NO Yes NA 
TP 13012" E Bhupender Kumar _ (Yamuna Biodiversity Ph- 

burari Mob-9310502842 14/14 (04-16) 1) at present no desilting 
required. 

77. ‘(sis 814 KN. ridge Khunijheel -1 ]28°40'50.478"N [North K.N. ridge FICD-10 FE Kh.No. 333,346, 347 Area 6839,26 Acre Yes DDA | Developed at present no Developed Feasible NO Yes NIA 
77° 13'0.963" E Bhupender Kumar desilting required 

Mob-9310502842 
78. [816 815 KN. ridge Khunijheel North K.N. ridge FICD-10 EE Kh.No 333, 346, 347 Area 3844.56 Acre village civil station. Yes DDA | Developed, at present no Developed Feasible NO Yes NA 

(Serpentine Lake) Bhupender Kumar desilting required 
Mob-9310502842 
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79. 817 813 JharodaMajra, Burari, 28° 44' 3.177" N

77° 12' 53.328" E

North East Jharoda Majra, 

Burari,    

HCD-10 EE 

Bhupender Kumar          

Mob-9310502842 

Kh No-14(2000 sq.mtrs.) & 137 (3500sq.mtrs.) Yes DDA Developed

(Yamuna  Biodiversity  Ph-

I)  at  present  no  desilting 

required.

Developed Feasible NO Yes N/A

Non-Feasible Water bodies Horticulture

1 25

Khichripur F/74 28° 36' 54.458" N 

77° 18' 21.011" E East DDA Khichripur 0.1

(c)1000 sq.

mtrs.

2 45

Vinod Nagar 28° 37' 27.285" N 

77° 17' 17.731" E
East DDA Vinod Nagar 0.66

(a) 6600 sq.

mtrs. K No.

882 to 885

3 46

Vinod Nagar N-28°37'26.54"  

E-077°17'17.26"
East DDA Vinod Nagar 3.5

(c) 3.5

hectares

4 365

Wazirpur 77° 10' 16.690" E 

28° 41' 28.648" N North West DDA Wazirpur 2.595

(a)532/2(19-

4)

5 400

Hauz Khas 28° 33' 10.951" N 

77° 11' 37.662" E

South DDA Hauz Khas 2

K. No.: 193-

194

Area: 20000

sq.mtr.

6 401

Hauz Khas 28° 33' 9.935" N 

77° 11' 38.525" E South DDA Hauz Khas 1.2174

195 (9-1)

7 406

Jia Sarai F/89 28°32'50.00"N 

77°11'36.37"E South DDA Jia Sarai 0.146

74/2 (1750 

Sq. Yards)

8 427
Mehrauli 

(kishangarh)

28 31.291'N,    

77 09.989'E
South DDA    

Mehrauli 

(kishangarh)
1.043

(a)1214

(07-18)

9 440

Mehrauli 

(kishangarh)

28° 31' 12.624" N 

77° 9' 41.767" E South DDA    
Mehrauli 

(kishangarh)
0.56

(g) 1219(4-

19)

10 556

Haibat pur 28° 37' 9.588" N 

76° 58' 40.452" E South West DDA Haibat pur 1.088

44/26 (8-14)

11 763

Mohd. Pur Munirka 

F/67

28° 33' 19.269" N 

77° 9' 57.922" E New Delhi DDA Mohd. Pur Munirka 1.887

705/2(14-

11)

12 764

Mohd. Pur Munirka 

F/68

28° 34' 4.083" N 

77° 11' 26.409" E New Delhi DDA Mohd. Pur Munirka 0.952

201/2(7-12)

13 765

Mohd. Pur Munirka 

F/69

28° 34' 5.286" N 

77° 11' 16.332" E New Delhi DDA Mohd. Pur Munirka 0.254

200(1-9)

Pertains to other department (Horticulture)

1 226
Avantika (H)  77° 5'49.47"E   

28°41'50.57"N 
North West DDA Avantika 0.2

(a)2000

Sq.mtrs

2 227
Avantika (H) 77° 5'48.62"E   

28°41'52.81"N 
North West DDA Avantika 1.5

(b)15000sq.

mtrs

3 314

Mangol pur kalan 

F/93

28° 41' 44.862" N 

77° 6' 20.919" E
North West DDA Mangol pur kalan

(e) 28/10,

28/11, 29/6,

29/15

4 316

Mangol pur khurd 

F/74,89 (Awantika)   

28° 41' 45.972" N 

77° 5' 44.601" E North West DDA Mangol pur khurd    1.377

(d)674min(1

0-3)

5 613

Najafgarh F/75 28° 36' 38.635" N 

76° 59' 12.334" E South West DDA Najafgarh 0.923

23/5/1(6-9)

6 614

Najafgarh F/76 28° 36' 35.559" N 

76° 59' 8.991" E South West DDA Najafgarh 0.254

23/13/2(1-

16)

12012 

79. 817 813 [JharodaMajra, Burari, [28° 44°3.177"N North East Jharoda Majra, _ [HCD-10 EE Kh No-14(2000 sq.mtrs.) & 137 (3500sq.mtrs.) Yes DDA Developed Developed Feasible NO Yes NA 
77° 12' 53.328" E Burari, Bhupender Kumar (Yamuna Biodiversity Ph- 

" Mob-9310502842 1) at present no desilting 
required. 

Non-Feasible Water bodies Horticulture 
Khichripur F/74 | 28° 36' 54.458" N (c)1000 sq. 

1 25 77° 18! 21.011" E East DDA Khichripur 0.1 | mtrs. 

Vinod Nagar 28° 37' 27.285" N (a) 6600 sq. 
2 77 17'17.731" E inod mtrs. K No. 

45 East DDA Vinod Nagar 0.66 | 99> to 885 

Vinod Nagar N-28°37'26.54" (c)3.5 
£-077°17'17.26" hectares 3 46 East DDA Vinod Nagar 35 

Wazirpur 77° 10' 16.690" E (a)532/2(19- 
4 | 365 28° 41' 28.648"N | North West DDA Wazirpur 2.595 |4) 

Hauz Khas 28° 33' 10.951" N K. No.: 193- 
77° 11! 37.662" E 194 

5 Area: 20000 
400 South DDA Hauz Khas 2 | samtr. 

Hauz Khas 28° 33' 9.935" N 195 (9-1) 
6 | 401 77° 11' 38.525" E South DDA Hauz Khas 1.2174 

Jia Sarai F/89 28°32'S0.00"N 74/2 (1750 
7 | 406 77°11'36.37"E South DDA Jia Sarai 0.146 |Sq. Yards) 

Mehrauli 28 31.291'N, Mehrauli (a)1214 8 J 
427 (kishangarh) 77:09.989'E South DDA (kishangarh) 1.043 | (07-18) 

Mehrauli 28° 31' 12.624" N Mehrauli (g) 1219(4- 
9 | 4ao (kishangarh) 77° 9! 41.767" E South DDA enraull 0.56 |19) (kishangarh) 

Haibat pur 28° 37' 9.588" N 44/26 (8-14) 
10 | 556 76° 58' 40.452" E ] South West DDA Haibat pur 1.088 

Mohd. Pur Munirka |28° 33' 19.269" N 705/2(14- 
11 | 763 F/67 77° 9' 57.922" E New Delhi DDA Mohd. Pur Munirka | 1.887 | 11) 

Mohd. Pur Munirka |28° 34' 4.083" N 201/2(7-12) 
12 | 764 F/68 77° 11! 26.409" E New Delhi DDA Mohd. Pur Munirka | 0.952 

Mohd. Pur Munirka |28° 34' 5.286" N 200(1-9) 
13 | 765 F/69 77° 11! 16.332" E New Delhi DDA Mohd. Pur Munirka | 0.254 

Pertains to other department (Horticulture) 
Avantika (H) 77° 5'49.47"E (a)2000 1 . 226 38°41'50.57"N North West DDA Avantika 02 lca mtrs 

2 | 27 ‘Avantika (H) 77° 5'48.62"E North West DA ‘avantik qs _ |(b)15000sq. 
28°41'52.81"N orth West wantika | mtrs 

Mangol purkalan | 28° 41' 44.862" N (e) 28/10, 
F/93 77° 6' 20.919" E 28/11, 29/6, 3 | 314 North West DDA Mangol pur kalan 29/15 

Mangol pur khurd |28° 41' 45.972" N (d)674min(1 
4 | 316 F/74,89 (Awantika) |77° 5' 44.601" E North West DDA Mangol purkhurd | 1.377 |0-3) 

Najafgarh F/75 28° 36' 38.635" N 23/5/1(6-9) 

5 | 613 76° 59' 12.334" E | South West DDA Najafgarh 0.923 

Najafgarh F/76 28° 36' 35.559" N 23/13/2(1- 

6 | 614 76° 59' 8,991" E South West DDA Najafgarh 0.254 |16) 
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ANNEXURE-R3 121ANNEXURE-R3 121 
DELHI D EVELOPMENT AUTHORITY 
tide EXECUTIVE ENGINEER 

HOR TURE CIVIL DIVISton. 
YAMUNA SPORTS te 

GATE NO.-1, SURAJMAL VIHAR, NEW DELHI-92 
iLeom, seecSimdda.org.in, Cont.; 011-40314178 

No. F47/SE/HOC-1/DDA/2019-20/ 54 | Bator +3 Jour |doty 
Te, 

Member SECRETARY (Wetland Authority), 
Deparment of Forest & Environment 
GNCTD of Delhi, C-Wing, 6" Level. 
Cre Secretariat, |.P, Estate, 
Hew Bell - 110003, 

Sub: -List of water bodies which do not exits/cannot be revived. 

In conkinwation ta this office letter No FA? /SEyHCC-1/ODA/2019- 

20/528 fe S52 dt. 12.03.2001 & 31.09.9021. Pease find enclosed herewith 
the Ost of water bodies which do not exists translerred to RICO jcanmac fe 
revived, The reas008 are mentioned in the remares column 

[S.Ne.| 5. ie.) Home of | Khasra No.jAreas | Teemarks 
| | oe pee Water 

lint of Bodies | 
B25 

ee ne ina [una SB 181200055 | [Name of Zonal Nodal Gfficer:. ‘Sh. P.K. Gupta, 8 ae a 
1 933 | Begumpur | iajley)6 = (04-16), | Gram Sabha land has been 

| | PLAT a-15), | TAKEN over recenily fram 

] Has f aya oe-16), | BOO, Marth Weat rey is 

| | ehayea (Da Lbl, | faty tuila-up/encroached. 

| | jejU2y / 15min [2-00 
| ifhizy (17min (201 

| | Teta) ones, [20-2 | 

| ; hor bho land has been 

| [ase [Seqampur | igil6//2eein iy Oe ee recon from 
BOO, Worth Wear and Innd is 

| fully gilt-upfertronctred. | 

- a 1aa8 | Gadi Fyaa | 1o0yaT Se ee a location, instead there are 
buildings consinacted on this 
land. . 
Wate; body does not edat ond 
aco owtilized im Rohisi 

halen, F/B Resdential Scneme __ 
= Wii; body does not exist and = aja | Manga pur | (d/5/24l?-5l arts ylilixed =n Robin 

| kalan F/a2 Resided Scheme. __] 
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ig 
———Tpangtl pur | 5 } “F 

—Ta14 
] , Sek areg y ry 

eis [alas F/93 | 29) Residensin in gai par) 1a)67 mia} 10-3) | Fraaferreg js ee Tile brea | p Peres te 
| 

| 

kindly requested to delete these water toda Therein’. a wy intimat? that joint inspection of Water th a the Ast Further, ar in progress. Further updates yy be intimate aulbonqueset 

i‘ 

Hort, Givi Cirels.7 /DDA (Nodal Officer of Water Bodies) 

i 

Cee tr- 

L Pringple Commissions: (ier. ii DD jor kind information, 2 Commissioner (LADD far kind infarmation, 

# Gh BK Gop, Nodal fiicer if Rehini Zone, 85 HQI/RZ/ppa for kind ena Bi ter *SMOR0/CB/CE RV DOA/ 189 a.
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123

frecit frre wile 

a ahteror aiftrere (eae) VAR Uh 

nee dle, rage feet 

«q op20/CBICE(RYDDAY O79. 

123 

want 1-7 Ning “3-4 

Suptdg. Etlgineer=Cp,) C/sd8-5 

arg} Cea Dy. No__ 600 + 

qd: Date 25 10 +/ 

Dated; - 23 | \a | 2. 
p, NO 

Jo, 

; HCC! (Nodal Officer-Water Bodies), 

Delhi Development 
Authority, 

yamuna Sports Complex, Gate No.-1, 

Suraimal V ‘har, New Delhi-92 

Regarding Kormat for submission of information on proposed action plans for 

restoration of polluted water bodies (lakes and ponds) in compliance to Hon'ble 

NGT orders in OA No. 325/2015. 

Sub: 

Ref: - i) Lt. Col. Sarvadaman Singh Oberoi vs Union of India & Ors. MA No. 26/219 in 

OA No. 325/2015. 

ii) £M3(41)2001/Vol. LX/Pt.2/255 dated 24.02.2021. 

iii) F5(10)20/CB/CE(R)/DDA/202 dated 16.04.2021. 

Find enclosed Annexure-l and Annexure-V for 8 water bodies coming under the 

jurisdiction of Rohini Zone duly attested by the concerned engineer-in charge and list of 

7 water bodies for which the rejuvenation is not feasible is also enclosed. 

Details of 15 Water Bodies is furnished below: - 

| Sl. | SL. no. a5 | Divisio | Name he | Khasra | Annexure | Annexur | Remarks 

| No | per in | ot of No/Areas | -I status. | ¢-V | 

| | Compile | Water | Wate | | status. | 

| ld List of | | Body/ lr | | | | 

| | 825 | Wetlan | Bodie 
| | 

| | Water | | dl S. | | | 

|__| Bodies. ee nee es ee 

1. 1S. No. | EE Barwal | 3 (a)87//4 Enclosed | Enclosed | Wet Water | 

| | 117 RMD- ja No’s_ | (26-6) oil ie | Body. pall 

| bs | Sl. No. | 5 
(b) 97//6 | Enclosed | Enclosed | ge Water | 

| | 118 
(8-10) eee 2) CS 

5 |S. No. 
ai 10/1 ~| Enclosed Enclosed — ti Water 

119 
(02-08) 

Body. 

| | 
Alternate 

| 

| | NEW _ KUL. | | 

| | 
No. 28/15 (2- | | | | 

| | | a ee 
| 12). a 

ist Zoe pare ee es a eal 

a
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— 

=| rata | 
2 

No’s 

( a) 
(10-18) 

46/26 | a 

(b)86/58 (9-7) 

(\ 

pur 

I 

Shahba 

Daulat 

Karala 

1 No. 

| 

(c)128(5-9) 

§5/27 (4-3) 

NA 

| 

Enclosed 

NA 

Enclosed 

—revivable AS 
presently the 

area of water 

body is built 
up at site, 

(Photographs 

_ enclosed) 

Dry Water 
Body, 

267/2 (11-6) Enclosed Enclosed | Dry Water 

| 
| 

Nahar 

pur 

1 No. 

| 

(a)184 (0-13) NA NA 

10. | Sl. No. 
324 RMD- 

3 

i Pansali | 1 No. 
| 

(a)17//26 

(16-16) 

a 
| 

—_—-- [a
 

' Enclosed Enclosed Dry 

| 

| 

Body. 

| Water body 
is not feasible 
Since _ there | 

exists a 

housing 

pocket A-3 

constructed 

by DDA long | 

ago. | 

(Photographs 

enclosed) - 

“Dry = Water 

Body. | 

1. No. 

325 

eg EK 
RMD- 

2 

Pansali 1 No. (b) 
walter 

near 

Vihar 

NA NA 
| ! 

body 

| is not feasible 

as the land is 

| earmarked 

for District 

Centre for 

_Sector-24, 

Rohini. 

At present no 

water body 
| 

exist. | 

(Photograph 

enclosed). 
== 

124
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125

Encl: 

———T Total Water Bodies - | 

— _ al — 

Copy to: - 

. 
2 
3, 
4. 

— 

| (b)200 (10-4) | NA 

(c)236 (5-5) | NA 

—— = a — — 

“(d)308 (13-0) | NA 
—— 

| (e)430 (8-14) | NA 

| 

| 

| NA - feasible | 
pa ee to) 

| NA Badroh 
Rey: al (drain), 

| NA | 
fhe Handing 

NA —Over/ taking 

| enclosed, 

| (Photograph 

enclosed). 

15 | 
No’s | 

al 

. As stated 

photographs for 7 

CE (HQ) for kind information. 

— CE, (R) for kind information, 

SE (HQ), Dwarka, Nodal Officer 

EE RMD-1.2,3,5,6 and 8 w.r.t. their report. 
_Water Bodies for Engg. W 

above (8 No.’s Annexure-| and 8 No’s Annexure-V of water bodies.) and 

no’s not feasible water bodies. 

Vv 

SE(HQ), Rohini 

ing for information. 

Pa 
SE(HQ), Rohini 

over record 

125
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126126 

E-mail:- suptdhccluapmail.com 

Cont.: 011-40314178 | 
secc5/a dda.org.in =" | 

Nin. 847 Sig /HCC-1/DDA/2019-20/ 
No. FAT] +13 Date: ? .09,2021 

To, 

Member SECRIETARY (Wetland Authority), 

Department of Forest & environment, . 

GNCTD of Delhi, C-Wing, 6" Level, 

Delhi Secretariat, I.P, estate, 

New Delhi - 110003. 

‘ Sub: -List of water bodies which are not feasible -Request for deletion 

from the list pertaining to DDA. 

In continuation to this office letter No. 47 /SE/HCC-1/DDA/2019- 

20/528, 552, 561, 564, 567, 586, 624, 667, 704 & 709 dt. 12.03;2021, 

21.03.2021, 13.04.2021, 23.04.2021, 3().04.2021, 03.06.2021, 28.06.2021, 

06.08.2021, 03.09.2021 & 06.09.2021 respectively. Please find enclosed 

herewith the list of water bodies which are not feasible. The reasons are 

mentioned in the remarks column. 

S. S. No. Name of Water Khasra Remarks 

No as per Bodies No./Areas 

list of 

825 | | 

East Zone 

Name of Zonal Nodal Officer:- Sh. Ramesh Chander /SE(HQ)EZ (Mob 

| ia | Chilla saroda ‘Land planned ana developed as 

-| khaddar 
Distt. Centre Mayur Place. 

2. 3 | Chilla saroda Land planned and devas ia 

Banger 
| Distt. Centre Mayor = | 

3 9 - Gharonda 
[s Built-up Metre ptauon ur 

| neemka khadar 
| Vihar Ph-I & cee cin J 

he Cceo-Coorainale tabs 

se need sage sate peg mere Lake Water 

5. | 94 | Nand Nagar (2) | Jail Complex Man 

~Mandolt
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127‘ 
‘The coordinates falls in Eidgay 

6. | 68 | Jafarbad | land of Welcome area. 
| The Coordinates falls DTC Bus | 
ry ddenpur 

: 7 |Q4 | Ziauaaenpt | Depot Yamuna Vihar. | 
| | 

> delete these water bodics from the 
Therefore, it 1s kindly deonetigretied ‘agpection of Wate! bridiiae ane 

| te ee RO . ats intimate LNe 27 ea ee 
list. Furthermore, It 1S lO Further updates will be intimated 

4 
“ORT ‘SS. 

land department are WW) progress 

subsequently. 

Encl.:- Joint Reports 

) 

Hort. Civil Circle-1/DDA 

(Nodal Officer of Water Bodies) 

Copy to:- 

1. Principle Commissioner (Hort.)/DDA for kind information. 

2. Commissioner (LM)/DDA for kind information. 

3. CE (HQ)/DDA for kind information. 

4. Sh. J.K. Behl, SE(HQ)Dwk, nodal officer of Enginecring Deptt. 

9. Sh. Ramesh Chander, SE(HQ)EZ w.r.t. to his letter No. 

F10(2)2020/SE(P)IV/EAST ZONE/DDA/324 at.-02.09.2021. 

OY 
nding ‘Engineer 

Hort. Civil Circle-1/DDA 
(Nodal Officer of Water Bodies)

919

Deeksha Kakar
Rectangle

User 02
Rectangle

User 02
Rectangle

User 02
Rectangle

User 02
Rectangle

User 02
Rectangle

User 02
Rectangle

User 02
Rectangle

User 02
Rectangle

User 02
Rectangle



128DEL DEVELOPMENT AUTHORITY 128, CFRICE OF THE SUPERISTEN DEN SINE ERR, 
HOR TICU LTE CI¥e. Carey 

; VAMOS A STAKE TS COMPLE 
GATE OL, SURAT MAL VIA. NEW VELBA, 

E-mvaili- su ptdiery Vir ganail. coin, secu a thiba evg.in, 
Coons owe 

ho. FATISBHOC. DARI 7 cD ate: f3 -10,2021 

Ta, 
Member SECRETARY (Wetland Authority, 
Deparimeny of Forest & Envirotmen, 
GNCTD of Dethi, C-Wing, 6" Level, 

Geli Serena, UP, Cente, 
tew Det - | Lino, 

Sub: - Kegarding Water Voices in DRA List which are Duplicate, nos-feasibhe and 
pertains 1 odieer ibe partavents. 

In eigation te Wis ofvies Wer Se. FAS eOC TMA DOUG Oe EIR, 4400 SAT, 
Sd AeA SB A kT TE PS De, 1S od, Tae PEL, 

S0.04.200 4, O24 2020, Toe IP), G6 .0R-DO2Z), G0 2071, Dh-09 2net & Bp bork 

respéciively, please find below the list of water bodies which may be deleted!uensferred 1 
anher ie paeuments- 

No. | S.No. ae per) Mame of te water | GeeCoordinate | Khaara NelQreas | Hemarks 

[Nise 323 | Mad _ L SS a 

EAST ONE 
; DUPLICATE: MAYBE DELETED 00 

1 | a5 “Vinod Magee )2e Tas Na deO a ois. As pee Chene 
it ——_ PPT TTS E | No. 892 1 8s | cmerdinaties ail 

a | 46 Vired Napar AE se fey Te feos thre tyr bedbes 
| E-0TH PITH" | falls in thie same 

eee West Vinod Sager 28 A 990% Ana - HIN Sg locaton. [he 
“itict downers fee 

Hie? Fayed “sae 

have altegds beet 
webmi tld 

Therefore, 44925 
eh ry 
‘hinds he deleted 

| : | 5 _| Trem ihe: Lisi 

NOT FEASIBLE:MAY BEDELEYED 
Ey “TShakarpur has | 28°37 49.873 N [ay Kh No.-2011-7) | Heavy built-up in 

| | 77 8 7.656" E Lalita Pak. Laxtni 
| | Nagar. (Photograph 

| | atkatiieed) fi et a aT Bite by islines 

* Qfrevieed)  Shakargar Koreas 28° 57 46.907" 'N | [ci Kh. ho. 15541 

: PrTé | 77? be 6b aga" E & local hops. 
(Reviced 
qenteyrapti 
_alaeted | 

hy ae MEE LIE HT a Ty ‘qa Si sg Tam. Las i thie 

[ateregen Ct T ae) ee aye haath tas 415 hem an a) oT 

doury Preis. 

[Pho graph 

i wate
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y 

i 

7H? 

The documert (Annexure-| & Brie Cscumenta) of water body 

keen, quibminied ky thi office, The documents of water betes on. Mer, 

| 

7 hdumirka Eg? 

iahagrar 

lier reagan ahr 
Fe bh 

irk 

17 163.020" E 

V7 as! 28.756" E 

SOUTH ZONE 
PERTAINING TO OTHER DEPARTMENT:TO BE TRANSFERRED 

| 28? Gd S476" Wo dae 134 
Tr a2 E 

t antia bhunarak pur t “Se 4 

‘Sabahpur Shahdara | 28° 45° 2.878"N | (a}486 (5-2) 

| ab ei-1z) 

a SF ar7ie | in satis) 
TH 1a 17. 6BO° 7: 

aT se N RO Ne la 
TH 45.4482" | 
28° 90 Sa2d4" hi 
Pla $930" 

[R200 sy. meters 
Ca2net-1 7) 

| aie 
The lated of the kb , 

Ne, 4h (5.3) , 
full, 

‘ys, Pera 

| atiac hed) 

This water bod 
| situated at SDMC 

| Park, Shark 

| Maketan. 

(Phanopraph 

| attached) 

Pertains to SDM 

(Phategrach 
_| attached) 

- Do - 

ften | Cragg) ve COE 
_ (Report aflached) 

The fared if nunt 

aoquired hy DOA, 

ar &. We, 4? hae already 

43 & dé are eq being 

submitied separately being duplicate, Further updates will be intimated subsequently if any} 
Enel:-45 above. 

Capy bte- 

Principle Commissi 

all 

Cr 
fiw kind anf ioe. 

| 

x 

i, 

4, 
5. 

6, 

Sh. 

5h, Ramesh Chander, SH 

(hie. 
LK. Behl. M 
Ashe, Samej. 

\ 
_ te 

a 

—_ 

ra ie al 

} 
“he 

7 

Hort, Civil Cirele- 10004 

corner { Hirt. FIERA low Lind inlormatiwi 

Commissioner (LATA jor kind infin len 

(Nodal Officer Water Boulics| 

CME Michel | 

and heavily buh. 

odal officer OF Eingiveerng Yong ter hand individ teen 

Se Hie for informe Wet, bo his pepe che, 1, ql. 2 | 

SE, fw infearibicen Wet. to WIA wepCu EM, 12H | 

/— 
' 4 

Radarhwtsleanae Ee 
a 

te 

Hort, Cival Curele-1 

shy 
na 

(Sealal Officer Water Hiibies)
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N 

HORTICULTURE CIVIL c 
YAMUNA SPORTS CO 

GATE NO.-1, SURAJMAL VIHAR. 

Fr 47/SE/HCC-1/DDA/2019-20
/ 763 

ck en eS 

" Member SECRETARY (Wetland Authority), 

Department of Forest & Environment, 

GNCTD of Delhi, C-Wing, 6" Level, 

Delhi Secretariat, [.P, Estate, 

New Delhi - 110003. 

Sub: - Regarding 

In continuation to this office letter No. F47/SE/HCC-1/DDA/2019 
564, 567, 586, 624, 667, 704, 709, 752 & 762 dt. 12.03.2021, 31.03 
73.04.2021, 30.04.2021, 03.06.2021, 28.06.2021, 06.08.3091 03, 
01.10.2021 & 13.10.2021 respectively, please fi : 
be deleted/transferred to other Departments:- 

Water Bodies in 

IRCLE-] 
MPLEX 

-20/528, 552, 56 
2021, 13.04,202 

, 03.09.2021, 06.09.202 
nd below the list of water bodies which ma 

DDA List which pertains to other departments 

; 

y 

™ 130 

S.No. | S.No. as per 

list 825 

Name of the water 

Body 
Geo-Coordinate Khasra No/Areas Remarks 

ae 

jo 

SS 

PERTAINING TO OTHER DEPARTMENT:TO BE TRANSFERRED 
EAST ZONE eee 

Sa 
1. | 49 Shastri Park 28° 40' 9.542" N 

TAS 35121 
The Jand under the 

Forest Department 

near Furniture 

Market Anasri 

Road, Shastri Park. 

(Photograph 
attached) 

Therefore, it is requested to delete above said S. No. 49/825 water body from the DDA 

list of water body. 

Encl.:-As above. 

Copy to:- 

Principle Commissioner (Hort, 

~ Commissioner (LM)/DDA for kind information. 

Sh. J.K. Behl, Nodal officer of Engineering Wing 

l. 

: 

. 

3. CE (HQ)/DDA for kind information. 

4 

5 Sh. Ramesh Chander, 

£9(246)202 1/AE(PVEMD-1/D
DA/56 

SE(HQ)EZ for information \ l 

1 dt.-11.10.2021 for " 

0 Superi 

O} 

p re lM 

Hort. Civil Circle-1/DDA 

Nodal Officer Water Bodies) 

/DDA for kind information. 

for kind information. 

to his letter No. 

Hort. Civil Circle-1/DDA 

(Nodal Officer Water Bodies) 

S
E
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1CC-DDA/2019-2
0/ 5 2_ 

. 4/SE/] 

NV pal 

10. 

Member SECRETARY (Wetland Authority), 

Department of Forest & invironment, 

GNCTD of Delhi, C-Wing, 6" Level, 

Delhi Secretariat, 1.P, Lstate, 

New Delhi - 110003. 

-+ of water bodies which are ini Sub: - List of water are pertaining to other de ‘ partment and and not fe 
Request for deletion from the list pertaining to DDA asible - 

In continuation to this office letter No. F47/SE/HCC -1/D 

564, 567, 586, 624, 667, 704 & 709 dt. 12.03.2021, ime 992, 561, 

30.04.2021, 03.06.2021, 28.06.2021, 06.08.2021, 03.09.2021 & eae sleet 
Please find enclosed herewith the list of water bodies which are not feasibl easels 

mentioned in the remarks column. 
e. The reasons are 

S.No. | S.No. | Name of Water Khasra 

as per Bodies No./Areas ae 

jist of 

825 

SOUTH ZONE 

Name of Zonal Nodal Officer:- Sh. N.C. Jain, SE(HQ)/SZ (Mob:- 9868833147) 

Pertaining to Other Department 

1. | 443 Neb Sarai (a)84(04-04) Said Khasra No. ts acquired to DDA 

by award No. 12/8788. But 

withdrawn as per notification No. 

F9(18)85-L&B-dt-30.07.1987. At 

site water body is already exist and 

along with some juggies. 

t
I
 444 Neb Sarai b) 170/2 Said Khasra No. is acquired to DDA 

(01-01) by award No. 12/8788. But 

withdrawn as per notification No. 

1°9(18)85-L&B-dt-30.07.1987. At 

site some part of land is built-up and 

some part is vacant. 

As per Geo-co-ordinate said land ts 

fall in the khasra No. 488 (120B- 

OOB) of village sayurpur, which 1s 

acquired by award No. 10/87-88. But 

lo
d 

i
.
 

s
i
 

t
I
 Shaupur | 

1 

—~131
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Af 

possession is not given to DDA by~ 
LAC/L&B department. Said lang fal) |... 

in middle of dense forest. There is no [Ws 
water body is exist. 

Not Feasible/Cannot be revived 
a SS +e a = .-— 

SOUTH ZONE 

Aya nagar (c)1761/13 
(0-8)W 

Totally built-up area. 

s
i
 

* Gadai pur (b) 359 (30-13) On site pakka Guest House in form 

of Guru Dwara, Dairy and remaining 

land is used for agriculture purpose. 

410 Khanpur 384(7-7) On site, area is Built-up. Also, 

Physical possession of said khasra no 

is not transferred to DDA by 

LAC/L&B Department. 
403 Hauz rani F/74 According to Geo-Co-ordinate land 

fall under the ground of DDA, Saket 

Sport Complex. 
420 Lado Sarai (d) 208 (0-8) The said khasra no. is fall under the 

built up area. 
42] Lado Sarai (e) 206 (4-11) On site some part of khasra no. is 

built up and remaining is exist in 
form of park. 

10. 384 Chattar pur (a) 60(78-1) 
New water body 

At present a Temple is exist. 
According to BDO, South said 
khasra no. is allotted to Temple. 

I]. 448 Saidulajab (a)200/2(1-13) Said khasra no. is fully built-up. 

Sheikh Sarai F/66 122 (3-9). Said khasra No. is comes under 
pancsheel C.H.B.S. residentia] 
scheme. 

Devli (e)205(0-6) Temple is exist. 

e
e
e
 

14. Katwaria Sarai 

F/75 

(b)151(1-4) Water body cannot be developed at 
above mentioned coordination 
because Yellow Coloured Private 
Building is already constructed at 
this location. This building is 
situated at Munirka Gaon. 

KAST ZONE 
Name of Zonal Nodal Officer:- Sh. Ramesh Chander, SE(HQ)/EZ (Mob:- 9899751675) 2: 39 Shakarpur Khas 

F776 3 
(c) Kh. No. 155 

(1-04), 

No water body exist, The land js 
under heavy built-up structures. 

924
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=+=Tarour Khas F/78 “(b) Kh. No. 146 min shakarpu 
tek “re Water body not exist, the area 

Covered under heavy buil 

| oe __| Structure, ae 

chakarput Khas F/77 | (d) Kh. No. 159 (0- | Water body RS 

15) NOL EXist, the area 
Covered under heavy built-u 

hs pee eee et Structure P 

“9 Tal shakarpur Khas F/78 | (e) Kh. No. 173 (0- Water body wel 
Xist, the area . | 

12), covered under heavy built-up 
| * augey structure, 

— a Shakarpur Khas F/79 | (f) Kh. No. 184 (0- | Water body not exist. th Ist, the area 
ES | covered under heavy built-up. 

77.1 14 Ghazipur F/74(4) (c) 6200 sq. mtrs. | The Geo coordinates falls at Sabi; abji 
) | Mandi Ghazi 
a pur & found built-up. 
‘ *) | 18 | Hasanour F/74 The Geo coordinates falls in DTC 

| | | Bus Depot Hasanpur, 

ms Therefore, it is kindly requested to delete these water bodies from the list. Furthermore 

it is to intimate that joint inspection of water bodies with land department are in progress. ores. 

Further updates will be intimated subsequently. 

Encl.:- Joint inspection report and photographs. @ 

Hort. Civil Cirele-1/DDA 

(Nodal Officer of Water Bodies) 

t 
Copy to:- 

1. Principle Commissioner (Hort.)/DDA for kind information. 

2. Commissioner (LM)/DDA for kind information. 

3. CE (HQ)Y/DDA for kind information. 

4 Sh. ).K. Behl, SE(HQ)Dwk, nodal officer 0 

5. Sh. N.C. Jain, SE(HQ)SZ for information 

the Annexure-l & Brief documents of water 

i 
er No. F.10(2)2020/SE(P)IV/EAS! 

f Engineering Deptt. 

w.r.t, to his report and 

bodies at Sr. No. 388 

requested to submit 

& 496 as per list of 

6. Sh. Ramesh 
Chander, 

SE(HQVE
Z w.r.t. tO his le 

| 
* : 

for information and reques 

ZONE/DDA/338
 & 340 dt.-24.09.2021 & 30.09.2021 

ars 

f water body al 9 No. 93 as pet list g 

submit the Annexure-| & Brief documents 0 

133 
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DELHI DEVELOPMENT AUTHOR oFFICE OF THE SUPERINTENDING Eee 
HORTICULTURE CIVIL CIRCLE. EER 
YAMUNA SPORTS COMPLEX 

GATE NO.-1, SURAJMAL VIHAR. N EW 
E-mail:- suptdheel@gmail.com, seee VELHL-92 Sad ~ 

Cont.: 011-4031417§ tein, 

/SEJHCC-1/DDA/2019-20
/ +} 2. 2 

No. I. Date: 2} .10.2021 

vember SECRETARY (Wetland Authority), 

Department of Forest & Environment, 

GNCTD of Delhi, C-Wing, 6" Level, 

Delhi Secretariat, 1.P, Estate, 

New Delhi - 110003. 

sub; - Regarding report of Water Bodies in 825 List which are not feasible (to be delete 
and pertains to other departments (to be transfe (to be deleted) 

rred), 

In continuation to this office letter No. F47/SE/HCC-1/DDA/2019 0) , 
: -20/528, 552, 

564. 567, 586, 624, 667, 704, 709, 752, 762 & 765 dt. 12.03.2021, 31.03.2021. 13.04 sty 
23.04.2021, 30.04.2021, 03.06.2021, 28.06.2021, 06.08.2021, ee : 

03.09.2021, 06.09.20 
01.10.2021, 13.10.2021 & 14.10.2021 respectively, please find below the list of Zl, 

water bodies 
which may be deleted due to being non feasible and list to be transferred being pertaining to 
other Departments:- 

Geo-Coordinate 

list 825 Body 
hase te as per |e of the water Khasra No/Areas Remarks 

NOT FEASIBLE: MAY BE DELETED 

EAST ZONE 
Lo Teg | Mirpur turk 28° 42' 36.868" N | 42/2minand 43min | These Kh. Nos. are 

77° 15’ 45.338" E not acquired for 
| | | | DDA. Location of 

| | | | this co-ordinate is 

| heavily built-up. 

| | | (Photographs and 

| Google map of the 

| site are enclosed) 

NORTH ZONE , 
ae) 482 | Libas pur 28° 45' 21.454" N | (a)24//3(2-7) Heavy Built-up 

77° 8' 44.673" E (Photograph 
| attached) 

3. | 183 Libas pur 28° 45'5.546"N | (b)27 (16-19) -Do- 
| | 77° 8' 12.185" E 

|__ PERTAINING TO OTHER DEPARTMENT:TO BE TRANSFERRED 
| EAST ZONE a WETS Handed over 0 

Le VS? Biharipur (1) 28° 43 18. Delhi Police 
77° 15' 26.777" E atoatial 

attached) 
__|__—_— 
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‘| 

I
h
 91 

The said area jg nor 

part of DDA 
Further status of 
land may be 
obtained from 
SDM/GNCTD. 

28° 40' 54.471" N 
ur Saqdarp 77° 17’ 6.513" F 

body. 

Encl.:-As above. 

Copy 

DA
 
P
W
N
 =

 

, : ) he 
Therefore, it is requested to delete above said water bodies from the DDA list of water 

Hort. Civil Circle-1/DDA 

(Nodal Officer Water Bodies) 

to:- 

Principle Commissioner (Hort.)/DDA for kind information. 
Commissioner (LM)/DDA for kind information. 
CE (HQ)/DDA for kind information. 
Sh. J.K. Behl, Nodal officer of Engineering Wing for kind information. 
Sh. Ramesh Chander, SE(HQ)EZ for information w.r-t. to his report. 
Executive Engineer, NMD-I/DDA w.rt. to his letter No. F26/AE(P)/NMD- 
I/DDA/2021/593 dt.-08.10.2021. 

r 
Hort. Civil Tinga fed 

(Nodal Officer Water Bodies) 

<
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DELHI DEVELOPMENT AUTH 
OFFICE OF THE SUPERINTENDIN 

HORTICULTURE CIVIL CIRC 
YAMUNA SPORTS COMPLEX 

GATE NO.-1, SURAJMAL VIHAR, NEW 
g-mail:- suptdhec l@gmail.com, S€ccs 

ORITY 
G ENGINEER 

LE-1 

DELHI-92 
@d Cont.: 011-40314173  s2zS+in, 

-47/SE/HCC-1/DDA/2019-20/ 3.2 ¢ 
No. f° 

TO, Member SECRETARY (Wetland Authority), 

Department of Forest & Environment, 

GNCTD of Delhi, C-Wing, 6" Level, 

Delhi Secretariat, I.P, Estate, 

New Delhi - 110003. 

Date: 22. -10.2021 

Sub: -Regarding report of Water Bodies in 825 List which are not feasible 
(to be deleted). 

In continuation to this office letter No. F47/SE 
20/528, 552, 561, 564, 567, 586, 624, 667, 704, 709, 752. 762, 765 & 773 

31.03.2021, 

03.06.2021, 28.06.2021, 06.08.2021, 03.09.2021, 06.09.2021 
dt. 12.03.2021, 13.04.2021, 23.04.2021, 

/HCC-1/DDA/2019- 

30.04.2021, 
01.10.2021, 

13.10.2021, 14.10.2021 & 21.10.2021 respectively, please find below the list 
of water bodies which may be deleted due to being non feasible:- 

S.No. | S.No. Name of the | Geo-Coordinate Khasra Remarks 
as per | water Body No/ Areas 
list 

| 825 | | 

NOT FEASIBLE: MAY BE DELETED 

Horticulture - eee 7 = 

1.}400 | Hauz Khas 28° 33' 10.951" N_ | K. No.: 193- Forest and 
| 77° 11' 37.662" E | 194 Encroachment. 

| Area: 20000 

sq.mtr. 

2; F401 Hauz Khas 28° 33' 9.935" N 195 (9-1) - Do- 

TT? 11" 38.525" E 

3. | 406 Jia Sarai 28°32'50.00"N 74/2 (1750 No water body 

F/89 Tio Li oO.et & Sq. Yards) exist. IIT Metro 

Station Gate 

exist. 

4. | 427 Mehrauli 28 31.291'N, (a)1214.  (07-|CNG Staton 
(kishangarh) | 77 09.989'E 18) Vasant Kun). 

5. | 763 Mohd Pur | 28° 33' 19.269" N | 705/2(14-11) |There — exist 
Munirka | 77° Of 57.922" E Indian Oil Go 

down and 1s 
| | | F/67 | under 

| | | | | Litigation. 4 

136928
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° 34! ‘ 1/2(7-12 Th 

6. | 764 Mohd. Pur =| 28 34 4.083 - 201/2( Then 

| lunirka 77° 11' 26.409 
7 st 

| : 68 
like 

| | 
house 

land a_ smal 
SDMC Park 
exist. | 

71765. |Mohd. Pur | 28° 345.286" N_| 200(1-9) No Water bodies | 

| | Munirka Te Ul 16.3825 8 exist. This is a 

F/69 part of Bhikaji | 
| Kama Place | 

| | District center. 

‘South Zone | 
he, 379 AdhchiniF/66 | 28°32'24.470"N77° | (a)3/2(5-O)part | The Geo- 

11’ 29.054" E of area(23-12) | coordinates fall 
in NCERT 

LH | | Campus. 
9. | 468 Zamrudpur F/66 | 28°33'21.23"N (a)32(11-7) There exists 

| | 77°14'9.96"E (b)192 (4-0) private school 

| | | building namely 
K.R. Manglam 

Global School. | 

No water body | 

Therefore, it is re 

_exists at site. 

u oo , DDA list of water body. quested to delete above said water bodies from the 

Ss eee 
Hort. Civil Circle-1/DDA 

Encl.:-Photograph attached. 

Copy to:- 

- Principle Commissio 
. Commissioner (LM) / 

, Nod 
- SE(HQ)SZ for information. . Sh. Sanjeev Chopra, HCD 

O
u
 

p
w
n
d
 

on a —
 x tw
 

CD
 = 

) a, 4 

(Nodal Officer Water Bodies) 

al officer of Engineering Wing for kind information. 

-IV/DDA for information w.r.t. to his report. 

/ 

Hort. Civil Circle-1/DDA 
(Nodal Officer Water Bodies) 
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138138 
ear DELHI DEVELOPMENT Aly am THORITY a =) OFFICE OF THE SUPERINTENDING ENGINEER ‘te HORTICULTURE CIVIL CIRELE-2 Ae YAMUNA SPORTS COMPLEX 
Shura GATE N)..1, SURAJMAL VIHAR, NEW DELHI.92 

E-mail:- suptdhec l«gmail.com, seccSadda.org.in, 
Cont.: 011-40314178 

No. F.47/SE/HCC-1/DDA/ 2019-30; 9 & Date: ay 10.2021 

Ta, 

Member SECRETARY (Wetland Authorit,, 
Department of Forest & Environment, 
GNCTD of Delhi, C-Wing, 6 Level, 
Delhi Secretariat, |.P, Estate, 
Hew Delhi - 116003 

Sub: -Regarding report of Water Bodies in 825 List which are sot feasible 

{te be deleted), 

In continuation to this office letter No. PAT /SE/HOC-1/DDA/2019- 
20/528, 552, 561, 564, 567, 586, 624, 667, 704, 709, 752, 7h2, 765, 773 & 

77 dt. 12.03.2021. 31.03,202], 13.04.2021, 24.04.2021, 30.04.2021, 

03.06.2031, 28.06.2021, 06-08.2021, OTC 2070, C60 2aet, 01.1 oie), 

14.10.2021]. 14.10.2092], 21.10.2021 & 22,10.2021 respectively, please find 

below the list of water bodies which may be deleted due to being non feasible: 

§.No. S.No. | Name of the Geo- 'Khasra Remarks 
as per water Body Coordinate | We Anes 

list 
B25 —_-—_— 

NOT FEASIBLE: MAY BE DELETED 
Rekini Zone 

1, MK | Shahbad 2e'4q5g.057"N | [c} 1 2BIS-9| Water Body i aor 

Daulatpur Te 20.778 £ revivable as 

presently the area al 

water body is built 

! 7 up at Sits, __ 

> Tuy aharpue rad 2842 17.890"N | (pjl84 [0-13] | Water Body a Oe 

#7" 7 10.900" E feasible simee there 

exists & house 

packet Aed 

| constructed by DDA 

| | borne Age. 

4, (235 Pansall Award | 28°41 46.879"" | (bi ‘ida water | Water body is not 

ne. 1405.07 Fa" ae 50 252" E baxdy near feasitle we the land is 

| Decp Vier earmarked for 
District Centre for 
Sector-24, Robin.

930
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DELHI DEVELOPMENT AU 
OFFICE OF THE SUPERINTENDI oe HORTICULTURE cry; 

-" | . se 

Cont.: OL 1-4031417_ (tl CA.0rg.in, 

we 8.47/SE/HCC-1/DDA/2019-20/ Fo “ae 

“25 .10,2021 

” Member SECRETARY (Wetland Authorit 
Department of Forest & Environment sg 
GNCTD of Delhi, C-Wing, 6th Level 
Delhi Secretariat, I.P, Estate, | 
New Delhi - 110003. 

Sub: -Regarding report of Water Bodies in 8 
(to be deleted). 

In continuation to this office letter 
20/528, 552, 561, 564, 567, 586, 624. con ; 
776 dt. 12.03.2021, 31.03.2021, 13.04.2001. 92° 03.06.2021, 28.06.2021, 06.08.2021. : 
13.10.2021, 14.10.2021, 21.10.2021 

25 List Which are not feasible 

feasible 

S.No. | S.No. Name of the | Geo- Khasra Remarks 
as per) water Body (| Coordinate | No/Areas 
list 

825 

NOT FEASIBLE: MAY BE DELETED 

— SS ee —— Rohini Zone . 
a le Shahbad | 28° 44' 59.037" N | (c)128(5-9) 

Daulatpur 77° 6 20.729" E 

| 

a 

‘Water body is not 
revivable as 

presently the area of 

water body is built | 
up at site. 

SS = 

| 28° 42' 12.891" N | (a)184 (0-13) 
77° 7' 10.900" E 

gS 

323 Water body is not 

feasible since there 

exists a housing 

pocket A-3 

constructed by DDA 

long age. 

(b) New water 

body near 

Deep Vihar 

28° 43' 46.879" N 

77° 4' 50.232" E 
Pansali Award 

no. 14/05-07 

323 
Water body is not 

feasible as the land is 

earmarked for 

District Centre for 

Sector-24, Rohini. 

Es 

139
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L40 

u
p
 

W
h
 . Commissioner (LM) 

. CE (HQ)/DDA for kind information. 

ie = ae 28° 42' 44,302" N_ | (b)200 (10-4) Not feasible gy 7 
76° 59 19:377' E Badroh (Drain\ 

Handing over/takin, | | : over record Encloseq 
[5 {351 |Sawada~—~*'|- 28° 42"30.645"N | (c)236 (5-5) ~ Do - 

| 76° 59' 8.492" E 5 — 
| 6 | oe | Sawada 28° 42° 18.589" N | (d)308 (13-0) iakod | 76° 58' 48.350" E 

fo 1383 Sawada 28° 42' 14.746" N | (e}430 (8-14) - Do - 
| ___|. 76° 58' 33.571" E 

therefore, it is requested to delete above said water bodies from the 
DDA list of water body. 

Encl.:-Photograph attached. 

Superi i NY... 
Hort. Civil Circle-1/DDA 

(Nodal Officer Water Bodies) 

Copy to:- 

Principle Commissioner (Hort.)/DDA for king information. /DDA for kind information, 

Sh. J.K. Behl, Nodal officer of Engineerin Sh. P.K. Gupta, SE(HQ)RZ/DDA F5(10)20/CB/CRY 

g Wing for kind information. 
W.r.t. to his letter No. R)/DDA/572 dt.-23.10.209) for in formation. 

\ 

S Borting Klee Hort. Civil Circye 1/ DDA 
cer Water Bodies)
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DELHI DEVELOPMENT AUTHORITY 
OFFICE OF THE SUPERINTENDING ENGINEER 

HORTICULTURE Clvyy, CIRCLE-1 
YAMUNA SPORTS COMPLEX 

GATE NO,-1, SURAJMAL VIHAR, NEw DELHI-92 
E-mail:- suptdhcc L@gmail.com, secco@dda.org.in aie 

Cont.: 011-40314178 — 

No. F.47/SE/HCC-1/DDA/2019-20/ F8 2 Date: 93.10.2021 
\) 

10, Member SECRETARY (Wetland Authority), 

Department of Forest & Environment, 
GNCTD of Del, C-Wing, 6" Level, 

Delhi Secretariat, |.P, Estate, 
New Delhi - 110003. 

Sub: -Regarding report of Water Bodies in 825 List which pertains to 
other departments (to be transferred). 

In continuation to this office letter No. F47/SE/HCC- ‘ 
20/528, 552, 561, 564, 567, 586, 624, 667, 704. a em 57 age ge 
776 & 780 dt. 12.03.2021, 31.03.2021, 13.04.2021, 23.04.2021. 30.04.2021 
03.06.2021, 28.06.2021, 06.08.2021, 03.09.2021, 06.09.2021, 01.10 2001 
13.10.2021, 14.10.2021, 21.10.2021, 22.10.2021 & 25.10.2021 respectively 
please find below the hist of water bodies which may be deleted due to being 
non feasible:- 

—_— —— i 

S.No. S.No. Name of the | Geo- Khasra Remarks 
| as per water Body Coordinate No/Areas 
list 

_|ses | ioik Sas es 
__ PERTAINING TO OTHER DEPARTMENT:TO BE TRANSFERRED 
Dwarka Zone 
| L. GL? | Nasirpur F/04 | 28° 36’ 1.089" N 302(0-1) Not traceable park and 

| 77°'S'54,:223"'E MCD school was found 
at this location. 

| 2.618 Nasirpur F/05 28° 35' 36.296" N | 724/379{0-28) | Under the jurisdiction of 
77° 6' 6.025" E railway/containment 

| | | board. 

South Zone i, ieee 
3. | 411 ee Village | 28°33'7.84"N (a) 262(0-5) | As per the Co-ordinates, 

| 77°12'19.48°E it is a private property 
located at Sri Aurobindo 
marg having board 
placed on outer wall 

| _named as ‘Anand’. 
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| 

: 77° 13" 34000" © 74 

4. | 425 Masjid moth 28° 33'32.581" N | (a) 152(0-10) | As per the Co-ording 

77° 12' 58.051" E the location is a park 
under jurisdiction of 
SDMC and no water \ 
body found. 

aes 

5. | 426 Masjid moth 28° 33' 29.086" N | (b) 334 (1-8) - Do - > 

| | 77° 13' 2.018" E | | a 
6. | 497 Raipur khurd 28° 33’ 32.405" N | 38 (60-16) | As per the co-ordinates, 

the location is CPWD 
_ staff quarters. No water 

| body found. 

Therefore, it is requested to delete above said water bodies from the 
DDA list of water body. 

Encl.:-Photograph attached. 

Copy to:- 

Principle Commissioner (Hort. 

Le | 
ending Engineer 

Hort. Civil Circle-1/DDA 
} (oda Officer Water Bodies) 

)/DDA for kind information. 
Commissioner (LM)/DDA for kind information. 

Sh. J.K. Behl, Nodal officer of En 

Dy 

2: 

3. CE (HQ)/DDA for kind information. 
4. 

>. Sh. Ashok Suneja, SE(HQ)SZ/D 
gineering Wing for kind information. 
DA w.r.t. to by 

CO} 
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DELHI DEVELOPMENT AUTHORITY 
OFFICE OF THE SUPERINTENDING ENGINEER 

HORTICULTURE CIVIL CIRCLE-] 
YAMUNA SPORTS COMPLEX 

GATE NO.-1, SURAJMAL VIHAR, NEW 
E-mail:- suptdhcc l@gmail.com, seces 

Cont.: 011-40314178 

DELHI-92 
@dda.org.in, 

No. F.47/SE/ HCC-1/DDA/2019-20/-Y 9 
Date: 24 10.2021 

To, 
Member SECRETARY (Wetland Authority), 
Department of Forest & Environment, 
GNCTD of Delhi, C-Wing, 6" Level, 
Delhi Secretariat, I.P, Estate, 
New Delhi - 110008. 

Sub: -Regarding Water Bodies in DDA List which are Duplicate, non- 
feasible and pertains to other departments. 

In continuation to this office letter No. F47 /SE/HCC-1/DDA/2019- 
20/528, 552, 561, 564, 567, 586, 624, 667, 704, 709, 752, 762, 765. 773, 
776, 780 & 783 dt. 12.03.2021, 31.03.2021, 13.04.2021. 23.04.2021 
30.04.2021, 03.06.2021, 28.06.2021, 06.08.2021, 03.09.2021. 06.09.2021 
01.10.2021, 13.10.2021, 14.10.2021, 21.10.2021, 22.10.2021. 25.10.20218 
27.10.2021 respectively, please find below the list of water bodies which may 
be deleted/transferred to other Departments:- 

S.No.|S.No. as | Name of | Geo-Coordinate Khasra Remarks 
per. list | the No/ Areas 
825 water 

eres Say 2 
____ NORTH ZONE _ ia : 

es cb at i ___ DUPLICATE: MAY BE DELETED __|© 

1. | 163 | Khera (d) 52/26(22- | The documents 
(Duphecat | kalan 16) for Khera Kalan at 
e of 160) | S. No. 160/825 

hawfalready been 
submitted. 

Therefore, 

163/825 may 
kindly be deleted 
from the list. 

NOT FEASIBLE:MAY BE DELETED 

9. \ 931 Azad 28° 42' 28.877" N__| (b)85/2 (1-7) | Water body does 
pur Te 10 31.614" 8 — | not exist. The area 

F/ 7S covered by the 

_rumnning ring road, 

| | Azadpur adjoining 

| _ Mazar. (Joint 

| | inspection report 

| enclosed) 
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<5 Wazirab ao ee tee D Water body falls in. 
; ad F/89 77°13'25.91"E drain and = “road 

(Photograph 

| enclosed) 

ae SOUTH ZONE 

——~pERTAINING TO OTHER DEPARTMENT:TO BE TRANSFERRED 

- 41496 Pul 28°29'42.41 N Transfer to forest. 

pehladp | 77°10'S2.47°E department. 

ur 
——— 

The document (Annexure-| & Brief Documents) of water body at S. No. 

160 has already been submitted by this office. The documents of water bodies 

at S. No. 163 1s not being submitted separately being duplicate of 160. Further 

updates will be intimated subsequently (if any). 

Encl.:-As above. 

Nodal Officer Water Bodies) 

Copy to:- 

1. Principle Commissioner (Hort.)/DDA for kind information. 

2. Commissioner (LM)/DDA for kind information. 

3. CE (HQ)/DDA for kind information. 

4 Sh. J.K. Behl, Nodal officer of Engineering Wing for kind information. 

S. Sh. Ashok Suneja, SE(HQ)SZ for information. 

6 Sh. Parveen Kr. Aggarwal, SE(HQ)NZ for information. 

Superinten Bpgineer 

Hort. Civil Circle+-1/DDA 

(Nodal Officer Water Bodies)
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DELHI DEVELOPMENT AUTHORITY -) 
OFFICE OF THE EXECUTIVE ENGINEER rere 

HORTICULTURE CIVIL CIRCLE-1 
YAMUNA SPORTS COMPLEX 

GATE NO.-1, SURAJMAL VIHAR, NEW DELHI-92 
E-mail:- suptdccS«agrmail.com, suptdhce 1 agmail.com, 

yravinder. kumarlO7 adda.pgov.in 5. 
i ROE DT AOS ISITE | : 

No. P.47/SE/HCC-1/DDA/2019-20/ “Pag Date: ~z 
‘/}, 2 

To, 

The Member Secretary (Wetland Authority} 

Department of Forest & Environment 

GNCTD of Delhi, C-Wing, 6™ Level, 

Delhi Secretariat, [.P, Estate, 

New Delhi ~ 110003. 

Sub:- Regarding revised status of Water Body Sanjarpur at S.No. 820/825 

& request for deletion being non-feasible. 

The letter has been issued vide this office letter no, F.47/SE/HCC- 

1/DDA/2019-20/789 dated 29/10/2021 vide which annexure-1 of Sanjarpur 

at S.No. 820/825 has been submitted. 

ILis requested that the water body may please be treated as non-feasible 

as DJB STP is under construction at site. 

Therefore, it is requested to update the revised status and delete the 

above said water body from the DDA list of Water Body. 

Onc. | Ustet nu yer) 
) 

C\y — 114 
. Su iavetdiee Bi gineer 

Hort. Civil Circle-1/DDA 

Copy to:- \ 

1. SE(HQ) North Zone for information. 

2, BEJNMD-1; -DDA wits his - “letter sino. F.26 /AE(P}/NMD- 

1/DDA/2021/619 dated 22/70/2021 for information. 

Pip 7 Supérinténding Egineer 

Q Hort. Civil Circle-1/DDA
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DELM VEVbWwrrteraisaws iA pia Nie a 

OFFICE OF THE SLUPERINTENDING ENGINEER : 
HORTICULTURE CIVIL CIRCLE-] 
YAMUNA SPORTS COMPLEX Pra 

GATE NO.-1. SURAJMAL VIHAR, NEW DELVI-92 
E-mail:- suptdhee le eraileam, seces a ddavorg.in, 

Cant: QLE-403 14178 

ry, 

Viember SECRETARY (Wetland Authority}, 

Department of Forest & bn ronment, 

GNCTD of Delhi, C-Wing, 6" Level. 

Delhi Secretariat, |.P, Estate, 

New Delhi - 1) 00053. 

Sub: - Regarding Water Bodies in DDA List which are not feasible. 

In continuation to this office letter No. F47/SE/HCC- !/DDA/2019-20/528,.552, 561, 564, 567, 
586, 624, 667, 704, 709, 752, 762, 765, 773, 776, 780, 785 & 788 dt. 12.03.2021, 31.03.2021}, 
13.04.2021, 23.04.2021, 30.04.2021, 03.06.2021, 28.06.2021, 06.08.2021, 03.09.2021, 06.09.2021, 
01.10.2021, 13.10.2021, 14.10.2021, 21.10.2021, 22.10.2021, 25.10.2021, 27.10.2021! & 29.10.2021 
respectively, please find below the list of water bodies which may be deleted/ not feasible:- 

w
n
 

&
 

b
s
 

i
 

=
 

S.No. S.No, as 'Name of the | Geo-Coordinate | Khasra | Remarks 

per list water Body , No/Areas | 

7 [ss | Hall ee es eee 
eae a DWARKA ZONE Ven Do, a ee ea 
a he 2 I a NOT FEASIBLE: TO BE DELETED ‘ 

. S74 | Kakrola F/05 28° 35° 37.428" N } 751) 7- oy Residential Area/Not feasible 

a | eae A a ieee Oe 
| 3. | 749 Tatar pur [/66 | 28° 38’ 40.095" N 30/1{t7~t1) | Water body not exists as the area 

| TPO 54.543" E encroached by Schoo! structure, 

| | | Chaupal, Temple and shops. 
| 4. $5 Bagdola "28° 34' 17.033"" N | (d) 40/I1(i5- | Residential Area/Not feasible 

| 17° 422.856" E. | 9) 
| 28° 34.215'N 

Further updates will be intimated subsequently (if any). 

Enel.:-As above. ( \ 

Hort. Civil Cirele-[/ODA 

(Nodal Officer Water Bodies) 

Copy to:- 

Principle Commissioner (Hort. DDA tor kind information, 

Comflissioner (LM)VDDA for kind information. 

CE (HQ)/DDA for kind information. 

Sh. J.K. Behl, Nodal officer of Engineering Wing for kind tnforman 

EE/DPD-5/DDA for information. 

i Hort. Civil Circle-1/DDA 
(Nodal Officer Water Bodies) 

j 

an F
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DELI DEVEL Ey ENT Ary 

DEF WCE 
: 147 => 

t TORE py i ‘Gs a 

OF Tue 9a) PRUNTENDING: ENGINED y oie 

WORT CE rei a ta | WL. Chitty : 
PA ATOR TS, C OMY Vy 

(GATE ct ee SU MAINA L. VU At, ALF wy DEL yay 

F-wail gq tee Tee pry iil or ets were in, 
Chonp: ty 14 La Mu PADRE CAN {dy os 

Date a VN duty 
Mies TOCRETARY (Wetland Authoring, 

ne of Fakes te Environment, 
CTE of Ceiful, CWing, git Levey. ei Seeretarige LE Estate, New Cetha - Ising 

ln SUP Ut as we ~ 407, Sag, Sig, 
ee TAM De ra, yy a2h 253 Ey 

ich 709, 753, 762, 764, 7 Me PR Pg THE, 196. 7q7 I 

IF, 320 thE Baz, 14.04 .392|, 23.14.907), Mid 2H) 4.06.202 1, 2B they 2021. 

(5.08 2013) OFF TL. O6.09.399) DL aoe (Ff 294. Ler 21.10.2071 

a3 MOMS I spe Moa]. 27 ay nae eaEE 1 cae ee AAO Flease Fined bet 4 

inet lee iy Water hodies “hich ray Be delet cemiterrey In cithiee DSpartiie TIES, 
Sa, TSNo, Name a gig *e0-Cuordingie | Klara | Remarks 

| aig Ptr | water Here 

| Notarpay 

lis Hts | 

—— 

a PERTAINING HER DED Ag TENTTO DE TRAN EAS eee 

pte er, | *ajatgarh poe 7 36 38 Bae" A | ries Alteudy tandes g orp: Raat 

| 
7B" So ta a7a" § | 

Veer 3h) 5 

YE Pas | Najoleorh Eft E95 Bs geg a [ 3 payapye 

soe cee 
— 1 FET SP a ay 

Oh 1b) Furthip ao TS ee 
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148DELALDEVELOIMENT AUTHORITY 
OFFICE OF THE SUPERINTENDING ENGINEER 

HORTICULTURE CIVIL CUIRCLE-1 
YAMUSA SFORTS COMPLEX 

GATE Ste, SURAIMAL VIILAB, SEW DELEL92 
F-mail:~ saptdlbicc ly -piaailcom, sercSwaldacerg, itt, 

Cont: WETS L40TH 

ao FAT SAC. DAO poe f.30 

la. 

ate: 3 112021 

Member RCHETARY (Wetland Autberity 1, 

Depurtinent al bores) & Wrwirenment, 

GROTH af Dthi- Wink, a Lived, 
Delhi Seunctarigt 1.) Estas 
Mew Delhi - 110003, 

Suh: = Hepardie Water Bodies in (0A List which are not feasalbe, 

In continuation ta this office letter Na. FATSEVHOC- LDA G-20N528, $82, S81, 
fa. S67, 585, O24, G67, TOM, 700, 759. 762, TS, 773, TI, TRO, Tad, TER, TOG, Tee, AOR, ane 

OBI dh. V203.0081, VIOREL, L202], SOE), SMe, 03 02d 
TRANG IO21, O68 021, F020, OO OTT, OL 2ORT, 1 bO2021, 14. 1b ait, 
TAC, TEAGOD), BM. FTN, WOE, OFT, OF. 2OFT 
1.112021 respectively. please find below the list of water bodies which may he deleted! not 
feusiole:: 

S.No, No. Name of Co oondingte = Kbasra Remarks 

wm oper the waber Sa Arcus 

Mist H25 Tidy 

DWARKA ZONE 

NOT FEASIBLE: TO BE DELETED 

|, | 798 Shanbed | DES aogs1" | 4DCI2-12) As per water bady co-ordinate 
Mohd. Pur wr y ya250'£ there exist a road (MP. Koad No 

Fi0a | [226 (athe locabany 
a a jaaaazeaag'a | WV20R Area ocovertcd with  builtewp 

Mohd.Pur | FPt 4 TOS E shructures, Mo waner body feaand 
FDS | aL gwen cosordinigtes, 

Further updates will be intimated subsequently (if aay \ 

Enelc:Fholographs aiiachod, 4 Tae ar i 

Thor, Civil (ireie- 1A, 

(Sodal Ui Water lboilies| 

Copy i- 

1. Principle Commissicmer (Hot TIA for hand inficenna Lian. 

L Comenissioner {MR TMEA for kind information, 

1, CE VHOWIMM, for kind ifermativn, 

4. Sh. Lis, Behl, Nedal officer of Engineer Wing for kind levior 

hon 

Hert. Civil Circle. (eA 

(Mulal Officer Wailer [iniliexs}

940
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DELAY DEVELOPMENT AUTHORITY 

OFFICE OF THE SUMERINTENIMANG ENGINEER 
HORTICULTURE CIVIL CIRCLE-1 — VAMILINA SORTS COMME 

| GATE NO.-1, SURAIMAL VITLAB, MEW ELI 
E-muil:- swptelice a cunnil, cin, srecSailn wry, in, Com Oi 

No. FATSEHCC-LDDAIDI-I 3 ¢ hile; f WDB 
Ta, 

Metiber SECRETARY (Wetland Authority), 
Department of Forest & Etevironien, 
GNC of Dethi C-Wing, & Level, 
Delhi Secretariat, 1.7, Exiate, 
New Delhi - W100, 

Sub: - Regarding Water Bodies in DIA List which are nut fensihle, 

ln continualion to this office letter Mo, FAR SIVHOC. Aco oev SR, 882, Sl 

S64, 567, 586, G24, G67, 74, TO, 792, 762, 765, 779, 7G, TAD, 789, THN, Th, TST, a, BR, 
BV] & B30 dh L2AG 2021, FLO), PM, TT, ee EO 

TA06.2071, OAR T2L, 309.2001, OOO, OWN, LT SORT, 4, 12, 
DhVO20E, TIO, BEL, POF, BOLO, OE, Oo, 
LLAV2020 & 26.11.2021 respectively, plows: find below the list of water bedlics which may 
he deleved! nen feasible:- 

S.No S.No. | Mame of! GenCoordimate | Khesre 

a5 pers the woler Naw Areas. 

list $25 | Body 

Hemarks 

ROHINI ZONE 
NOT FEASIBLE: TO BE DELETED 

i. zz | fharevala at ay GATT | (gE [bef The waler body a@ Kh No.-E2 

Lyra aaaor £ dren (2&h) is mem feasihle. a 

Gort Cm bel Se. See. School is 
comapmucted. 

; hy 
Further updates will be intimated subsequently (if any), , 

\ th a 
i hs attactued, [gee ingid 

ee O, supevinien idling E r 
ra Hort. Clvid Chree-1/ DA, 

(Modal OMfiter Water Bodies) | 
| 
ie 

Loopy t+ 

Principe Commensioner (Hol OLA for kind information. 

Commissioner (LM VODA foe kind ieforinatin 

CP QV EAA fer kind wtfannalivn. 
: 

eh LK Mehl, Mexia ol Ticer of Engineering Wing for kind infiermalen 

Sh, Pramad Ke. Ciupla, SEC PRS wu, fis Leqer Na. hl aia cat eh 

oy-30,10 2021 for infenaiion. | 

&o Zh Mamohae, EE eTILBA, for ihrer le. 

“ i Hort, Clvil Circle LA 
ae a Te 

‘| 

we 
ie 
E
e
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150DELETE DEVELOPMENT AUTHORITY OFFICE OF THE SUPERINTENDING ENGINEER HORTICULTURE CIVILCIRCLE-| ( ove 
a VAMUNA SPORTS COMPLEX. 

ATE 8Oh-1, SURAIMAL VILLAR, NEW DELILE? 
E-mail;- Sigh heer bot yew cep wpe iid lA ori, 

Cond: O1L-a0dba1 te za 

a. FATS EOC- Ua ey, ah Dente: hy 02-2022 
t . r 

pa. 

Vionle SECRETARY Wellin Auiority 

Dxpartrtent ol Fores & Environment. 

ONC Tol Delhi, C- Wing, 6° Level, 
Delba Secretarial. |.P, Estate, 

Mew Delhi - 1 1GoS. 

Suh; - Regarding Water Body pe eains to ober department Request far deletion from che DOA 
lisa. 

in continuation te this office leer Ho, FAT SRC. ODA DOT DOSER, 542, S61, 364, 367, 
586, 624, G67, 14, 00, 142, TAL GS, 77, TMB, TER TH, THR, 79H, 797, a0, 809, a1, £0, £6, 
$46, BSI, 865, 882. 890, BOF, 901 A TS dh. OF INEL TIO, 1UM.2021, 204, 

30.04.2021, 03.06.2021, 28.06.2021, 06.08.2021, 10.09.2001. Ob08 2021, OL TUD0EI, 13.10.2021. 
PA NOIO2T, 2/20, 220.2021, 51, FT ORO, PP 0D, O91 BOE, OF TL 2021, 
PLATED, 2G ELIOT, OLLI, OG SN. ML OO, 12 20F0, 29.12.2021, 05.01.2021, 
OTOL BOE 11-01 Se 25.00 2099 cespectively. Ploeg find below the list el water body whics may 

he translerred!de keel: - 

S.No, S.No, ae Nume ad dhe lend oordiaale Kaawa Bemgrks 

per list waier Teds nl APES 

— _ His *. 4 a = - . —a = -- - 

} PERTAINING TOO THER DEPARTMENT: 10 GE TRASSFERBED 

ly] Haz Mundkn | 26°40 4B ON | dep eT Poctains io DSTDC 

| re Yee Ei) fos repesteed bry WE Vey wk, 
| office letier No. VAD WEST! 200 

| 91/3096 died 02.22, 2071 to Dy. Der, 

LM, ‘8% thal water body at Sl. he 
722 pearing Khasra Mo. 127 ane 
area tteasuring. || bigha in wellage 

| Miendka has already been sequined 

vide omer oe | CW 

(Si 

Further wpdetics will fe ulmaned subscquently (il aay | 

Ench:- As abave a 
oy- 2-twolh 

smperintresing Eeganeer 
' |e ptaet, Ciel Circke OMEN 
ah onl ews Shiawves Wendie 

‘Copy tac 

1, Principle Commissigner (Hoot, YO for kind infermaticn. 

2 Commissioner (LM POEMS Gor kind infiemation, 
2. WEA, for bd) ieslomatinn: 

4. Sho .K Ahi, Kode! oleor of Pinging Wily bet Larad innate 

SEUOMS word. be his ecport ker Ho, Fcc CEP TEI (HOA eh -LS  TUE Bee 

in futetentinn 

a 
Ure eniling, Engineer 

Le Peart Civil Cirvte- TOON 
if (Nodal C1Moer Waner Houde)
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DELHI DEVELOPMENT AUTHORITY 

OFFICE oF THE SUPERINTENDING ENGINEER 
HORTICULTURE CIVIL CIRCLE-1 
YAMUNA SPORTS COMPLEX 

GATE ¥oO.-1, SURAJMAL VIHAR, NEW DELH-99 
E-mail- guptdhee le gmail.com, sear Sadda.org.in, 

Cont: 011-403 1417% 

We, Par (Se Oe. fy a Ae ae As 5 Date: Pp O8.2022 

Te, 

Member SECRETARY (Wetland Audherity, 
Depariment of Forest & Environment, 
OCT of Delhi O- Wang I" Level 

Delhi Secretariat, 1.P, Extate, 
New Dela - 119003. 

Sub: -Regarding Water Sodles in O04 List which is not feasible -May be 

deleted. 

Reports in respect of 54 No. water bodies have been submitted earher 

through various correspondences wherein it has been informed that these 

water bodies pertain to other departments, The reports have been reviewed 

and it has been found that 7 No. of water bodies out of 55 need to be deleted 

from the OOA's lief dae lo the various reasons mentioned in the remarks 

column. The list is ag below ¢ 

Name of Geo-Coordinete | Mbasra | Remarks S.No, §8.No 
as per the water No/ Areas 

list Body 
B25 | 

NOT FEASIBLE: TO BE JELETED : 

1.1411 |Mharera | 28°33'7.84"N [a] 262/0-5| | Aa per the Cheoedinatcs 

: "132 19.48"E iL is & Private properly 
Village Tr la'd oe oes auratanede 

| Mare faving beard 

placed oh ouler wall 

| named a6 ‘And nd’ 

' | me | “pla P. 
Zz (4e7 | Meecha | 2e°oe sr 07°N aaa ta Ul 

aur (TRUeSsT.1T Ee | | Wray, a 

5 (400 =| ae laa" 40° 4.119 N | (b) 462/8- | Pertaims to CISF unit 

bandh = 77" 1a 38.319" B | LA) | 5 

4.495 | Okhla aa Re aH.6a'N Pertains to U.P 

I fet | 77°17 30,55 E | irrigation
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9. 497 Raipur | 28° 33° 32.495" N| 38 (60-16) | As per the CO-ording 
khurd 7?" 13° 34.000" £ | the leration is Coy 

stall quarters. yj, < 

| _ _ | body found. Ir, 

6 | 617 Nasirpur 28° 96° 1.089" N | 3020-1) Nel traceable Park ap 

Fy/o4 a ee oe ae McD school Wes Soung 

= ; t --= ae ee = ee 5 aut Lh location. o 
tr. als Na sirpur | 3a" 35 35.998" N T 724/470 Under the Jurisdiction 9 

Fos i iol 6.025" E | - 15) ET Poe nner 1 

a bere 1 

Further updates will be intimated subsequently (if anyl- 

4 Al Eeaiv 
Hort, Civil Circle-1/D0DA 

(Nodal Officer Water Bodies] 

Bac: Ae dove, 

ae 

Copy bor- 

Principle Commiseianer (Hort.| ODA for kind information. 

Commissioner (LM| ODA for kind information, 

CE (HO) /DDA for kind information 

Sh. JK. Behl, Medal officer of Enginecring Wing for kind information. 

) _ eaaltle 
a Su siting eg! 

| Hort, Civil Circle-1/DDA 
{ 1 Officer Water Badies) 

m
i
k
e
 

lt 
al 

ne
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6, OFFICE he ay polinan cata
 1 53 

HORTICULTURE Co eR 
GATE AO heap beni COMPLEX 

Eeonail:- aupty JMAL VIHAR, NEW DELHI-92 
eupidhet Lidemall.com, seceSiidda.org.in 

Cont.: 011-40314178 — = 

No. F.47/SE/HCC-1/DDA/2019-20/ a7 ¢, Date: 2ST01.2022 

To, 

Member SECRETARY (Wetland Authority) 
Department of Forest & Environment, ; 
GNCTD of Delhi, C-Wing, 6 Level, 
Delhi Secretariat, 1.P, Estate, 
New Delhi - 110003. 

Sub:- Regarding revised status of water bodies situated at Malikput Kohi 

gr. No, 758/825 to 762/825-request for deletion being non-existart 

Wide this office letter No. F.47/SE/HCC-1/DDA/2019-20/8)2 at. 

11.11.2021 (Copy enclosed) Annexure -[ & brief document of Malikpur Kaha 

at Sr. No. 758/825 to 762/825 were submitted inadvertently, are hereby 

withdrawn as theke docume|ents pertain bo Malikpur er. 

in thia regard, Concerned division of LM/South-West Zone has 

submitted ita report [Copy enclosed) vide which it is stated that the correct 

name of Malikpur Kohi ts village Mabkpur 2er and falls in South-West Zone 

[South-west Distt). 

Furthermore it can be 26cm that, Kh. No. of Malikpur Kohi and Malikpur 

Zer are almost same as per list and as per actual records. 

Therefore, it is requested to update the revised status as duplicate and 

may be deleted from the DA's list of water eae. 

* ai. cy 

Enel.:- As above. ie = ie qlee 

f Su ng Eng r 

Hort. Civil Circle-1/0DA 

e Officer Water Bodies) 

Copy pos ‘ 

1. Sh. LK. Behl, SE(HQ)DWK nodal affect Engineering Wing for 

information. 
A 

2. EE/DMD-2/ DDA for information. | oe “" Ye 

( ), Suporintending eer 
| Hott, Civil Cirele-1/DDA 

,/ |(fledal Officer Water Bodies) 
i | 

| 

Ne
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154© gui. DELHI DEVELOPMENT ALITHORITY ' 
“= e*) OFFICE OF THE SUPERINTENDING ENGINEER I —_— 

HORTICULTURE Cri CIRCLE-1, YAM UMA, SPORTS OORMPLES 
=e: ‘GATE ND.-'1, SURAIMIAL VIHAR WEWY DELHESD Arwit an 

—___Esmail: suptdhertiiigmail.com, sece5 @dda.ceg.in Cont.: 011-#0314178 meaner 

No. F.47/SE/HCC-1/DDA/2019-20/q.6) Date: }}.01.2022 

To 

The Member SECRETARY (Wetland Authority, 
Department of Forest & Environment, 

GONCTOD of Delhi, C-Wing, 6" Level, 

Delhi Secretariat, |.P, Estate, 

New Delhi - 110003 

Sub: -Water body Kakrola F/O8 (Sr. No. S77/825)] to be deleted being 

duplicate with Palam F/O06 (Sr. No, 640/825) due to same Kh, No. 

With reference to above, it is to intimate that as per the list provided to 

DOA, the Khasra Number is same for water bodies shown at Palam F 06 (Sr. 

No, 640/825) and Kakrola F/O8 (Sr. No. 577/825) ie. 156(2-2). 

The documents [annexure-1 & brief document) for Palam F/O6 have 

already been submitted vide letter Ho, F a7 /SE/HCC-1/DDA/2019-20/551 

dt.-21.03.202 1. 

Therefore, water body shown at Gr, No. 377/825 Kakrola F/O8 may be 

deleted from the list of water bodies as the said Khasra Number 156]2-2) falls 

in Palam 

a 
Su eae on Rae 
Hort. Civil Circle-1/DDA 

(Nodal Officer Water Bodies) 

Copy to:- 

1. Prineiple Commissioner (Hort.j/DDA for kind information. 

2, Cammissiener (LM) ODA for kine informatics. 

3, CE (HQ)/DDA for kind information. . . 

4. Sh. JK. Behl, Nodal officer of Engineering “he for kind informgtion. 

shperinténding' Engineer 
ort. Civil Cirele-1/DDA 

[Nodal Officer Water Bodies] 

156 

Scanned with CamScanner
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155DELHI DEVELOPMEST AUTIORIT 

OFFICE OF Fie RT ePRUTTLM GIL EER —<- 

HORTICULIUBE CIVIL CIRCLE-1 1 35 ss 

YAMUNA SPORTS COMPLEX 

GATE O-1, SURAIMAL VIHA, NEW DELHI-92 

E-mails: sagidbecle pmailcom, sys sa hilary, 

Come: Lbs 

wi FA THC: WDDAN
-20 et 

Duvtes 01 at 

%  sember SECRETARY (Wetland Authority), 
Eeparievent! of Forest & Environment. 

GNCTD of Delhi, C-Wing, 6” Level, 

Dell gecretarian, 1.P, Esta, 

wew Delhi - 110003. 

Subs: - fuepardie’ Water Body in IDA Listwhich are not feasible- Request for deletion 

from thee Test. 

in coraimuation to this office letter wo. FAVSE/HOC-VDDA2019-21N5
28, 552, 341. 

54, 567. 386, 624, O67, 704, 409, 752, 162. 764, 773, 776, TRO, 783, 78, 74, 797, BOB, 80%, 

aii, 830, $36, 846, B61, A695. a2, RD & BOO ah. 12.03.2021. 31.03 22), 13.04.2021, 

33.04,2021, H,04-2021. 03.06.2021, 28.06.2021. 06.08.2021, o7.c9.2021, on09.2021, 

on. o202l, 13.10.2021, 1A 1O.2O2L, 210.2021, 22. M202. as po20zh, 27.10.2021. 

34.10.2021, 03.11 2021, 09.11.2021, TLV 2021, 2612001, O1122021, (12,2021, 

v0.12 2021, 13.12.2021, 29.12.2021, 03.01.2021 & F201 2022 respectively. Please find below 

the feat of water body which may be deleteds- 

Sho |S.Nead Mame ai the | Geo-Coondinate | Khasra | Remarks 

per lis | water Body 
Naf Arcas 

os st ——————— 

(ae __ NOT FEASIBLE: 10 HE DELETED 7 ee 

NORTH ZONE ___ 
= 

irs ar aie 

1) ang Sadhora | Te ay 42.42" NM abi 14-15) The field stall inspected the sie Bes 

Khurd Frth PI Pits E and sea Une coord nate and found thet 

vee ara is under jureediction of DIB 

i owhis is near Ute ongoing 

peneirection al STP of DB & Mapesh 

| Pack Meteo Stale 

Further updanes eit be erhineaned subsaquentl
y (if ary): 

Becl:» As abene. 

pee.) 
fins _ 

cae oll 

Hort. Civil Circle-L DA 

(Nodal Officer Water Hodies) 

Copy i 

1. Principle Commissioner (Hort WODA for kind inborimetion, 

4+. Commissioner (LMVDOA for kind infeerMicn. 

3. CECHQVODA for kind informmlion. 

4. 8h. LE. Gehl, Medal officer of Enginecting Wing, for kisud inferenalHes 

§. SEQUIQINATDDA modal alTioer oW Morth eane for mfornyiam 

i ERINME2 (MTR YDOA worl hiss lather Mar, F221 VAEL EE NMED f 

3M dh 07 BUDE. 
m4 
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156DELHI DEVELOPMENT AUT 
OFFICE OF THE SUPERINTENDING ENGtxE E 138 HORTICULTURE CIV ve L CIRCLE- 

YAMUNA SPORTS COMPLEX 
GATE 80.1, SURAIMAL VIH AR, KEW 
E-mail: suptdbee | io-pmaill LOT, ote inet 

Cont: O11-§0514178 

wo, FATSEMCC-W/DDA/2009-20) V4.0 
Dime: “32002 

Te. 
vember SECRETARY (Wetland Authority), 
Department of Forest & Environment, 
CNCTD of Dethi, C-Wing, &" Level, 

Delhi Secretarial, U.", Estate. 

ew Delhi - 1 100003, 

Sul: = Regarding Water Body in DDA List which is not feasible- Request for deletion 

from the list. 
In continuation to this office letter No. FA SEHOC-|! TDDAS2O19-20N528, 552, S61, 

564, 967, SRO, 624, 667, TOM, 709, 752, 762, 765, 779, Th6, 780, 783, TEE, 796, THT, BOK, B09, 

M11, $20, 236, 846, BI, BGS oe BAT dh 12. OE], FORDE, 13.0202), 202021, 

30,04.202), (0G 2021, TE.06,2021, 6.080.202), C0020 1, CASI, OL, M2021, 

TR.VO2024, TOR, 2120), 2210. 2021, 2510-2021, 77, 10,2020, 79.10.2021, 

CUAL, OVNTDOR, ULL Q0RL, 26012021, 01.72.2021, 06.12.2020), 10.12.2021, 

VLAD 29.12 0D respectively, as-reported by EE MDS6 vide his better dt.-29. 12.2001 

(Copy enclosed), Please find below the list of water body which may be deleted.- 

&No. | S.No. | Name of | Geo-Conrdinate | Kihasre Remarks 

jus per | the water | ee 

\ list ELS | Boaly __| | 

a _ SOR mH ZONE =n, ——— 

WOT FEASIBLE: TO BE DELETED 

[386 MaiderPur | aur ay'aB G06" | (A HONI+ 14) Water body does mot exist al site, 

FIT? | 7778 51968" | Ac the Gime of laking over of 

\ possession of Grae Sabha land. 

| | EB Water Treatment Plant was 
| found ot the location (Report & 

| | a opraph : mi 

Purther updates will be intimated subsequently (il any 

- As above, 

>| gine” 

| modal Officer Water Bodies) 

Cupy tan 

1. Princaphe Commissioner (Hoe }DDA for kind infomation. 

2. Commissioner (LM }DIDA for kind informalrnn. 

cn CE (EMQpODA for kind infermalice - 

4. Sh. LK. Heh, Modal officer of E npineering Wing for kind inkormatnet 

+ SEAMNZAISA modal adiicor of Moeth scare Fixe inbeerm 4h 3021-8 
& TLRIRMID-GIA wok fo his Ieter Mo PTD. 

at 

dt.-29.12-2021 for information. aah it] 

Nodal (ifiver Water Bodice C ilort. Civil Circk-LDDA
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DECAL DEVELOPMENT 4 UT 
OFFICE OF THE SUPERINTENDING ree NDING HORTICULTURE CIVIL CIRCLE 8! 

YAMUNA SPORTS COMPLEX 
GATE NO.-1, SURAJMAL VIHAR, NEW DELHLI-93 
E-mail:- suptdlace da gmail.com, secede dia : 1 In 

Cont: 011-40314178 

sin FANISEIHCC-1/DDAI2019-200 9 7 Date: 29.12.2021 

Ta. 
a member SECRETARY (Welland Authority), 

Department of Forest & Environment, 

GNCTD of Delhi, C-Wing, 6 Level, 
(elhi Secretariat, 1.P, Estate, 

New Delhi - 110003 

sub; Regarding Water Body pertains to other department-Request for deletion from 

ibe DDA [est 

In cominuation to this office beter No. Fa SEHCC-1/DDA/2019-20528, 552 361, 

664. 87, $96, 624, 67, TUM, 109, TH, 162, 765, 79, ThG, TH, TAD, TR, 76, P47, aR, B09, 

BLL, B30, 836, B46, Hol & g65 dt. (203-200, FEO, 12, 22202 1, 

JOM OL, 03.06.2021, 2B.06-2021, 06082021, 03.00.2021, 0609.2021. (2021, 

13102021, 14.10.2021, 21102021, 22.10.2021. 25.00.2021, 27.00.2021, 25 12021, 

ORE OEL, O91. 2021, LDL 203L, 2h ET, O12.2021, 6.022021, RIL) & 

LRAD2O2L respectively, please find below the list of water body which may be deleted:- 

Nn S.No. | Name of | Geo-Coordinate | Khasra Hemarks 

as per the walter No Areas 

list 825 | Body | 7 | 
NORTH #ONE 

L. sy Sungar por | 28°49 4.143" N | (a)1926(4-16) | Village is not in the lis of 

total area (6-4) is mot handed over to DA yet 

Hence, the Said water body 

persins to olber department. 

(Report attached) 

Further updates will be intimated subsequently (if any). 

Encl.:- Ags aboye. \\ 

\ cee . 
Hort, Civil Circle-L/DDA 

(Nodal (Mficer Water Bodies) 

ingyy inc 

1. Principle Commissioner (Hort. yDDA tes Kine informative. 

2. Commissioner (LMV'DDA far kind information 

3. CECIPQVOOA for kind informative. 4 b 

4. Sh. LK, Behl, Nodal officer of Engineering Wing for kind inf: 7 

4 SEHQN/ ODA nodal officer of Marth cone tua inifisrieatiaint | oe “ u ZEx 
Suberniiemilite Englece 
Hub, Cival Circle LDA 

See che bP AET eee ropa 
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158158 
DELHI DEVELOPMENT AUT HORITY OFFICE OF THE SUPERINTENDING ENGINEER TURE CIVIL CIRCLE-1 YAMUNA COMPLEX GATE NO.-1, SURAJMAL VIHAR, NEW DELHI.92 E-maill:- suptdhec Legmail.com, seceSwcdda org Cont.: 011-40314178 

No, F.47/SE/HCC-1/DDa/2019-20/ HAG 

Ta, 

Date: | %12.3021 

Member SECRETARY (Wetland Authority), 

Department of Forest & Environment, 
GNCTD of Delhi, C-Wing, 6 Level, 
Delhi Secretariat, 1.P, Estate, 
New Delhi - 110003, 

Sab:- Regarding revised status of water body Rani Khera and Sawada (Not 
in Hat of 825 woter bodies|- Request for deletion as water bodies do 
not exist. 

Vide this office letter No. FAT /SE/HCC-1/DDA/2019-20/565 dt. 

23.04.2081 [Copy enclosed] Annexure -[ of Rani Khera and Sawada which 

were notin list of 825 water bodies were submitted as per report received from 

Zonal Nodal Officer (BE(HQ)/ Rohini 2one|. 

Now, Concerned Nodal officer (SE(HQ|RZ) has submitted a report vide 
letter No. F5(10/20/CB/CE(R)/DDA/717 dt.-10.12.2021 (Copy enclosed] vide 

wherein it has been requested that there is mo water body on these sites at 

the respective Khasaras. 

So water bodies may be deleted from the list as concerned EE had 

submitted the reports inadvertently. 

Encl.;- As above. a 
QD edt 

Hort. Civil Circle-1/0DA 

(Nodal Officer Water Bodies) 

—- 
Capa tio: - 

dt.-10.12.29091 for information. _ 

etn) 
Jogaee filet | 

|| Hert, Civil Circle-1/DDA 

Fé | (Nodal Officer Water Bodies) 

1. SE(HQ|RZ wrt, to his letter Ma. aa ane 

=, 
i
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; DELHI DEVELOPMENT AUTHORITY Pe a OFFICE OF THE SUPERINTENDING ENGINEER 

HORTICULTURE CIVIL CIRCLE-1 
YAMUNA SPORTS COMPLEX 

GATE NO.-1, SURAJMAL VIHAR, NEW DELHI-92 
E-mail:- suptdhee Lagmail.com, seceSudda.org.in, 

Cont.: 011-40314178 

yo. F-47/SE/HEC-1/DDA/2019-20/ Date: 73.12.2041 

Member SECRETARY (Wetland Authority, 
Department of Forest & Environment, 
ONCTD of Delhi, C-Wing, 6° Level, 
Delhi Secretariat, |.P, Estate, 
New Delhi - 110003. 

gub: -Regarding Water Bodies in DDA List which are not feasible- Request 

for deletion from the list. 

ln. continuation to this office letter No. FAT /SE/HCC-1/0D4/2019- 

70/528, 552, 561, 564, 567, 586, 624, 667, 704, 709, 752, 762, 765, TF3, 

776, 780, 783, TER, 7G, FOF, BOB, B09, B11, 830, 836, 846 & 86 

dt. 12.09.2021, 91.03.2021, 19.04.2021, 23.04.2021, 30.04.2021, 

03.06.2021, 28.06.2001, 06.08.2021, 03.09.2021, 06.09 2021, 01.10.2021, 

1h 10.2021, 14.10.2021, 21.10.2021, 23.10.2081, 25.10-2021, 27.10.2021, 

49.10.2021, 03.11.2021, 04.11.2021, 1 1.11.2021, 26.11,2021, 01.12.2021, 

O6.L22021 & 10.13.2021 respectively, please find below the list of water 

bodies which may be deleted’ nat teasible:- 

3.40. &.No. Name of Geo- | Khasra Remarks 

as per the water Coordinate No/ Areas 

list Body 
825 

= . 

ROHINI ZONE - 
NOT FEASIBLE: TO BE D ge 

1. 365 | Haider 28° 43° "ic}482 (5-8) | Built-up at site as per land 

Por PF /(76 | 34.403° Woy? record Kh. No. 482. SIL, 

Q 12.942" E T1l stand acquired vide 

award mo 13 /75-76, 

LAC/L&B Depa has 
handed over physical 

posecsison of the same bo 
DDA from 1.12.75 & 
further Lranslerred to 

Fitam Pura Resedenual 

Sa heme
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—pae7 Haider | 28° 43) 
=——— Th? rT -12) | Use in Pitampura 

Pur F/78 16.942" ths | there are Jt Cluster Fill 

9 15.416 some portion of this lang 
| AU Block Pitampura_ | 

= Tq? 124-11) Use in Pitampura 

residential scheme Al Haider | 28°47 
Bele iS anoer “a _ Block Pitampura. 

47312 |Mangol =| 28° 41 je)ig/16/2{ Use in SO. residential 

pur kalan 51.588" N77* | 5-1] scheme, 

lesreoat | = 

[ 5. | 552 Sern 28° 35 9/29/10-9) | Transfer to MPR-1 for UER- 

° | than | 14.680" NTF? fl, same now pertains to 

| 9 29.306" E NHAI as the complete land 

| 
of UER-I has been handed 

| 
| over to NHAL. 

Further updates will be intimated subsequently (if aay). 

Enel.:-Photographs attached. 

. Civil Cizele- -1/DDA 
(Nodal Officer Water Bodies) 

Copy to:- 

1. Ponciple Commissioner Hort.) (ODA for kind information. 

2. Commissioner (LM) / ODA for kind information. 

3. CE (HQ) / ODA for bond information. 

4. Sh. J.K. Behl, Nodal officer of Engineering Wing for kind information. 
5. SE(HQ|RZ/DDA neal officer of Rohini zone wer.t. to his letter No. 

F5(10)20/CB/CEIR)(DDA/T17 dt.-10.12, for information, 

sil “call 
(Nodal Officer Water Bodies) 

? 
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YAMUNA SPORTS COMPLEX 

GATE NO.-1, SURAJMAL VIHAR, NEW DELHI-92 
E-mail:- suptdhee Lagmail.com, seceSiidda.org.in, 

Cont.: 011-40914178 

Ho. F.47 /SE/HCC-1/DDA/2019-20; ae] Date: 212.2021 

To, 

Member SECRETARY [Wetland Authority), 
Department of Forest & Environment, 
ONCTD of Delhi, C-Wing, 6!" Level, 
Delhi Secretariat, 1, Estate, 

New Delhi - 110003, 

Sub:- Regarding revised status of water body Hani Khera at Sr. No. 

337/825 and request for deletion being non-feaslble. 

Ref:- Kh. No. (c)95 (2-04)96(0-19) total area (3-02) 

Vide this office letter No. F.47/SE/HCC-1/DDA/2019-20/527 dt 

1p O32) iCepy enclosed) Annexure -[ & bref document of Rani Khera at 

Se No, 337/825 were submitted inadvertently. 

Now, Concerned Execuuve Engineer (RMD-6) has submitted his report 

vide his letter dt.-02.12.2021 vide which i is requested that the water body 

th lease be treated as non-feasible as both the Khasra under reference are 

cies and rasta of Rar Khera Village [Report and photographie enclosed| 

Therefore, it is requested to update the revised status a8 mon-feasible 

and may be deleted from the DDA list of water bodies. 

Encl.:- As above. 0 N th < 

Nodal Officer Water Bodies) 

Gapy bo 

02.12.2021 fer informebon. 
fp 

2. EE/RMD-6/DDA for information. 

= 

1 SEHQWRE wirt te bis lener No es ait.- 

| 

\ Pn ale 
superintending der 

-) rt. Civil Cirelé-1/DDA 
“i iftedal Officer Water Bodies) 

/ j 

4, 

) 
A
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DELHI AUTHORITY 

OFFICE OF THE SUPERINTENDING ENGINEER 

HORTICULTURE CIVIL CIRCLE-1 
YAMUNA SPORTS COMPLEX 

SATE NO.-1, SURAJMAL VIHAR, NEW DELHI.92 
E-mail:- suptdhee litgmall.com, seceSadda, 

Cont.: 011-40314178 Sadda.cte.in 

No, F.47/SE/HCC-1/DDA/2019-20/ 4) sé Date: OL. 12.2021 

Ta, 

Member SECRETARY (Wetland Authority}, 
Department of Forest & Environment, 
GNCTD of Delhi, C-Wing, 6% Level, 
Delhi Secretariat, |.P, Estate, 

New Delhi - 110003, 

Sub:- Regarding revised status of water body Qutab Garh, at St, Ne. 
494/825 and request for deletion being gon-teasibie. 

Vide this office letter No. F.47/SE/HOC-1/DDA/2019-20/646 dt.- 
14.07.2021 (Copy enclosed) Annexure -1 & brief document of Qutab Garh 
were submitted inadvertently, 

Thereafter, revised status has beep submitted vide thie office letter Na. 

F.47 /SE/HCC-1/DDA/2019-20/T09 dt.-06.09,2021 (Copy enclesed) vide 

which it was requested that the water body may please be treated a4 mon- 

feasible as the area is built-up/developed (handing overtaking over of Gram 

Sabha land records were also enclosed]. 

Therefore, it is Ofce again requested to update the revised status as 

non-feasible and may be deleted. 

Encl.:- As above. I 
| eS ae 

al j Fm od Yay if 

Oy ocbettiac caine tendin br’ 
| Hort. Civil Circle-1/DDA 
‘ (Nodal Officer Water Bodies) 
a 

Copy to- 

1. SEQ) Re for information. A 
2. EE/RMD-3/DDA w.r.t. to his report for informa@hon. 

h hi. = 

Fr ds af \ 

\ Sapenin ng Bifiheer 
“Ht Hort. Civil Clrele-1 DA 

'| (Nodal Officer Water Bodies) 
l 

)
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163TELM) DEVELOPMENT ALTHORETY 
OFFICE OF THE SUPERRINTENDING Ek : SUPE > ENGINE 

HORTICULTURE CIVIL CIRCLE.L i. 163 
YAMUNA SPORTS COMPLEX, 

CATE PW: |, SU RASADAL WTA, SEW ELD 

E-mail:- - Lidia], eee Sealy eet se 

Cont: OU bgt Ts 

Mo. FS EHOC- | DAO 2h ue 

Te. 

Dane: 6 022020 

Member SECRETARY (Wetland Aathority), 

Denatmery of Forest & Environment. 

GMCTO of Delhi, C-'Wing, 6" Level, 

Delhi Secteiarial, (0, Estate 

Mew Delhi - 1/004. 

Suh: - Regardinp Water Bodicy in DA List whieh are nol Trasible, 

in cemfinuggion to this offing keer No. PAIS EAICC- CRD Ai P22, 2 eT 164, SAT. 

44g, 624, 687, 104, 70%, 752, Td, 165, TI. TT, TH, 783, FER, 146, 707, Bod. ag, B11, BIO & Bas 

de PERDUE, SL PON, 0 OF, F820, VEL O4 BUEN, 03062021, 2A 2021. (HC 2031, 

EOF ODL, OO 202k, 1 Oanak, 1912027, 64.10.2021, Ty (02031, FEU 2n71, 25.1022, 

41 PORT, DAE, OR Ba, Oe, Be, 28 EY fe 0112 2021 respectively 

please find below the list of waber teecdies ahi thaay ber delebedd? toe, feasible, 

gNo, | S.No. a | Name of the | Geo-Coordimale | Khasre Hemarks 

per list water Body | | NetAress 

aig er, 
— at _|_ = = 

—— 
SOUTH BOWE - 

%. NOT FEASIBLE: TO BE DELETED 
: 

dae 
SHES] No wer body quest On this lind. 

i796 | Samalkna = raise £ chaupal and Moballa climac exis! on 

ihis land, need demafcgiies bo find 

oul the encroachmet, hance wallet 

beely Cannot be newiweet, 

| haa | SE Y Mo water body exist. Rayokari fly 
| yg7 Sarmnaikha ~aoliehe are ly nat ower ehist on this land. Bence sane 

77" 5! 5B. body canner be revived 

-—— —— _ = a 
ro 

ik a d ply Citas? i Ft = 

Fuher updos wil be imate sumo ry | px ely of 
—_ { 

Encl.;-Photogfaphs anleched. i | shytpetieding Enginerr 
Hort, Civil Circle UDA 

(hodal (Pfficer Water itil oes fi 

Copy ee ie Ly 

Principle Coeemissioner (Hon. pUDS far kened Inferrmtion 

Cirnedene LMT Far kind information 

CR chgcppta th Poe kind inborralest : 

Sh LK. Bel, Sealal offer al Engareeritng Were, bor bined aes " 

SEO ae for on benlatiet ‘, a i Bd 

bik ai Lnyinwer, SHARE TE wert, te fetter Ai FS athiresaun bla 
. MIbet r e

e
 

e
S
 

i
e
d
 

a iF J 

i Par ae T, 
\ ae iy I 1 i 

j wieeriajmiisg Pheer 
hey tind’ ble DA 

(venial Unificer Water Boeticst 

Sag gly OEE RST eb sriantl jl coher ele laegtagiinl sats
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164
se 

DELHL DEVELOPMENT AUTHORITY = 
OFFICE OF THE SUPERINTENDING ENGINEER ae 164 

HORT TE UU Cy A 
YAMUNA SPORTS COMPLEN 

GATE $0.1, SURAIMAL VIHAR, NEW DELHI-92 se 

E-mail:- suptlhes Laemail.com, seceSiedly.org.im, 
Cont: 011-409 14178 

No FATISE/HCC-VDDA/2019-20 oP bee Date: ¢ 12.200 

Ta, 

Sulh: - 

36, fi 
me. 12 

Member SECRETARY (Weiland Authorty 1, 
Departmen of Forest & Esvironment, 
GNCTD of Dethi, -Wing, &* Level, 
Delhi Secretariat, §.P, Estate, 
New Dethi - | 1Ogn3, 

Regarding Water Bodies in DDA List which are nod feasible. 

In cattinuation to this office emer No, FAT SEACC: DAO 202g, Fae, Bal, 364, 367, 
24, 667, M4, 709, 752, 78 Pas, TD 776, TAO, 79, Tee, 796, THT BOR, ae BT EPO BS 
032021, 31.03.2021, 13-04.202 1, 23.04.2021, 30,08,2021, 03.06.2021, 2406 202), 06.08.2021. 

The 2, DATE, NUT, UUs, P2021, 2), 2a eel, 25. VWe20aT, 
Y7.10.2021, 29.10.2020, 03,1 )-2021, 09,117,202), ULL 2021, D002 & 01.12.2021 respectively, 

please find below the list of water bodies which may be deleted! nod feasible:- 

S.No. | S.No, as | Name of the | Geo-Coordinafe | Kasra Remarks 
per list | water Feud y Abo A reaes 

A 
NORTH. ZONE 

: NOT FEASIBLE: TOBE DELETED 
1. | 46 | Azad! pear Meal asace NM | ta@2 (11-1) Physical possession of land has nor 

| Fits TT? bi 29443" E been handed over by EDS, cdCT Oe 
| 10 DA gif date as repomed ty [1 

AS appear int photographs che afeu is 

| a _ Teeny brutit-up 

ear Amd pur | 2BraF 30s" N | fe) 6iaIAa) fis - 

Frm ia | , 
1 | 26 Dhirpar (| TPT e | ic) LAL DORA > De - 

Fe6 TE4FS3.66"N O62 ba - 

Further updates will be intimated subsequently (if amy). KT FE, 4 

Enel.:-Phovagrapes amached CH | z J af 
7 taediang “Eafiall 

aa Chal Circhk 1 Dba 
(Nodal Ohficer Water Bodies) 

Ce 
ay My. - 

F. Priteigie Commissiane® (Hor. ODA for Rend elormacion. 

7 Cemmisssaner {LM SEMA for kind imdonmatenn 

1 CE CHONDA for kee’ informimion, 

4 Sh LK. Geb, Needal ffcer of Engineering Wing for kind eplormation 

© Se MOS? for information 

6& Exetuhive [ogincer, AMO? ¢ND-7)0A owe ohis eo Ne ii 7) VALE ay 

VEMAO2 |-2 2a bl BOE Cereal a “ikneconL ureitaelananh | 

“tT sere 
Huet, Cival (€orcle 

(Newlal @Mficer Water Hodies)
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ANNEX 

INDIA NON JUDICIAL 

roe  ‘ghban SN 

é Le 10-Apr-2023 04:56 PM = a Certificate issued Date Loman 

LEMP AC. Co (VVAGo403/t DELHUD Account Reference Shes 

Unique Doc. Reference : SUR ee . 
J ihe or ad 

Purchased by j iS eas 

Descnption of Document /* = de ‘Gehoral tures ant 
Property Description | Fe ‘ Not aN No 7 

Consideration Price ( Rs.) +. Na 

First Party 

second Panty \ | 

Stamp Duty PaldBy = \- 
Stamp Duty Amount(Rs.) \ ao ' 

is}; Sears es # 3 al fe} oe Hs +e oy a ae el _ pee, ML a kee a ay rah “Sigs A 
= AMES js aes Se - Pei ne Ta age trot Pie eet eae hg eo ee ae ue aes pi are at Se ma ares! 

a3 ‘—=——_ . batets: swiss ° oe Sal A =f Hennes” : ea toa Se = eae ahs: Paee eae nitty, MES oS zn 

tg ee eh een, wuts eee seeing | tecr matey a i ee eee iE 

eae ; Sap Marries mene cel tla ares, 
f = r aera | ven, 8 

: ee 
ee * Mabe = — —_ 

oer atiee kb Eo hal an a 
A ai ee -s pi s ‘a 7 

cs - eles mop NOE ne neg tn ene “t 
an, ag yt da — = i net 

Ae 2a, Cae: S 
wat pad bf. ri / -_ » 

iQ - ay i 
r x " a opt, = A “ . : Li - > 

=: 7 * rf at =” Mors: fy ~ a mie = hie ins = 

‘matt * oh ree) at e i Ly Tai —" a Lf “ey 5 i. 4a ' 4 Ory 

| AY : ieee ee at a Giies | | eee 
ape * eo a ots i a ge tea 7" at 

3B; aa ise ee ee ee a eee eo mis ah se 

— see ae a a 2 Sean eet al LL eee Se echo gc ee ee te 
ee Se ey Se eee i Hp hades en sa eae cd - ek. in 2 pet ee 

2 80 late GY.” ..... ea a 

Fl 

mr 
‘-
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7 a t 

asian : rotemensranet | Please write or type below this line op 

Memorandum of ae pe 

| | between 

a Delhi Development Authority (herein 

ves after referred to as the ‘DDA’ 
ce 2 and 
£5; Delhi Jal Board Delhi (hereinafter 

yy & referred to as the 'DIB’) 
vy f | For 

a: REJUVENATION OF LAKES AND WATER BODIES BELONGING TO 
aa DDA BY DJB 

\ F 

& This Memorandum of Understanding (hereinafter called the ‘*MOU’) is made and 

; i entered into on this __10th_ day of _April_, 2023 at New Delhi between 
. ? 
Us $F and D | 

: ¢ 
/| — bs “i 

te et I ten. ease ines 
wee. Es en angler germ ns terminates 

YA ©, . - 4 Pa 2 Ny ae 

“ 4, she ef That ‘ 

we paid 1, The authertti fthis Sta (fy ea) Any dacreinoy in ho data on tne Craicate and aa aval oo the nebole Mla og oases tea Fe HO 
ye ESS 2, The onus of checking the lagilimacy is on the users of the certificate.  oativsw ss 3. Ih Case of any discrepancy pleasa inform the Campatent Auilioyity. 
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Each individually hereinafter called ‘party’ and collectively referred to as 
‘parties’. The MoU sets the terms and conditions and understanding 
between the DDA andDIB. 

Whereas 

a. DDA is a premier organization having its head office at Vikas Sadan, 
INA, New Delhi 110023, responsible for orderly and rapid development of 
the city. The Development Authority was established in the year 1957 
under the provisions ofthe Delhi Development Act "to promote and 
secure the development of Delhi",(which expression shall mean and 
include it’s officers, successors, assignees andadministrators) 
b. The DIB was constituted on 6th April 1998 through an Act of the Delhi 
Legislative Assembly incorporating the previous Delhi Water Supply and 
Sewage Disposal Undertaking, having Its office at Varunayalaya Building, 

Jhandewalan, Karol Bagh, New Delhi 110005 (which expression shall mean 

and include it’s officers, successors, assignees and administrators). 

1. BACKGROUND 
On March 10th, 2023, a meeting was held at the Conference Hall of the 
Principal Commissioner (Pers, Hort & LS) /DDA to discuss various issues 

related to DDA's water bodies. The meeting aimed to address the water 
bodies that have alreadybeen revived by DIB with decentralized WTPs or 
other techniques such as floating wetlands, in-situ aerators etc. and 
those proposed under AMRUT 2.0. This meeting was convened based on 
a decision made during a previous meeting heldon February 10th, 2023, 
chaired by the Vice Chairman of DDA and the CEO of DIB. 

During the meeting, DIB proposed to maintain water bodies (listed in 
Annexure-A) for ten years after the DLP (Defect Liability Period) is over, 
where decentralized WTPs have been installed and other rejuvenation 
works have been completed, aswell as the water bodies (listed in 
Annexure-B) identified under AMRUT 2.0, forwhich DIB has already 
prepared DPRs. It was decided that a Memorandum of Understanding 
(MoU) will be finalized and signed by the concerned officers fromboth 
departments at the earliest. 

This MoU will apply to the water bodies and lakes (listed in Annexure-A & 
B) where DIB has carried out or will carry out rejuvenation works and 
followed by a ten-year operation and maintenance period after the 
completion of DLP. DIB will fund these works from_ its own funds or 
arranged funds. The lists may be subject to addition, ‘deletion, or 
modification with the mutual consent of both parties, if the need. arises. 

2. OBJECTIVE 

The primary objective of this MoU is to facilitate the restoration, 
rejuvenation, anddevelopment of lakes and water bodies owned by DDA, 
through the funds dS arranged by DIB/from_ its Own funds. This includes 
measures to prevent pollution and untreated wastewater discharge into 
the water body, improve storage capacity and water quality, restore 
hydrological functions like groundwater recharge and surface runoff 

al 
ahha Te 
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storage, and treat the catchment area to prevent sediment deposition. 

This objective is aligned with the direction issued by the Wetland Authority 
of Delhion 21/06/2022 for the protection and restoration of water bodies 
in Delhi. This isintended to efficiently conserve and manage wetlands in 
accordance with the Wetland [Conservation & Management] Rules, 
2017. 

The specific water bodies/lakes listed in Annexure-A and B shall be 

the focus of the rejuvenation efforts undertaken by DIB as part of this 

MoU. The scope of work for each water body/lake shall include capital 

work (planning, design, execution, and commissioning of the 

rejuvenation system), as well as its operation and maintenance (O&M). 

The capital work period shall be determined based on thescope of work 

for each water body/lake, including DLP, followed by a 10-year O&M 

period. The O&M period may be extended by mutual consent of the 

Parties. 

3. ROLE AND RESPONSIBILITIES OF DDA AND DJB 

3.1. ROLE OF DDA 

3.1.1. The ownership of the land, including water bodies/lakes, shall 

remain with DDA. DDA will provide unrestricted access to the site to DIB 

staff/machinery/T&P for the execution of works proposed by DIB under 

this Mou. 

3.1.2. DDA may provide survey maps to the second party wherever 

they arereadily available. | ‘ 

3.1.3. DDA is responsible for removing any encroachments on 

the landearmarked for lakes/water bodies. 

3.1.4. DDA is responsible for resolving any legal issues that may arise 

out of thisMouU., 
obtain 3.1.5. DDA will provide all necessary assistance to 

sanctions/permissions required by law and bylaws of the land under 

DDA from concerned statutory Government body, if required. 

3.1.6. DDA is responsible for ensuring the safety and security of the land 

of the water body/lake through peripheral boundary/fencing. 

Landscaping surroundingthe lake must be maintained and repaired as 

and when necessary. 

3.2 ROLE OF DIB 

3.2.1 To execute/carry out work for the rejuvenation of water bodies and 

lakesas per the list enclosed with this MoU including their O&M for a 

period of 10 yearsafter construction and expiry of DLP (defect liability 

period) from its own funds/arranged funds. DIB shall not make any 

claim, whatsoever from DDA for the work executed under this MoU. 

The O&M period can be further extended with the mutual consent of the 

Parties. - 
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3.2.2 In case the work involves Installation of decentralized wastewater 
treatment plant, and the fake is Inside the park, the plant shall meet the 
water requirement of the lake/water body as well as irrigation of the park 
3.2.3 To discharge the treated effluent in the lakes/water bodies sarees 
treatment aS per the parameters prescribed by CPCB for best possible 
use in lakes/water bodies. The DJB shall conduct a study to determine 
the best possible use of each water body. 
3.2.4 TO incorporate suggestions/modifications, if any, proposed by DDA 
for the rejuvenation process/installation. 

3.2.5 To monitor quality of water in the lakes/water bodies on regular 
basis at least eight times.a year, communicate the quality data to DDA 
and to undertake appropriate action in order to improve the water 
quality wherever necessary through in-situ. bioremediation/ 
phytoremediation or any other suitable methodology. 

3.2.6 To carry out physical cleaning of the water bodies/lakes, whenever 

required and collect/dispose the solid & plastic waste to designated site 

away from the Water body/lake. 

3.2.7. DIB shall not make or shall not allow any other entity for any 

commercial use of the DDA property/lake for obtaining any profit. 

3.2.8 Safety and security of all the installations shall vest with DIB during 

the MoU period. 

3.2.9 To hand over the water body/lake to DDA after completion of 

maintenance period of 10 years/extended period along with all Tools & 
Further, Plants on “as on where basis” in fully functional conditions. 

DIB will not be liable for any expenditure after expiry of O&M period 

of 10 years/extended period. DDA shall be responsible for the safety & 

security of the transferred assets and any associated expenditure post 

transfer. | | 

3.2.10 At the time of handing over the works back to DDA, DIB shal 

provide O&M manuals, as built drawings for all civil, mechanical, electrical 

instrumentation works. All the electrical, mechanical and and 

instrumentation including standby shallbe in perfect working condition. 

4. PROJECT MANAGEMENT 

A joint committee of members from the DDA & DIB will be formed to 

monitor the progress/target achievement and sort out the routine 

matters related to the site, This committee will meet at least once in every 

quarter and note its minutes forfurther reference. 

5. TERMS AND CONDITIONS FOR COMPLETING THE SCOPE 

OF THE MoU. 

5.1. Force Majeure: : . . 

DJB and causing hindrance in the completion of thi 

Consultant(s) and/or Contractor(s) cannot overcome these hindrances, 

4 A al. i- 

Circumstances emerged beyond the control of the 

s undertaking or if the 

steeper tuet tet tenieg S rauegdice bee naan etcetera ThE LY CRETE ERNE EP 
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_ shall promptly notify DDA with a written report in twenty (20) days 
after the date of the Force Majeure. In such case the following 
circumstances shall be considered as Force Majeure: a) Natural Disasters 
b) Lawful Strike, c) Pandemics/Epidemics. 

5.2. If the DDA, cannot carry out its responsibilities as defined in this MoU 
withoutany fault of DIB, if the project cannot be completed in due time 

because of these reasons and if these reasons are causing hindrance for 

the completion of the project and if DJB cannot overcome these 

hindrances, then the parties will mutually decide on whether or not to 

extend only the duration of the present agreement to compensate for the 

delay. Any amendment, . modification, change or revision to this 

Agreement as mutually agreed between the Parties hereto shall be made 

only in writing. 

6. DURATION 

This MoU shall become effective upon signature by the authorized 

officers/officials from the DDA and DIB and will remain in effect until 

modified or terminated by any one of the partners by mutual consent.. In 

the absence of mutual agreement by the authorized officers/officials from 

DDA and DIB this MOU shall end on completion of 10 years of 

Operation & Maintenance of the capital infrastructure to be installed as 

per scope of work by DIB for rejuvenation of the each Water body/Lake. 

7. AUTHORIZED CONTACT PERSONS 

There will be at all the times one nominated contact person from each 

party whowill have the obligation to advise all invoived parties immediately 

of any changes.Authorized contact persons are: 

From DDA: 

Sh. Subhasish Panda, Vice-Chairman, DDA 

Address: Ist Floor,B-Block Vikas Sadan, INA, New 

Delhi-110023.E-mail: vcdda@dda.org.in 

From DJB: 

Sh. P. Krishnamurthy, Chief Executive Officer, DJB 

Address: Delhi Jal Board, Varunalaya Phase-f, Karol Bagh, New Delhi- 

110005Email id: ceodelhi.djb@nic.in 

8. SETTLEMENT OF DISPUTES/ DIFFERENCES 

All disagreements/differences of opinion/disputes regarding interpretation 

emorandum of Understanding shall 
of the provisions contained in this M 

be resolved amicably by mutual consultation by both parties. The 

> 
5 
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parties may choose to adopt administrative mechanism for resolution of 
disputes as detailed below: 
1. Disputes shall be referred to a committee comprising of Zonal Chief 
Engineer ofDDA and concerned Chief Engineer of DIB. 
i. Concerned Executive Engineers of DJB and DDA may represent their 

points of contention related to dispute in question before the committee. 

ii The resolution of such dispute shall be unanimous decision of the 

committee and will be final and binding on both parties. The decision shall 

be signed by the members of the committee. 

Vv. The committee shall finalise its decision within 3 months after having 

received the reference/notice in writing regarding the dispute from the 

concerned aggrieved party. 

9. GOVERNING LAW AND JURISDICTION: 

The MoU will be governed by and enforced in accordance with the laws 

of India/rules and law promulgated by Government of India and GNCTD. 

Any action brought by either party against the other concerning the 

transactions contemplated by this MoU shall be brought only in the courts 

of Delhi. zs 

ee yop)” BAe : a4 os %! 

(RANINIDET Luv) - -é p 4. 

NODAL oFF)CeiL “eg 

WATER ROP IES 
| On behalf of DIB On behalf of DDA 

Witnesses: 

SE CP2 He) Pp H- 

2. Sey 2 ( 
PRASHANT KAUSHIK | 

HEP) /uce-t
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PS Bodies by DJB with Decentralized WT 

Annexure-A : Already Ree ee : 2 W.O As per Actual ® Status/ 

No./Areas As per W.0. completion 
<No TopA Ust{s] Revenue] Water Body | Geo-coordinates | Khasra No./ Likely date of comp 

25 District 

‘onion Date of Start] Dateof | Date of Start |Date of Comp 

laa °y structi leted & 
aa shoe laaar 31.2020 (12.08.2020 31.03-2022 {Construction work comp 

1. 809 entral [Burari (4) & ne " ag nas met a eee 1 year O&M work ending on 30. 

Burari (d) ; 604) Estimate for further O&M for 

G3 years under preparation & 

these shall be maintained for 

= 10 years : 

2, Central @urari (4) & 28° 45' 23.062" N 77° 13.48 (12-15 as per | 03.10.2019 {02.04.2020 103.10.2019 20.04.2022 nstructian work Completed 

MD-1 Kamalpur Majra |11'45.665"E Iathoni & 1 year O&M work ending on 

Burari (a) = 19.04 23 isin progress 

3, 802 INew Delhi|Todapur 28°37.334'N, 77°09.5 {114 (8-13) 04.08.2020 | 03.02.2021 (04.08.2020 31.10.2022 After commissioning O&M shall | 

CD-8 72'E tart under this for 1 Year durati 

n 

4, Pri orth = tbrahimpur (a) ma pace cag N 77° |113/2(3-10) 03.10.2019 [02.01.2020 (03.10.2019 (20.04.2022 onstruction work completed & 

; 1 year work ending on 19.04.23 i 

—— in progress 
5. 145 orth Hiranki (a 28° 48° 3,006" N 77° 11534, 535 (12- 3 Las iN 3) lly 4,535 (12-13) | 08.11.2019 | 07.04.2020 [08.11.2019 81.03.2022 [Construction work completed. 

& 1 year work ending on 

6. 1210 North _[Siraspur (a) D8°45'41.56"N 30.03.23 is in progress, 
162 (14-10) 08.11.201 Li cca 1019 (07.04.2020 08.12.2019 (32.03.2022 IConstruction work completed & 

he 1 year work ending cn 
. 1188 orth = iNangal Thakran [28° 48' 25.925’ 30.03 | 5.925” N 77° 81 (14-12) 33(9- 03.23 is In progress- 

RMD-8 | : (9-15) | 03.10.2019 02.04. | (d) 0' 35.644" E botal124-07) | 2020 (03.10.2019 {20.04.2022 IConstruction work completed. 

8 hoi eres oer _ & 1 year O&M work ending on 

NMD-1 faneliPuna 28° 46' 17.46" N77° Bf4Bmin (3-11.1/2) | 04.08.2020 ~lo3 teeth a "39.10" a 02.2021 (04.08.2020 [31.03.2022 3. Construction work completed & 

i 1 year O & M work ending on 30 
es .03.25 is in progress. 
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jleted & 
> IConstruction work comple 

11.2020 12.08.2020 31.03.202 
: 2 

Rani Khera(c) [28° 42'33.211" N77" (c)95 (2-04) 12.08.2020 ji 1 year O & M work ending on) 
9. (337 orth We [Rani 118,595" E 6(0-19) total area 23 is in progress. rs 

: t ae 

a 
sal 10.2019 {02.02.2020 193.10.2019 {20.04.2022 Construction work completed 

284 Worth We |karala(a) 38° 44° 13.082" N 77° [55/27 (01-10) 03.10. 
3 1 year 0 & M work ending an 

“ RMD-2 pt 2' 56.068" E 
19.04.23 is in progress 

— Es Commissioning in progress follo 
: : 93.02.2021 04.08.2020 30.09.2022 

11. p02 North We [Mohd. Pur Maijri | 28° 43' 38.317" N 77 | 18/26 (13-8) 04,08.2020 oy wed by O&M of 01 year under t | 

pis ls *2'24.195" E his contract. 

i (ki ° 34! n . 41.2020 {12.08.2020 {31.03.2022 Construction work completed 

12. 1429 Kouth (Mehrauli (kishang|28° 31' 54.893" N 77° }2734/1722/312 15 12.08.2020 [11.11.2 a a pamcre:tpnenkentiiat 

cD-4 rh) Sanjay Van n }10' 31.989" E 4 Bigha 14 Biswa (0 ios 2 iv ines 

ar Neela Hauz ld) All water bodies 
.03- progress. 

7 lon same Kh. No. : moa & 

13. B89. outh |DeraMandi(a) {28° 26' 7.229" N77° 1[444(19-13) 03.10.2019 (02.04.2020 [03.10.2019 20.04.2022 [Construction work complete 

kaan-s 0’ 45.393" € 1 year O&M work ending on 

19.04.23 is in progress 

14, (557 South We | Jaffarpur Kalan-I |28° 35' 23.898" N 76° |896(7-16) 17.08.2020 {11.11.2020 [12.08.2020 [31.03.2022 {Construction work completed 

DMD-2_ ft j55' 19.879" E i& 1 year O&M work ending on 

30.03.23 is in progress. 

15. |558 South We |Jaffarpur Kalan-2 [28° 35' 29.123" N 76° |473(6-1) 12.08.2020 [41.11.2020 [12.08.2020 {31.03.2022 {Construction work completed 

DMD-2 ft 55’ 5.316" E & 1 year O&M work ending on 
30.03.28 is in progress. 

16. (532 South We |Daulat pur 28° 32' 36.316" N 76° |61(06-12) (03.10.2019 2.01.2020 (03.10.2019 (20.04.2022 {Construction work completed 
DMD-2 kt ‘ 57'19.787"E 

& 1 year O&M work ending on 

17. [540 uth We [Dhol Siras (a) [28° 33° 17.348" N 77° |72/2 (8-9) 03.10.201 esate aL ie Bo 
omp-6 kt ra Seagate 10.2019 (02.01.2020 {03.10.2019 /20.042022 ~— [construction work completed 

& 1 year O&M work ending on 

18. {527 past We |Chawala 28° 33° 44.787" 19.04.23 is in progress 
487" N77 [199(14-17) 1O%.11.201 

DMD-2 °Q' 28.497" 9 07.04.2020 (08.11.2019 = 31.032022 [Construction work completed & 

19. {52 
i year O & M work ending on 30 

, 0 South We |Bindapur 58° 3G) 03.23 is in pr 
6° 41.899" N77 |605(12-17) 49 4° “U3.25 1S IN Progress. 

DMD-4 ise 30.12.2019 (29. | st 4! 25.277" 9.06.2020 80.12.2019 [3103.2022 \Construction work completed &, 

a 1 year O & M work endi 
20. |669 South We [Taj = oo ing on 30 

ey cipurkhurd {28° 34' 36.922" N77 |33(18-16), 34(0-1 oa ORD Paria Ain "0" 47.185" 08.2020 03.02.2021 [04.08.2020 31.08.202 5) total area (19-1 08.2022 [O&M work of 01 year is in progr 
ET, | ess Under this contract 

8 
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1o4,08.2020 30.06-2022 O&M work of O1 year is in progr 

Rape) S40 N77 }192(5-15) 04.08.2020 patent ass under this contract 

- ———~Eogn We prwats (8) PS" 35 oe : leted 
= aoe IConstruction work complete 

woe 317020 {12.08.2020 [31.03.2022 [Cons oe 

Sy aD 91.654" N77” fa)226 (old 61/14/3}12.08.2020 — & | year O & M work ending 
22, [725 hwest angio! Jat {4 ” 55 730" £ (2-12} 30-03. 23 is in progress. 

: - 3019  (02.01202G 03-20.2019 20.04.2022 Construction work completed. 

ae or 8 47.638" E 19-04.23 is in progress 

i rk completed& 
— 5020  130.12.2019 [31.03.2022 {Construction wo 

24, 733 a pee TF eee pe nes oe ee 1 year O & M work ending on 

mn iaiaks 30.03-23 is in pragress. 

25. ps free Kaisn (f] 40° 458.624" N76 |484min(O6- 14-1/2)}04.08.2020 03.02.2022 {04.08.2020 31.03.2022 jConstruction work completed. 

. D2 57 58.686" E 2213{0-3} & | year O & M work ending on 3 

.03-23 is in progress. 

26. po2 Piaxtsal (partiy] Ff (8 37°48 716"N 77 155/13(4- 14)14(2-9104.08.2020 lamas 104.082020 (30.042022 O & M work of 01 year in progre | 

8 [D) 3° 20.056" E ) 16(4-10) 17(6-2)1 ss under this contract. 
8(5-4) total-(22-19) 

ee Piort® «= Bancoch z at ee 345° N77 ja) 99(36-4) 04.08.2020 03.02.2021 [94.08.2026 32.222022 jO&M work is In progress 

Come} 
| ° 

9.626" E (O4- 16} &(04-16 ) 8( } etion is March’ 2023}. Follawed 

a iange! Thakran ; 48° 43.196" N 77° B/3 (2-16) 4104-16 “ES : | —_ : ) 4 ) (09.03.2022 09.09.2022 {10.03.2022 {31.032023 ‘in Progress (Likely Date of Comp! 

Rotal: (17-04) 
: oe: by commissioning & O&M of 01 

28° 44° 11.470" N 76° 177//22/3, 23/2, 24 os oad : , 24/109.03.2022 [09.09.2022 |10.032022 ~~ Bip 2023 Ido 
= = _ 10-0} 

41° 52.567" N 76° b32(11-13 0: ¥ 49.661" £ .03 2022 09.2622 {10,63.2022 1.03.2023 do —_ 
| 

Pur 28° 86'S8 827°N 7 a18.2) hae ’ | *€ 11.037" ¢ a 99.03.2022 09.09.2022 10.03.2029” TOSS REET See ————— ee }10.03. ae 
riti Van, Voran ————_ = aan 8515; 4126954623, 
- a a 77 Arosa 408.2020 103.02.202] {04.08.2020 : 
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| mall 

ee 

31.12.2022 jdo 
02.2021 {04.08.2020 }31. 

,  prro'16.58"E 28°33. 215 (12-8) 408.2020 {03.02 
, pro: F = ca '54.23°N ei : 

2 o 302.2021 (04.08.2020 31.12. 

2 h We paicraun-2 ps 36' 26.715" N76 \a) 188(8-15) 408.2020 0 

a F "57" 0.341" € _ 

¢ (04.08.2020 32.12.2022 Ido 
35. 720 = fest undaka(c)‘28°41°2.717"N 77° 1190/1{16-5) 14.08.2020 }03.02.2021 | 

prs 1' 42.917" E 

On ae ATT] 7 20.07.2022 Cleaning /Desilting 
ast Sanjay lake 28° 36' 52.234" N77° | 17 Hact 26.05.2022 ETS te 

sinprogress - 

37. (235 orth halaswalake [28°44.494'N 5.6 Hact 40.01.2022 5.05.2022 10.01.2022 #31.12.2022 jWiP 

CD-5 77°10.318'E : 

38. (224 forth Tikri Khurd lake |2850.110'N, 11//24 min., 25m {21.06.2022 {20.12.2022 Vet not starte INA Road cutting permission awaite 
arela 77 07.380'E in, 12//23, 16//4, Id 35 

2, 3,10 min., 17// 

A, 5,6, 7,14 min, 

15 min. 

7 be ia HauzKhas {28° 33" 10.886"N77 {K.No. 150-158 —— 
cD-4 * 11' 32.597" £ Area: 142.35 Pilot project for cleaning of part 

bi using Geo bag is under 

Oe, pouth Masant Kunj near [28° 32° 7.297°N 77" [1166 (1-46) 14671 pepe mon. 
riti Van 109.869" E 3-10)  1168(12- Estimate under preparation far cl 

}, 109{21-02}, 2 leaning and treatment 
41. |430to | South San) 219(4-19) ay Van [Po 433 ee 2734/1722/3/2 m 

in 2755/1764/1 To keep Pond no. 5 available for | Min 154 Bigha 14 avifaunal activities, in situ treat 
Biswa ments, floating wetlands, aerato 
105 Bigha 16 Bis rs, and other installations will be 
wa shifted by DJB to other ponds in | 

Note:- 7 (Village Mehrauli) the upstream water bodies at Sa 
- The above Jist may subject to ch 

eid ft “nange/ modification with mutual 
| consent of DDA & DJB 

» if needed. 
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: er AMRUT 2.0 status/ 
to be taken und r Actual | # 

annenure 8. Water bol <coccordinates |KhasraNo./Ay AS PEF ia —_— Likely date of completion 
Body - 

PENelAsperODAU] = Reven . am te of Com 
sszs}/ Divis] = Dt bate ofSt| Dateof Pate of Star a : 

on lart (Completion jt ae . _ 
# MRUT 2.0. Likely date of Com 

Kectrat Paukancpur ee" 24°22 063° N 77° 1175 &179 tota 
pletion is Aug, 70923 

1 g - 42.3377 E area _ us 
iMto-1 08-07) 6 AMIRUT 2.0. Likely date of Co 

aS oth 2wana {1} pais 39.391" N77" 2° alee (a9- mpletion is Aug, 2023 fs 

fo al oe : = — oa)? ‘ AMRUT 2.0. Likely date of Com 

3 «ofte? orth clambi Kal pS 48 29.063 N77°S B6/70{04- } | loletion is Aug, 2023 
rela Zone {A) 5.662" £ {14-06} 

} Total - 15~- 

—— 10) of —— or aS a SRE 
ra noth era kalan 28°45'14.81°N 77° 7'11(39//26 (18-16)! AAMRUT 2.0. Likely date of Com 

basins 8} .03°E ofetion is Aug, 2023 

| | 
5. p76 Piorth Rem Pur(c} [28° SO’ S8.467" N 77° 3'150//4min (3-8 AMRUT 2.0. Likely date of Com! 

Piarela Zone oo E ) is Aug, 2023 

b. A765 i) ort ' ] a8 

in ae tem Pur(d) oo N 77° 3'150//6 (4- 16) \AMRUT 2.0. Likely date of Com 
f / is pletion is Aug, 2023 

(7. 76(t) North hem Pur{e} 28° 50" 56.171" N 77° 3'150//7 (4 : ‘ _ - -15 ; 
| ne abel f AMRUT 2.0. Likely date of Com 
“ey pletion is Aug, 2023 

tiEast honda Gujr28* 41 22.863" NIP] | 
nKhaddar 5'11.721" AMRUT 2.0. Likely date of Com 

9. 83 pletion is Aug, 202 

77°13'S7.30" : ars — 0 oe 2.0. Likely date of Cam 
, ’ est etn — 

ip etion i » (Hort.) gn writ N 77.133 (2.47 acre ae — abe: 
a 80° £ ws — | ihar, Pit Kh, Na, 206 | AMRUT 2.0. Likely date af Com ———____Ampura | | Pletion is Aug, 2023 

eee Se 
14 ie ee 
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AMRUT 2.0. Likely date of Com 
A"N 77716" ion i 2023 itt 3°34'41.70"N 77°16'S5, pletion is Aug, 

Bis 75 “Beuth East hakchitia rine ar 13 rikely ae er ean 

_ } 3°31'6.86"N 77°18'8.2 [269,193,228 fetion is Aug, 2023 
12. ie South East ti Be RRAOUT SG Licelyalaee of Com 

EMD-7 oN T° Snare 
13. 84 Kouth East —f Kilokari F/6 2 34 _ N77°14 pletion is Aug, 2023 

; "10.888" MD-8/ HCD-1 6 

a eae) : i AMRUT 2.0. Likely date of Com 

14, te - East a aaa N 77°16'44184 min (DLRA} oletian is Aug, 2023 ¥ 

MD-3 pur - ‘i MRUT 2.6. Likely date of Cam * 35! f it e -O We 
15, Eis i West pean pur ps" nde “s N 76°5 }44(11-03} ee ee 

16. [541 - West ce Siras (128° 33' 10.425" N 77° 1'185 {7-13) sian ee : ate of Com 

MD-6 8) 43.726" E } pletion is Aug, | 
17. 457 South Shahpur Jatt |28° 33' 4.044" N 294 (5-11) DPR under preparation 

CD-3 77° 12° 43,985" £ - suse ecimamwil 
} 18. '63 South West Samaspur K j28° 34° 52.258" N 76° 5 [36/67{45-12) AMRUT 2.0, Likely date of Com 

| moe ot 4" 2.808" E | sletion is Aug, 2023 
iL: 

19. 9 hy ®90' fe 240) es : 

20. {710 A mt eee eet pletion is Aug, 2023 

| | OPO-4 ina Kamruddin (28° 40' 40.341" N77° 138/1/2min (4 - AMRUT 2.0, Likely date of € Nagar 3’ 13.066" £ bigha <.0, ate af Com 
21. } 43010433 | South | Sanjay Va : eye | pletion is Aug, 2023 

, : Cleani ~ | ee 1 i min 2755/ aning of Ponds. 

| 1764/2 Mi 
nN 154 Bigha 
14 Biswa 

105 Bigha 16| 
Biswa 

(Village Meh} 
rauti} 

N rt 

ote:- The a ee : _ 
bave list may subject to change / , : modification with mut (tual consent of DDA & DJB. if 

; » i needed, 
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GOVT. OF NCT OF DELHI 

SANNEXURE- R5 OFFICE OF THE CHIEF SECRETARY 
DELHI SECRETARIAT, LLP. ESTATE, NEW DELHI 

Dated: 20,01.2024 

eres .t £ of Lazy 

Minutes of meeting of the Senior Officers’ taken by 2100 Development Plan 20.01,202¢ regarding prep: DR ang plomentation ¢ 
under “Djlli Gramodaya Abhiyan”. 

A meeting of the Head of the Departments and all District Magistrates was aud = yes 
Chief Secretary on 20.01.2024 at 03:00 P.M. in the Conference Room at 2” Level, 4 
Wing, Delhi Secretariat, IP Estate, New Delhi on the above subject. List of participants is 
annexed at Annexure I. 

2 At the outset, Chief Secretary welcomed all the officials and discussed the way 
forward with Head of the Departments in execution of the draft village development plans 
aS prepared by all the District Magistrate in their respective districts in consultation with the concerned Stakeholders, including residents and Departments concerned. A copy of such plan is attached as Annexure II. 

ry directed that one senior officer af each Department shall be 
for NCT of Dethi and one Noda! Officer each from all 11 Revenue Districts of NCT of Delhi, be nominated to represent their concerned Department before the Divisional Commissioner (Revenue) and concerned DMs/DCs- respectively, in the prescribed proforma attached herewith as Annexure III. 

3 Chief Secreta 
nominated as Principal Nodal Officer 

4 Such Principal Nodal Officer / Noda! Officer shall ensure that inputs of their respective Departments at UT level / District level be provided within prescribed time- lines as indicated by the Divisional Commissioner (Revenue) or the concerned DCs/DMs, respectively; so that the development plans are finalized by such DCs/ DMs in a time bound manner. Further, such officers have also to provide Necessary support and / or action to be taken thereof (including preparation of estimates f DPRs, etc.) in case the concemed DMs/DCs asked them to do so, within the timelines Prescribed to them. Such 
nominations, in the prescribed proforma, shall be provided to the Staff Officer to the Chief Secretary latest by 24.01.2024 positively. 5 

& 3° ae [Action by: pues (}) All Additional Chief Secretaries / Pr. Secretaries / Secretaries 
y a Heads of the Municipal Bodlas / Autonomous Bodies/ Statutory Bodies /. )) Al 

a» A AY Board Corporations / Commissions / Authorities (by whatsoever name) 
a te ve ) (which recelves funds from GNCTD) » 

2 (Ill) Vice Chairman, DDA]
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4 ‘8 pth ae 
| - 

i » 178.» 

" : at 

5 After deliberations, it was directed that priority shall be given to the 
works. subject to sanction af the funds by the Competent Authority. ‘Homing 

A) Repair / davelopment of villagas toads. inélud! lini roads PRE ae ’ ADs ges roads, including phimni roads (inplementation 

b) Providing drinking water Supply (implementation by UB), 
c) Repair / development of storm water drains (implementation by MCO). 
qd) Repair t development of sewerage/ drainage works (implementation by DB) 
e) Installation and repair of street lights at the dark spots (implementation by MCD). 

Action by: Secretary (Power), 

Scanned with CamScanner
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hoe AI EEN 

directed that all DMs / DCs shall explore the possibility of Integrating the Anganwadis 

with nearby school buildings in terms of new Education Policy, as far aS possible, and # 

not possible then such integration be explored with nearby community halls, dispensaries 

or other Govt. buildings and submit their reports to the Staff Officer to the Chief Secretary 
latest by 31.01.2024 positively along with a copy to the Secretary (WCD) for taking - 
necessary action. Secretary (WCD) shall undertake the ground feasibility report and 

submit an ATR to the Staff Officer to the Ghief Secretary latest by 16.02.2024, 

[Action by: Secretary (WCD), All DMs/DCs and District Nodal Officers) 

10 ‘It was decided that a list of dilapidated Bus Queue Shelters in the Districts be 
prepared by the concerned DMs/ DCs and the same shall be provided to the Staff Officer 

to the Chief Secretary latest by 31.01.2024 positively along with a copy fo the — 
Commissioner (Transport) for taking necessary action. Commissioner (Transport) shal 
undertake the ground feasibility report and submit an ATR to the Staff Officer tothe Chief = 
Secretary latest by 16.02.2024. 

{Action by: Commissioner (Transport), All DMs/DCs and District Nodal Officers] 

11. It was decided to map the existing health facilities of Delhi as well as Central. 

Government to identify the Gaps wherein health facilities are required. This list be 
prepared by theSecretary (H&FW) to the concerned DMs/ DCs latest by 31.01.2024 
positivelyalong with a copy to the Staff Officer to the Chief Secretary. The concerned 
DMs/ DCs shall undertake a ground verification and provide their reports in this regard to- 
the Staff Officer to the Chief Secretary latest by 07.02.2024 with a copy to Secretary ~—— 
(H&FW) for taking appropriate action. Secretary (H&FW) shall undertake the ground > 
feasibility report and submit an ATR to the Staff Officer to the Chief Secretary latest by 
16.02.2024, ite BUS 

_ [Action by: Secretary (H&FW) and all DMs/DCs] _ 

42 It was decided that DMs/ DCs shall identify the villages wherein IGL Gas Pipeline - 

Network is required to provide gas connections to the residents, and submit the same to 
the Staff Officer to the Chief Secretary latest by 31.01.2024, and Staff Officer to the Chief 
Secretary shall compile and send such consolidated list to the MD, IGL by 02.02.2024. 

MD, IGL shall undertake the ground feasibility report and submit an ATR to expedite the sts 
gas pipe laying worksto the Staff Officer to the Chief Secretary latest by 16.02.2024. ee i 

[Action by: MD, IGL and All DMs/DCs] _ ee 

43° It was decided that next night halt in the villages by concerned DMs/DCs along 

with District Nodal Officers from all the Departments shall start at 11;00 amon 3% 

February, 2024 till 11:00 am on 04” February, 2024. The concemed DMs/DCs shall 

‘identify the name of such villages and share the same with the Staff Officer to the = 

Chief Secretary, all District Nodal Officers from all Departments and residents of the 

sina enpearmad winat ey PO0URURR 8 ES OR eg 

Le [Action by: AN DMs/DGs} 

*~""" Scanned with CamScanner 
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The meeting ended with a vote of thanks to the Chair, | 

: ae 

(Or Veiiaas a 3 
Staff Officer to Chief pane 

—No.: CS/2024/) 2°! ie Dated: 22.01.2024 

To: 

(i) All Additional Chief Secretaries / Pr. Secretaries / Secretaries 

(ji) All Heads of the Municipal Bodies / Autonomous Bodies/ Statutory Bodies / Boards) 

Corporations 7 Commissions / Authorities (by whatsoever name) (which teceives 

funds from GNCTD) 
{iii) Vice Chairman, DDA and MD IGL 

Scanned with CamScanner
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_ GOVT. OF NCT OF DELHI 
OFFICE OF THE CHIEF SECRETARY 

DELHI SECRETARIAT, LP. ESTATE, NEW DELH|] 

~ No.: CS/2024/ >. uy 
Dated: 23.01.2024 

4 onda cna Of the Senior Officers’ taken by Chi ca 20.01.2024 regarding nranarati en by Chief Secretary, Delhi 5, 9 preparation and implementation of Village Develonmect el daya Abhiyan” ge Mevelopment Plan, 

cation of para 13 of the minutes of the meeting of the Head of the 
District Magistrate chaired by the Chief Secretary on 20.01.2004 x 01.2024, it is informed that the next night halt in the villages by along with District Nodal Officers from all the Departments shal n 27" January, 2024 till 11:00 am on 28” January, 2024, The shall identify the name of such villages and share the same with the 

. all District Nodal Officers from all Departments and 
by 26" January, 2024. ly 

(Dr. Tapasya Raghav) 
Staff Officer to Chief Secretary 

No, GS/202% Dated sl2024/ 
Dated: 23.01.2024 

To: 
(i) All Additional Chief Secretaries / Pr. Secretaries / Secretaries 
(ii) All Heads of the Municipal Bodies / Autonomous Bodies/ Statutory Bodies / Boards/ Corporations / Commissions / Authorities (b Re ; : | ¥Y whatsoever name j 

funds from GNCTD) » (when oe 

(iil) Vice Chairman, DDA and MD IGL} — 
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ANNEXURE - R-6 

OFFICE OF THE WETLAND AUTHORITY 
DEPARTMENT OF ENVIRONMENT, GOVT. OF N.C.T. OF DELHI 

"Cc" Wing, gi" Level, Delhi Secretariat, IL.P. Estate, New Delhi — 110002 

Tele- 011-23392736, Email : ceodpgsenv.delhi@nic.in 
Website: http://dpags.delhiqovt.nic.in 

F. No.F5(16)/WA/WB/DIRECTIONS/2023-24/ 27 SE—-2VOR, Dated: {o\jol ror 

MINUTES OF THE SIXTH MEETING OF THE WETLAND AUTHORITY OF DELHI, 

GNCTD HELD UNDER THE CHAIRMANSHIP OF CHIEF SECRETARY, DELHI ON 
ERIDAY, 09.08.2024 AT 3:00 PM. 

Sixth meeting of the Wetland Authority of Delhi (WAD), GNCTD was held under 

the Chairmanship of Chief Secretary, Delhi with the members of Wetland Authority and 

water body owning agencies/their nominees looking after management of water bodies on 

Friday, 09.08.2024 at 3:00 PM in the Conference Hall- 2, Delhi Secretariat Building, New 

Delhi. List of participants is annexed as Annexure A. 

With the permission of the Chief Secretary, the Member Secretary of the Authority 

Dr. Suneesh Buxy, CEO, DPGS welcomed the members of the authority and highlighted 

the main issues taken up by the authority in previous meetings. 

Thereafter, Dr. K.S. Jayachandran, Spl. Secretary (Environment) gave a 

presentation on the progress made in conservation and management of Wetlands as well 

as the action taken in pursuance of previous meeting of the Authority. 

The Authority was briefed about the judicial directions towards protection of water 

bodies such as Hon’ble Supreme court of India’s orders in Writ Petition (s) (Civil) No(s). 

230/2001 directing protection of water bodies in compliance with Wetlands (Conservation 

and Management) Rules, 2017. Similarly Hon’ble NGT, in OA No. 325/2015, (Lt. Col. 

Sarvadaman Singh Oberoi Vs. Union of India & Ors.) had directed preparation of action 

olans for restoration of all wetlands, and observed that there can be no dispute that water 

bodies play significant role in recharge of grourid water, preventing soil erosion, 

harnessing rain water and maintaining micro-climate in area, and need for conservation 

and protection of water bodies is thus obvious.
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The statutory duties of the Authority under the Wetland Rules-2017 including its mandate 

was apprised to the members of the Authority. The progress made so far against these 

Statutory duties were apprised to the Authority as presented below:- 

man 

pei2't 

ae 

21) 

3.1 

Listing of Wetlands 

The Authority has so far listed 1045 Wetlands in Delhi based upon the reports of 

Court Commissioner (Water Bodies), Hon’ble Delhi High Court and Departmental 

submissions and UID numbers were allotted to 1045 water bodies. 

The listing of the second tranche of 322 water bodies reconciled through satellite 

imagery of GSDL, Jal Shakti Ministry's First Census Report is in progress. The 

authority directed that the listing be completed expeditiously. 

[Action: Wetland Authority of Delhi] 

Preparation of Brief Documents 

The Authority was briefed that 710 brief documents has so far been prepared in 

coordination with the land owning department. 

Chief Secretary, Delhi directed preparation of brief documents for 674 water bodies 

which have been ground truthed recently so that their notifications can be 

examined. 

[Action: Wetland Authority of Delhi, 
District Magistrates and Land owning departments] 

Recommendation of Wetlands for regulation 

It was informed that Technical Committee consisting of six wetland experts was 

formed on 01.07.2021 and so far seven meetings were held and as a result 20 

water bodies were prioritized for immediate notification. The authority directed that 

the prioritized water bodies should be processed for immediate notification. 

[Action: Wetland Authority of Delhi] 

183
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4.1 

4.2 

4.3 

4.4 

4.5 

oD. 1 

Notification 

It was briefed that draft notification of three water bodies such as Sanjay Lake, 

omriti Van (Vasant Kunj) and Tikri Khurd Lake were sent to DDA for comments. 

DDA had replied that that. area of Sanjay Lake and Smriti Van (Vasant Kunj) 

already notified under Forest Act 1927. 

[Action: DDA] 

Chief Secretary queried about the said notifications and asked DDA to confirm 

whether final notification under Forest Act has been completed. 

Draft notification of the fourth wetland which. is Welcome Jheel, was sent to MCD 

for comments and their comments are being examined. 

It was decided that notification of prioritized water bodies be expedited so that their 

long term protection is ensured. 

Additional Chief Secretary (IFCD) mentioned that the comments from the land 

owning agencies on draft notification should not be open ended and should be time 

bound given a period of 30 days so that the notification of prioritized water bodies 

can be expedited. 

[Action: Wetland Authority of Delhi] 

Comprehensive Digital Inventory 

lt was briefed that the Govt. of India web portal acts as single point access system 

that synthesizes information on wetland sites, projects, initiatives and trainings. Till 

now 473 Brief Documents has been uploaded on Wetlands of India portal, by the 

Wetland Authority. 

184
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06.1 

6.2 

6.4 

(6:57 

Restoration Actions 

6.3 | 

_ The Authority was briefed that restoration actions are encouraged and monitored in 

coordination with 16 water body owning agencies. Out of 1367 water bodies, all the 

water bodies were ground truthed and it was found that 674 water bodies were 

found existing on the ground. In terms of the land owning department, DDA hosted 

the largest number of water bodies (822), while in terms of the district-wise 

distribution, South West district had the maximum which is 216 number of water 

bodies. The breakup of remaining 693 water bodies was also briefed to the 

members of the Authority 

_ The Hon’ble High Court of Delhi in Hon’ble HC WP (C) 7594/2018) order dated 

08.04.2024 had directed Revenue Department to prepare estimates for restoration 

of water bodies after ground truthing for which the time lines were 30.05.2024. 

Chief Secretary directed IFCD Deptt. to undertake the rejuvenation of 674 water 

bodies on a war footing, and District Magistrates should ensure compliances of the 

Hon'ble Delhi High Court . | 

[Action: IFCD & District Magistrates] 

The budgetary funding for restoration of water bodies may be sourced from the 

Gramodaya Scheme as far as urban areas are concerned; while DVDB can fund in 

areas where Gramodaya Scheme will not be able to fund. 

[Action: District Magistrates & Development Deptt.] 

The Hon'ble Delhi High Court had also directed that appropriate measures shall be 

taken for making entries of water bodies in revenue records by assigning 

responsibilities of each of.such water body to specific officer, who shall visit such 

water body every fortnight to ensure its upkeep and proper maintenance. District 

Magistrates were directed to ensure complete action in this regard in letter and 

spirit. 

[Action: District Magistrates] 
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6.6 

on 

6.8. 

6.9 

The District Magistrates were also directed: to explore public participation for 

operation and maintenance activities of water bodies in accordance with direction 

of said Hon'ble High Court order. 

[Action: District Magistrates] 

' The Hon'ble Delhi High Court had also held Committee responsible for ground 

truthing and rejuvenation of these water bodies and execution of projects at ground 

at District Level for each of 11 Districts consisting of: District Magistrate, Revenue 

Deptt. GNCTD; Deputy Commissioner, MCD (in case of NDMC include Secretary 

NDMC; and in case of Delhi Cantonment Board include CEO Delhi Cantonment 

Board); Superintendent Engineer DDA, Superintendent Engineer DJB and 

Superintendent Engineer |&FC Deptt. 

The District Magistrates were directed that completion of the restoration of water 

bodies has to be ensured through the District Committees formed by the Hon’ble 

Delhi High Court order dated 08.04.2024 (W.P(C) No. 7594/2018) and it shall be 

ensured without fail that the work is completed after removal of encroachment 

before 31.12.2024. | 

[Action: District Magistrates in coordination with land owning departments] 

Special Secretary (Environment) also presented Hon'ble National Green Tribunal’s 

order dated 01.06.2020 (OA No. 325/2015) regarding restoration/creation of model 

ponds wherein all District Magistrates were directed to ensure as far as possible 

atleast one pond/water body must be restored in every village. Seven Districts has 

already identified118 wetlands so far and the remaining District Magistrates was 

directed to comply with Hon’ble NGT's direction. The identified model ponds shall 

be monitored by the District Magistrates. 

[Action: District Magistrates] 
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Fee 

i3 

8.1 

Directions to land owning agencies under Wetlands (Conservation and 

Management) Rules, 2017. 

One of the statutory duties of Wetland Authority of Delhi is to issue necessary 

directions for conservation and sustainable management of wetlands to the 

respective implementing agencies. Draft directions to ensure that certain activities 

(encroachments, C&D/sewage disposal, permanent construction) shall be 

prohibited within wetlands, and that prohibited activities are taken cognizance of, 

swiftly acted upon and removed, if needed through existing mechanisms of STF for 

encroachment removal. The Authority. discussed the draft direction and approved 

the same. 

[Action: Wetland Authority of Delhi] 

Pr. Secretary (Environment) also felt that the work estimation of restoration should 

be based upon low cost restoration techniques completely in line with the 

restoration guidelines released by CPCB and Ministry of Jal Shakti and highly 

capital intensive activities such as concretization and boundary wall construction 

should be avoided. 

[Action: IFCD & District Magistrates] 

GSDL was directed to purchase DGPS and give necessary training to the District 

Magistrates so that water bodies are properly geo-fenced and: referenced. Pr. 

Secretary (Environment) informed that DPCC should also do the procurement of 

DGPS and provide to District Magistrates. 

[Action: GSDL & DPCC] 

Protection of Major Wetlands 

Tikri Khurd : 

DDA is already under Hon'ble NGT directions to remove encroachments and 

undertake beautification of the water body. DDA has undertaken several 

encroachment removal drives, and as per information available with the authority 2 

Dighas land (2000 Sq. yards) of encroachment have been removed. DDA was 

directed to submit the total area of encroachments in the lake and the 

encroachment removal plan. 

[Action: DDA] 
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8.2 

8.3 

Najafgarh Jheel : 

Additional Chief Secretary (IFCD) mentioned that there are three drains from 

Haryana emptying polluted waters into the Najafgarh Jheel and IFCD had written a 

letter in this regard to Haryana State Govt. He desired that the comments of IFCD 

be also factored in future deliberations on the issue. 

Bhalswa Lake: 

DDA is already under directions of Hon'ble NGT case OA No. 105/2021 disposed 

off on 21.05.2021 to plan remedial measures needed to be undertaken by 

concerned department: 

1) Cow dung from diary owners into storm water drain into lake ‘into damage 

storm water drain - Interceptor drain to intercept incoming dung into 

supplementary drain (DJB) 

2) DJB was constructing RCC box drain for trapping (2022) 

3) Repair of damaged storm water drain by PWD 

4) Construction of damaged boundary wall by DDA along Bhalswa dairy 

village a 

lt was informed that Hon'ble Delhi High Court is also monitoring the rejuvenation of 

Bhalswa Lake in OA No. 105/2021 where the Hon'ble High Court directed fhe 

Chief Secretary to take note of the newspaper reports pertaining to drying up of 

Lake Bhalswa and threat of encroachment inthe said area. 

DDA, DJB and PWD were directed to expedite necessary actions and submit 

action taken reports and ensure compliance to Hon'ble NGT and Hon'ble Delhi 

High Court's directions. 

[Action: DDA, DJB & PWD] 
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9,1 

9.2 

9.3 

9.4 

Grievance framework 

The Authority was informed that Grievance Committees were constituted in every 

District vide Authority’s order dated 01.07.2021 with the mandate as a mechanism 

for hearing the grievances raised by the public on wetlands falling under their 

respective jurisdiction. Major Grievances related to water bodies was briefed to the 

Authority and are presented as below alongwith concerned districts:- 

= Mamoor pur (District: North) 

» Ghewara ((District: North West) 

= Hiranki (District: North) 

= Prasad Nagar Lake (District: North) 

= Pooth Khurd (District: North) 

= Holambi Khurd (District: North) 
» Lam Pur (District: North) 

«= Najafgarh Jheel (District: South West) 

# Mayanuri (District: South West) 

s» Ashoka Park, New Friends Colony (District: South East) 

» Mundka (District: West) 

The major issues In these water bodies were sewage discharge and solid waste 

dumping. District Magistrates were directed to take up such disturbed water bodies 

on priorities for restoration. 

[Action: District Magistrates] 

To deal with the manpower shortage in the Wetland Authority of Delhi, the 

Authority requested the Services Department to post one Section Officer and one 

Assistant Section Officer on diverted capacity. 

[Action: Services Department] 

The Authority approved the proposal to engage an institution, organization or 

public agency, to assist the authority in coordination, monitoring of implementation 

of action plans through various line departments, undertake measures for 

enhancing awareness within stakeholders and local communities on values and 

functions of wetlands 

[Action: District Magistrates and All land owning agencies] 
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9.9 

9.6 

es 

Pr. Secretary (Environment) the Vice Chairman of the Authority reiterated that 

District Magistrates need to be proactive and utilize the existing mechanisms such 

as District Committees constituted by the Hon’ble High Court as: well as the 

statutory institutional mechanism of District Grievance Committees constituted by 

Wetland Authority of Delhi vide order dated 01.07.2021. 

Concluding the meeting, Chief Secretary directed that 674 water bodies existing on 

the field are now the immediate priority and they shall be geo tagged on a mission 

mode in one month incorporating all boundary coordinates alongwith the Khasra 

Numbers and ensure restoration of the water bodies as per Hon’ble Delhi High 

Court. 

[Action: District Magistrates] 

Chief Secretary further directed that the District Magistrates shall be the custodian 

of the water bodies and ensure that the directions of the Authority as well as the » 

crucial order of the Hon'ble Delhi High Court dated 08.04.2024 (WP (C) 

7594/2018) are complied with, in the letter and spirit, without fail. 

[Action: District Magistrates] 

The meeting ended with thanks to the Chair. 

Oop 
jo [lo)r02 

Member Secretary 

Wetland Authority of Delhi 

F. No.F5(16)/WA/WBIDIRECTIONS/2023-24/ 2,°-S& - 22-9 Dated: | ol) lo 

a
e
 Vice Chairman, Delhi Development Authority, Vikas Sadan, INA, New Delhi (Member) 

Commissioner, MCD, 9th Floor, Dr. SPM Civic Centre, Minto Road, Delhi- 02 (Member) 
Commissioner-cum-Secretary (Dev.), Development ‘Eppacinert GNCTD, Under Hill 

Road, Delhi-110054 (Member) 
Secretary (Revenue)/Divisional Commissioner, Revenue Department, GNCTD, 5, Sham 

Nath Marg, Delhi-54 (Member) 

The Pr. Secretary (Environment), Department of Environment, Govt of NCT of Delhi, 

Delhi Secretariat, New Delhi (Member) 
The Pr. Secretary (PWD), Public Works Department, Govt. of NCT of: Delhi, Delhi 

Secretariat, New Delhi(Member) 
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The Pr. Secretary (I&FC), Irrigation & Flood Control Department, GNCTD, Under Hill 
Road, Delhi- 54 (Member) 

The Secretary (Deptt. of Fisheries), Fisheries Department, GNCT of Delhi, Under Hill 
Road, Delhi- 54 (Member) 

The Secretary (UD), Deptt. of Urban Development, Govt. of NCT of Delhi, Delhi 
Secretariat, New Delhi (Member) | 
The. Secretary (Tourism), Department of ‘Tourism, Govt. of NCTD, Vikas Bhawan-ll, 
Delhi. (Viember) 

The. Chief Executive Officer, Delhi ) Board Govt. of NCT of Delhi, Varunalaya, 
Jhandewalan, New Delhi. (Member) 
Principal Chief Conservator of Forest, Govt. of NCT of Delhi, Vikas Bhawan, New Delhi 
(Member) . ., : | , 

All District: Magistrates, Govt. of NCT of Delhi 
Addl. PCCF-of the regional office of Ministry of Efivironment, Forest & Climate Change, 
Lucknow. (Member) 
Member Secretary; Delhi Pollution Control. Cohimnitiee: GNCTD, ISBT Building,Delhi 
(Member) 

Director, Delhi Zoo, ZeSlogical Garden of Delhi, Mathura Road, New Delhi (Member) - 
. CEO, DPGS, Department of Environment, GNCTD, C-Wing, 6th Level, Delhi Secretariat 

Building, New Delhi — 110002: (Member) 
Member Secretary, Biodiversity Board of UT, Delhi (Member) 
CEO, Delhi Cantonment Board, Kirby Place, New Delhi (Member) 

. Sh. Manu Bhatnagar, Pr. Director, INTACH, 71, Lodi Estate, New Delhi-110003 
(Member) 

. Prof. S.K. Singh, Delhi Technological University (DTU), Shahbad, Daulatpur, Bawana 
Road, Delhi-110042 (Member) 

. Sh. |.H. Khan, PCCF (Retd.), E-87/1, Abul Fazal Enclave-l, lIIrd Floor, Jamia Nagar, 

— Delhi-110025 (Member) 
--Man- Singh, Professor & Project Director, Water Technology Centre, Indian 

siiadcra Research Institute (IARI), Janak vihar, Pusa, New Delhi- 110012 (Member) 
Managing Director, Geo Spatial Data Ltd. (GSDL), Govt. of NCTD, Vikas Bhawan-ll, 
Delhi (Member) 

. Head of Delhi unit of CGW/B, Central Ground Water Board, New Delhi (Member) 

. Superintending Archaeologist, Archaeological Survey of India, GPO Complex, Block-D, 
(IIrd Floor, Puratatva Bhawan, INA, New Delhi — 110023 (Member) 

. Director (Environment), Govt. of NCT of Delhi, Delhi Secretariat, New Delhi-110002 
(Member) 
Director General, CPWD, A-Wing, Room No.- 411, Nirman Bhawan, New Delhi-110011 

‘ Secretary (ACL)-cum-HOD ‘(Archaeology), GNCTD, Department of Archaeology, 
Vikas'B' Block, || floor, Vikas Bhawan-2, Upper Bela Road, Civil Lines, Delhi-110054 

. Managing Director, DSIIDC, N-36, Bombay Life Building, Connaught Circus, New Delhi 
-110001 

. CEO, DUSIB, GNCTD, ‘C'Wing, 4th Floor, Vikas Bhawan-ll,Upper Bela Road, Civil 
Lines, Delhi-54 

. C.E.0, Delhi Wakf Board, GNCTD, Vikas Bhawan-ll, A-Wing, 7th Floor, Upper Bela 
Road, Delhi- 54 
Vice Chancellor, Jawaharlal Nehru University, New Delhi — 110067 
Director General, Archaeological Survey of India (ASI), Dnharohar Bhawan, 24- Tilak 
Marg, New Delhi-110001 

. Registrar, Indian Institute of Technology (IIT), HauzKhas, New Delhi — 110016 

. DCF, South Forest Division, Near Karni Singh Shooting Range, Tuglaqabad, Delhi- 66 
DCF, North Forest Division, Kamla Nehru Ridge, Delhi- 07 
DCF, West Forest Division, Mandir Marg, Delhi- 60 

DCF, Central Forest Division, Kamla Nehru Ridge, Delhi-07 
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Sh. Sanjay Kumar Khare, Chief Engineer (HO & QAC)/ Nodal Officer, Water Bodies, 40. 

DDA, E-3, Ground Floor, Vikas Sadan, INA, New Delhi-110023 
41. Sh. Anil Kumar Gupta, Chief Engineer, MCD/(Nodal Officer, Water Bodies), 9th Floor, 

Dr. SPM Civic Centre, Minto Road, Delhi — 110002 
42. Sh. Anil Bharti, Superintending Engineer/Nodal Officer (Water Body), Delhi Jal Board, 

A-Bldg, Varunalaya, Jnandewalan, Delhi— 110005 . 
43. Sh. Manoj Garg, Superintending Engineer, DC 2, CPWD, Nodal 8 cer, Water Bodies, 

CPWD, Vigyan Bhawan Circle, New Delhi - 110011 
44, Superintending Engineer, Nodal Officer, Water Bodies, Delhi Urban Shelter 

Improvement Board (DUSIB),Office of the Executive Engineer, C-11, DUSIB, 
First Floor, Circle Office Building, Rana Pratap Bagh, Delhi-110007 

45. Sh. Pawan Aggarwal, Executive Engineer (CD-12)/Nodal Officer-Water Bodies, DSIIDC, 
DSIIDC Site office, Auchandi road, Bawana, Delhi-110039 

46. Executive Engineer-civil/Nodal Officer- Water Bodies, Jawahar Lal University (JNU), 
New Delhi — 110067 

47. Sh. K.K. Tripathi, Executive Engineer (CD-II), Nodal Officer, Water Bodies, Indian 
Institute of Technology (IIT), Hauz Khas, New Delhi — 110016 

48. Sh. Kulveer Singh, AGM (Civil), NTPC Ltd., Badarpur Tharmal Power Station, Mathura 
Road, New Delhi -110003 

Copy to:- 

1 

ra 

3. 

Divisional Commissioner-cum-Secretary (Rev.), Rev. Deptt., GNCTD, 5, Sham Nath 

Marg, Delhi-54 
OSD to Chief Secretary, 5th Level, A-Wing, Delhi Secretariat, New Delhi-110002 

PS to Pr. Secretary (E&F), Environment Deptt. GNCTD, 6th Level, C-wing, Delhi 
Secretariat, New Dihi-110002 

Member Secretary 
Wetland Authority of Delhi 

Plt — 
(o/)olzaly 
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ANNEXURE -R-7 

DELHI DEVELOPMENT AUTHORITY 

Engineer Member Secretariat 

No. EM3(41)2001/Vol. XVIII/2Q 3% Date: 22/01/2025 

Record of Discussion 

A meeting was convened on 16.01.2025 at 11:00 am under chairmanship of EM/ 

DDA to discuss the issues related to Rejuvenation/Development of water bodies in view 

ofthe NGT notice dated 17.09.2024 in OA No.- 633/2024 on the news item “The curious 

case of Delhi’s Disappearing Water Bodies.” 

The List of officials who attended the meeting is enclosed as Annexure-'A’. 

At the outset, the brief background of the NGT matter OA No.633/2024 was 

apprised. In the last hearing held on 07.01.2025, the Hon’ble NGT sought the status 

report of the water bodies falling under jurisdiction of DDA. 

2. In this regard directions have already been issued to all the zone to provide the 

requisite details latest by 19.01.2025 so that the status report in the court may be 

filed on time. Further, it has been raised in the meeting that the work of 

development of water bodies falling in the Gram Sabha Land is to be done by the 

I&FC department as mandated under Dilli Gramoday Abhiyaan (DGA). 

. In response, the representative from the I&FC dept. stated that since the work 

under Dilli Gramoday Abhiyaan (DGA) is to be taken up on the recommendation 

of Delhi Village Development Welfare Committee (DVDWC), the I|&FC dept. is 

taking up only those work of water bodies which have been recommended by 

DVDWC. Further, submitted that the I&FC dept. have no such expertise in 

rejuvenation work of water bodies. 

. Since, the status report is to be filed in the Hon’ble Court, the I&FC dept. has been 

requested to provide the work status of 13 nos. of water bodies which have been 
taken up by them under Dilli Gramoday Abhiyaan (DGA). 

. There are about 340 nos. water bodies which are falling in the Gram Sabha Land, 
out of which, the work of only 13 nos. of water bodies has been taken up by the 
I&FC dept. Since, Rejuvenation/Development work of various other water bodies 
is also to be taken up, hence, it is decided that DDA may take up at least 10 nos. 
of water bodies of each zone for rejuvenation. The Hon’ble NGT have already 
taken serious view regarding the rejuvenation of water bodies. Hence, this work is 
to be taken up with utmost priority. 

6. The issue regarding the requirement of consultancy work for the rejuvenation of 

the water bodies was also raised. In this regard, it has been decided that the 
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rejuvenation work of each water body is to be dealt separately as per the site 

conditions like availability of water, Natural Slope, Topography etc. Further, in 

case if any consultancy is required regarding rejuvenation of the water body, 

provision of the same shall be made in the scope of work. A timeline has been 

fixed for all the zones for rejuvenation work of 10 nos. of water bodies and same 
Shall be completed by 15.03.2025 in all respect. 

. It is also gathered during the meeting that there are issues related to the handing 
over/taking over of the water bodies between Engineering zones and Horticulture 
Wing. It has been decided that all such issue shall be resolved immediately in 

coordination with the respective department under intimation to the EM office. 

Meeting ended with vote of thanks to the chair. 

This issues with the approval of EM/DDA. 

Annexure: As above. 

ae 
ai. (Works) 

Copy to: - 

O
N
 

AN
 

. PS to EM/DDA for kind information of latter. 

. CE (HQ & QAC)/DDA for kind information. 

. CE(I-II)/I&FC) for kind information and necessary action. 
. Chief Engineer (NZ, EZ, Dwarka, South, Rohini, Narela, Sports & 
Horticulture)/DDA for kind information and necessary action please. 

. Commissioner (LM)/DDA for kind information and necessary action. 
. Guard File 

\ 
Director (Works) 
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S. C. Ladi & Co. Associates <associates@scladi.com>

[O.A No. 633 of 2024] News Item titled "The curious case of Delhi’s disappearing
water bodies" appearing in The Hindu dated 25.04.2024
1 message

S. C. Ladi & Co. Associates <associates@scladi.com> Thu, Feb 13, 2025 at 11:50 AM
To: jyoti.legal@gmail.com, "rohan.gupta@enlex.co.in" <rohan.gupta@enlex.co.in>, ceodpgsenv.delhi@nic.in, secy-
mowr@nic.in, msdpcc@nic.in, mscb.cpcb@nic.in, Shashi Kumar Taneja <cs.gsdl@gmail.com>, secy-moef@nic.in,
commissioner@mcd.nic.in, pccf-gnctd@delhi.gov.in, cdevlop@nic.in
Cc: Deeksha Kakar <Deeksha.kakar@scladi.com>, Prabhsahay Kaur <sahayk@gmail.com>

Sir/Madam,

The undersigned appears for the Delhi Development Authority, in the captioned matter.

Please find attached, as and by way of service upon you, a copy of the Affidavit along with
necessary annexures, being filed on behalf of the Delhi Development Authority, in terms of
the Order dated 07.01.2025.

Regards,
Deeksha L. Kakar

 FINAL_Affidavit of DDA_OA633.pdf

--
S.C. Ladi & Company | Advocates & Solicitors
B-6/58, Safdarjang Enclave, LGF | New Delhi - 110029 | INDIA
(91)-11 - 2610 9933/44
www.scladi.com | lawoffices@scladi.com
____________________________________

This e-mail is confidential. If you are not the intended recipient, you must not disclose or use the information contained
in it. If you have received this mail in error, please tell us immediately by return e-mail, and delete the document.
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Sir/Madam, 

The undersigned appears for the Delhi Development Authority, in the captioned matter. 

Please find attached, as and by way of service upon you, a copy of the Affidavit along with 
necessary annexures, being filed on behalf of the Delhi Development Authority, in terms of 
the Order dated 07.01.2025. 
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